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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
(Original Application No. 584 of 2022)

IN THE MATTER OF:

Durga Prasad Yadav & Ors.

State of Uttar Pradesh & Ors.

CONSOLIDATED SUBMISSIONS FILED BY THE

Versus

RESPONDENT NO.S /PROJECT PROPONENT i.e. M/S

..... Applicant

..... Respondents

AMRIT BOTTLERS PVT. LTD.

MOST RESPECTFULLY SHEWETH:

1.

That the Respondent No.5 /Project Proponent 1.e. M/s Amurit
Bottlers Pvt. Ltd. [hereinafter referred to as the “answering
Respondent™”] is a company registered under the Companies
Act, 1956 having its Registered Office at: P-18, Dobson Lane,
Madhusudan Apartment, Howrah, West Bengal — 711 101 and
its manufacturing Unit at: Chandpur Harbans, Allahabad
Road, P.O. — Dabhasemar, District — Ayodhya, Faizabad, U.P.
— 224 133. Print-out of the Master Data of the answering
Respondent downloaded from the web-site of the Ministry of

Corporate Affairs is annexed as Annexure: R5/1.

That the answering Respondent is engaged in the business of
manufacturing & sale of soft drinks, juice and packaged
drinking water, with an installed total production capacity of
3934 KL.D (3724 B.P.M.) [Package Drinking Water — 1095.6

KLD; Juice —472.7 KLD and CSD - 2365.7 KLD].

O
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That the unit-in-question of the answering Respondent is
situated in District — Ayodhya (U.P.) since 1984 and is
majorly involved in the business of manufacturing & sale of
non-alcoholic beverages and fruit juice. That the products of
the answering Respondent are well known in the market with
the name Coca-cola, Thumbs-Up, Limca, Fanta, Sprite,
Kinley Soda, Kinley water, Maaza etc. That the said products
of the answering Respondent are being manufactured and

supplied in various parts of the State of Uttar Pradesh.

That the unit-in-question of the answering Respondent
provides direct employment to approximately 600 permanent
employees and approximately 300 temporary employees.
That apart from the above, approximately 50,000 retailers are
connected with the unit-in-question of the answering
Respondent. That, therefore, the answering Respondent is
proviaing livelihood to a large number of employees and

retailers and their families.

That the answering Respondent is filing present Consolidated
Reply through Sh. Arun Das Vaswani [Head -
Administration], who has been duly authorized vide Board
Resolution dated 08.11.2023 to sign & verify this present
Reply, to file documents, to sign Vakalatnama, to depose
before this Honble Tribunal and to do all such other act (s) as
may be necessary for this. Board Resolution dated 08.11.2023

is annexed as Annexure: R5/2.

That at the outset, the answering Respondent denies each and

all the statements, averments and allegations made with
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respect to the answering Respondent by the Applicant in his
Letter/Application which are confrary to or inconsistent with
what has been stated herein below and the said contents are

deemed to be specifically denied and set traversed in seriatim.

That the answering Respondent is a compliant unit and is
operating its unit with all the necessary permissions, licenses,
Consent to Operate and/or No Objection Certificates (NOCs).
That the answering Respondent is duly following all the
directions /guidelines issued time & again by the statutory
authorities and is foliowing all the law which are necessary to
operate the industry. That the answering Respondent carries
out its operation in such a way so as to protect & preserve the
environment and also is committed to deliver to the consumer,
products that meet high quality specifications for which very
stringent quality measures are followed by the answering

Respondent in its various stages of the manufacturing process.

That the answering Respondent has consolidated Consent to
Operate and Authorisation dated 18.07.2023 under Section 25
of the Water {Prevention & Control of Pollution) Act, 1974
and under Section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 which is valid from 23.03.2023 to
31.12.2025. Copy of the Consolidated Consent to Operate and
Authorisation dated 18.07.2023 is annexed as Amnnexure:

RS/3.

That the answering Respondent have Authorization under the
provisions of Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 which is valid till
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31.12.2027. Copy of the Authorization dated 18.07.2023
under the provisions of Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 is

annexed as Annexure: R5/4.

That the answering Respondent has also obtained Registration
for Extended Producers Responsibility under Plastic Waste
Management Rules, 2016. Copy of the Registration
Certificate for Brand Owner dated 31.08.2022 under Rule —
13 (2) of the Plastic Waste Management Rules, 2016 is

annexed as Annexure: R5/5.

That further the industrial unit of the answering Respondent
has been awarded with the below-mentioned [SO certification
in view of the overall compliance of law being ensured by the

answering Respondent:

1SO Field of Certification Validity
Certification
1SO 9001:2015 | Quality Management System 17.05.2025
1SO 14001:2015 | Environment Management System | 25.01.2025
1SO 45001:2018 | Safety Management System 11.03.2025
FSSC 22K-V-5.1 | Food Safety Management System | 04,02.2026

Copies of the ISO Certificates obtained by the answering

Respondent are collectively annexed as Annexure: R5/6

(Colly).

That presently the answering Respondent is meeting its fresh
water requirement from ground water through 4 (Four) bore-
wells. That the answering Respondent have No-Objection
Certificates (NOCs) for all the said 4 (Four) bore-wells issued
by the Ground Water Department, Uttar Pradesh with a
validity period from 30.06.2021 to 29.06.2026 (for three
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borewells) and from 30.08.2022 to 29.08.2027 for the fourth
borewell. Copies of No-Objection Certificates (NOCs) issued
by the Ground Water Department, Uttar Pradesh are
collectively annexed as Annexure: R5/7 (Colly).

That the electromagnetic flow meters have been installed at
all the said 4 (Four) bore-wells and log-book has been duly
maintained by the answering Respondent regarding the fresh
water consumption. That, moreover, all the said 4 (Four) bore-
wells of the answering Respondent is located in Block —
Masudha, District — Ayodhya (U.P.), which falls under
“Safe” category. Print-out of the “Area Type” with respect to
the Block — Masudha, District — Ayodhya (U.P.) downloaded
from the web-site of Central Ground Water Authority
(CGWA) is annexed as Annexure: R5/8. |

That it is pertinent to mention here that in accordance with the
designated land use under Ayodhya Master Plan — 2031,
approved vide G.O. No. 2999/8-3099/499/2021 dated
08.12.2022, the land use of the area where the unit of the
answering Respondent is located is categorized as
“Industrial” and as such the industrial unit of the answering
Respondent is located in an area with compatible land use.
Print Qut of the land use map of the Ayodhya Master Plan —

2031 is annexed as Annexure: R5/9.

That the industrial waste water generation of the answering
Respondent is 1850 KLD which is treated by the answering
Respondent with a Effluent Treatment Plant (ETP) of 2000
KLD capacity. That the answering Respondent has adequate
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Effluent Treatment Plant (ETP) installed to treat the industrial
effluent as per the prescribed norms. That the ETP of the
answering Respondent consists of Bar Screen, Sump Tank,
Oil & Greece Trap, Grit Chamber, Equalization Tank (3
Nos.), Chemical Dosing Tank, Flash Mixer, Flocculation
Chamber, Primary Clarifier, Aeration Tank, (3 Nos.),
Secondary Clarifier (2 Nos.), Chlorination & De-chlorination
Tank, Treated Water Tank, Fish Pond, Carbon & Sand Fiiter,
Sludge Drying Beds etc. That the ETP of the answering
Respondent has Preliminary, Primary, Secondary and
Tertiary stage unit operation. Copy of the ETP Adequacy
Report of the unit of the answering Respondent is annexed as
Annexure: R5/10.

That electromagnetic flow-meter is duly installed at the outlet
of the Effluent Treatment Plant (ETP) of the answering
Respondent. That Online Monitoring System (OCEMS) have
been duly installed at the outlet of the Effluent Treatment
Plant (ETP) of the answering Respondent which have been
connected to the servers of both the Central Pollution Control
Board (CPCB) and Uttar Pradesh Pollution Control Board
(UPPCB). Photographs of the Online Monitoring System
(OCEMS), PTZ camera installed for the Effluent Treatment
Plant (ETP) and PTZ camera (online) on the CPCB server are

collectively annexed as Annexure: R5/11 (Collv).

That the answering Respondent, being a responsible corporate
citizen, keeps a regular check by itself on the pollution control
equipments installed by it in its unit and time & again analysis

the parameters of both the treated efiluent and gaseous
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emissions generated by the unit of the answering Respondent.
That various test reports of both the treated effluent as well as
gaseous emissions generated by the unit of the answering
Respondent shows that their parameters are well within the
prescribed limits and, therefore, the answering Respondent is
duly complying with the environmental norms. Copies of the
various test reports of the treated effluent generated by the
unit of the answering Respondent are collectively annexed as

Annexure: R5/12 (Colly). Copies of the various test reports

of the gaseous emissions generated by the unit of the
answering Respondent are collectively annexed as
Annexure: RS5/13 (Colly).

BRIEF FACTS RELATED TO THE PRESENT CASE:

(A) That the Applicant, vide a Letter Petition, sent by e-mail
alleged damage to the environment and existence of
River Trilodki Ganga (Baha) caused by the construction
of Shri Ram International Airport.

(B) That this Hon’ble Tribunal treated and registered the said
Letter Petition of the Applicant as Original Application
being O.A. No. 584/2022 and vide Order dated
14.09.2022, constituted a Joint Committee comprising of
the vepresentatives of (1) Principal Secretary,
Department of Civil Aviation, Lucknow; (2) Executive
Officer, Municipal Council, UPPCB and (3) District
Magistrate, District — Ayodhya (U.P.) and directed the
said Joint Committee to submit factual and action taken

Report within one month.

&
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That in compliance to the said Order dated 14.09.2022
passed by this Hon’ble Tribunal, a Joint Committee was
formed consisting of (1} Sh. Vishal Singh, Municipal
Commissioner, Municipal Corporation, Ayodhya; (2)
Sh. Prabhakant Awasthi, Additional District Magistrate

(Land Acquistion), Ayodhya; (3) Sh. S.P. Singh,

Aditional Director, Civil Aviation Department,
Lucknow and (4) Sh. Chandresh Kumar, Regional
Officer, UPPCB, Ayodhya.

That the above-said Joint Committee conducted the on-
site inspection of the unit of the answering Respondent
on 09.11.2022. That on 09.11.2022, during the said on-
site inspection, the Applicant i.e. Sh. Durga Prasad
Yadav, Sh. Saurabh Singh (concerned Lekhpal) and
some local residents were also present along-with the

above-said Joint Committee.

That the above-said Joint Committee submitted its
“Joint Committee Inspection Report” before this
Hon’ble Tribunal vide a Letter dated 12.12.2022 by post,
That the said “Joint Committee Inspection Report” is

duly available on the web-site of this Hon’ble Tribunal.

That this Hon’ble Tribunal, vide its Order dated
21.12.2022, issued Notice to the answering Respondent
through the District Magistrate, Ayodhya and directed
the answering Respondent to file its Response/Reply.
That in compliance to the Order dated 21.12.2022 issued
by this Hon’ble Tribunal, the District Magistrate,
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Ayodhya, issued the Notice to the answering Respondent
on 16.01.2023.

That on 14.03.2023, the answering Respondent filed its
Reply in this present Original Application No, 584 of
2022 and has also filed several documents along-with the
said Reply dated 14.03.2023. That, however, the said
Reply dated 14.03.2023 filed by the answering
Respondent did not come on record of this Hon’ble
Tribunal. Print-out of the Filing Details taken from the
website of this Hon’ble Tribunal is annexed as
Annexure: R5/14.

That this Hon’ble Tribunal, vide Order dated
16.03.2023, directed the joint committee to re-inspect
the unit of the answering Respondent and further
directed to submit a further report addressing the
allegations of pollution of Trilodki Ganga river due to

discharge of effluent by the answering Respondent,

That in compliance with the said Order dated
16.03.2023, a Joint Committee was formed consisting of
(1) Sh. Prabhakant Awasthi, Additional District
Magistrate (Land Acquisition, Ayodhya); (2) Sh. S.P.
Singh, Additional Director, Civil Aviation Department,
Lucknow; (3) Smt. Ankita Shukla, Assistant Municipal
Commissioner, Nagar Nigam, Ayodhya, nominee of
Municipal Commissioner and (4) Dr. T.N. Singh,
Regional Officer, U.P. Pollution Control Board,
Ayodhya, nominee of U.P. Pollution Conirol Board.
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That the said Joint Committee, inspected the unit of the
answering Respondent on 23.06.2023 so as to review the
factual position in the matter as directed by this Hon’bie
Tribunal, vide its said Order dated 16.03.2023.

That the above-said Joint Committee submitted its
“Joint Committee Inspection Report” before this
Hon’ble Tribunal vide a Letter dated 20.07.2023 by post.
That the said “Joint Committee Inspection Report” is

duly available on the web-site of this Hon’ble Tribunal.

That on 22.07.2023, the answering Respondent has filed
its Additional Reply and has again filed several
documents along-with the said Additional Reply, which
1s on record of this Hon’ble Tribunal. That the answering
Respondent craves leave & indulgence of this Hon’ble
Tribunal that the contents of the said Additional Reply
dated 22.07.2023 filed by the answering Respondent and
the documents filed along-with the said Additional
Reply dated 22.07.2023 may be treated as part & parcel
of this present Consolidated Submissions and the same

are not repeated herein for the sake of brevity.

(M) That this Hon’ble Tribunal, vide Order dated

24.,07.2023, has directed the answering Respondent to

file its report on several points as mentioned in the said
Order dated 24.07.2023.
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(N) That in compliance with the said Order dated 24.07.2023
passed by this Hon’ble Tribunal, the answering
Respondent filed its Additional Submissions on
19.08.2023, however, once again the said Additional
Submissions filed by the answering Respondent did not
come on record of this Hon’ble Tribunal. Print-out of the

Filing Details taken from the website of this Hon’ble

Tribunal is already annexed as Annexure: R5/14 along-

with this present Consolidated Submissions.

(O) That on 29.10.2023, in compliance with the said Order
dated 24.07.2023 passed by this Hon’ble Tribunal, the
UPPCB and the District Magistrate, Ayodhya has filed a
Report dated 27.10.2023 on the points as mentioned in
the said Order dated 24.07.2023 passed by this Hon’ble

Tribunal.

16. SUBMISSIONS WITH RESPECT TO _THE “JOINT
COMMITTEE INSPECTION REPORT” DATED

12.12.2022 FILED BY THE JOINT COMMITTEE

BEFORE THIS HON’BLE TRIBUNAL:

(1) That analysis of the said “Joint Committee Inspection

Report” dated 12.12.2022 shows that the answering
Respondent is a compliant unit and is operating its unit
with all the necessary  pollution  control
equipments/measure, Authorizations, Consent fo
Operate and/or No Objection Certificates (NOCs). That
further analysis of the said “Joint Committee Inspection
Report” dated 12.12.2022 shows that the parameters of

both the treated effluent and gascous emissions

@
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generated by the unit of the answering Respondent are
well within the prescribed limits and, therefore, the
answering Respondent is duly complying with the

environmental norms,

That the analysis of “Point C: Air Pollution and its

Control” as mentioned in the said “Joint Committee
Inspection Report” dated 12.12.2022, shows that the
chimney’s height of all DG sets at the unit of the
answering Respondent are as per the board standards.
That, moreover, it also shows that 30 meters height (from
ground level) separate chimney has been attached for -
every boiler at the unit of the answering Respondent.
That the said “Point C” of the said “Joint Committee
Inspection Report” dated 12.12.2022 has been
incorporated herein below for the ready reference of this
Hon’ble Tribunal:

“C: Air Pollution and its Control”

l. | Sources of  Air | Briquette fired 01 Boiler of 06 &
Pollution another boiler of 08 TPH steam
Generating capacity is installed in
the industry., The unit has 02 no.
DG set of 500 KVA each & 04 no.
DG set of 1010 KV A each capacity
installed in the industry with
Acoustic enclosure, Chimmney’s
height of all DG sets found as per
board standards.

2. | Type of Fuel used Briquette (500 Kg/hour) - for 06

with consumption TPH boiler.
Briquette (800 Kg/hour) - for 08
TPH boiler.
Stack details with | Separate Cyclone type dust
APCS collector as Air Pollution

Control System on 06 TPH & 08
TPH Boilers and 30 meter height
separate chimney for each boiler
attached from ground level.
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3. i Status of Consent | Valid up to 31.12.2023
under the Air Act-
1981

(iii) That some of the important observations mentioned in

(A)

(B)

(€)

the said “Joint Committee Inspection Report” dated
12.12.2022 are incorporated herein below for the ready
reference of this Hon’ble Tribunal:

Observation No.2:

The unit is meeting its fresh water requirement from
ground water through three bore well. Electromagnetic
flow meter is installed at the all three bore wells and
log book is maintained regarding fresh water
consumption. The industry has got a no-objection
certificate from Ground Water Department, Uttar
Pradesh for groundwater exploitation, whose validity
period is from 30-06-2021 to 29-06-2026.

Observation No.3:

The unit has valid consent under the water (PCP) Act,
1974 and the Air (PCP) Act, 1981 which is valid upto
31.12.2023.

Observation No.4:

The unit is generating Effluent @ 1550 KLD which 1s
treated through its Effluent Treatment Plant (ETP) of

capacity 2000 KLD. The online monitoring system
(OCEMS) installed at the outlet of ETP which have
been connected to the servers of CPCB and State
Pollution Control Board. The treated effluent is used
for wrrigation in the green belt of the premises and

balance treated effluent is discharged in Talaiya Drain,
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The electromagnetic flow meter installed at outlet of
ETP.
Observation No.5:

The inspection of the said industry was done earlier
by this SPCB on dated 21.09.2022 during inspection
the water sample of Treated effluent was collected from
the ETP outlet and sample deposited to the Central
Laboratory of the State Board, Analysis results are

presented below:
Sampling Parameters
locations pH | SS(mgl) | BOD | COD
Final outlet ETP | 7.74 62.0 15.80 122.80
Observation No.6:

Monitoring report of the gaseous emission of the
chimney attached to the 02 boiler (06 TPH & 08 TPH
Boilers) has been conducted by the SPCB on dated
20.08.2022. The amount of pollutant in the sample of
gaseous emissions was found according to prescribed

standards. Monitoring report result are presented

below:
S.No. Parameters Value | Standards
1. | Particulate Matter (mg/Nm®) | 468.57 800
2. Particulate Matter (mg/Nm’) | 432.86 800

Observation No.7:
“The PTZ Camera has been installed on ETP
premises.”

Observation No.8:

“As per industry representative piezometer and

rainwater harvesting pond (25 Pond) is established
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by the industry and the capacity of all 25 pond in
498999 KL.”

That apart from the above, the analysis of the said “Joins
Committee Inspection Report” dated 12.12.2022 further
shows that during the inspection conducted on
090.11.2022, the said Joint Committee has collected
treated water sample from ETP outlet and last discharge
point of the unit of the answering Respondent. That
further, on 09.11.2022, the said Joint Committee has also
collected sample of upstream of Tilaiya Nala and
downstreamn of Tilaiya Nala. That, thereafter, the said
water samples were sent to the Central Laboratory,
UPPCB, Lucknow for through analysis. That the
Analysis Report of the above-said water sample
[annexed as Annexure -4, Annexure -5, Annexure -6 and
Annexure -7 along-with the said “Joint Committee
Inspection Report” dated 12.12,2022] shows that all the
parameters of the above-said water sample are well
within the prescribed standards /permitted limits. That
the table with respect to the Analysis Report of the
above-said water sample as shown in the said “Joint
Committee Inspection Report” dated 12.12.2022 is
incorporated herein below for the ready reference of this
Hon’ble Tribunal:

Sampling locations Parameters
pH SS BOD | COD
(mg/h)
Final outlet ETP 7751 18.0 | 8.60 | 69.0

Final Discharge point of{ 7.66 | 14.0 | 7.80 | 56.0
industry M/s Amrit Bottlers
Pvt. Ltd. Ayodhya

©
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U/s Tilaiya Drain, Chandpur { 7.28 | 52.0 | 22.0 | 128.0
Harvansh, Ayodhya :
D/s Tilaiya Drain, Chandpur | 7.32 | 96.0 | 28.0 [ 196.0
Harvansh, Avodhya

(v) That apart from the above, the analysis of the said “Joint

20.

Committee Inspection Report” dated 12.12.2022 further
shows that there is a public drain also just adjacent to the
meeting point of the said Talaiya Drain and the final
discharge point of the unit of the answering Respondent.
That the waste water from the said public drain also

discharge in the said Talaiya Drain,

That moreover, as far as the issue of water logging is
concerned, the said Talaiya Drain is being encroached
due to the construction of the airport. That even the
answering Respondent has raised the said issue before
various competent authorities. That even the Joint

Committee in the said “Joint Committee Inspection

Report” dated 12.12.2022 has noted that “the District |

Magisirate, Ayodhya in order to ensure smooth water
flow in the concerned area has constitutes a committee
comprising of officers of different departments and that
committee has given its report after making spot
inspection in which certain recommendations have been
made for construction of drains. The estimate for
construction of drains was prepared and forwarded to
the Additional Chief Secretary, Civil Aviation,
Government of U.P. Lucknow vide letter dated
26.07.2022 issued from the office of the District
Magistrate, Ayodhya. Again, reminder letter dated

08.09.2022 has been sent for approval of the estimate
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and as soon as estimate is approved, further steps will
be taken for the construction of drain so as to ensure
smooth water flow of the area which has been affected
by the construction of Maryada Purshottam Shri Ram

International Airport.”

That apart from the aforesaid observations and findings,
the conclusion of the said Joint Committee as mentioned
in the said “Joint Committee Inspection Report” dated
12.12.2022 is incorporate here-in-below for the ready |
reference of this Hon’ble Tribunal:

“Conclusion:

1t is concluded from the above facts that in presently
the industry is complying with environmental norms
and as per revenue records no river by the name of
Trilodki Ganga is recorded in district Ayodhya. The
Trilodki Ganga referred by the complainant is recorded
as Tillaiya Nalla in some villages and recorded as Soti
and Baha in some villages in revenue records pertaining
to Villages Ganja, Hasapur, Chandpur, Haribansh,
Poore Hussain Khan of Tehsil — Sadar, district —
Ayodhya. As per above facts that steps are being taken
to ensl'ure that water flow of the area is not hindered due
to extension of the Ayodhya Airport and water flow
remains smooth. The estimate for construction of drains
was prepared and forwarded to the Additional Chief
Secretary, Civil Aviation, Government of U.P. Lucknow
vide letter dated 26.07.2022 issued from the office of the
District Magistrate, Ayodhya. Again, reminder letter
dated (08.09.2022 has been sent for approval of the



estimate and as soon as estimate is approved, further .

steps will be taken for the construction of drain so as to
ensure smooth water flow of the area which has been

affected by the construction of Maryada Purshottam Shri

Ram International Airport.”

22, SUBMISSIONS WITH RESPECT TO THE “JOINT
COMMITTEE INSPECTION REPORT” DATED
20.07.2023 FILED BY THE JOINT COMMITTEE
BEFORE THIS HON’BLE TRIBUNAL:

That since in the Written Submissions filed by the Applicant
in the said O.A. No. 584 of 2022, the Applicant has made

averments that effluent discharged by the answering

Respondent is polluting Trilodki Ganga River which is
considered to be sacred by millions of people, therefore, this
Hon’ble Tribunal vide Order dated 16.03.2023, directed the
joint committee to re-inspect the unit of the answering
Respondent and further directed to submit a further report
addressing the allegations of pollution of Trilodki Ganga river
due to discharge of effluent by the answering Respondent.
(A) That analysis of the said “Joint Committee Inspection
Report” dated 20.07.2023 shows that the answering
Respondent is a compliant unit and is operating its unit
with all the necessary pollution control equipments/
measure, Authorizations, Consent to Operaté and/or No
Objection Certificates (NOCs). That further analysis of
the said “Joint Committee Inspection Report” dated
20.07.2023 shows that the parameters of the treated
effluent generated by the unit of the answering

Respondent are well within the prescribed limits and,
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therefore, the answering Respondent is duly complying

with the environmental norms.

That some of the important observations mentioned in
the said “Joint Committee Inspection Report” dated
20.07.2023 are incorporated herein below for the ready
reference of this Hon’ble Tribunal:

Observation No.1.3: Electromagnetic flow meter have

been installed for measurement of ground water
abstraction.

Observation No.1.4: Industry has obtained No

Objection Certificate from Ground Water Department.
Observation No.l.5: The unit has obtained Consent
under Water Act, 1974 and Air Act, 1981 which is valid
up-to 31.12.2025.

Observation No.1.7: Effluent Treatment Plant of

capacity 2000 KLD has been installed for the treatment
of industrial waste water which was found operational at
the time of inspection.

Observation No.1.8: Sewage Treatment Plant of

capacity 60 KLD has been installed for the treatment of
sewage generated from the industrial premises and it was
found operational at the time of inspection.
Observation No.1.9: O,C.E.M.S have been installed at
the outlet of E.T.P and it has been connected to the server
of C.P.C.B as well as UPPCB Lucknow.

(vii) Observation Neo.2.1: The joint commiitee collected the

industrial effluent as well as domestic effluent at Inlet
and QOutlet of ETP and STP respectively. The water

samples of Upstream of the said drain and Downstream
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of the said drain, were also collected to review the
hazardous situation of the said drain which has been
referred as Trilodki Ganga.

(viii)Observation No.2.2: All the samples were submitted in
the Central Laboratory of U.P. Pollution Control Board,
Lucknow, which is a NABL accredited Laboratory.

(ix) Observation No.2.3: The results of the water samples

have been shown below in tabular form for sake of

simplicity:
Parameter ETP STP Tilaiya Drain
(Trilodki
Ganga)
Before | After Before After | U/s Dis
H 11.07 7.89 7.63 7.82 7.57 | 7.16
Suspended | 132.0 74.0 78.8 62.0 72.0 | 78,0
Solids

Disolved |2256.0 | 1368.0 | 1354.0 908.0 | 864.0 | 932.0
Solids

Total 2388.0 | 1442.0 {1432.8 970.0 1936.0 | 1010.
Solids 0
Total - - 1600000.0 | 3400.0 | - -
Coliform

Fecal - - 280000.0 1780.0 |- -
Coliform

BOD 180.0 25.0 56.0 23.8 18.0 | 22.0
COD 1269.6 | 1964 212.0 1744 1960 ! 132.0
Colour - - - - 40.0 | 40.0

(x) Observation No.2.4: As per Analysis Report shown

above the treated effluent has been found as per CPCB
/SPCB norms.

That both the “Joint Committee Inspection Report dated
12.12.2022” and the “Joint Committee Inspection Report
dated 20.07.2023 " filed by the Joint Committees before this
Hon’ble Tribunal clearly shows that the answering

Respondent is a compliant unit and is following all the
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environmental norms. That the said Joint Committee Reports
further shows that the answering Respondent is operating its
unit with all the necessary permissions, licenses, Consent to
Operate and/or No Objection Certificates (NOCs) and the
answering Respondent is duly following ali the directions
/guidelines issued time & again by the statufory authorities
and is following all the law which are necessary to operate the

industry.

That moreover, on the nomination of the Central Pollution
Control Board (CPCB), the officials of the IIT Delhi have also
inspected the unit of the answering Respondent on
31.05.2023. That the recommendations made by the IIT Delhi
was communicated by the Uttar Pradesh Pollution Control
Board (UPPCB) vide its Letter dated 01.08.2023 bearing No.

H98675/C6/Sahmati Jal/58/Nirdesh/Ayodhya/ 2023. That the

IIT Delhi has also found that the answering Respondent is
complying with the discharge norms and also is having all the
valid consents. Copy of the Letter dated 01.08.2023 bearing
No. H98675/C6/Sahmati Jal/58/Nirdesh/ Ayodhya/2023
issued by UPPCB along-with its English Translated copy is

annexed as Annexure: R5/15.

SUBMISSIONS WITH RESPECT TO THE POINTS
RAISED BY THIS HON’BLE TRIBUNAL IN_ITS
ORDER DATED 24.07.2023:

That this Hon’ble Tribunal, vide its said Order dated
24.07.202__’:, has directed the answering Respondent to files its

submissions with respect to some specific points mentioned
in the said Order dated 24.07.2023. That in this regard this
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Hon’ble Tribunal may kindly take note of the below-
mentioned submissions:

(A) Para No. 6 of the Order dated 24.07.2023: That the

below-mentioned observation was made by this Hon’ble
Tribunal, in Para No.6 of its Order dated 24.07.2023:

“6. A perusal of the report reveals that the permission

Jor use of groundwater has been taken for approximately

4840 KLD but industrial effluent is being generated at

the rate of 1850 KLD, which depicts that more than 50%

water is being unused and discharged in the drains

without any proper management of reuse of water or to
demineralize.”

That in this regard, this Hon’ble Tribunal may kindly

take note of the below-mentioned submissions:

(a) That this Hon’ble Tribunal may appreciate the fact
that the answering Respondent is a food-oriented
industry and by virtue of the nature of the final
products of the answering Respondent, water is the
major ingredient of the said final products. That,
therefore, major portion [around 60% - 62%] of the
abstracted ground water becomes integral part of
the final product of the answering Respondent. That
as such more than 50% of water is not unused, as
observed by this Hon’ble Tribunal in Para No. 6 of
its Order dated 24.07.2023.

(b) That as far as the figure of 1850 KL.D as mentioned
in the Consolidated Consent to Operate dated
18.07.2023 is concerned, in this regard it is
submitted that this is the maximum allowed

discharge of treated industrial effluent and that too
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after the expansion of the production capacity of the
answering Respondent.

That the expansion of the production capacity has
been undertaken by the answering Respondent after
issuance of the Consent to Establish and Consent to
Operate, however, till date the expanded production
capacity is not operational and the product line
along-with ancillary infrastructure are under trial
testing as required prior to regular commissioning.
That the expanded production capacity of the
answering Respondent is scheduled to be
operational from February, 2024, That the
answering Respondent has drawn up a plan for
installation of Reverse Osmosis /Ultrafiltration
Plant of 300 XL.D capacity in tertiary phase of its
ETP, installation and commissioning of which is
scheduled for February, 2024 so that the treated
effluent generated by the answering Respondent
after expansion of the production capacity shall be
treated as per the prescribed norms and partially be
recycled in the process operations.

That presently the average treated -effluent
discharge of the answering Respondent is 654 KLD
for the current bottling season, which is well below
the maximum allowed discharge of treated
industrial effluent of 1850 KLD.

That, moreover, the business of the answering
Respondent is seasonal in nature and the production
/consuraption is regulated depending on the

climatic conditions. That as a general trend, the
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period from August to January remains a low
demand period and, therefore, the production and
resultant treated effluent discharge also remains
low during the said period.

That, moreover, the answering Respondent has
undertaken the Rain Water Harvesting Projects in
villages Makdam, Bhaigani, Sarwan, Palia, Sari,
Sindhauna, Milkypur, Parsawa etc and water
replenishment, in the year 2021, has been carried
out by the answering Respondent at 25 locations.
That the total recharge done by the answering
Respondent as on 30.12.2021 was 4,98,999 m?,
which much more than the required annual recharge
as prescribed by the Ground Water Department,
Ministry of Jal Shakti, Government of Uttar
Pradesh. True copy of the “Summary Report on
Rain Water Harvesting Review and Verification of

Replenish Projects as of the exit year 2021 dated

01.02.2022 issued by Mainstay Development

Consultants is annexed as Annexure: R5/16.

(B) Point No. 7 (i) of the Order dated 24.07.2023: Method

adopted to reuse treated effluents from ETP and not to

discharge it into the drain:

(a)

That as per the “Consent to Operate” under Water
Act, 1974 & Air Act, 1981 1ssued by the UPPCB,
the answering Respondent is allowed to discharge

{850 KLD treated industrial effluent and 45 KL.LD

treated domestic effluent into the Telaiya drain

D
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provided that the said effluent is under its respective
prescribed norms.

That the parameters of both the treated industrial
effluent and treated domestic effluent of the
answering Respondent is well within the prescribed
norms, which is evident from various test reports
and also from the joint committee reports., That,
moreover, the quantity of both the treated industrial
effluent and treated domestic effluent discharged by
the answering Respondent is also well within the
allowed limit.

That the industrial unit of the answering
Respondent is operational at the present location of
Chandpur Harvansh, Dabhasemar, Ayodhya, since
year 1990 and its treated industrial as well as
domestic effluent is discharged into the said Telaiya
drain without having any adverse effect on the
water quality of the concerned area.

That the prevailing situation of temporary water
logging was caused due to ongoing construction
activity of the infrastructure project of upcoming
international airport in Ayodhya. That for the said
purposes, construction and diversion of the said
Telaiya drain is being implemented by the
Irrigation Department.

That as far as the issue of reuse of treated effluent
from ETP is concerned, this Hon’ble Tribunal may
appreciate the fact that the answering Respondent
1s a food-oriented industry and, therefore, the

answering Respondent must mandatorily abide by
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the “Indian Standard Code for Hygiene Conditions
Jfor Soft Drink Manufacturing Units”. That as such

the answering Respondent must mandatorily abide

by the norms prescribed by the “Bureau of Indian
Standards for Carbonated Soft Drinks and
Packaged Drinking Water” and the final products
of the answering Respondent must mandatorily
conform to the physical, chemical and micro-
biological requirements as laid down by the said
BIS.

That, therefore, in view of the hygiene norms
prescribed by the said BIS, the answering
Respondent cannot reuse its treated effluent for
most of the sensitive process operations like Bottle
Washing, Seal Cooling, PET Rinse, CIP activities
etc.

That, however, the answering Respondent is
ensuring recovery of process water for its recycle in
feasible areas of the process like steam condensate,
backwash recovery, RO reject recovery, PET
Rinser recovery. That the process wise statement of

recovered used water 18 as under:

Process Operation Recovered Water
(KLD)
Steam Condensate 50
Backwash Recovery 25
RO Regject Recovery S5
PET Rinser Recovery 10
Total 140 KLD

(C) Point No. 7 (ii) of the Order dated 24.07.2023:

Demineralize water and reuse it which may include nano
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filtration of treated ETP effluent and uiilize it so to

reduce consumption of groundwater:
That in compliance of the direction of this Hon’ble

Tribunal for strengthening of tertiary phase of ETP by
ultrafiltration to implement reuse of treated effluent, it is
submitted that the answering Respondent has drawn up
a plan for installation of Reverse Osmosis /Ultrafiltration
Plant of 300 KLD capacity in tertiary phase of its ETP.
That the outlet /permeate of the said Reverse Osmosis
[Ultrafiltration Plant shall be recycled for process
operations like Cooling Tower, Boiler Feed water etc.
That the installation and commissioning of the said
Reverse Osmosis /Ultrafiltration Plant is scheduled for
Feb, 2024 so that the treated effluent generated by the
answering Respondent after expansion of the production
capacity shall be treated as per the prescribed norms and

partially be recycled in the process operations.

Point_No. 7 (iii) of the Order_dated 24.07.2023:

Contribution and reexplore recharge of water by the unit

in ration to extraction of groundwater:

(a) That as per the NOC’s for ground water extraction
issued by the Ground Water Department, Ministry
of Jal Shakti, Government of Uttar Pradesh, the
allowable daily extraction (m®), allowable annual

extraction (m?) and required annual recharge (m?)

for the industrial unit of the answering Respondent

1S as under:
Tube | Allowable Daily Allowable Required
Well | Extraction (m®) Annual Annual

Extraction (m* [ Discharge (m’)
1 720 130000 .
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2 1200 300000 -

3 1320 330000 —

4 1600 240000 120000
Total 4840 1050000 120000

(b) That, therefore, as per the NOC’s for ground water

()

extraction issued by the Ground Water Department,
Ministry of Jal Shakti, Government of Uttar
Pradesh, the answering Respondent is required for
an annual recharge of 1,20,000 m>.

That the answering Respondent has undertaken the
Rain Water Harvesting Projects in villages
Makdam, Bhaigani, Sarwan, Palia, Sari, Sindhauna,
Milkypur, Parsawa etc and water replenishment, in
the year 2021, has been carried out by the
answering Respondent at 25 locations. That the
total recharge done by the answering Respondent as
on 30.12,2021 was 4,98,999 m*, which much more
than the required annual recharge as prescribed by
the Ground Water Department, Ministry of Jal
Shakti, Government of Uttar Pradesh. Copy of the
“Summary Report on Rain Water Harvesting
Review and Verification of Replenish Projects as of
the exit year 2021” dated 01.02.2022 issued by
Mainstay Development Consultants is already

annexed as Annexure: R5/16 along-with this

present Consolidated Submissions.

(E) Point_No. 7 (iv) of the Order dated 24.07.2023:

Process of rain water harvesting done by unit in the area:

(a) That the answering Respondent has installed

piezometers at 03 locations, within its premises, to
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monitor the depth of the ground water. That the
piezometer data shows that the ground water level
in the premises of the answering Respondent is at a
depth of 2.0 to 4.0 meters. That, therefore, in view
of the prevailing high level of ground water within
the premises of the answering Respondent, the rain
water harvesting projects have been undertaken by
the answering Respondent outside its premises at
more suitable locations.

That the answering Respondent has implemented
wide scale measures for the ground water recharge
in the concerned area.

That the answering Respondent has undertaken the
Rain Water Harvesting Projects in villages
Makdam, Bhaigani, Sarwan, Palia, Sari, Sindhauna,

Milkypur, Parsawa etc and water replenishment, in

the year 2021, has been carried out by the .

answering Respondent at 25 locations.

That the total recharge done by the answering
Respondent as on 30.12.2021 was 4,98,999 m?,
which much more than the required annual recharge
as prescribed by the Ground Water Department,
Ministry of Jal Shakti, Government of Uttar
Pradesh.

(F) Point No. 7 (v) of the Order dated 24,07.2023: Number

of plantations done by the Project Proponent in the area:

(2)

That the answering Respondent has undertaken
various projects for plantation in nearby areas. That

the answering Respondent has identified land
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measuring 3000 m® in Gosainganj, Ayodhya for
undertaking general as well as urban foresiry
(Miyawaki Afforestation).

{(b) That a total of 11000 plants have been planted by
the answering Respondent as general plantation and
additional 12023 plants have planted by the
answering Respondent under Miyawaki plantation
thereby incurring a total cost of Rs.6,00,000/-
(Rupees Six Lakhs only). Print-out of the Progress
Report of Miyawaki Forest at Gosainganj, Ayodhya
is annexed as Annexure: R5/17.

(¢c) That in the year 2021 — 22, a total of 7000 plants

have been planted by the answering Respondent as

general plantation besides Miyawaki Afforestation
on 150 square meter in Hasanpur, Uttar Pradesh
bearing Latitude — 26.745823% and Longitude —
82.135546°, Photographs of plantation done by the
answering Respondent at Hasanpur, Uttar Pradesh

are collectively annexed as Annexure: RS5/18

(Colly).

() Point No. 7 (vi) of the Order dated 24.07.2023:

Methods and measures taken by the unit to utilize the

used water for agricultural purposes rather than

discharging it into drains having properly layout of ferti-

irrigation plan:

(a) That this Hon’ble Tribunal may appreciate the fact
that unit is a complying unit with respect to

mandatory provisions of Environmental laws.
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That the answering Respondent has set up adequate
infrastructure of Effluent Treatment plant,
comprising of Preliminary, Primary, Secondary and
Tertiary stage unit operations, to treat industrial
effluent as per prescribed norms prior to its
discharge in drain. That likewise, the domestic
waste water is treated as per norms prior to
discharge in drain.

That the answering Respondent has ensured a
robust monitoring mechanism for satisfactory
operation of ETP and STP which includes OCEMS,
PTZ camera, dedicated in-house laboratory,
Environment Management Cell efc.

That, moreover, it is pertinent to bring to the kind
notice of this Hon’ble Tribunal that as per the
consolidated Consent to Operate and Authorisation
dated 18.07.2023 issued by the UPPCB, the
answering Respondent is allowed to discharge 45
KED of domestic effluent and 1850 KLD of
Industrial effluent into the Telaiya Drain. That this
Hon’ble Tribunal may appreciate the fact that the
answering Respondent is following the conditions
as laid down by the UPPCB in the said consolidated
Consent to Operate and Authorisation dated
18.07.2023 and is not discharging more effluent
than permitted in the said Telaiya Drain.

That in reference to the direction of this Hon’ble
Tribunal related to utilization of treated effluent for
ferti-irrigation, it is submitted that Central Pollution
Control Board has laid down “Guidelines for
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Utilisation of Treated Effluent in Irrigation”. That

in the said guidelines, the CPCB has given

following salient recommendations for utilisation

of treated effluent to achieve zero liquid discharge

as well as ferti-irrigation. The relevant guidelines

are reproduced as below for kind perusal of Hon’ble

Tribunal:

(1)

(2)

€)

(4)

(3)

Adopting ZLD practices may not be feasible
in many cases in view of techno-economical
reasons. However, the industries should still to
be encouraged for recycling and reuse of waste
water as far as practicable in order to minimize
the fresh water consumption and discharge of
waste water into the environment. The treated
waste water of an industry may also be utilised
for irrigation.

The possible risks of wastewater usage in
agriculture may range from changes to
physico-chemical and  micro-biological
properties of soils to impact on human health.
Thus, it is necessary to ensure the beneficial
aspects of this practice before application of
treated wastewater in irrigation.

Meeting the prescribed norms shall not be the
only criteria for use of treated waste water in
irrigation, the requirement of water for
irrigation will also be a limiting condition.
The command area for effluent utilisation

should be as near as feasible to the industry.

2
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That this Hon’ble Tribunal may appreciate the fact
that in view of ongoing developmental activities in
the area nearby to unit, the availability of
agricultural land in nearby vicinity is highly scarce,
That as a way ahead towards environmental
conservation, unit has drawn up a time targeted plan
for installation of Reverse Osmosis unit /
Ultrafiitration plant as directed by this Hon’ble
Trbunal. The above proposed additional tertiary
treatment unit shall be operational by February
2024 i.e. before commencement of upcoming peak
season of the plant and shall enable further
recycling of 300 KLD treated industrial effluent.
That this Hon’ble Tribunal may appreciate that the
answering Respondent has already implemented
water recovery practice for reducing effluent load
as well as achieving water conservation, That unit
shall also be implementing additional tertiary
treatment facility, prior to commencement of
upcoming peak season, in order to further reduce
discharge of treated effiuent.

That this Hon’ble Tribunal may appreciate that the

answering Respondent has undertaken the Rain

Water Harvesting Projects in villages Makdam,
Bhaigani, Sarwan, Palia, Sari, Sindhauna,
Milkypur, Parsawa etc and water replenishment, in
the year 2021, has been carried out by the
answering Respondent at 25 locations. That the
total recharge done by the answering Respondent as
on 30.12.2021 was 4,98,999 m®, which much more

@)
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than the required annual recharge as prescribed by
the Ground Water Department, Ministry of Jal
Shakti, Government of Uttar Pradesh.

(H) That apart from the above, the answering Respondent

D

()

has adopted several nearby ponds and regularly
maintains & upkeep the nearby ponds for better ground
water recharge. That further the answering Respondent
also regularly conducts programs of public awareness for
Solid Waste Management. That the latest such program
was conducted by the answering Respondent on
26.05.2023 at Jhunjhunwala College, Ayodhya.
Photographs of the programs of public awareness for
Solid Waste Management conducted by the answering
Respondent on 26.05.2023 at Jhunjhunwala College,
Ayodhya are collectively annexed as Annexure: R5/19
Coll

That moreover, under CSR activities, the answering
Respondent provide complete financial support to 45
ladies in Old Age Home, namely, “Shravan Kunj;”
Ayodhya, That the answering Respondent also runs 5
skill  development centres under  “Women
Empowerment” programs and has tie up with a Farmer
Producer Organization (FPO), namely, *Ayodhya

Handicraft” in which around 300 ladies are shareholders.

That apart from the above regular activities, the
answering Respondent donate money to poor students as

well as schools as & when required. That further the
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answering Respondent have tie-ups with several
religious trusts which are involved in various religious
activities like maintaining temples, gurudwaras etc,

preform religious programs etc.

26. That in compliance with the said Order dated 24.07.2023

27.

passed by this Hon’ble Tribunal, inspection of the unit-in-
question of the answering Respondent was conducted by the
Regional Officer ,UPPCB along-with the District Magistrate,
Ayodhya on 28.08.2023 & 26.10.2023 and a Report dated
27.10.2023 on the points as mentioned in the said Order dated
24.07.2023 passed by this Hon’ble Tribunal was filed by the
Regional Officer ,UPPCB and the District Magisirate,
Ayodhya on 29.10.2023. That a perusal of the said Report
dated 27.10.2023 filed by the Regional Officer , UPPCB and
the District Magistrate, Ayodhya once again shows that the
answering Respondent is a compliant unit and is operating its
unit with all the necessary permissions, licenses, Consent to

Operate and/or No Objection Certificates (NOCs).

That the only recommendation made in the said Report dated
27.10.2023 is with respect to the installation of the Reverse
Osmosis /Ultrafiltration Plant of 300 KLD capacity. That, as
stated in the foregoing paragraphs of this Consolidated
Submission, the answering Respondent has drawn up a plan
for installation of Reverse Osmosis /Ultrafiltration Plant of
300 KLD capacity in tertiary phase of its ETP, installation and
commissioning of which is scheduled for February, 2024 so
that the treated effluent generated by the answering

Respondent after expansion of the production capacity shall
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be treated as per the prescribed norms and partially be

recycled in the process operations.

That, however, it is hereby clarified that in Para — 3.6 of the
said Report dated 27.10.2023, it has been mentioned that the
answering Respondent is not interested to utilize the treated
water for agricultural purposes due to possible risks. That the
Para — 3.6 of the said Report dated 27.10.2023 is incorporated
hereinbelow for the ready reference of this Hon’ble Tribunal:
“3.6 In the compliance report submitted by the unit, It has
been informed that the treated effluent shall not be utilized for
agricultural purposes due to possible risk. The unit is not
interested fo utilize the treated water for agricultural
purposes due to possible risk of waste water usage in
agriculture ranging from changes to Physico-chemical and

micro biological properties of soils to impact on human

health.”

In this context 1t is submitted that the answering Respondent
has quoted the contents of the “Guidelines for Utilisation of
Treated Effluent in Irrigation” of the CPCB. That the
answering Respondent has made its elaborate submissions
with respect to the agricultural use of the industrial effluent in
Para — 25 (Q3) of this present Consolidated Submissions and
the same are not repeated herein for the sake of brevity. Copy
of the “Guidelines for Utilisation of Treated Effluent in
Irrigation” of the CPCB is annexed as Annexure: RS/20.

That from the afore-mentioned facts, it 1s clear that the

answering Respondent is a compliant unit and is operating its
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unit with all the necessary permissions, licenses, Consent to
Operate and/or No Objection Certificates (NOCs). That the
answering Respondent is duly following all the directions
/guidelines issued time & again by the statufory authorities
and is following all the law which are necessary to operate the

industry.

31. That in the light of the submissions made by the answering
Respondent hereinabove read with submissions made in the
Reply dated 14.03.2023, the Additional Reply dated
22.07.2023 and the Additional Submissions dated 19.08.2023
filed by the answering Respondent and also in the light of the
fact that the answering Respondent is a compliant unit and is
following all the environmental norms which is clear from
both the Joint Committee Reports dated 12.12.2022 and
20.07.2022, the said Original Application No. 584 of 2022
may be closed as far as it is concerned /related to the

answering Respondent.

PRAYERS:

In the facts and circumstances as stated above, it is therefore, most
respectfully prayed that this Hon’ble Tribunal may graciously be

pleased to:

(i) Dismiss the Original Application being O.A. No0.584/2022
titled as “Durga Prasad Yadav & Ors. Vs. State of Uttar
Pradesh & Ors.” filed by the Applicant in as far as it is related

with the answering Respondent;

&9
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QDPaSs such other/further order(s) as this Hon’ble Tribunal may

deem fit and proper in the facts & circumstances of the case.

ey
SR
RESPONBDENT NO.5

(M/S AMRIT BOTTLERS PVT. LTD.)
THROUGH

ANUBHA% ANAND ARON, ABHINAY ANAND

{Advocates for the Respondent No.5)
A-901, Apex Golf Avenue, Sector-1,
Greater Noida (West), U.P. - 201 306
Mob: 9811764256, 9582416270
Email: abhinav.legal@gmail.com

Place: N & W D etHr
Date: [‘Zhg,‘ 23
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
(Original Application No. 584 of 2022)

IN THE MATTER OF:
Durga Prasad Yadav & Ors. ..... Applicant
Versus
State of Uttar Pradesh & Ors. ..... Respondents
AFFIDAVIT

I, Arjun Das Vaswani aged about 59 years S/o Sh. Khattu Mal Vaswani
ij?rﬁri ﬂead Administration with M/s Amrit Bottlers Pvt. Ltd. having
, Sifs. maﬂ&ﬁmtmmg Unit at: Chandpur Harbans, Allahabad Road, P.O. —
Dabhasemar District — Ayodhya, Faizabad, U.P. — 224 133 (the Respondent
'5*Herein) do hereby solemnly affirm state as under:-
.ﬁhat I am working as Head - Administration with M/s Amrit Bottlers
“vPyt.”Ltd. (the Respondent No.5 herein) and I am well conversant with
m:“;;"sﬂe::facts of the case, as such I am competent to swear this affidavit.
2. That the accompanying Consolidated Submissions has been drafted by

my Counsel under my instruction and the content of the same have not

X o been repeated herein for the sake of brevity and the same may kindly
S\ ?1 \)”( be read as part and parcel of the present Affidavit.
3.  That I have read and understood the content of the accompanying

Consolidated Submissions and present Affidavit and the same are true

and correct to my knowledge and nothing material has been concealed

there from.
N\Loizapzd
DEPONENT
VERIFICATION:
Verified at on this day of 2023 that the contents of the above

affidavit are true and correct to the best of my knowledge and belief. No
part of it is false and nothing material has been concealed therefore. - -

eyt “”‘:::ﬁ’vg‘ﬁ%b
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Jaicmal ;,‘z;,. s ; J<ab
Bosss Verised
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Company Master Data 5 6 6

CIN U01132WBI1983PTC035916
Company Name AMRIT BOTTLERS PVT LTD
ROC Code RoC-Kolkata

Registration Number 035916

Company Category Company limited by Shares
Company SubCategory Non-govt company

Class of Company Private

Authorised Capital(Rs) 160000000

Paid up Capital(Rs) 64000000

Number of Members(Applicable in case of company 0
without Share Capital)

Date of Incorporation
Registered Address

Address other than R/o where all or any books of

account and papers are maintained IN
Email Id elldee.2012@gmail.com
Whether Listed or not Unlisted
ACTIVE compliance ACTIVE compliant
Suspended at stock exchange -
Date of last AGM 30/09/2022
Date of Balance Sheet 31/03/2022
Company Status(for efiling) Active
Charges
Charge Charge
1d Assets under charge Amount
Movable property (not being pledge) 500000
60000000
Immova!::le property ot any interest therein; Book 140000000
debts; Movable property (not being pledge)
45000000
17500000
Immovable property or any interest therein; Movable 150000000
property (not being pledge)
450000000
70000000
Book debts; Floating charge; Movable property (not
being pledge) 50000000 |
Movable property (not being pledge) 216000000
Movable property {not being pledge) 2000000
Book debts; Movable property (not being pledge) 145000000
Movable property (not being pledge) 90000000
PARI PASSU CHARGE OVER ALL ASSETS
CREATED 30/12/14 360800000
Fixed Deposits 15000000
Fixed Deposit and Mutual Funds 395000000

23/02/1983

P-18, DOBSON LANE, MADHUSUDAN APPARTMENT,
HOWRAH WB 711101 IN

CHANDPUR HARBANS, ALLAHABAD ROAD, P.O.
DABHASEMAR, DISTT. AYODHYA, FAIZABAD 224133 UP

500000000

Date of
Creation

09/09/2009
30/03/2005

18/02/2010

17/03/2004
14/02/2003

24/01/2011

11/10/2001
31/03/2006

22/03/2013

22/12/2010
01/02/2007
09/03/2016
01/03/2016

30/12/2014

12/08/2020
13/11/2019
10/03/2017

Date of

Modification

30/12/2014

07/07/2017

25/11/2020

Status

CLOSED
CLOSED

CLOSED

CLOSED
CLOSED

CLOSED

CLOSED
CLOSED

CLOSED

CLOSED
CLOSED
CLOSED
CLOSED

CLOSED

OPEN
OPEN
Closed




Movable property (not being pledge) 150000000
Mutuai funds, stocks, shares, and other securSﬁ 7 40000000
Motor Vehicle (Hypothecation) 36602970

Floating charge; Movable property (not being pledge) 345000000
Book dgbts; Movable property (not being pledge); 250000000
(Subservient Charge on CA & MFA Future & Present)
Immovable property or any interest therein 183633090
350000000
Motor Vehicle (Hypothecation) 21981898
Immovable property or any interest therein; Book
debts; Floating charge; Movable property (not being 700000000
pledge); Personal Guarantee Sanction Letter Date
28.12.2021
Motor Vehicle (Hypothecation) 6582406
Motor Vehicle (Hypothecation) 500000
Movable property (not being pledge) 500000000
Immovable property or any interest therein 52500000
500000000
50000000
1900000000
47003672
560000000
Directors/Signatory Details
DIN/PAN Name Begin date
00249220 RAKESH LADHANI 01/04/1996
00249828 ROSHAN LADHANI 01/05/2015
00249888 RAJESH LADHANI 04/04/2006
01448646 NARESH LADHANI 15/03/2001
07955056 SIDDHARTH LADHANI 29/09/2018
AZRPI3ITTSB SHOBHIT JAIN 01/10/2018

26/08/2016
27/12/2017
26/11/2021
16/11/2019

20/09/2018

30/03/2022
24/02/2021
17/01/2022

03/01/2022

18/01/2022
12/04/2022
25/07/2016
12/05/2022
28/10/2022
28/10/2022
28/10/2022
18/11/2022
26/12/2022

End date

3

17/11/2021

12/07/2022

@

CLOSED
CLOSED
OPEN
OPEN

OPEN

OPEN
Closed
OPEN

OPEN

OPEN
OPEN
OPEN
OPEN
Open
Open
Open
Open
Open

Surrendered DIN




ANNEXURE: R5/2~@

Phone : 05278 - 245324, 246133
Fax : 05278 - 246133

AMRIT BOTTLERS PRIVATE LIMITE568

Authorised Bottlers of THE COCA-COLA COMPANY

. e-mail : amritbottiers@cocacolafzd.com
-CIN: U01132WB1983PTC035916

Certified true copy of the Resolution of the Board of Directors of the Amrit Bottlers Private
Ltd. held at Bhootnath office, Indiranagar, Lucknow on 08/11/2023.

The Chairman informed the Board of Directors of the Company regarding the pending
Original Application being O.A. No.584/2022 titled as “Durga Prasad Yadav & Ors. Vs.
State of Uttar Pradesh & Ors.” pending before the Hon’ble National Green Tribunal, New
Delhi. The Chairman further informed the Board of Directors of the Company regarding
Orders dated 24.07.2023 & 01.11.2023 passed by the Hon’ble National Green Tribunal, New
Delhi.

The matter was discussed and following resolution was passed:

'RESOLVED THAT in compliance to the Orders dated 24.07.2023 & 01.11.2023 passed by
the Hon’ble National Green Tribunal, New Delhi passed in the said O.A. No. 584/2022, a
Consolidated Submissions by & on behalf of the Amrit Bottlers Private Limited shall be
filed before the Hon’ble National Green Tribunal, New Delhi in the said Original
Application being O.A. N0.584/2022 titled as “Durga Prasad Yadav & Ors. Vs. State of
Uttar Pradesh & Ors.”

RESOLVED FURTHER THAT Sh. Arjun Das Vaswani aged about 59 years S/o Sh.
Khattu Mal Vaswani working as Head - Administration with Amrit Bottlers Private Limited
be and is hereby authorized to act, appear and to sign all pleading(s), application(s), to sign
Vakalatnama and/or other necessary document(s} and to do all acts, deeds and things before
the Hon’ble National Green Tribunal, New Delhi as may be considered necessary in relation
thereto and incidental to the said Original Application being O.A. No.584/2022 titled as
“Durga Prasad Yadav & Ors. Vs. State of Uttar Pradesh & Ors.”

RESOLVED FURTHER THAT a copy of this Resolution, duly certified by any one of the
directors, be furnished to the concerned persons /authorities as may be required and they be
requested to act thereon.

CERTIFIED TRUE COPY

FOR AMRIT BOTTLERS PRIVATE LIMITED

L =—=o LGNS

(Naresh Ladhani)
DIRECTOR
DIN: 01448646
Date:

Place:
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4 Uttar Pradesh Pollution Control Board
%}!%é Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
- Phone:0572-2720R28,2720831, Fax:0522-2720764, Emiail: info@uppch.in, Website: wwrwuppeb,com

I738ZQHJ?PCBIFaizabad{UPP(;BRO)!CTOFboth:‘AYODHYA!ZOZ.‘S "~ Date: 18/07/2023
To,
M/s
AMRIT BOTTLERS PRIVATE LIMITED
Chandpur Harbans, P.O. Dabhasemar, Distt. Ayodhya, Uttar Application 1d-
Pradesh,AYODHYA,224133 : 20042295

Consolidated Consent to Operate and Anthorisation hereinafter referred to as the CCA (Consolidated
Consent & autherization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Preveniion & Control of Pollution) Act, 1981

CCA is hereby granted to AMRIT BOTTLERS PRIVATE: LIMITED located at Chandpur Harbans,
P.O. Dabhasemar, Distt. Ayodhya, Uttar Pradesh,AYODHY A ,224133. subject to the provisions of the
Water Act, Air Act and the orders that may be made further and subject to following terms and conditions

31/12/2025 and valid for manufacturing of following products.

S  |Product Quantity Unit

No

1 Package Drinking 1095.6 Kilo Liters/Day
Water

2 |Tuice . 472.7 : Kilo Liters/Day-

3  |Carbonated Soft 2365.7 Kilo Liters/Day
Drink (CSD)

2. Conditions under Water{Prevention and Control of Pollntion) Act -1574 as amended :- .
(i) The daily quantity of effluent discharge (KLD) :~

Kind of Effluent | Quantity(KXLD) | Treatment facility [ Discharge polnt
Domestic 45 KLD STP Telaiya Drain
Industrial 1850 KLD ETP Telaiy2 Drain

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
bé intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iil) The treated effluent shall be recycled to the maximurm extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment {Protection} Rules, 1986 and applicable to the unit from time-to-time -

Industrial Effluent Quality Standard
Digitally signed by

RAM KUMAR ram <UMAR SINGH
SINGH Date: 2023.07.18

14:40:00 +05730'

1. This CCA AMRIT BOTTLERS PRIVATE LIMITED granted for the period froam 23/03/2023 to



4

570 @

S.No. Parameter Standard

1 pH * | As per E{(P)A Rules,
1986

2 BOD {mg/t) As per E{(P)A Rules,
1986

3 COD {mgh) As per E(P)A Rules
1986 :

4 TSS (mg/L) As per E%P)A Rules,
1986

5 Oil & Grease {mg/L) As per }%(gl?él\ Rules,

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated séwage to the following standards.

S No. Parameters Standards
1 pH As per E(P)A Rules, 1986
2 BOD (mg/l.) As per E(P)A Rules, 1986
B 3 TSS {mg/L} As per E(PYA Rules, 1986
4 Fecal Coliform As per E(P)A Rules, 1986.
{(MPN/100mb)

3. Conditions under Air (Prevention and Control of Poliution) Act -1981 as amended :-

i) The applicant shall use following fuel and stall a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards,

Air Polintion Source Details
S No. Air Type of fuel| Stack no Control - Height of
Pollntion Device Stack
Source
1 | 1010 KVA | Diesel Oil 7 Sulphur | As per E{P)A
DG Set Dioxide Rules, 1986
2 | 1010 KVA | Diesel Oil 8 Sulphur | As per E(P)A
DG Set Dioxide Rules, 1986
3 | 2000 KVA | Diesel Oil 10 Sulphur | As per E(P)A
DG Set _ Dioxide | Rules, 1986
4 | 06 TPH Biomass 1 Particulate | As per E(P)A
Boiler Briguette : Matter Rules, 1986
(500
KG/Hr) :
5 | 02 Boilers | Biomass 2 Particulate | As per E(P)A
having Briquette Matter Rules, 1986
Capacity 08| - (800
TPHeach | KG/Hr) _

6. | 500 KVA | Diesel Qil -3 Sulphur | As per E(P)A
DG Set Dioxide Rules, 1986
7 | 500 KVA | Diesel Oil 4 Sulphur | As per E{P)A
- DG Set . _ _ Dioxide . | Ruies, 1986
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8 | 1010 KVA | Diesel Oil 5 Sulphur | As per E(P)A
DG Set : Dioxide Rules, 1986
g | 1010 KVA | Diesel Gil 6 Sulphur | As per E%P)A
DG Set . Dioxide Rules, 1
10 ! 2000 KVA | Diesel Ofl 9 Sulphur per E{P)A
DG Set Dioxide Rules, 1986
Emmission Quality Standards
S No. Stack no Parameters Standards
1 1 Particulate Matter |As per E(Fé)éﬁ Rules,
. 2]
2 2 Particulate Maftter |As per E1(P)A Rules,
986
3 3 Sulphur Dioxide As per E(P)A Rules,
1986
4 4 Sulphur Dioxide |As per E(P)A Rules,
_ 1986
5 7 Sulphur Dioxide |As per E(P)A Rulss,
1986
6 5 Sulphur Dioxide |[As per %g;)él\ Rules,
7 8 Sulphur Dioxide {As per E(g?BA Rules,
8 8 Sulphur Dioxide |As per E(P)A Rules,
1986
9 9 Sulphur Dioxide |As per E{P)A Rules,
1986
10 10 Sulphur Dioxide [As per E(F‘)éﬂ\ Rules,
198

In case of stoppage of functioning of air pollution control equipment, production bas to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
digpatched immediately

{ii) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlied by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones {Industrial, Commercial, Residential, Silence) which are as foliows :-

" Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial |Commercial] Residential Silence
Noise level in Area Area Area Zone
db(A) Leg
Day {Night| Day {Night| Day !Night| Day | Night
Time | Time ! Time | Time |{ Time ! Time | Time | Time
75 70 § 65 | 55 55 45 50 40

4, Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and prows:ons of the Water Act, Air Act and Hazardous and Other Wastes {Management and

RAM KUMAR s ximmsm iven
SINGH Date: 2023.07.18

14:A0:35 +0530°
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" Ti-ansbormdary Movement) Rules, 2016 will results in legal action under the aforesaid Acts amd Rules‘:'

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawalki Forest as
per the SOP available at URL:-http//www.upecp.in/TrainingSession.aspx for ensuring timelyy compliance of
this direction, you are hereby directed to submit a bank gnarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/ (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. Xn case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water, It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not witbout the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit,

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA.. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains cte. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of poliution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concermned offices. In case of failure of pollution control equipment, the production process connected
to it shall be stopped with immediate effect,

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/mamufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:- . _ o ,
1. This consent is valid for production capacity for Package Drinking Water (1095.6 KLD), Juice (472.7
KLD) & CSD (2365.7 KLD) for a total of 3934 KLLD (3724 BPM).




2. The Earlier CTO issued by UPPCB vide office letter dated 08.05.2020 stands canceled from the issu:ﬁfe
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of this CTO and this CTO will become effective.
3. The indusirial effluent shall not exceed 1850 KL.D.

4. The industry shall connect the Online Continuous Effluent Monitoring System with the server of
CPCB/UPPCB.

5. The industry shall install separate energy meter for the consnmption of electricity in operation of APCS.

6. The consumption of electricity, nutrient and chemicals in the operation of ETP must be recorded in the
logbook regularly.

7. The industry shall do Standard Operating Procedure (SdP) for ETP operation, maintenance and for
chemical spillage.

8. Industry shall submit Environmental Statement to this Board as per provision of Environment (Protection)
amendment Rule, 1993 for the previous year ending 31st March on or before 30th September every year.

9, The maximum treated effluent generated from the industry shall be utilized for irrigation purposes only.
10. The industry shall provide adequate arrangement for fighting and accidental leakages/discharge of any air
pellutant/gas/liqnid from the vessel, machinery etc which are likely to cause fire hazard including

Environmental Pollution.

11. The industry shall provide water sprinkling system to control dust from transportation of raw material
and product.

12. The fly ash should be scientifically disposed off so that it does not adversely affect the nearby
Environment.

13. Air Pollution Controt System (i.e. cyclone type dust coltector having capacity 06 TPH, 08 TPH, 08 TPH
boilers) must be operated regularly and logbook of energy consumed for the same shall be maintained.

14. The industry shall comply with the provisions of Hazardous and Other Waste (Management & Trans
boundary Movement) Rules, 2016.

15. The industry shall comaply with the provisions of Solid and Other Waste Management Rules, 2016.

16. In case of violation of above mentioned conditions or any public complaint the consent shall be
withdrawn in accordance with law.

1 7. The industry shall maintain good housekeeping in factory premises.

18. Audited Balance Sheet/ C.A. Certificate should be submitted within one month from the date of issiie of
this Certificate for verification of Consent fee payable.

19. Industry must strictly comply all the directions issued from UPPCB, CPCB and Hon'ble NGT from time
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to time,

20, The ipdustry should be operated in such a way so that it does not adverscly affect the surrounding
edvironment & nearby Population.

21. The Order issued by Hon'ble Courts/Hon'ble NGT, MoEF & CC, Central Pollution Control Board, U.P
Pollution Control Board and directions issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India shall be complied with.

22. Concealing factual data or submission of false/fabricated data and failure to comply with any of the
conditions mentioned above may result in withdrawal of this CTO and attract action under the provisions of

Law.

23. If closure order is issued by CPCB or UPPCB against any defaulting unit, then CTOQ issued earlier will
suspended during the pendency of the closure period and only after ensuring the compliance and revocation
of closure order, the CTO will be deemed to be restored again subject to the effective date of revocation of

the closure order alongwith imposed conditions thereof. Digitally signed by
: RAM KU MAR RAM KUMAR SINGH
Date: 2023.07.18
SINGH 14:41:12 :05'30°

Chief Environmental Officer, Circle-6
Copy to: '

ﬁggional .Oﬁicer, U.P. Pollution Control Board, Ayodhya for information and necessary action
gitaily sighed by
RAM KUMAR nam xumar singh
Date: 2023.07.18

Chief Enviroihental Gifisergliraie-6
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com Website: www.uppch.com

Ref. No : i9354fU PPCB/Faizabad(UPPCBRO)/HWM/AYODHYA/2023
Dated :18/07/2023

To,
M/s AMRIT BOTTLERS PRIVATE LIMITED
Amrit Boftlers Private Limited, Chandpur Harbans, P.O- Dabhasemar, Distt.- Ayodhya, Uttar
Pradesh,AYODHYA,224133
Tehsil :Bikapur
District :AYODHY A

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1. Number of authorization and date of issue 19354 and 18/07/2023 .
Reference of application (No. and date) 18709977 and 10/01/2023 .

3. MrRAKESH LADHANI of M/s AMRIT BOTTLERS PRIVATE LIMITED is herecby
granted an authorization based on the enclosed signed inspection report for generation,
collection, utilization, storage and disposal or any other use of hazardous or other wastes or

~ both on the premises situated at .

Details of Authorisation

S No. Category of Hazardous Authorised mode of disposal Quantity(ton/annum)
. Waste as per the Schedules | or recycling or utilization or

III and III of these rules co-processing, etc.

1 Cat-15.1 (Asbestos-Containing | Through TSDF 0.1 TPA
Residue)

2 Cat-21.1 (Process Waste, Through TSDF 3.0 TPA
Residues and Sludge)

3 Cat-36.2 (Spent Carbon and Through TSDF 1200 TPA
Filter medium)

4 Cat-5.1 (Used/Spent oil) Through TSDF 6.0 TPA

5 Cat-33.1 (Empty Through TSDF 8.0 TPA

Barrels/containers/liners
contaminated with hazardous

chemical/wastes)
6 Cat-5.2 (Waste or Residues Through TSDF 02 TPA
' [ Containing Oil)
7 Cat-35.3 (Chemical Studge from |Through TSDF 800 TPA

waste water treatment)

1. The authonzation shall be valid for a period of 31/12/2027 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .
it fratinm - ~ Digitally signed by RAM
A General Conditions of Authorization RAM KUMAR UMAR SIMGH

© Date: 2023.07.18 14:46:15
SINGH 0530
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2.
13,

14,
15.
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The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under . :

The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

Any unauthorized change in personnel, equipment or working conditions as mentioned in the

" application by the person authorized shall constitute a breach of his authorisation .

The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacis and also carry out mock drill in this regard at
regular interval of time .

The person authorised shall comply with the provisions outlined in the Central Pollution

Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of anthorisation .

The impotter or exporter shall bear the cost of Import or export and mitigation of damages if
any

An application for the renewal of an authorisation shall be made as laid down under these
Rules .

Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

Annual return shall be filed by June 30th for the period ensuring 31st March of the year .
The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

B Specific Conditions of Authorizatien

1. The authorization shall be valid upto dated 31.12.2027, if not suspended or cancelled earlier.

2. The Earlier authorization issued by UPPCB vide office letter dated 03.12.2019 is stand canceled
from the issuance of this authorization and this authorization shall effective

3. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers / bags shall be
provided with a general label. The storage area should be at an 1solated spot in the premises and
must be fenced, covered and duly marked.

4. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.




577 &)

Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

5. Tt is brought to your notice that as per the order dated 14-11-2003 passed by the Hon'ble Supreme
Court in W.P. (¢) No. 657 of 1995, no industry covered under Hazardous and other Wastes
(Management and Tran boundary Movement) Rules, 2016 shall be allowed to operate without valid
authorization. It is also provided in the same orders that industries which are not complying with the
conditions of authorization shall not be allowed to operate. Hence in case you fail to apply for
authorization, before its expiry or fail to comply with conditions of the earlier authorization issued
to you, closure order shall be issued against your industry without any further notice.

6. The applicant must file returns on prescribed Form- 4 along with a compliance report of this letter
and should also maintain records on Form 3 and present it to Board’s inspecting officials.

7. In case of occurrence of an accid;:ht, complete details on form must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigate and remedial measures taken.

8. The authorized person/agency shall not receive, collect, or store any hazardous waste from any
unauthorized occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has-a valid authorization of the Board.

9. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers, of hazardous chemicals such as flammable
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.

10. 1t is within the powers and functions of the U.P. Poliution Control Board to modify / revoke the
terms and conditions of the authorization/Registration issued under the Rule — 7 of Hazardous and
Other Wastes (Management and Tran boundary Movement) Rules, 2016.

11. You are directed to display on-line data/display board outside the main factory gate with regard
to quantity and nature of hazardous chemicals being handled in the plant, including waste water and
air emission and solid hazardous waste generated within the factory premises. Necessary
compliance shouid be sent within 15 days of receipt of this letter.

12. It is the mandatory duty of the authorized person/agency to comply with the guidelines for
transportation of hazardous waste in accordance with rule 18 of Hazardous and Other Waste
(Management and Tran boundary Movement) Rules, 2016.

13. It should be ensured that hazardous wastes shall be properly collected and packed in HDPE bags
and then temporarily stored in a lined RCC tank/pit with suitable shed.

14. An ETP sludge test report of a laboratory approved under E.P. Act shall be submitted along with
compliance of this letter of this office.

15. Used oil shall be sold only to recyclers registered with U.P. Pollution Control Board. The record

shall be maintained. Digitally signed by
e RAM KUMAR pam kOMar SINGH
SINGH _ Date: 2023.07.18

14:46:48 +05'30'



578 @

16. The occupier, transporter and operator of a facility shall be liable for damages caused to the
environment resulting due to improper handling and disposal of hazardous waste listed in schedule
1,2, and 3 and shall be liable to pay a finc as levied by the State Pollution Control Board under the

rules.

17. Details of raw material (which is Hazardous waste) and product along with quantity shall be sent -
within a month. '

18. You shall b.ec_ome the member of any common TSDF for S.L.F. which has been authorized by
UPPCB and send the stored hazardous wastes for final disposal to the TSDF and report back to
U.P.P.C.B. with the required mantfesto (document of proof) within one/three month of this letter.

19. The unit shall ensure that HW. is regularly sent to Authorized common TSDF and shall not store
for more than 90 days in accordance with under ruie 8 of HOWM Rules, 2016.

20. Emission from the Common/Captive incinerator stack shall meet the prescribed standards under
Environmental Protection Act. 1986.

21. Copigs of Hazardous Waste Manifest in Form-10 shall be sent regularly to UPPCB for each
category of waste sent to TSDF/Incinerator.

22, This authorization/Registration is valid till the industry is having valid consent as per the
provisions of Air(Prevention and Control of Pollution) Act 1981 and Water (Prevention and Control
of Pollution) Act, 1974.

23. Industry shall comply the provisions of EP Act, 1986, Water {(Prevention and Control of
Pollution} Act, 1974 as amended, Air (Prevention and Control of Pollution) Act, 1981 as amended
and E-waste (Management and Handling) Rules, 2016.

24. The authorized actual user of hazardous and other wastes shall maintain records of hazardous
and other wastes purchased in a passbook issued by the State Pollution Control Board along with
the authorization.

25. The industry shall submit copy of logbook of mixing the hazardous waste with bagasse and
mmcinerated in boilers within 15 days.

26. The mdustry shall submit the colored photo graph of display board within 15 days.
27. The industry shall submit the form-10 within 15 days for disposal of hazardous waste.

28. Concealing factual data or submission of false/fabricated data and failure to comply with any of
the conditions mentioned above may result in withdrawal of this authorization and attract action

under the provisions of Law.
RAM ¢ sunor RSN,

KUMAR Date; 2023.07.18
SINGH © 14:47:21 +05'30
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UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Ayodhya for information and
necessary action .

CEO/EE, IC Circle._ :
igitally sighed by
RAM KUMAR ram kUMAR SINGH

SINGH Date: 2023.07.18

14:47:57 +05'30°
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: — 580 Anrvexere :RS[S
: F .
» UPPCE .
. : Uttar Pradesh Pollution Control ;
o W Board #
] ) #
. '3 ‘““g’ ' _ Buitding No TC-12V, Vibhuti Khand, Gornti s
: oi'ﬁra;- % - Nagar, Lucknow — 226 (10, Uttar Pradesh ;
= #
: Regn. No. Date: ;
z B0-31-UTT-08-AACCA4794J-22 31/08/2022 05:27 PM z
. :
= &
»
: :
»* e
: REGISTRATION CERTIFICATE FOR BRAND OWNER “
" .
§ {Under Rule-13(2} of the Plastic Waste Ma.nagemant Rules, 2016, as amended) ;
. s
¥ #
# #
Ll #
ol #
: To, | "
= =
= Amrit Bottlers Pvt.Ltd (Legal - "
% Name) 2
. (Trade Name: Amrit Bottlers -
b #
. Pvt.Ltd),
*  P-18 Dobson Lanr 7th Floor .
Z No.A-3,Madhusudan !
s Apartment _ 2 :
:  Howarh,711101(W.B.)
5 .
# =
. With reference to the application dated 08/06/2022 regarding registration as a Brand Owner, this ; .
#
f
s is to inform that your application has been processed and found in order. Now, therefore, Uttar 2
: 3 " h
: Pradesh Pollution Control Board is pleased to grant the registration in favour of Amrit Bottiers =
. Pvi.Lid, vide registered office address P-18 Dobson Lanr 7th Floor No.A-3Madhusudan - =
“ Apartment Howarh,711101(W.B.), as a Brand Owner, for disposal of MLP & other plastic waste M _,3..
; generated due to their products as per the EPR Action Plan given below: M
" .
# B
z 3 w
A @
" M
B 1
& 1
& #
:
: :
: .
: | Ry umar
@ I Sharma “@
@ Date: "
& 10f3 20220831 =
¥
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x SN Financial Year | 202223 QO | s
= - NO . P
. State/UT Cat-| Catl Catlll | CatlV
i 1 UTTAR PRADESH| 2615.0705 603.1830] 99.9670, 0.0000 -
TOTAL 2615.0705| 603.1830 99.9670] 0.0000
; Grand Total 3318.2205 TPA
.
a This certificate of registration shall be valid for a period of one year from the date of issue of the «
letter unless revoked, suspended or cancelled. The Registration is granted subject to the following i

terms & conditions: - g

1. The Brand Owner shall fuifil the categorize EPR Targets for the year 2022-23 as specified in §

the above table. For the subsequent years, EPR Target shall be calcuiated based on the -
information provided in the Annual report, the format of which shall be specified by CPCB. S

: _ ' %

2. The Brand Owner shall provide certificate only from registered plastic waste processors as z
evidence of fulfilling their EPR obligation. The PIBO can meet the EPR obligation under a =

category by providing EPR certificates from other F_’}_BOS of the same category.

S

3. Exchange of EPR credit between PIBOs and Plastic Waste Processors (PWP) to be done as
per mechanism provided by op W:

4. The Brand Owner shall not deal with any entity not registered through on-line centralized
portal developed by Centrag-sl"-:‘%;iu ' :

, stocking, distribution, selling of banned
SUP items as listed in Amendment to PWM Rules dated August 12, 2021

PHEE SRR R RS BRSNS N

6. Incase, itis found or determined that any PIBO registered on the on-line portal has provided
false information or has willfully concealed information or there is any irregularity or
deviation from the conditions stipulated while obtaining registration under Extended
Producer Responsibility guidelines, then the registration of such an entity would be revoked
for a one -year period after giving an opportunity to be heard. The entities whose registration
has been revoked shall not be able to register afresh for the period of revocation.

7. The Brand Owner should ensure compliance with provisions of the PWM Rules, 2016, as
amended. Action, as deemed fit, including revocation of registration, closure of unit, levying
Environmental Compensation charges, shall be taken against violators of PWM Rules.
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8. Uttar Pradesh Pollution Control Board 582 the right to take such action as deemed fi
under Environment (Protection) Act, 1986 for violation of PWM Rules, 2016, as amended, if
any, by the concerned PIBO for the period prior to grant of registration.
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583 Ariexore : R 56004
Current issue date: 28 May 2022 Criginal approval(s):
Expiry date: 25 January 2025 180 14001 - 28 January 2010
Certificate identity number; 10447535

Certificate of Approval

This is to certify that the Management System of:

Amrit Bottlers Pvt Ltd

Village: Chandpur Hatbans, P © - Dabha Semar, Allahabad Road, Ayodhya, 224133, UP, India

has_been approved by LRQA (o the following .standards:
SO 14001:2015

Approval number(s): SO 14001 -~ 0051965

The scope of this approval is applicable to:

Manufacture of The Coca-Cola Company branded beveragss.

Luis Cunha

Area Operations Manager - SAMEA E 3

U
fssued by: LRGA Limited TreEme

LROA Group Limited, its affiliates and subsidiares and their respective officars, employees or agents are, individually and collectively, referred b in this clause as 'LROA
LRQA assumes no responsibility and shall not be liable fo any persan for any loss, damege or expense caused by reliznce on the information o advice in this dogument or
nowsoever provided, unless that person has signed a cordract with the relevant LROA entity for the prowvision of this information or advice and ir that case any responsibitity or
liabdlity is exclusivaly on the termns and conditions set out in that contract.
Issued by: LREGIA Limited, 1 Trinity Park, Bickenhili Lane, Birmingham 837 YES, United Kingdom

Page 1 of 4




584

Current issue data: 26 May 2022 Original approval{s):
Expiry date: 1 March 2025 IS0 45001 - & February 2020

Centficate identity mumber: 10447538

Certificate of Approval

This is to certify that the Management System of:

Amrit Bottlers Pvt Ltd

Village: Chandpur Harbans, P O - Dabha Semar, Allahabad Read, Ayodhya, 224133, UP, India

has been approved by LRQA ta the following standards:
180 45001:2018

Approval number(s): 150 45001 ~ 0051966

The scope of this approval is applicable to:

Manufacture of The Coca-Cola Company branded beverages.

s/
]
AW
Luis Cunha
Area Operaticns Manager - SAMEA E v ;
UqKAS
issued by: LRQA Limited SRR
Ll

LROA Group Limited, its afffiiates and subsidianes and thalr respective offcars, employses or agents are, individually and collectively, referred to in this clause a5 'LROA
LRQA assumes no responsibility and shall not be fizble to any person for any loss, damage or expense caused by reliance on the information or advica in this documeant or
howsoever provided, unless that parson has signed a contract with the relevant LRQA entity for the provision of this information or advice and in that case any responsibility or
Eability is exclusively on the terms and conditions set oul in that conlract,

issued by: LRQA Limited, 1 Trinity Park, Bickenhill Lane, Birmingham B37 7ES, United Kingdom

Page 1 of 1
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Cutrent issue date: 25 February 2022 Oviginal approvas}:
Expiry date: 17 May 2025 130 9001 - 18 May 2010
Certificate identity number: 10429928

Certificate of Approval

This is to certify that the Management System of:

Amrit Bottlers Pvt Ltd

Village: Chandpur Harbans, Post:- Dabha Semar, Ayodhya Cantt, District:- Ayedhya, 224133, UP, India

has been approved by LRQA to the fallowing standards:
ISO 9001:2015

Approval number(s): ISC 9007 — 0051971

The scope of this approval is applicable to;

The Manufacture of The Coca Cola Company Branded Beverages,1.0Carbonatad Beverages in Retumabie Glass Bottles and PET
Bottles, 2.01Thermaily Processed Ready to serve Fruit Beverages in PET Boties and Tetra Pak Laminates3.iPackaged Drinking
Water in PET Baoftles.

Luis Cunha

Area QOperations Manager - SAMEA

Issued by: Lloyd's Register Quality Assurance Limited i UKAS )
: S
for and on behalf of: LRQA Limited 0007

LRQA Group Limited, s affiliates and subsidiaries and their respective officers, employees ar agents are, individually and collectively, refemad to in this dause as 'LROA,
LROA assurmes ne responsibility and shall not be liatie to any person for any loss, damags or expense caused by reliance on the informetion or advice in this document or
hewsoever provided, unless that person has signed a contract with the relevant LRQA entity for the provision of this information or advice ard in that case any responsibility or
hiability is exclusively on the terms and conditisns set out in that cantract. X
Issued by: Lloyd's Register Quality Assurance Limited, 63-64, Kalpataru Square, §th Roor, Kondivita Lane, OFf Andneri-Kura Road, Andheri (E), Mumbai, 400059, India for and
on behaif of: LROA Limited, 1 Trinity Park, Bickerhi!! Lane, Birmingham B37 7ES, Unfted Kingdam

i

Page 1 of 1
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MANAGEMENT SYSTEM
CERTIFICATE

DNV @

Certificate no.: Initial cenffication date: Valid:
10000340522-MSC-RyA-IND 12 December 2012 ) 05 February 2023 — 04 Febroary 2026

com:
IND-1-2080-D05153

This is to certify that the management system of

Amrit Bottlers Private Limited
Viltage: Chandpur Harbans, Post Office: Dabhasemar, District: Ayodhya - 224133, Uttar
Pradesh, India )

has been assessed and determined to comply with the requirements of

FOOD SAFETY SYSTEM CERTIFICATION 22000

Certification scheme for food safety management syste ms consisting of the following elements:

iSO 22000: 2013 ISO/TS 22002-1:2009 and additional FSSC 22000 requirements {Version 5.1).

This certificate is applicable for the scope of:

Manufacture of carbonated beverages (non-alcoholic) in returnable glass & PET bottles,
thermally processed ready to serve fruit beverages in PET bottles & tetra pack and
packaged drinking water in PET bottles. Category CIV :

The cerfification system consists of a minimum annual audit of the food safety management systems and a minimum anrua! verification of the PRP
elements and additional requirements as included in the schema and applicable technical specification for sector PRPs. Validity of this certificate can
be verified in the FSSC 22000 database of certifed organizations availabla on www. fssc22000,com,

Date of Certification Decision:
31 January 2023

Place and date: For the issuing office:
Barendrecht, 31 January 2023 DNV - Basiness Assurance

@ FSSC 22000 Zwoiseweq 1, 2694 L8 Barendrocht

@Iﬁﬁ? o é}:}{ﬁfm gf gu,,(/{'t&\

AvA L 0H

Sabrina Bianchini
Management Representative

Lack of fulfitment of conditions as set aut in the Certification Agreement may render this Cerfificate irnvafid.
ACCREDITED LINIT: DNV Business Assurance BY., Zwol g 1, 295418, B drecht, Netherands - TEL: +31{0)}1 02922689, www.dnv. comiassurance
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 Hamami ral Water Supply Department)
| Ministry of Jal Shakti
! Government of Uttar Pradesh

GROUNG WAFER DEPARTMENT ANNEXORE: RS [# (tlly) .

. Form 8 {C)
[Bee Rule B{1)}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR

 Registration No.: 202104000079

. Name of the Owner
Deslgmtion
L

| Company Address
Mm'ﬁn

Auckd ofthe

. Date pf Submission
" Location Particuiars

t Plot No.JKhasra No.

 Ward NofHotding No.

: Partlcular of the Exisﬁng Well and Pumping Device

Dabe of Conslm:llonrsmklng of the Well
Typeof Well -

: Pur.|.:|o.se .of"we.ll

Strainer Positlon {Far 'l'ube Well}

Type aof Pump Used

Operational Dewce

. Date nf Energ!zallon {in Case of E!e:lric Pump}

. Maxlmum Allowable Rate uf Withdmwai {m¥he:

Dhecror

BULK USER OF GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC049855
VALID FROM 30/06/2021 TO 29/06/2026
{UIS10{1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

RAKESH LﬁDHANI

Company Narne ; fit Boltlers
m w1 am  Privata Llrmted
i Chandpur Harbans, Debhasernar, Ayodhya, U.P-244133 EAuthonzaﬂon Lel‘lm * Download
. - mﬁmrr(w
Chandpur Harbans, Dathasemar Appllcatkm Furm Serial AYOHOS21HINOOGS
 DBIOA/2021 Specmn Slgnaml‘e
 Ayothya ! Block MASLIDHA
Lare  MunicipalityiCorporation  NA
_HA
D1f03f1933
- Tube Well/Boring " Depth of the Well {in $8.00
: . meior} :
ncustrial Assembly Size[Fm Tuba
' Weli)
" Submersible H.P. of the Pump 15.00
 Elactric Molor _Rate of Withdrawal 120.00
{rn’.’hr)
- 01!0@12010
S 2000 Maximum Mluwable £.00

Running Hours Pet Day:

173
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Maximum All bl Annua! Extraction of Ground Water: 180000
Tms Nn-Ob]echon csrtiﬂcaie authonzes the CWNEr applbcanl (user} to sink a well in lhe Iucalqon specuﬂed ak SL 2 for sxh5na§nd watar at 2 rate not exceeding that as shown at 8l. (3]) for Runmng Hours par day as shown at Sl (3k), ang for maximum
allowable annual extraction of ground water as shown gt 51, (3k) and is valid subject to the observanca of the conditions statad overlaaf.

GENERAL CONDITIONS:

« #ncase of any change of ownership of the proposed well, frash authorization has to be obfained,
= Ne ghange of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated al 5L {2) and {3) of this certificate shall be made without prior permission of the Competent Autherily, Any deviation in this regamd shail kead to
" canceilation of this authorization .
= For the pumpose of measuring and recording the gquantity of ground waler extracted, svery sait! user shall affix digltal water flow meters (conforming to 8IS/ 15 standards) having telemeiry system in the abstraction structurs, which regotd rate and guantum of
¢ extraction, gl oulket of purnping devices and it shall ba prezumed that the quantity recorded by the meter has been extracted by the sald user, unttl the contrary ks proved, The rate of exiraclion of graund water from Ihe well as shown in ilerm 3{k} shall nol exceed to
the recorded rate from water meters :
i« The concetred Aulhorty reserves the right to stop extraction of griund water fram the welt due to quality hazards or any cther reasans, If the siuation so demands
" » In case of any change of ownership of the existing well, fresh registration has to be obtained,
= No change of focation, design, rate of withtrawa| and pumping device In respect of the existing well as indicated at 5. (2) and {3} of this cerlificate shall be made without prior permission of the Competent Authority, Any deviation in this regard shall lzad to
. cancellation of this reglstration
i« Incase, any of the particulars | information furnished by the applicant in his applicallon for issuence of this registzation is found to be incorrect during verification at any subsequent stage , this registiation is iable for cancellation.
i = The Certificale of Aulhotizelionf NGG shall be valid for a period of five years from the date of issue. The applicant shal have to apply for renewal through a fresh apptication, et least ninety days prior fo expiry of its valldity.
» Construction of plezometers and installation of dighal waber leved racorders with talematry shall be mandatory for user. Depih and zone tapped of piszometer should be commensurate with that of the pumping wall. The dala, obtained from digial waler kevel

recorders shall be made available to this office on rnonthly Lasls

Pigzometer is a borawall Aubewedl used only for measuring the water level by lowering the tapef sounder or automatic water levei measuring equipment. It is &lso used to take water sampla for water quality testing when ever neeged. General quidelines for
ingtaltation of piezometers are as follows:

o

The plezometar is to be installed/constructed at the minimum of 50 m distence Trorm the pumping wedl threugh which ground water 15 being wilhdrawn. The diameter of the plezometer should be aboul 47 to 67,

The depth of ihe plezormeter should be same as is case of the pumping well from which graund watber Is being abstiacted. if, more than ong piszometers are installed the second piszemelsr should monitar ihe shallow ground water regime. It will faciitale
shalow as welt as deeper ground waler aguifer monitoring.

= No. of FHGZDlTIelB!S !0 be cunstrucled & Type of water lavel momtonng mechanlsm shail bs as per below table:

-

Monltlrmg Mechanlam
S.Ho No.of piezometers required e e e e .
DWLR with Te!emetry
i <10 o o
2 11 - 60 1 0
3 50- 500 ] )
4 ; > 500 2 2

The rnaasurtng Frequency shauld be manihly and accl.lracy of measurement should be up to cm. the reporled rneasurement should be given in meler upho two decimal,
For measurement of water level sounder or automatic water level recorder (AWLR) Digltal Automatic waler level recorder (DWLR} wilh telemedry system should be used for acturacy.
o The measurement of water level in piezometer shouid be taken, anly affer the pumpling from the surrounding tube wells has been stopped far about four Lo six hours,
e Al the detalls regarding coordinales, reduced lavel {wilth respsct 1o mean leved), depth, 2one taped and assembly lowsted showid be provided for bringing the plezometer inle the HMydrograph Monlkaring System for Ground Waler Depariment, Utlar
Pradash, and for Its validation.
= The ground watar quality has to be monitored wice in a yesr during pre-menseon (MayfJune) and pogt-mensoon {Cotober/November) pericds. Qualily may be gol analyzed from NABL approved lab. Besides, ong sample [1 It capacily bettle) to the
concemed Direcior, Ground Walksr Deparlment, Uttar Pradesh, for chemical analysis.
o A Permanant display board should be instaited at piezometerrTube wells site for providing the locatlon, piezometer! ube weall number, depth and zone 1apped of piszometerfiuba well for standard referencing and identification.
. = Any ofher site specific requiterment regarding salely and access for measurement may be taken care of,
'+ Any other condition{s) that may be imposed by the concemed Authority.
= In case, any of the particutars | infarmalion furnished by the applicant in his application for issuance of this permil s found 1o be incorract dving verificalion at any subsequent stage, this permnit is liable for canceliation,

o

~» SPECIFIC CONDITIONS:
 « {A) For industrial User: No Objection Certificate for greund water exiraction by industnies shall be granted subject to the follwing specific conditions:
« i} Mo Objeclion Certificete shall be granted only in such cases where local government weter supply agencies are not able to supply the desired quantity of water.
« iy All indusiries shail be required lo adopt tatest water efficlent technologies 5o as 1o redute depencdence on ground water rescurces.
e iy Al ingdustries abslracting ground water in excess of 100 m¥%d shall be required to undertake annual water audit through Confaderation of indian Industres {CIIY Federation Indian Chamber of Commerce and Industry (FICCITY National Productivity Councl] (NFC)
" cattified auditors and submit audit reports within ihree months of complefion of the sarme to Ground Water Departmenrt Uttar Pradesh, All such Indusities shall be required to reduce Lhelr ground water use by at lsast 20% over the naxt live years 1hrough
appropriala means.
_+ iv) Constiuction of observation well(s) (piezomeler)(s} within the prerises and inslallation of appropriate waler level menitoring mechanism as menlioned in Generat Condition n. 10 shail be mandatory for industries drawing! proposing to draw more than 10 m?
fday of ground water and, Monitoring of waler level shall be done by the project proponent, The piszomeler {obsenvalion welt) shall be consiructed &l a minimurn distance of 50 m from the bore weliproduction well. Depth and aguifer zane tapped in the piezometer

2{3
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= v} The praponent shish be required to adopt roof top rain water harvesting! recharge in the proiect premises. Industries w o polute ground water [chemical, pharmaceutical, dyes, pigmenls, paints, textites, tannery, pesticides! insecticides, fertili
 slaughter house, axplusives etc.) shall store the harvested rain water in suface storage tanks for use in the industry.

"« vi} Injection of treated unireated waste waler into sguifer system is strictly prohibiied,

“ e vii} Industries which are likely to cause ground water polution e.9. Tanning, Slacghter Houses, Dye, Chemicalf Pelrocharmical, Coal washeries, other hazardous units etc. {as per CPCB list) need to undertake necessary well head protechion measures o ensure
. prevention of grovnd waler poliution.

shall be the same as that of the pumping well! wells. Monthly water level data shall be submitted online ta the Ground WE@ L UP.

_« (B8] Infrasfructural User: The No Objeciion Certificate for ground water abstraction will be franted subject 1o the fotlowing specific condiions: ' '

i+ [} In casa of Infrastructure projects that require dewatering, proponent shalt be required to carry ob regutar moniloring of dewstering discharge rete (Using a digital water flow meter) and submit the data ohline to Ground Water DRepertment, UP ag applicable.
: Monitoring records and resulls should be retained by the proponent for two years, for inspeclion of reparing es required by District Sround Water Managemenl Councll.

+ L} Instafation of Sewage Treal t Plants {STP) shail be mantlalory for new projects, where ground waler reguirement is more than 20 m? /day, The waler from STP shall be utilized for loilet fushing, car washing, gardening stc

Date :12/02/2622

. Place:Ayodhya

This certificate is electronically generated and does not require digital signature
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GROUﬁlﬂ g’ﬂER DEPARTMENT

; (Namami T Water Supply Departmeni)
© Ministry of Jat Shakti
- Government of Uttar Pradesh

Form 8 (C)
{See Rule 8{1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING WELL FOR INDUSTRIAL COMMERCIAL/ INFRASTRUCTURAL OR
BULK USER OF GROUND WATER

{Under Section 14 of the Uitar Pradesh Ground Water Management and Regulation Act, 2019.}

AUTHORIZATION! NO-OBJECTION CERTIFICATE NO: NOC014443
VALID FROM 30/06/2021 TC 28/06/2026
{UIB10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

 Registration No.: 202104000186

_Namg of the Owner ; RAKEEH LADHANI

E Pesignation " Company Name © Amrit Boltlers

Director
v r |

) S BT AR ¢ Private Limited
. Company Address Chandpur Harbans, Dabhasemar, Ayodhya, U.P-224123 | Authorization Latter  Dowrfead
La Bk WiiR :
 Add of the Apgplicant Chandpur Harbans, Dabhasemar _ Appllcation Form Serlal AYDHOZTNINGGRS :
: : Ho. ' :

: Date of Submisston ; 1310442021

! Dietrict  pyodwa * Biock | MASUDHA
 Plot No./Xhasra No. (az " Municipality/Corporation | NA

Ward No./Holding No.

HA
: Particutar of the Existing Well and Pumping Device

Date of ConstructiondSinking of the Wedil | 01/03/1984
: Type of Well Tube Weli/Boring . Depth of the WeN {in 16700
| meter) :
Purpose of well industriat | Assembly Blze{For Tube -

" Well
Strainer Position (For Tube Well)

Type of Pump Used " Submersible . H.P. of the Pump . 20,00
Oparational Device Electric Motor Rate of Withdrawal 200.00
: (m3hr)
Date of Engrglzation (In Cace of Electric Pump} 02/052011

Maximurn Allowable Rate of Withdrawal {m®/nr.) 200.00 Maximum Allowabla . 600

Running Hours Per Day:

LE:
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I Am. le Annuat Extraction of G d Water:

300000
This N0~0'DI0CN°“ cerhﬂcata 8”“10rze3 “1& owner ﬂwﬂwnl [user} lo slnk ES well in t‘he Iucahnn specilied at SI. (2} for a)dlﬁg jmd waher at B rate not exceedmg mat as an at SI [31,\, for Running Hours par day as shcmn al SI {3k}, and for maxirmum
aliowable annual extraction of ground water as shown al Sl {3k) and is vallg subject 16 the observance of the conditions stated overkeat.

GENERAL CONDITIONS:

in case of any change of ownership of the proposed wedl, fresh autherization has ko be ableined.

Mo shange of location. design, rale of withdrawal and pumping device in respect of the proposed well as ndicated at 5L (2} and [3) of this certificate shall be made without prior permission of the Competent Authority, Any deviation in this regard shall lead to
cancellation of this authornization

Far the purpose of measuring and recording ihe quentily of ground weter exlracted, every said user shall affix digital water fiow meters (corfarming to BIS/ IS standards) having ek y system [n {he abstraction structure, which record rale and quantum of
axlraction, &l oullet of pumping devices and i shail be prasumed ihat the quantily recorded by the meter has been erracted by fhe said user, undil the contrary is proved. The rate of sxtraclion of ground waler from the well a5 shown in iterm 3{k) shall not excead le :

the recorded raie from water melers

The concerned Aulhotity reserves the right 1o stop extraction of ground water from the walf due o quality hazards or any other reasons, if the sltualion 50 demands

In case of any changa of ownership of the exisling wall, Tresh regislration has 1o be obtained.

Mo change of incation, design, rate of withdrawal and pumping device in respact of the existing well as indicated at Si. (23 and (3} of this cerificata shall be made without prior permission of he Competent Authority, Ary deviation in this regard shall lead to
cancellation of thig reglstration

in cage, any of the particulars | information fumished by the applicant in his spplication for issuance of this registration is found to be incorrect during verification at any subsequent stage , this reglstration is Yiable for cancetation,

The Certificate of Aulhorization/ NOC shall be valid for a period of five years fram the date of issue. The applicant shali have to apply for renewal through a fresh application, at ieast ninety days prior to expiry of s validity,

Construction of piezomelers and installation of digial waler level recorders with telemetry shall be mandatory for user, Deplh and zone tapped of plezometer shouk! be commensurale with thal of the pumping well. The data, obtained from digital water leve!
recorders shall be made available o this office on monlbly basis

{deli ion of Pie 5 nd Monitoring

Pigzometer is & borewell Aubewell used only for measurng the water level by lowerlng the taped sounder or automatic waler level measuring equipment. I is also used to take water sample for water quality testing when ever needed. General guidelines for
installation of piezomaters are as follows:

= The pizometer is to be installediconsiructed at Fe minirmum of 50 m distance from the pumping well hrough which ground water is being withdrawn, The diameler of the piezomeier should be about 47 %0 67,

The depth of the piezometer should ha same as is case of the pumping wedl from which ground water is being abslracted. If, more than one piezometers are installed Ine second piezometer should mongor the shallow ground water regime. |t will facilitale
shalow as well as despst ground waler aguifer monitoring.

° No of plezornelers to be constructed & Type of water Ieve1 monitaring mechanisrn shak be as per below {able:

; Momtlr!ng Mechanlsm
S.Na Quantum of Ground waler withdrawal {cumfday) No.of piezometers requined
; DWLR wrlh Telemalry
1 < 10 bl a
2 . 11 50 1 1]
3 50- soo : 1 : 0 1
a : = 500 2

The measurmg frequan:c;yr should be monthly and accuracy of measurement should be up to om. e’ reported msasuremant sholld be given in mater upto two decimal,

For measurement of water level sounder or automatic waler level recorder {AWLER) Digital Aulomatic water level recorder [DWLR) with 1efemetry system should be used for acouracy.

o The measurement of water level in plezometer should be taken, only after the pumping from the surrounding lube wells has been stopped for about faur to six hours.

s Al the detalls regarding coordinates, reduced leve! (with respect o mean level), deplt, Zone taped and assembly lowered shauld be provided for tringing the piezometer into the Hydrograph Monitoring System for Ground Water Depariment, Uttar
Pradesh, and forils validation.

s The ground water quality has 1o be mohitared twice in a yaar during pre-monsooh {May/dune) and past-monsoen (OctoberMovamber) penods, Quality may be got analyzed from NARL approved lab. Besides, one sample (1 It capacity botlle) to the
concemed Director, Ground Waler Diepariment. Utar Pradesh, for chemical analysis.

=« A Permanert dispiay board should be inslalled at piezometer Tube wells site for providing Lhe location, piezometer! Wwbe well number, depth and zone tapped of piszometerftube well for standard referencing and identification.
+ Any olher site specific reguirement regarding safety and ztcess for measurerment may be taken care of.
Any alher condition(s) thal may be imposed by the conterned Authorily.,

in case, any of the particulars | information furmishad by the applieant In his application for issuance of Ihis parmit iz lound Lo be incorrect during verification al any subsequent stage. this permil is liable for cancellation.

SPECIFIC COMDITIONS: :

{AY For Inthustrial User: Ko Objection Certificale for ground water extraclion by induslries shall be granied subject bo the following speeific conditions:

iy No Objeclion Cedificate shall be granled anly in such cases where local government water supply agencles are not able o supply the desired quaniily of waier.

i}y A¥ indusides shall be required to adop! latest waler efficient lechnolegies so as to reduce dependence on ground waler resources.

iify Al indusiriss abstracting ground water in excess of 100 m*d shalf be required to undertake annuaf waler audil hrough Confederalion of Indian Industries {CII¥ Faderation indian Chamber of Commerce and Indusity {FICCIY Natiohal Produclivity Councl (NPC)

cerified auditors and submil audil reports within three months of comptation of the same lo Ground Water Depariment Ultar Pradesh. A such indusiries shall be required to reduce beir ground waler use by al least 20% over the next five years theough
apprapriale means.

Iv) Construction of observatian well(s} (piszometer}(s) within the premises and instadation of appropriate water tevel monitoring mechanism as manticned in General Condition no. 10 shall be mandatary for industries drawing! proposing to draw more than 10 m®
fday of ground water and. Mordoring of waler level shall be done by the project proponent. The plezometer (ohservation wall) shall be constructed al a minkmurn distance of 50 m from the bore well/production well. Deplh and aguifer zone fapped in Ihe plezometer

23
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¥) The proponent shall be tequired to adopt rood bop rain water harvesting recharge in Ihe projecl premisas. Indusires w polhete ground water (chemical, pharmaceulical, dyes, plgmerds, painls, lextiles, tannery, peslicides! nsecticides, lortlizers,
slaughter houss, explosives ste.) shall store the harvested win water in surface storape Yanks for use in the industry.

vi} injection of treated! untreated wasle water Into aquifer system is strictly prohibited.

wiiy Inlustries which are lkely to cause ground watsr pollulion e.g, Tanning, Staughter Houses, Dye, Chemicalf Petrechemicsl, Coal washeries, other hazardous unlts ele, {as per CPCE lisi) need to undertake necessary well head protection measires o ensuwre
prevenlion of ground water poltution,

shall be the same as that of the pumping welif wells. Marthly waler level data shall be submitied online to the Ground Wader Da ﬂ@‘ UP. v
%&é }ei

¢ = (B} Infrastructural User: The No Objéction Certificale for ground waler abstraction wilt be granted subject lo the following specific conditions: '

;= i) In case of Infrastruclure projects Ihat require dewatering, proponent shall ba required Lo catry out regular moniioring of dewatering discharge rate fusing & digilal water flow meter) and submit the data onlioe to Ground Water Department, UF as applicable.
Monitoring records and resulls should be retained by the propanenl ler two years, for inspsction or reporting as required by District Ground Waler Management Council.

"+ i) Instaliation of Sewage Treatment Piants {STP) shall be mandatory for new projects, where ground waler requitement is more than 20 m? fday. The water from STP shall be utilized for loilet flushing, car washing, gardening etc

: Dale 12022022

| Placs:Ayodhya

This certificate is electronically generated and does not require digital signature
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GROU{% mER DEPARTMENT

- (Hamami 1 Water Supply Departinent)
: Ministry of Jat Shakti
- Government of Uitar Pradesh

Form 8 (C)
[See Rule B(1)}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR
BULK USER OF GROUND WATER

[Undar Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NG: NOC042075
VALID FROM 30/06/2021 TO 29/06/2026
{U1810{1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

" RAKESH LADHANI

. Designation . Rirectar : Company Name
(YT ®uely &t W i Privale Limited

Company Addiess . Chandpur Harbans, Dabhasemar, Aycdhya, U.P-224122 - Autharizatlen Letter Cownload
Tt o1 e . : sty o

: Address of the Applicant Chandpur Harbans, Dabhasemar ) Application Form Serial  AYDHO421NINODDS
5 “Non ;
; Date of Submission £ 12/04/2021

; District | ayodhya : : ! Block | MASUDHA '

 Plot NoJKhasra No. 40 _ . Municipality/Corporation  NA

: Ward No fHolding No. i 1Y

. Particular of the Existing Welt and Pumping Device

. Date of ConstructionSinking of the Well " 2010212020

FType of Welt " Tube Well/Boring Depthofthe Walt(ln  137.00
| metar) :

Purpose of wel Indusiriat Aszembrly Size{For Tube
: Well)

Type of Pump Used Submersibls H.P. of the Pump 33.00
" Operationat Device | Electric Motor Rate of Withdrawal 220.00
: _{rdhr) :
- Date of Energization {In Case of Efectric Fump) 0241242020

' Maxjtnum Ajlowable Rate of Withdrawal {m™br.): 220.00 . Manimuem Allowable 5.00

Running Hours Per Day:

113
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.

-

Alloyrabh Anrlual Extraclion of Ground Watar: : 330000

" Thig No-ObJecHon ceﬂlfcais authonzes lhe owner applu:ant {user) 1o sink a well in the location specified at 51 (2} for extﬂgém waler at a rale nol exceedlng thal as shown at Sl (31) for Rumlng Hours per day as shown a SI t‘.}k}, and for maximurn
allowable annual extraction of ground water as shown 2t 51 [3k) and |5 valid sublect to the observance of the conditions stated oveileal,

GENERAL CONDITIONS:

in case of any change of swnershlp of the proposed well, fresh aulborization has to be ohialned,

No change of location, design, rate of withdrawat and pumping devite in respact of the proposed wel) as indicated at SL {2) and {3) of this cerlificate shall be made wilhout prior permission of the Competent Autharity. Any deviation in this regard shall tead to
cancellation of this authorization

For tha purpose of maasuring and recording the guanlity of ground water enxiracted, every said user shall afix digital water fivw meters {condorming to BHSf IS slandards) having telernatty systemn in the abstraction struciure, which record rate and quaniem of
extraction, al oullet of pumping devices and it shall be presumed thal the quantity recordad by the meter has been extracted by the sald user, untll the confrary is preved. The rale of extraction of ground water from Ihe well as shown in item 3k} shall nof exceed to
the recarded rate from water maters :
The concerned Aulhority reserves the right to stop extraction of ground water from the weli dus to quality hazards or any other reasons, if the siluaﬁnn sp demands

in case of any change of ownership of the existing well, fresh registration has 1o be obtained,

No change of lacation, design, rate of withdrawal and pumping davite in respecl of the existing well ag indicated a1 31, (2) and (3} of this cedilicate shall be made without prior parmission of the Campelent Autharity, Any deviation in this regard shail lead io
cancedlation of this reglstrabion

In case, any of the particulars | information furnished by the applicant in his application for issuance of Ifhls registration is found to be incorrect during verificalion at any subsequent stats | this registration Is lisblk: for cancellalion.

The Cerdificate of Aulthorizationf NOC shall be valid for a period of five years from the date of Issue. The applicant shafl have to apply lor renewal through a fresh appiication, at least nnaty days prior to explry of its validity,

Construction of piezomelars and instalisfion of digital water level recorders with lelematry shall be mandafory for user. Deplth and zone tapped of plszometer shauld be commensurate with that of the pumping well. The data, obtained from digital water level
recorders shall be made available 1o this office on mnnthly basis .

Piezometer is a borewall ubswel used only Tar measuring the water level by lowerling the lapef sounder of Automatic water level measuring equipment. It is also Lsed to take water sample for water guality testing when ever needad, General guidelines for
Installafion of plezometers are as follows:

s The piezometer is to be installedficonstructed at the minimum of 50 m distance from the pumping well through which ground water is being withdrawn, The diameter of the piezometer should be about 4 to 67,

& The depth of the piezomeler should be same as is caze of the pumping well from which ground waler is being abslracled. I, more than one piezometers are installed the second piezomeler should monitor the shallow ground waler regime. 1t will facflitale
shallow as well a3 desper ground water aquifer monitoring.

a Moo uf prezometers 10 be canslructed & Typa 01 water Ievul munrlnring machanlsm shall he e fr belnw !able

e o= S .

e e e PR T 1 -
R A e e 1

R I R i o . L -

The measurmg frequency shouid be memlhl;«I and accuracy of measurement should be up to cm. the reported measurement shewld be. gnren in meter unto two detimal.
For measurement of water level scunder or automatic water level recorder (AVWLR) Digilal Automatic water leve! recordar (DWLR] with telemelry system should be used for acturacy.
The measuremant of waler level in plezometer should be taken, only after ihe pumping from the surounding fube wells has been stopped for about four o six hours.
All the details regarding coordinates, reduced jevel (with respect to mean levei), deplh, zone taped and assembly lowered should be pravided for bringing the piezometer into the Hydroyraph Monitoring System for Ground Water Department, Uktar
Pradesh, and for its velidation,

« The ground waler quality has to be manitered lwice in a year during pre-monsoen {Mayfdune} and post-monscon {CctobarMovernber) periads. Quality may be got anatyzed from NABL aporoved lab. Besides, one sample {1 1t capacity bobite) 16 the

conce rmed Oirgctor, Ground VWaler Depattment, UHtar Pradesh, for chemical analysis.

o A Permanen display board shoutd be instafled sl piezomater/ Tube wedls site for providing the location, piszometer! lube well number, deplh and zone tapped of piezomateritube well for slandard referencing and identificalion,

» Ay other sile specific requirement regarding safely and aceess for measuremeant may ba taken care of.
Any other condilion{s) thal may be imposed by the concerned Authorily.

In case, any of Ina particulars | informalion furnished by the applicant in his applleation for issuance of lhis parmit s found to be incorrecd during verification at any subsequant stage, this permit iz liabla for cancellation,

o 8 @

o

SPECIFIC CONDITIONS:

(A} For Industrial Uses: No Dhjection Cetlificate for ground waber exiraction by industies shall be granted subject to the following specific conditions:

iy No Dbjection Cartificate shall be granted only in such cases where local govemmenl water supply sgentlas are not able to supply The desired quantity of waler.

i) All indusiries shall be required o adopi latesl water effickent techacingies so as to retduce dependence an ground water resources. :
lity All industries absiracting ground water in excess of 100 m3fd shalt be required to underlake anmual water audit thiough Confederation of indlan Industries (CIY Federalion |ndian Chamber of Commeree and industry (FICCIY Mationat Productivity Councit (NPC)

certified auditors and submit edit reports within three monihs of complelion of the same to Ground Waler Deparment Utler Pradesh. All such indusiries shafl be required fo reduce their ground waier use by at least 20% over the nex1 five years through
apprapriate rmeans.,

ivi Construclion of obsenation well{s) (nlezormeler)s) wilhin (he premises and installation of appropriate waler level monitoring mechanism as mentlioned in General Condition no.10 shall be mandatory for industries drawing/ propesing to draw more than 10 m?
fday of ground water and. Moniloring of water level shall be done by the project propanent, The piezomeler {pbsenvatlon well) shall be canstructed at a minimum distance of 50 m fram ihe bare welliproduction well. Depih and aquifer zone tapped in lhe piezometer
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3

| Date 11210212022

¥) The proponent shall be required to adopt roofl top rakn water harveslingf rechargs in The project premises. industries wi 4 o poliute ground waber (ctremical, phatmaceulical, dyes, ploments, paints, textles, lannary, peslicides/ insecticides, fertilizers,
slaughter house, explosives etc.} shall store the harvested rain wabar In surface storage tanks for use in the mousiry,

vi) Injection of ireated! untreated waste water into aguiter system is shrictly pohibited.

vit) Industries which are likely io cause ground waber pollution e.g. Tanning, Slaughter Houses, Diye, Chemical/ Petrochemical, Coal washeries, other hazardoug units efn, {as per CPOER list) need to underiake necessary well head protsction messures 1o ensure:
prevention of ground water pollution.

sholl be the same as that of the pumping wel! wells, Monthly water lovel data shall ke submitled onfing to the Ground Water Dei artmani, UF.

(B} mifrastruttural User: The Mo Objection Certificate for ground wéter abstratiion will be granted subject io the following specific canditions: ) "

i) In case of infrastructure projects thal require dewatering, proponent shafl be agulred to carry out regular monkocing of dewalering discharge rate (Using a dipital water flow meler) and subrmit the data online to Ground Water Department, UP as applicable.
ManHaring records and resuits should be retained by the proponent for lwo years, for inspecticn or reporting as required by District Ground Water Management Coungil.

it} Ingtailation of Sewage Trealment Plants {STP) shall be mandatory for new projects, where ground water requiremant is more than 20 m? fday. The waler from STP shall be utilized for loilet flughing, cad washing, gardening elc

* Place:Ayodhya
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GROUND \%QT@R DEPARTMENT
1 (Namami Gange & Rural Water Supply Department) \
X/ | Ministry of Jal shakti

Government of Uttar Pradesh

Form § (C)
. [See Rule 8{(1)]

UTHORI‘ZATIONI NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAU COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC029272
VALID FROM 30/08/2022 TO 29/08/2027
{UI510(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202207000802

o — _ o= - —— — e e — —— -
Name of the Owner : RAKESH LADHAN]
Designation | Dector | Company Namme | AMRIT BOTTLERS
g ; asmﬁaﬂam ' - PRIVATE LIMITED
- . L - ———tm— e f———— . —4 [R——— : '
Company Address ' Chandpur Harbans, P.O- Dabhasemar, Ayodhya, Uttar Aulhorizalion Letter Dowuload
www ....................................................................... muﬁ
Address of the Applicant Chandpur Harbans, Dabhasemar. Ayodhya Uttar Pradesh Application No. AYDHO722NINCD10
Date of Submisslon ] 16!07!2022 Specnnen Signalure [
Location Partlculars
District i Ayodhya ' ' | Brock MASUDHA
Piot No./KKhasra No. ; 438, Pur Hussam Kha. Ayodhya. u. F’ Mun&clpalrtyf(:orporallon No
Ward NoJHoldlng No . ]. 0
Partlcular of the Proposed We!] and Pumping Device
Date of 01/08/2022
Constructlon/Sinking of
the Well
Type of Well ' rube Wezusonng Depth of the Well {In 12000
| rneter} !
Purpose of well ’ Industrial Assembly S:ze(For Tuhe '
i Well) :
e m———— e 2 P S
Strainer Poa[uon (For Tube Well)
Type of Pump Used I Submers:bls H.P, of the Pump ' 30.00
Operational Device : Eleclric Motor Rate of Wthdrawai 200.00
3 _ (m’fhr.)
Date of Energizauon {in Case of Electnc Pump} 01.-"09!2022




. i
' *!-’ e EQ7 R 1~ 7 SR, 7
Som Allowadle Rats | 200.00 I Maxidim Allowablss | 8,00 LY
of ?%;@fawal {uﬁfhr.}‘:“ M Running Hou_fs: _F.'e'r Day: ;
Maxissi Allowable 240000 Recharge Required i 120000.00
Annusl Extraction of !
Grouve Water: E




' “?-7 '

h ) - __5_&&_‘*.___ - .
! This No-Objgeticn ceriificate authorizes the owner applicant {useryfo well In the lecation specified al SL (2) for extracﬂon o ground -
,.‘* ater atd rale not exceeding that as shown at SI, {3j), for Running Hours pér day as shown at S, {3k}, and for maxdmum alfowable an nu_ak'

. eXtraction of graund waler as shown at $J. (3k) and [s valid subject to the gbservance of the conditions stated overieaf, -

cat

+ Holderof this NOC is hereby directed to assure annual recharge of 120000.0C cubic meter, as specified under the application forrm within the
given time period.

GENERAL CONDITIONS:

Holder of this NEC is hereby directed te fill from 1(A} for registering his/her well within 80 days as mentioned in appEcalion form shall only started
after registration of hisfher NOC.

in case of any chanye of ownership of the proposed wel, fresh aulhorization has to be obtained.

All Users abstratting ground water in excess of 100 m3/d shall be required to submit impact assessment repor prepared by an accredited
consultant frem SGWA and National Accreditation Board for Education and Training (NABET). The report should highlight environmental risks and
proposed management strategies to overcome any significant environmental issues such as grotnd water level dectine, land subsidence ete.
within three moanths of completion of the same lo Ground Waler Department Uttar Pradesh. The list of accredited individuals/ Institulions is
available on the official web-porial of CGWA.

For the purpbse of measuring and recording the quantity of greund water extracted, every said user shall affix digital water flow meters

{conforming to BIS/ IS standards) having telemetry system in the abslraction structure, which record rate and quarum of extraction, at outlet of
pumping devices and it shall be presumed that the quantly recorded by the meler has been exiracted by the sald user, until the contrary [s proved.
The rate of extraction of ground water from the well shall not exceed to the recorded rate from waler meters '

The concemed Authority reserves the right 10 stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

In case of any change of ownership of the exlsting well, fresh regisiration has lo be obtained.

No change of localtion, design, rale of withdrawal and pumping device in respect of the existing well of this certificate shall be made without prier
permission of the Competent Authorily. Any deviation in this regard sheil lead o cancellation of this registration

In case, any of the particulars | information fumished by the applicant in his application for issuance of this registration Is found to be incorrect
during verification al any subsequent stage , Hhis registration is fiable for cancellation.

The Certificate of Authorization/ NOC shall be valid for a period of five years from the dats of issue. The applicant shalt have to apply for renewal
through a fresh applicalion, at lzast ninely days ptior to expiry of s validity. . ... ...

Conslruction of piezometers and installation of digital waler level recorders with tefemetsy shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well, The data, obtained from digilal water leve! recorders shall be made available to
this office on monlhly basis

Guidelines for Installation of Plezometers and their Monitoring

Piozometer is 2 borewell fiubewelt used only for measuring the water level by lowering the lape/ sounder or automalic water leve! measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelings for Installabon of piezomelers are

as follows:

¢ The piezomeler is to be installed/construcied at the minimum of 50 m distance from the pumping well through which ground weter is being
withdrawn. The diameter of the piszometer should be about 4* to 6”.

« The depth of the piezomeler should be same as is case of the pumping well from which ground water is being abstracted. If, more than
ong ptezomelers are insialted the second plezomster shoudd monitor the shailow ground water regime. It will faciftate shallow as well as
desper ground water aquifer monitoring.

e No. of piezometers lo be construcled & Type of waler level monitoring mechanism shall be as per befow table:

: [ . Moratmng Mechanrsm
i S.Mo i  Quantum of Ground water withdrawal {cum/day) No.of piezomelers required - - T-—- -
. Manual DWLR with Te!emetry
1 <10 0 0 0
2 11-50 1 1 0
. : e . _ — N _ . .
3 50 500 1 U 1
4 > 500 2 0 1 2

o The measuring frequency should be monthiy and acctiracy of measurement shouid be up 1o em. the reported measurement should be

~ given in meter upto two decimal.

» For measurement of water level sounder or automatic water level recorder {AWLR).-‘ Digital Automatic water !eve! recorder (DWLR} mth
tefemetry syslem should be used for accuracy,

« The measurement of water level in plezometer should be taken, only after the pumping from the sumounding ube wells has been stopped
for about four to six hours.




' rag
," e All the details regarding coordinates, rediveed level {with res
‘.« provided for bringing the plezometer Into thiy Hydrograph Monitoring System for Ground Weter Department, Uttar Pradesh, and for #87
5% validalion,
= Theground water quality has to be monitored twice In a year during pre-monsobn (Mayhlune) and post-monsoon (Oc:v:vberJ’Nl:n.lrl?.rnbebh
perieds. Quality may be got analyzed from NABL approved lab. Besides, oné sample (1 1 capacily bottle} to the concemed Director,
Graipd Water Depariment, Utlar Pradesh, for chemical analysis.
o A Panvarent displzy board should be Installgd] at piezometer/Tube wells sift for providing tha location, plezometer/ tube well number,
depti and zone tapped of piezometer/tube Wk for standard referencing and identification,
o Any other site specific requirement regarding: safety and access for measurement may be taken care of.
» Any other coriditlon(s) that may be imposed by the concerned Authority.
» In case, any of the parficulars linformation fumished by the applicant in his applicatien for issuance of this permit is found to be incomrect during
verification at any subsequent stage, this permit is {fable for cancellation.

;519!*3» level), dopth, zone taped and assembiy fowered should

+ SPECIFIC CONDITIONS:

- {A} For industriai User: No Objection Certificate for grounc water extraction by industries shall be granlted subjecl to the following specific
conditions:

« i) Ne Objection Certificate shall be granted enly in such cases where local government water supply agencies are not able to supply the desired
guantity of waler.

» i} All industries shall be required to adopt latest water efficient technologies so as to reducs dependence on ground water resources,

« i) Al industries abstracting ground water In excess of 100 m¥/d shall be required to undertake annual water audit hrough Confederation of Indkan
industries {C#f} Federation indlan Chamber of Commerce and Industry (FICCI) Nationai Producthity Council (NPCY PHD Chamber of Commerce
& industries / Laghu Udyog Bharali ceriified auditors and submit audit reports within three months of completion of the saime o Ground Water
Department Uttar Pradesh. Al such industries shall be required te reduce thelr ground water use by at least 20% over the next five years through
appropriate means. o ’

+ iy} Construction of cbservation well{s) {piezometer)(s} within the premises and installation of appropriate water level noniltoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m> /day of ground water and.
Monitoring of water level shall be done by the project propohent. The piezometer {observation well} shall be constructed at a minimum distance of
S0 m from the bore welliproduction well. Depth and aguifer zone tapped In the plezometer shall be the same as that of the pumping wellf wells,
Monthly water level data shall be submitted onfine to the Ground Water Department, UP.

r v} The proponent shaﬂ be required Lo adopt roof top rain waler harvesting/ recharge in tha pruject premises. Industries which are likely o poliute

elc.) shall slore the harvested rain water in surface storage tanks for use in the :ndustry

- vi) Injeclion of treated untrealed waste watar into aquifer system is strictly prohibited,

« vii) Industries which are fikely lo cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
ather hazardous units efc. {as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water

poHution.

» (B) Infrastructural tUser: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i} In case of infrastruchire projecis thal require dewatering, proponent shall be required b carry out regular monitoring of dewatering discharge rate
{using a digilal water Row meter) and submit the data online to Ground Water Department, UP ag applicable. Monitoring records and results should
be retained by the proponent for two ygars, for inspeclion of reporting as required by District Ground Water Management Council.

+ ii} installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 iday.
The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :13/09/2022

Place:Ayodhya

This certificate is electronically generated and does not require digital signature

P
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Department of Water Resources, River Development and

Ganga Rejuvenation

Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water
(NOCAP)

information
fa Guidelines
z% Steps for Filling Online
; Application
| Doocuments
. Required
|| Documents Required  ¢; . s - e e e
| i for Onfine Application | | Government of India
i #® industrial : Ministry of Jal Shakti

] # infrastructure Department of Water Resources, River Development and Ganga Rejuvenation

# Mining | Central Ground Water Authority (CGWA)

- Application for Issue of NOC to Abstract Ground Water (NOCAP)
" Track Status
. \ ; . Total No of Recordi1
I Application Status % _
# Online 1 ! Area Type Category |
1 Location 1
% E % Dtsirlct AYODHYA
| t Are Type % :,v 1M MMAEMOWDHAw e o i o
‘z Segment—B Area Type :" | T et
|| Regional office ¥ 04/03/2023 08:46 AM o
if Location | age 1 of 1
, CGWA Headquarters f .......................................................................................................................................................................................................................................
' Kaow Your ,
Environmental %
Compensation(EC) E
[ Know Your Penalty :
, i Ground'Water }
i % Abstraction/Restoration %
% Charges ;
| %

. Reports

| Applied for NOC -

; Online .%
NOGC Issued-Online é

| !

| Contact Us ,

!
!
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ihya - 224133, UP

M. Sc (Env. Scl ) :
Envirosustain Consultants Semces Lucknow
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in responsa to Envirosustain Consultants Services, Lucknow lelter datsd
mmmmmmawmw&mw
&mmmmmwmrmwmwanrm
Adequacy Repart for Mis Amrit Bofflers Pvt. Ltd., Chandpur Harbans, Dabhasemar,
Ayodhya - 224133, (LP.).

The ahove repoit has been prepared after the site visit and data collecton by Dr,
Kamnlesh Naih and Mr, GK Pandey (Envirosustain Consultants Services, Lucknow) and
after its vetting by undersigned is hersby submitted for necessary action,

Certified that ETP Adequacy Report for M/s Amiit Boitiers Pvi. (1d., Chandpur
Harbans, Dabhasemar, Ayodhya ~ 224133, (U.P.) has been checked and correcied by
undersigned for statutory requirements and its further implementation by M/s Amrnit
Bottlers Pvt. Ltd. Chandpur Harbans, Debhasemar, Ayodhya — 224133, (U.P.).
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ussmu Ansttuem'&wiﬂﬁ
3l Mis AMRIT BOTTLERS PVT LTD, 4

%mmmwumwammmwudmggummm A
. il contieion contractor and has successfilly execulad Various conwacs of Roads, Broges ami
' mu:umammmwmmmmum}muh “RAM Kb
Muﬁ-aﬂim River 71 Ayodhyw which was designed &0 the pattam. of ‘HAR KI PAIRK
WMWTmmmmw&wmwhmmm
‘Bricks for Enive Towrship of ‘Bharat Cocking Cosl Limited',

Ity 1882 hewess given & challenaing ard fly diearsiied o of manuf2ctuling sefl drinks viz: Thums Up,
Limca, Gold Spad wd Hislery Club Soda =ic 75 2 fanchisee of “PARLE EXFORT PRIVATE LIMITELY". Me
brought the producsen wilh a short =pan of lime and achievsd the highest giowlh I India in 1885, The
franchisee co. & narmied 2= “Amvit Boltlers Private Limited” Subsequanty 'PARLE" btand Wes t=ken over by tha
'COCA COLA' 2nd hir. Ladhani convaried the machenized plant into hully eitomalic and compulerzed plant
2nd now /s having a rgest production capadily and highest ssie in Esstam LLP for the lasi saveral years.

Carpany & having 3 world class botliing plart where company ks manfeciiding Vafious Branded
drinks bf werldfamous beverages gisnt namad TOCC under the brand name of Caca-Cala, Thumeup, Fanta,
Limca, Sprile, Meazs, Minute Maid Juices of various ffuits, Kinley mineral walar sic, be plant of the company
i sityaied al 3pprox 25 ecres of tand = Chandpur Harbans Dhabhasermer, Sulanpur Road, Ayodhyz Uitsr
 Praxiesh. Al ihs jocstion company i manufaciusing above memtioned product of TOCC and Supplying the
s=me B authorized designated distributor i (SLMG Beverages PAL LA, Ladiant Group Company) from
where Ifie 550 producs @ being supplisd to verious dististtors of SLMG localed In 12 Distact of Ultar
Pragiesh and 2 District of Bihar.Now to overcome the demand of s desigrated distributor company has
diacided 1o maka e eepapsion in its 3 finishea goods lines as well 2 itz 2 paciing materal ines and 2z 2
resull comgany s gaing (o invest apprax Rs 250 Crore, 2l thes= five lines will 32 sellp at the pesent plarm
Toc=tion whicn s siualed at Ayodhya,

The expansion al the existing units which & being camisd by AEPL will enhanca tha espseily of the
=xisting toiting fnes by almosi 100% and packsoing lines by simost S0%. the produd maniiadured by [hess
s Wil e 30l o SLMG (marketing company) ondy from where it will B2 furter sold 1o 18 District of Ltiar

e e



A MANUFACTURING PROCESS:

| “syup sl final bottfing tsugh fller. Raw syup prepeiation Tvolves acddition of suger, hyfio, scivated carbon

demﬁmﬁrmwmwhdﬂmmw
: %anmw

+  ‘Sugges] improvements relsied ko pianl equigment installasion { replacement | pgradation st I any.
~+  Suggest improvements relsind la operafions and dosing of chemicels etc., Tany.

Al the soft mmmammmm frem Ihe preparstion of =w

and walsr at an elevaled temperatre (85 Deg C) for & parkd of nearly haff-so-now, which is subsequeatly
racipe is added. The net process invaives carbonstion and water addiion in the proportioner machine. Tha
recipe thus prepared |s flied in washed boltles through Gl In c=== of frull pulp baversge, the inlermatent
product is passed through two mon addiional processes homogenizer (it shauld be homogenization) and

AJl the process unils require @ regulor weshing & 3 certain interval. This involves fioor washing also

| ol BOD and COD and ia of infermitien ype: The section invaiving the major water consumption is the washing

| EDTA free addiives (soquestering sgent), but  containg fow Jevel of 8D and COD.

| 2 minimum leval and the afuent psameler exhibis 2 wide spedrum of variation depanding e Th fime of |

| Intends (o L= 2 pan of the Fezled =fMoen! for the pspese of gardaning,

The watsr requirsment for 3uch washing operations is usuisly Gusle Jow. But such discharge conizins high load

of is=d hotfles of new onet Such washing nvolves about 25-3% caustic soda and small parcentage of

Baing = safl drink unit, mw waler used isef consllivies the msjor product and the remaining part is
discharged 35 efflusnt The adveriage of watsr sawng sysiem and comtinucus thrust on environmental
Fwareness programme have feduced the speciic water consumplion and comesponding efffuent pensraton 1o

[
b

These mmmwuwwmmmg@mrmm'mm




606

4 _1. ;
1 N
z | LAY,
- » - S o,
i e 8" % AGVIVE VG
| @ ‘B CECIMAL KB LE
J0% ki | gt 1040 SN | ' 5 |
[4 | 4 . 3 z
Uil |
1] 4 | £ {‘l ! }‘! | i
] i H M J )
A5 A
r Y 3
=7 .-.‘ : . »
1A I\IH T
S < A
T j
' |
: U
1 AL

Production Process Flow Chart of M/s Amrit Bottlers Pvit. Ltd., Ayodhya
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NEE==cpmp ~ [Seslcooling I = = (Recyce)
Moot VSl Coaling Veczum Purma = ry (Recyck)
i | Rinse Recovery 0 . Final Riose recovery
Reject ftom Kl Process _ [RO 2t WTP 245 . x e From RO Reject
o =
: Boifer condensate recovery s ; e
S § Recovery of Backwash
= Vales Reovery . Water Recovery | {Recycie) :
B, 3 : building & L
‘_M rler Ash Extinguish ETP TW [Reuse) Post ETP
| Serdening  [lirigation of Lawn areas ﬁ& [From ETP TW (Reuse)
E Water fsuse] Total ={545. |
Water Balance
Amrit Bottlers Private Limited, Ayodhya
Estimated Water Balance - for Proposed Capacity Figures In KLD
Faw Water mw&rm Sun\lhhrl Vaporisation -Dizcharge
45 a5
Treated Water Soft Watar ETP -Discharga |
275 |Product in Bottle | 3934/SollersAlL 233/
3s |lop 200|coofing Towss 180
387 Bottie Washing | 330]
152 Sel Cooling st | 130
97 1825
Total=| 849 Total= 4134 Total| 873
Wasttr From sourrs-Borawelis 4 Nos [Approx. ) 5301

Page 4
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' DESCRIPTION OF ETP:
. Effluent Flow:

2000 M?/ Day (i 24 hrs))

2. Source of Effluents;

8 e

The efftuent is mainly gene e washing, equipment rinsing and floor washing efc.
mm&mmmMMMﬁﬂFWadﬂmmmhmmwmhpum
wmmummmmmﬂMWJm smoothly. The quantity of effiuent

can vary with season but would not exceed 2000 M/ day.
Inlet / Untreated Effluent characteristics:

Effiuent Volume = 20000/ Day (in 24 hrs.)
pH = 5-12

Total Suspended Solids (TSS) = E50-710mgh.

BOD; (20°C) =  500-680mgA

coD = {750~ 1850 mgh.

Oil & Grease = 5-15mgh
Desirabie Results of Treated Effluent:

Effluent Volume = 2000 M/ Day (in 24 hrs.)
pH = §5-85

Totsl Suspended Salids (TSS) = Less than 50 ma/.

BODs (20°C) =  Lessthan 30mgA.
coD = Lessthan 150 mgA.

Oil & Grease =  Lessthan 10mgi

E. coli =  Lessthan 102 MPN /100 mi
Chiorine (Residual) = NI

The zbove parameters would meel the standards as (sid down by the state poliution conirol board.
Treatment Schame:

. Screen Chamber

. Collection Tank

. Qil & Grease Trap

. &mtwrmmmmmwmmmmm

. Flash Mixer

- Floceulation Chamber

. Primary Clarifier

. Moving Bed Bio Reactor (MBBR) with diffused aeration system through Microporous Non-Clog

Diffusers
: . Asration Tank ~ I (in two parts) with diffused aeration system through Microporous Non-Clog
i Difiusers -
m
| W Amnt Bottlers Pvt. Lid., Chandpor Harbans, Dabhasamar, Ayodhya - 224133 Page §
l - s - . s % 3
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DESCRIPTION OFETP:
2000 M*) Day (in 24 hrs.)

2. Source of Effluents:

&nd to make it suitable for handling effluent volume of 2000 M*/ day, smoothiy. The quaniity of effluent
can vary with season bul would not exceed 2000 M*/ day.
3. Inlet/ Untreated Effiuent characteristics:

Effivent Voluma =
pH =
Total Suspended Solids (TSS) =
BODs (20°C) B
coD =
Oii & Grease -
4. Desirabie Resulls of Treated Effiuent:

Eﬂhmﬂvm =
pH

Tatal Suspended Soilds (TSS) =
BODs (20°C) *
COD =
Oil & Greass =
Ecof =~ ° =
Chiofine (Residual) =

2000 M? / Day (in 24 hrs.)
5-12

650 - 710 mgl.

600 — 580 mgil.
1750 — 1850 mgh.
5-15mgf

2000 MY/ Day (in 24 hrs.)
65-85

Less than 50 mgl.

Less than 30 mal.

Less than 150 mgll

Less than 10 mgl.

Less than 102 MPN/ 100 mi
Nil

Ths above parameters would meet the standards as (aid down by the stste pollution control board,

5. Treatment Scheme:
. Screen Chamber
. Collection Tank
i Qil & Greasa Trap

. Equalization Tank (in mm sections) with Aeration System through Coarsa Diffusers

. Flash Mixer
. Flocculation Chamber
’ Primary Clarifier

> Moving Bed Bio Reactor (MBBR) with diffused aeration systéfn thicugh M

Diffusers

. Aeration Tank - Il (in two parts) with diffused aeration system through Microporous Non-Clog

Diffusers

m

/s Ameit Boltlers Pv. Lid., Chandpur Harbans, Dabhasemar. Ayodhya - 224133
H

Page 5



90 x1.5=135M0/ hr.

20M
M

oy 1H+Fmaoard

"ﬁ' Coarse Screen 8 mm

~ |01 No.
i) ﬁ“’ﬂmﬁnwnmrawm oiNo. |

if) Collection Tank: One No.
Effective Volume
No. off

iv) Feed Pump: Two Nos.

Trqaautnommmamrswm.mm servaaswomwﬂngm
'season. There is one more Feed Pump capacity 135 M* Jhr. which serves as a standby or vice versa.

One

EMxSMx2M+08 (FB)
30 Min {approx., considering the peak




'waassmsgm
%.'O.SMFraaBoard
515M‘

<) |6 %hrs. (Approx})
;P:wded

Equalization Tank - i -

vil) Tmnsfer Pump :Twu Ncs
Trans(,er Pumps capacity 50 M/ hr,, each, which work during peak season, There is ona rmre
Feed Pumpcapamtyenwm' which serves as a standby or vice versa,

viii) Chemical and Nutrient Dosing Tanks:

a) Capacity =2000 Lirs, each
MoC =HDPE
No. off =Two

b) Capacity =1000 Lirs, each
MOC =HDPE

No. off =Four
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f a) Farric Alum: Capacty  =0—150ph
No. off =0One
b) Polyelectrolyte: Capacty ~ =0-100ph
[ No. off =One
I ) Chiorine: Capacity =0 —25 Iph
[ No. off =One
d) Sodium Meta Bisulphite: Capacity =0-251ph
No. off =0One
ix) Flash Mixer:
Tank Skze (MOC: RCC) =265Mx265Mx2M+04M(FB)
Effective Volume =14\P
Flash Mixer detail = One no., 5 HP, MS FRP Coated
x) Flocculation Chamber:
Tank Size (MOC: RCC) =265Mx265Mx2M+04M(FB)
Effective Volume =14M°
Flash Mixer detail = One no., 5 HP, MS FRP Coaled
xi) Primary Clarifier:
Type— =Conventional Clarifer (Peripheral Driven)
Size =11 M dia x 3.0 M (SWD)
Hydraulic Relention Time =3 % hrs. (Approx.)
MOC of Mechanism =MS Epoxy Coated
MOC of tank =RCC
No. off =0One

Primary Clarifier

Page 8

M/s Amiit Botters Pyt Lid., Chandpur Harbans, Dabhasemar, Ayodhya - 224133

e




i



the effciency of the seration system.
xvii)Secondary Clarifier.
“Description [ Secondary Clarifier 1 Secondary Clarifier — 11
Type | Conventional Clarifier Central | Conventional Clarifier Central
Size | |54Mdax30M{SWD) 5.6 M diax3.0 M (SWD)
MOC of Mechanism | MS Epoxy Coated with Tube [ MS Epoxy Coated with Tube
[MOCofnk  |RcC R
Note: The total volume of 2000 M will be dealt with by Secondary Clarifier | & Il by treating the
flow almost equslly through them. -

i He __ Siaimar, Ayodi 224133
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xvil) Siudga Collection Tank:
) MOC and Size
Effective Volume
b) Siudge Pump Capacity
No. off
c) Stirrer Capacity
MOC
No. off

No. off
a) Siudgs Pump Capacity
No. off
xx) Chiorine Contact Tank:
MOC and Size
Effective Volume
Hydraulic Retention Time
Dechlorination Tank:
MOC and Size
Effective Volume
_Hydraulic Retention Time

Secondary Clarifier

=RCC-32Mx32Mx25M+03MFB
=25 \F

= 15 M*/ he. @ 10 M Head

=Two + COne

=10HP

= MS FRP Coated

=0One

xix} Volute Press and Sludge Pump
3) Volute Press Capacity= 10 M* / hr.

=One
=10 MP/ hr. @ 30 M head, sach
=Two

=RCC-5Mx3Mx3M+03MFB
=45 M?
=30 Minutes (Approx.)

=RCC-5Mx3Mx3M+03MF3
=45 W
=30 Minutes (Approx.)

/s Amiit Bottlsrs Pyt Lid., Chandpur Harbans, Dabhasemar, Ayodhya - 224133

Page 11

e



T .
Chiorination and DechlorinationTank

xxi) Fish Pond:
MOC and Size = RCC with Glazed Tiles-3M x2.5Mx2M+03 MFB
Effective Volume =15 M*

xxii) Treated Water Tank:
MOC and Size =RCC-5Mx2.8Mx2.5M + 0.3 M (FB)
Effective Volume =35 W*

xxiii) Filter Feed Tank:
MOC and Size =58Mx24Mx2.6M + {FB)
Effective Volume =30

Filter Feed Cum Back Pump:
Capacity =42 M* / hr., each
No. off =Two + One
Filter Backwash Tank:

Size =28Mx24Mx26M + (FB)
Effective Volume =15\
MOC =RCC
No. off =One

xxiv) Pressure Sand Filter:
Capacity = 42 NP [ hr., sach
MOC = MSEpoxyCoated
No. off = Two

xxv) Activated Carbon Filter:
Capacilty -- = 420 /hr, each
MOC = MS Epoxy Coated
No. off = Two

m

Ms Amrit Bottfers Pvt Litd. Harbans, Dabhassmar, A - 224133

Page 12
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ETP Layout of M/s Amrit Bottlers Pvi. Ltd, Ayodhya

Pags 13

- 2234133

MWs Botiisrs Pt Lid.
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OBSERVATION FOR DESIGN COMPETENCY AND CALCULATION:
+ * Maximum Flow = 2000 M3/ Day (in 24 hrs.)
+  Design hourly flow rate =90 M / b,
*  Peak Flowrate =90 % 1.5 = 135 M3/ fr.

*  Allinlet drains are covered fully and provided with screens to aveid Jarge particles which can clog the
drains. Heavy Clay, Shuige and Activated Carbon from Waler Filtration Plant should be trapped at

- source only and should not be aliowed to go to ETP
*  Mechanical Qil Skimmer has been installed for removing free floating off from the top.
*  Yolume and HRT of different tanks:

Tank Name Effective volume HRT {Approx.)
Coflection Tank 60 MP 00.30 hr. {on peak load)
Qi and Grease trap 50 AP 00,35 hr. {on average flow)
Equalization cum pH comection Tank - | B3 W 05.30 hr.
Equalization cum pH correction Tank - )] 515 0P 06.30 hr.
Equalizaion cum pH comection Tank - I 633 WP 07.30 hr.
Piimary Clarifier 28507 03.30 hr,
Moving Bed Bio Reactor 6i4 mMp 07.30hr. " .
Aeration Tank -1 32w G3.30 .
“Aeration Tank - I 114305 13.00 hr.
Secondary Clarifier - | 68 b 00.40 hr.
Secondary Clarifier - Il FELT 00.50 hr,
Chiorine contact tank 4508 | 00.30 hr.
Dechlorination tank 450 00.30 hr.
Tolat HRT 50 Hr. (Rounded)

All the uniis have salisfactory HRT, The ETP plant HRT is » 50 hr,, which is much more than the
required. Hence Ok
‘Equalization tanks: There are four nos. of Twin Lobe Bjowers capacity 15 HP, each, out of which three
serve as working blowers, while the fourth one is a standby. These blowers provided enough aeration in
equalization tanks.

Moving bed Bio reactor 614 M? volume is provided instead 510 M? volume Is required

Total Aeratfon Tank Capacily requirement works out to 1417 M, Against which Aeration Tank-1 (Volume
332 M°) + Aeration Tank ~ I} (Volume 1143 M?) = 1475 M® are available

BOD of inlet efffuent of aeration tank was approx. 425 mg/l which required 3000 mg/l MLSS (Approx.)
and 0.2 FM ratio to digesi the BOD load. The required MLSS and F/M ratio should be maintained.

M/s Amvit Botlers Pvt. Eid., Chandpur Harbans, Dabhasemar, Ayodhya - 224133 Pape 14
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Aeration tanks: There are four nos, of Twin Lobe Blowers (Capacily. 40 HP - Three Nos. and 30 HP -
one No}, each, out of which three serve ag working blowers, while the fourth one is a standby, These
blowers provided enough aeration in aeration tanks.

The total volume of 2000 M’ wil be dealt with by Secondary Clarifier | & Il by treating the flow aimost
aqually through them

Based on the above check, the units are adequate to treat flow upto 2000M°/day.

CONCLUSIONS AND RECOMMENDATIONS:

1.

© N @ o

The Effluent Treatment Plant at Mis Amiit Bottiers Pvt. Lid., Chandpur Harbans, Dabhasemar,Ayodhya -
224133 is operational.

One full-time person and operators in shifts are engaged at the ETP for its monitoring. In addition, one
chemist with knowledge and experience in wastewater analysis is also engaged to rnaintain and monitor
the ETP. in each shifls lab analysis of inlef and outlet effluent should be carried out to know the status of
treatment and also for proper dosing.

The ETP is based on an Aeration System Technology which is a proven methed for reduction of poliution
logd in soft drinks operations processes,

" The sizes, volume of the units and machinery installed at the ETP are sufficient enough to handle flow

uptoéODO m3/day with BOD of 600-680 mgfl and COD of 1750-1850 mgfl to meet the discharge
standards when operated property,.
The aeration capacily and their sizes are also good enough to supply the required amount of oxygen.
Proper calibration of on-line monitoring system is recommmended from time to time.

In aeration tank the dosing of jaggery, Urea and DAP should be done to maintain C/N rafio.

The sludge from the clarifier should be separated on regular basis. Regular removal and disposal of
sludge (dried) is recommended.

MBER media should be cleaned / changed time to time as per the recommendation of ETP manwfacturer
to maintain the performance of ETP .

Prepared by - Vetted by
Dr. Kamlesh Nath Dr. R. R. Srivastava
Envirosustain Consultants Services Professor & Head
Lucknow Deptt. of Env. Sci,

GBPUA&T, Pantnagar

Mfs Amiit Bottlers Pyt Lid., Chandpur Harbans, Dabhasemar, Ayodhya - 224133 Page 1§
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L% Edword Food Research 2 Andlysis Centre Limfted
ULR-TC584723000007373F (A.15.0.0.3
' - TEST REPORT

ISSUED TO _ REPORT NO : EFRAC/2023/ENVAN 215

Amvit Bottlers Private Limited ISSUE DATE : 07/04/2023

Chandpur Harbans, P.O.0abhasemar CUSTOMER REF  :TRF

Faizabad - 224133 REF. DATE + 30/03/2023

KIND ATTENTION : Mr.Sanjay Singh PAGE NO 101 of 04

SAMPLE DETAILS

SAMPLE REGISTRATION DETALS

Sample Receipt Date : 30/03/2023 Sample Quantity Received 800 ml

Sampte Registration Date : 31/03/2023 Sarnple Cuantity Used : 800 mi

Sample Registration No : EFRAC/2023/ENVI1215/03/MBY 03744 Sample Submitted/Drawn by : Client

Sample Type : STP Inlat Water Sampling Date tNA

Batch No _ : Date of Sampling-25.03.2023 Sampling Method THA

Sampler Name THA
Sample Condillon + Fit For Analysis
SAMPLE ANALYSIS DETAILS .
Analysis Staring Date s 02/04/2023 Analysls Completion Date  : 06/04/2023
TEST RESULTS

SLNO. | PARAHETER | vom |  mevHoo_ | 1oa | mecumements | REsuLTs

| Microblological Parameters T
. PNAOO
1 Faecal Goliform | "its 1822:1981 RA 2019 WA Absent Not Detected**

Remarks :** Less than 2 MPN/10OmE ; Requirement given as pe} ES-RQ-225

-

b EREEHEE ] S

/", ---b_-i.: y
T

spethry
- -

NGE S
Dr, Biswapriya Das
Group Leader

Authorized Signatory

LOC-Limit of Quanbitation;BLABelow Limk of Quanfitalion; DOM:Unit of Measurement;MAX:Maximum:MIN:MmImw,NMT:Noi More ThamNLT:Not Less Than.

PR:Present;AB:Absent.

Please refer Disclaimer (Terms And Gonditions Related To The Test Report Issued) at the last page alter the end of Tesi'Report

Research & Analysis Centre;Subhas Nagar, PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone 497 33 7112 2600,
’ - Emall:efraclab@elrac.org,Website:www.efrac.crg, CiN-U24100WB 1821 PLCOD4314
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' ZamA N Edword Food Researth ¢ Analysis Cenire Limited . .
ULR-TCS81723000007273F . QA150.0.3
TEST REPORT
ISSUED TO REPORT NG : EFRAC/202VENVID1 215
Amstt Bottlers Private Limfied ISSUE DATE : 07/04/2023 ) _
Chandpur Hetbans, P.O.Dabhasemar CUSTOMERREF  :TRF ’
Falzahad - 224133 ' REF.DATE 1 30/03/2023
KIND ATTENTION :MrSanjay Singh PAGE NO 102 of 04 "
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS o
Samgple Receipt Dak £ 3003/2023 ' Sample Quantity Received  : 4000 mi )
Sampie Regisiration Dale 1 31/03/2023 . Sample Carantity Used : 4000 5w T N ISR
Sample RegistrationNo 1 EFRAC/2023/ENVI01215/02/ WG 05089 Sampie Submitlecd!Drawn by < Client
Sample Type : STP Inlet Water Sampfing Date 1NA
Baich No : Rate of Sampling-25.03.2023 Samgling Methed :NA
Sampler Name tNA
Sample Condjtion < Fil For Analysis
| SAMPLE ANALYSIS DETAILS
Analysis Starting Date £ 01/04/2023 Analysis Completion Date  : 07/04/2023
TEST RESULTS ' '
SLNO. | PARAMETER | uom | METHOD | oc | neoumements | RESULTS f
and Chemital Patameters _
) APHA 23nd Edition
1 Tolal Ammonia gt 4500 NH3 © N/A Max2 5.60
APHA 23rd Edition
* a2 iBio-Chemical Oxygen Demand (BOD) {5 Days) mgt | 5210B&I53028 N/A Max:50 81
s {Part 44} ; 1969 —_— -
APHA 23rd Edi
3 {Chemical Oxygen Dermard {COD) mgll o Ll I Max:150 213,50
. ' APHA 23rd Ediilon ’
4 Resldual free Chiorine . mgi 45000iG 0.05 Max:0.1 <005
APHA Z3nd Ediion
5 Colour Hazen 2120 G N/A Max:100 2
Remarks : Nong,

Ranagip Chakrabarty
{E. CODE: EC56747) _
Authorized Slgnatory &

LOGLimit of Quaniitation;BL G:Below Limit of Quantitgtion; UCH:Unit of Measurement; MAX:Maximurs; MIN:Minirmum; NMT:Not More Than;NLT.NotLess Than, - «

PR:Present;AB:Absent, _ _
Please reler Disclaimer {Terms And Conditlons Related To The Test Report Issued) al the last page after the end of Test Report : B

Research & Analysis Cenfre:Subhas Nagar,PO:Niigun] Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800,
. Emailiefractab@efac.org,Websile:www.éfrac.ard, CIN-U24100WB191 PLCOBIIE '



ULR-TCH81723000007273F

efrac

Edwiord Food Research e Analysis Centre Limited

-

TEST REPORT
ISSUED TO REPCRT N(.E' + EFRAC2022/ENVIO12(5
Arorit Botllers Private Limited ISSUE DATE : O7/04i2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF  :THF
| Faizabad - 224133 REF. DATE T 30403720023
HIND ATTENTION : Mr.Sanjay Singh PAGE NO 103 of 04
TEST RESULTS
| SLND, ) PAHAMETER | vom | METHOD | too | mEoumeMenTs RESULTS
Physical and Chemical Parameters (Contd.)
APHA 23rd Edition
-] Of & Grease mg/L 5520 B N/A Maxi0 i2
APHA 23rd Edition
7 {pHvalse — 4500 4: 8 A 6580 7.8
-1 APHA 23rd Edilion
-] y
8 Phosphorous {P} mgh_ 4500 P D MIA Max:2 4,34
. APHA 23rd Edhili
9 {Total Suspended Solids {TSS} gl 2539 5 bon 1 A Max:s0 54
. PH Ediii
10 |Total Dissoived Solids (TDS) mgt, | A A;i’: o diion 1 wm Max:2000 606
APHA 231d Edition
g A .
1" Suiphates m, 4500 SO4—E N Man:250 35.21
APHA 23rd Edilion
12 |Temperalre < 2550 B NiA - 245
. APHA 23rd Edilion
138 |Hexavaien! Chromium {ag Cré+) g, 2800 Cr 8 0.02 - <0.02
PHA 2 12
14 iSurfactants {LAS)-reacting to meihylene blus mgh. | * HAssigj gd'm“ N/A Max0.5 0.18
] APHA 23rd Edition .
15 |Total Nitrogen mgiL. 4500 N N/A Mex:5 910
APHMA 23rd Edition
18 Dissoived Oxygen mgli. 45000 G. N/A Min:4.0 <1

Remarks : Nona.

B

_ ¥ '
" (A \

) Ranadip Chakraborty .
{E.CODE:ECH8747) ~ = *°
Authorized Signatory

LOGQLImi of QuantitatiionBLG:Below Limit of Quantifailon:DON:Unit of Measuremenl;MA X:Maximusn;MIN:Mindroum; NMT:Not More Tharl;Nt.T:Nol-Less Than,

PR:Present; AB:Absent.
Please refer Disclaimer {Terms And Conditens Refated To The Test Report Issusd} at the fast page after the end of Test Azport

Research & Analysis Gentre:Subhas Nagar,PO:Nilguni Bazar,Barasat, Kolkata-700121,Phone +81 33 7112 2800,
Email:efraciab@efrac.org, Website:www.efrac.org,CIN-U24100WB 192 1PLCOM43N




Edtvard Food Reseorch exAnalysis Centre Limited

LILR-TC581723000007273F ) - QAI5.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/ZZ02ENVIDL 215 : . moe s
Amylt Botliers Private Limited ISSUE DATE :07/04/2023
Chandpur Harbans, P.0.Dabhasamar CUSTOMER REF  :TRF ' .-
Faizsbad - 224133 REF. DATE £ 30/03/2024
KIND ATTENTION : Mr.Sarjay Singh PAGE NO : 04 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DEVAILS . ) .
Sample Receipt Dale : 3032023 Sample Quantity Received 200 ml
Sample Registralion Dale  ©34/032023 Sample Quantity Used 200 m! .
Sample Hegisirafion No : EFRAC/202ENVIOT 215/03/MT/ 048597 Sample SubmilledDrawn by Chant
Sampie Type =+ STP Infet Water Sampling Dale :NA
Baich Mo : Dale of Sampling-25.03.2023 Sampling Method (A
Sarnpler Nameg tMA
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date S 04f2023 Analysis Completion Date : 0410472023 : ' e
TEST RESULTS
S£.NO. PARAMETER ] oM | METHOD | 100 | REQUIREMENTS | RESULTS
 Heavy Metals
1 | Awminiom (B mgr | APHA 23d Edition 1o 0 Max: 0,10 0.003
. 31258 '
B -
2 [Cadmium(Cd) g | ATRAZIEAN | oo | maxone <0.0002 SR
. APHA 23rd Edit
3 |Total ChvomiomiCr) mgfL H‘:m 5 on 1 0,001 Max: 0.10 0.001
APHA 23rd Edi .
4 {won(Fe) mg/l o 1 o.0n1 Max: 0.10 0.078 2
31258 .
23 i .
5  {Lead (Pb) mgr | ATHA23dEdiion | o Max: 6.10 <0.0002
3125B
Ramarks : The sample conforms o the requirements of ENV-RQ-225 for ihe above tesied parameters only.

Amnun Kumar ~ R
{E. CODE: ECS56744}
Authorized Signatory

LOQ:Limit of Quantitation;BLO:Below Limit of Quanlitalion;UOM:Unit of MeasurementMAX:Maxinum MIN:Minimum;NMT:Not Mare Than;NLf:Nof Less Than.
PR:Present,AB:Absent.
Please reler Dischaimer (Terms And Conditions Related To The Test Report lssued) at the last page after the end of Test Report
**END OF THE TEST REPORT

Research & Analysis Centre:Subhas Nagar,PO:hilgun] Bazar,Barasal,Kolkata-700121,Phone 499 33 7472 2800,
Email:eiraclab@elrac.org, Websile:www.efrac.org,CIN-U24100WE1821 PLCOD431 R
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Edward Food Research & Anglysis Centre Limited

ULR-TCS581723000007274F O0A.15.00.3
TEST REPORT
ISSUED TO REPORT NO + EFRAC/2023/ENV/0H 216
Amwit Botilers Private Limited ISSUE DATE 1 07/204/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF  :TRF
Faizabad - 224133 REF. DATE 1 30/03/2023 '
KIMD ATTENTION : bir.Saniay Singh PAGE NO :01 ol 04
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS
Sample Recefpt Date 1 30/03/2023 Sample Quantily Received : 800 mt
Sample Registration Date  :31/03/2023 Sample Quantity Used : 800 m)
Sampia Begistration No 1 EFRAC/2023/ENVIY 216/03/MBY 03745 Sample Submitted/Drawn by : Client ' o
Sample Type : TP Outlet Water Sampling Date :NA
Batch No : Date of Sampling-25.03.2023, Sampling Method tNA

Sampler Name : NA

Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date 1 02/04/2023 Analysis Completion Date : 06/04/2023

TEST RESULTS
SLNO, ] PARAMETER ' uom | METHOD I LOQ | REQUIREMENTS RESUL
Microblological Parameters .
1 Faecal Coliform MPMM%S 1622:1981 RA 2014 N/A Abs
i I - ent Not Detected**
Remarks ; “* Less than 2 MPN/100mi ; Requirement given as pef ES-AQ-225

Dr. Biswapriya Das
Groly Leader
Aulhgrized Signalory

LOQ-Limit of Quantiation;BLQ:Below Limit ol Quanlitation;VOM.Unt of MeasurementMAX:Maximum;MIN:Minimurm;NMT :Not More Than'NLT:Noz‘Less Than,

PR:Present;AB:Absent.

Please refer Disclaimer {Terms And Conditions Related To The Test Report Issued] at the last page afler the end of Tggt Report

Research & Analysls Cenlre:Subhas Nagar,PO:Nilgun} Bazar,Barasal, Kolkata-700121,Phone +91 33 7112 2900,
Email:efraclab@efrac.org,Website:www.eirac.org, CiN-U24100WB 1921 PLCO0431T




Edward Food Research e Anatysis Centre Lirnited

ULR-TC581723000007274F ' QA150.0.3
TEST REPORT '
ISSUED TO _ REPORT NO + EFRAG/2023/ENV/01216
Amyit Bottters Private Limited ' . ISSUE DATE :+ 0740472023 '
Ghandpur Harbans, P.O.Dabhasemar CUSTOMER REF :TRF
Faizabad - 224133 ) REF._ DATE : 30032023
KIND ATTENTION : Mr.Sanjay Singh . PAGE NO s 02 of 04
SAMPLE DETAILS ’ : s
SAMPLE REGISTRATION DETAILS
Sample Aeceipt Date 1 30/03/2023 Sample Quantity Received 1 4000 m
Sample Registration Dale L 310372023 Sample Quantity Used 4000 ml
Sample Registration Na : EFRAC/202ENV/O1 21603/WC/ 05070 Sample SubmittedDirawn by : CRent
Sample Type : STP Quilet Water Sampling Date tNA
Batch No + Date of Sampling-25.03.2023. Sampling Method :NA
Sampler Name :NA . -
Sample Condition < Fit For Analysls
SAMPLE AMALYSIS DETAILS ‘ )
Analysis Starting Date 1 0110472023 Analysis Completion Date  :07/04/2023 1
_ _ TEST RESULTS
|_sL.NO. } FARAMETER | uoMm _ | _METHOD | Log | recurements | RESULTS
| Physical and Chigmical Patamelers
APHA 23rd Edition
1 Total Ammonia mg/L 4500 NH3 G NfA Max:2 j.54
_ APHA 23rd Edition
2 iBio-Chemical Oxygen Demand (BOD) (5 Days) moll | 5210B&IS3025 | NA | Naus 5.6
{Part 44) : 1993
' APHA 23rd Edition L
3 |Chemical Oxygen Demand {COD) mgh. 5020 N A Max:150 36.94
T APHA 23rd Edifion
4 Residual free Chlorlng mgiL 4500 01 G 0.05 Max;0.1 «0.05
APHA 23rd Edilion . : Tt
5 Colour Hazen 2190 C /A Max:100 <1.0
Remarks ¢ The Sample conforms to the requirements of ENV-RQ-225.

Ranadip Chakraborty
(E. CODE: EC56747)
Authorized Signatqry

LOG:Limit of Quantitation;BLG:Below Limit of Quanﬁla.ﬁon;UOM:Lkﬂl 61 Measurement;MAX:Maxinum ;MIN:Mnimum;NMT:Not More Than;NLT:Not Less Than.
PR:Preseni; AB:Absent. _
Ptease refer Disciaimer (Terms And Conditions Related To The Test Report issued) at the last page alter the end of Test Repart

Research & Analysis Centre;Subhas Nagar,PO:Nilgun] Bezar,Barasal,Kolkala-700121,Phone +91 33 7112 2600,
Email:efraclab@etrac.org, Webshe:www.efrac.org,CIN-U23100WB1921PLCD04311 i
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Edward Food Research e Analysis Centre Limited

LALR-TC561723000007274F - QA15.0.0.3
TEST REPORT
$SSUED TO REPORT NO : EFRAC/202WENV/01216 ‘ R
Amvit Boltiers Private Umited ' JSSUE DATE : G7/04/2023 '
Chandpur Harbang, P.O.Dabhasemar CUSTGMERREE  :TRE )
Faizabad - 224193 _ REF. DATE :30/03/2023
KIND ATTENTION : Mr.Sanjay Singh PAGENO . 1030i04
TEST RESULTS
st no, | PARAMETER _ | vow | memon | 100 | meoumemewrs | Reswgs
| Physical and Chemical Parameters (Contd.) . : -
APHA 231d Edilion
6 |ouacrease molL ss08 A Max:10 4
APHA 23rd Exifion
7 [pHivaie — 4500 H: B NA 5560 7.7
APHA 23rd Edition
B jPhospharous {P) mgi 4500PD NA Max:2 024 )
g {Total Suspended Soliss [TSS) mgll APi-Maﬁg!jdmn NIA Max:50 20
10 [Touwl Dissoved Solkds (TDS) mgiL Apmez’fcw"“ NA Max:2000 e R N
o APHA 23rd Edidon .
11 |Suphates S T T (I B NA... Max:250 23.96
APHA 23rd Edition
12 jTempemhwe . < 25508 NA - 246
APHA 231d Edition P
13 JHexavalenl Chromium (as Crb+) gl 3500 Cr B 8.02 - <0.02 ]
14  Suriactanis (LAS)-eacting lo maethylens blu_g mgi APHﬁszgigd fjon 210 Max:0.5 <010 o
AP Edifon ;
15  }rotal Nitrogen mgil HA423rd NiA Max:5 322
500 N
. APHA 2314 Edition .
16  |Dissolved Oxygen ) mgil 4500 0C NiA Min:a.0 5.42
Remarks : The Sample conforms o the requirements of ENV-RO-225.

Aanadip Chakraborty
{E. CODE: EC56747)
Authorized Signatory

LOG:Limit of Quantitation;BLG Below Limlt of Quaniftation; D OM:Unit of Measurement:MAX: Maxmum;BEN:Minimum:NWT:Not Mora Than;NLT:Not Less Than.
PR.PresenAB-Absent _
‘Please refer Disclaimer (Terms And Conditions Related To The Test Aeport issued) at the las) page after the end of Test Aeport

Research & Anafysis Centre:Subhas Nagar,PO:Milgunj Bazar,Barasat Kolkata-700121,Phone +91 33 7112 2800,
Emailefracieb@efrac, org, Website:www.elrac.org, CIN-UZ§160WB 1921 PLCOO4311
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Edward Food Research ¢ Analysis Centre Limited

ULR-TC581723000007274F QAI5.0.0.3
TEST REPORT
ISSUED TO REFORT NO : EFRAG/2023/1ENVI01216
Amiit Botllers Private Elmited ISSUE DATE : 0710412023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF 1 TRF
Faizabed - 2241232 REF. DATE : 30/03/2023
KIND ATTENTION : Mr.Sarjay Singh PAGENO 104 0f 04 '
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Dale : 300032023 Sampla Quantily Received (200 mi
Sample Regisiration Dale 1 31/03/2023 . Sample Quantity Used + 200 mi
Sample Regisiraiion No : EFRAC202H/ENVIQ1215/03MT/ 04958 Sample Submitted/Drawn by Client
Sample Type : §TP Quilet Water Sampling Date TNA
Batch No : Date of Sampling-25.03,2023. Sampling Method WA
Sampler Name T NA
Sample Condiion : Fit For Analysis
SAMPLE ANALYSIS DETAILS .
Analysis Starting Date 1 01/04/2023 Analysis Completion Date < 0470472023
TEST RESULTS
| sLNo. | PARAMETER | vom | wemwon__ | 1og | Reoumements | RESULTS
| Hegvy Metals
1 | Alirium (A} mgt. APHA 2370 Edifion 0.001 Max: 0.10 «£.001
_ 31258
2 | Cagmium {Cd) mgiL Apms?;:"‘“"“ 0.0002 Max: 0.02 <6.0002
3 |Total Chromium(Gr) mgt apmaz:s;::amn 0.007 Max: 0.10 ©.001
HA .
4 |lronfFe) mo | APHAZSGESN | 44 Max: 0.10 0,008
31258
APHA 23rd Edition _ .
5 [Lead (P} mglL 51258 0.0002 Max: 0.10 0.018
Remarks : The sample conforms to the requirements of ENV-RQ-225 jor the above tesled parameters only.

(E. CODE: EC58744)
Authorized Slgnatory

LOQ:Lirrit of Quaniitaion;BLO:Below Limit of Quantitation;WOM:Uni! of Me_as_uremeﬂ;MAX:Maximum;MIN:Minimum;NMT:No_t More ThamNLTNot Less Than,

PR:Presant;ABAbsent.

Please refer Disciatmer {Terms And Conditions Related To The Test Report Issued} at the last page after the end of Test Aepont
*ZND OF THE TEST REPCRT™

Hesearch & Analysis Centre:Subhas Nagar,PO:Nilgun| Bazat,Barasat,Kolkata-700121,Phone +91 33 7112 288,
’ Email:efraclab@efrac.org,Websileqwww.efrac.org, CIN-U24 100WB1921PLCO043TT
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: CE23-000719.001

Report No

SAMPLE NOT DRAWN BY SGS INDIA PVT, LTD.

Issue Date :

JOE No

05/05/2023

. CE23-000719

Customer Provided Information

Report Control No : CERD0000384645

Sample Name : SPENT CARBON
Customer Name . AMRIT BOTTLERS PRIVATE LIMITED
Customer Address + CHANDPUR HARBANS P.O. DABHASEMAR
Postal Code . 224133
State . Uttar Pradesh
Country . INDIA
Sample Qty. : kg
Recd.
Sampling : SPENT CARBON
Location
Lab Provided Information
Sample Type - SPENT CARBON
Received on + 24/04/2023
Registered on » 24/04/2023
Test Start-End Date : 24/04/2023 - 05/05/2023
NABL Group - Pollution & Environment

NABL Sub Group . Wasles (Liquid/Slurry/Sludge/Solid/Semi-Solid)

NABL Accredited Tests

. Requirement/Limit
Analysis Method Result Unit As per Client
Min Max
DISCIPLINE: BIOLOGICAL
F.coliforms APHA 23 Edn Chapter 9221.E <18 MPN/100ml
Salmonella spp APHA 23nd Edn 9260B Absent per 25g
DISCIPLINE: CHEMICAL
Chlordane USEPA BOB1A: 1936 {by <3.0 poil - 30
GC-MS/MS)
Endrin USEPA 8081A : 1336 (by <3.0 poiL - 20
GC-MSIMS)
Heptachlor & its epoxide USEPA B081A : 1936 {by <3.0 pgll - 8
GC-MS/MS)
Hexachlorobenzene USEPA BOB1A : 1995 (by <3.0 Hall - 30000
GC-MSMIS)
Lindane USEPA B0B1A: 1956 (by <3.0 palt - 400
GC-MS/MS)

Ths document (s tsued by the Company wnader D Genead Candlons of Servics pdmled oveieal ar avalable on  request and J T
www sgi.comiiarma_s-donananthim Almaton B down & he Emibton of kbdly, Iderwsficfon ond jersdotion ssies definsd thereln Any holdey of s docucant @ sthised Dhat inkomotion conbined haroon refe
st the timo of ils Einfarventch onfy and wihin the fimis of CEaofs iesructons, f any, Ths Company's scls responsibilly i3 to By Client wnd fis document does mol axomoraly parsies © 0 Famaction fom exotchsng ol thelr nghts and
mhqwuﬂfdhmw:mﬂmdmhmﬂwmm“mhﬂmmd“N.Thbwjﬂulbmh

under the Any

Page 1 of 5

ks oL, sa.Cas wheen i

Unisss othoreso aoled S WIRD hown i i el repont et omly %0 the waeveals) tested and such somple(s} ore reboined for 7 days (v 350 of perivhobie Mews) and 30 doys ke o3 chr sampies  Tho ammles ¥om mgubsny bodes am
) 1the Company

Aded by he cunizmer.

d o8 spooled =
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SETVY endidyidu]
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for
cis

Mutll Laboratary, 26 B (SF), 28 E/2 (SP), lind Maln Road, OpposHe to Slale Bank of india, Ambatiur Indusiriz) Estate, Chennal - 600 058, Tek 51-44-66081600

SGS india Pvt. Ltd
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.

ReportNo : CE23-000719.001 Issue Date : 05/05/2023
JOE No . CE23-000719
Report Control No : CERODDO384645
NABL Accredited Tests
RequirementLimit
Analysis Method Result Unit As per Client
Min Max
Methoxychlor USEPA 80B1A: 1996 (by <30 Ha/L - 10000
GC-MS/MS) -
2,4,5-TP ar Fenoprop (Silvex) USEPA 8081A: 1996 (by <30 pglL - 1000
GC-MS/IMS)
24D USEPA B151A: 1995 (by <3 HgiL - 10000
LC-MS/MS)
Pentachlorophenol USEPA 8041A : 2007 (by <25 Holl - 100000
GC-FID)
2 4,5-Trichlorophenol USEPA B041A: 2007 (by <25 poll - 400000
GC-FID)
2,4,6-Trichlorophenol USEPA BO41A: 2007 (by <25 L8 - 2000
GC-FID;
2-Methylphenol {o-Cresol) ussm’umm : 2007 (by <25 polL - -
GC-FID)
3-flethyiphenol & 4-Methylpheno! (m USEPA B041A: 2007 (by <25 g/l = -
& p-Cresol) GC-FID)
Total cresol (o, m, p} USEPA 8041A; 2007 (by <25 pall - 4200000
GC-FID)
Phenol USEPA 8041A: 2007 (by <25 polL - 5000
GC-FID)
Chlorobenzene i USEPA 1311 : 1992 & USEPA <0.1000 pgll - 100000
5030C : 2003 (purge-and-trap
by GC-MS)
Carbon tetrachloride USEPA 1311 ; 1892 & USEPA <0.1000 HalL - 500
5030C ; 2003 (purge-and-trap
by GC-MS)
Chloroform USEPA 1311 : 1992 & USEPA <0,1000 . pgfl = 6000
5030C : 2003 (purge-and-irap
by GC-MS) -
1,2-dichloroethane USEPA 1311 : 1992 & USEPA <0.1000 palL - 500
5030C : 2003 {purge-and-trap
by GC-MS)
1,1-dichloroethene USEPA 1311 : 1892 & USEPA <0.1000 palL - 700
5030C : 2003 (purge-and-trap
by GC-MS)
1,4-dichlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 ugiL - 7500
5030C : 2003 (purge-and-trap
by GC-MS) .
Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 pg/L - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Trichloroethylene USEPA 1311 : 1992 & USEPA <0.1000 pgiL - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Tetrachloroethylene USEPA 1311 1952 & USEPA <0.1000 HaiL - 700
5030C ; 2003 (purge-and-frap
by GC-MS)
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Test Report

TC-5006
SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.
ReportNo : CE23-000718.001 Issue Date 05/05/2023
: JOENo : CE23-000719
Report Control No . CERO0D0384645
NABL Accredited Tests
Requirement/Limit
Analysis Method Resuit Unit As per Client
Min Max
Vinyl chloride USEPA 1211 : 1992 & USEPA <0,1000 ol - 200
5030C : 2003 (purge-and-trap
by GC-MS)
Benzene USEPA 1311 : 1992 & USEPA <0.1000 polL - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Arsenic as As USEPA 1311 : 1992 & USEPA <01 mgL - 5.0
200.8 : 1994 by ICP-MS
Barium as Ba USEPA 1311: 1992 & USEPA 0.4 mg/l. - 100.0
200.8: 1994 by ICP-MS
Cadmium as Cd USEPA 1311: 1992 & USEPA <0.1 mg/L - 1.0
200.8 : 1994 by ICP-MS
Total chromiumn as Cr USEPA 1311 : 1892 & USEPA <01 mgh ... - 580 5
200.8: 1994 by ICP-MS
Lead as Pb USEPA 1311 : 1992 & USEPA <0.1 mgl. - 5.0
200,8 : 1994 by ICP-MS
Mercury as Hg USEPA 1311 : 1332 & USEPA <0.1 mg/L - 0.2
200.8 : 1994 by ICP-MS
Selenium as Se USEPA 1311 : 1992 & USEPA <0.1 mg/L - 1.0
200.8: 1994 by ICP-MS
Silveras Ag USEPA 1311 : 1892 & USEPA <0.1 magfL - 5.0
200.8:1994 by ICP-MS
Bismuth as Bl USEPA 1311 : 1992 & USEPA <0.1 mg/L - 5.0
200.8 : 1994 by ICP-MS
Cobaltas Co USEPA 1311 : 1992 & USEPA <0.1 mg/L - 5.0
200.8 : 1994 by ICP-MS
Zinc as Zn USEPA 1311 : 1992 & USEPA <0.1 malL = 150.0
200.8: 1994 by ICP-MS
Polychlorinated biphenyls (PCB) USEPA 1311 : 1892 & USEPA <0.05 ugiL - 50000 -
BOB2A ; 2007 (by GC-MS}
Total releasable HCN USEPA Chapter - 7 of SW-846: <10.0 mg/kg - - :
2020 & 9213; 1996
Corrosive (i) & (iii) pH at 25 °C USEPA 9040C: 2004 4.41 - - s2ar=12
Ignitabllity or Flammability (Flash ASTM D7094 : 2013 (Modffied No flash @ 60 'C - <80
point) continuously closed cup flash
point method}
Comment ASTM D7094 : 2013 (Modified MNon flarmmable - - -
continuously closed cup flash
point method)
Reactive {iv) Total releasable H28 USEPA Chapler - 7 of SW-845: <10.0 mg/kg - -
2020 & 9034: 1936
Nitrobenzena S0-IN-MUL-TE-DB5 =0.1 mag/L - 2
Methylethytketone SO-IN-MUL-TE-D85 <1.0 mg/L - 200
Hexachloroethane SO-IN-MUL-TE-085 <0.1 mg/l - 3 i
Toxaphene (Camphechlor) SO-IN-MUL-TE-085 <3 pol. - 500
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.

ReportNo : CE23-000719.001 Issue Date :  05/05/2023
: JOENo  : CE23-000719
Report Control No . CERO000384645
NABL Accredited Tests
Requirement/Limit
Analysis Method Result Unit As per Client
NMin Max
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Test Report

SAMPLE NOT DfAWN BY SGS INDIA PVT. LTD.
ReportNo : CE23-000719.001 Issue Date :  05/05/2023
i JOENo  : CE23-000719

Report Control No + CERG000384645
Non-Accredifed tests
RequirementiLimit
Analysis Method . Result Unit As per Client
Min Max
DISCIPLINE: CHEMICAL

Pyridine In-house SOP by GC-MS & Absent ugL - 35000

SC-MSMMS
2,4-Dinitrotpluzne In-house SOF by GC-MS5 & Absent pail - 39000

GO-MS/MS

Remark:  Toxiciy parameters were analyzed In TCLP leachate
TCLP leachate prepared as per USEPA 1311 method

Per pro SGS India Private Ltd

Per pro 8GS India Private Lid

-

A

Nathiya_J K_MANOHRARAN
Authotlzed Signatory £
Authorized Signatory -'
****End of Report™™
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTB.
Report No : CE23-000718.002 lssueDate :  05/05/2023
: : . _JDENo  ; CE23-000719 .
Repart Control No + CERDO0G384645

Customer Provided information
Sampis Name ;1 WTPSLUDGE

AMRIT BOTTLERS PRIVATE LIMITED
CHANDPUR HARBANS RO, DABHASEMAR

Customer Name
Customer Address

LT T

Postal Code 224133
State Uitar Pradesh
Country ¢ INDIA
Sample Qty. : kg
Recd.
Sampling + WTP
Location
Lab Pygvided Information
Sample Type - WTP SLUDGE
Received an + 2410412023
Registered on : 24/042023
Test Start-End Date + 2410412023 . 05/05/2023
NABL Group : Poliutfon & Environment

NABL Sub Group «  Vasles (Liquid/Siuny/Sludge/Solid/Semi-Solid)

NABL Accredited Tests
Regquiremen¥Limit
Analysis Methad Resolt Unit As per Client
Min Max
DISCIPLINE: BIOLOGICAL
F.colforms APHA 23 Etin Chapler 9221.E <1.8 MEN400em]
Szhnonella spp APHA Z3nd Edn 92608 Absent pef 259
DISCIPLINE: CHERMICAL
Chiordane USEPA 80814 : 1996 (by <3.0 KoL - 30
GLC-MSMS)
Endrin LISEPA BOS1A : 1996 (by <3.0 Holl - 20
GC-MEME)
Heptachlor & its epoxide HSEPA B0G1A: 1955 {by <3.0 wl - 8
GC-MSMS)
Hexachlarohenzene USEPASO81A: 1998 (by <30 HiL - 30000
GC-MSMS)
Lindane USEPAB081A: 1898 (by <3.0 wh - 400
GC-MSMS)
Page1of 5
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Test Report

TC-5006
SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.
Report No : CE23-000719.002 Issue Date :  05/05/2023
z JOE No : CE23-000719
Report Control No : CER0000384645
NABL Accredited Tests
Requirement/Limit
Analysis Method Resulit Unit As per Client
Min Max
Methoxychlor USEPA BOB1A: 1996 (by <3.0 pall - 10000
GC-MS5MS)
2.4,5-TP or Fenoprop (Silvex) USEPA BOB1A: 1996 (by <3.0 Mol - 1000
GC-MS/MS)
2,4-D USEPA 8151A: 1996 (by <3 vl - 10000
LC-MS/MS)
Pentachlorophenol USEPA B041A: 2007 (by 488.9 pgil - 100000
GC-FID)
2.4,5-Trichlorophenol USEPA BO41A : 2007 (by <25 wafl - 400000
GC-FID)
2,4,6-Trichlorophenol USEPA B041A: 2007 (by <25 pgiL - 2000
GC-FID)
2-Methylphenol {o-Cresol) USEPA B041A: 2007 (by <25 HglL = “
GC-FID)
3-Methylphenol & 4-Methylphenol (m USEPA B041A : 2007 (by <25 pg/l - -
& p-Cresol) GC-FID)
Total cresol {o, m, p) USEPA B041A : 2007 (by <25 vgiL 5 4200000
GC-FID)
Phenol USEPA 8041A: 2007 (by <25 poll - 5000
GC-FID)
Chlorebenzene USEPA 1311 : 1982 & USEPA <0.1000 pgll - 100000
: . 5030C : 2003 (purge-and-rap
by GC-MS)
Carbon tetrachloride USEPA 1311 : 1992 & USEPA <0,1000 pofl - 500
5030C : 2003 {purge-and-irap
by GC-MS)
Chloroform USEPA 1311 : 1882 & USEPA <0,1000 pafL - 6000
5030C ; 2003 (purge-and-irap
by GC-MS)
1,2-dichloroethane USEPA 1311 : 1992 & USEPA <0.1000 pall - 500
5030C : 2003 (purge-and-irap
by GC-MS)
1,1-dichloroethene USEPA 1311 : 1992 & USEPA <0.1000 pgil - 700
5030C : 2003 (purge-and-trap
by GC-MS)
1,4-dichlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 (¥[8 - 7500
5030C : 2003 {purge-and-irap
by GC-MS)
Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 pa/l - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Trichloroethylene USEPA 1311 : 1992 & USEPA <0,1000 pafl - 500
5030C : 2003 {purge-and-trap
by GC-MS)
Tetrachioroethylene USEPA 1311 : 1892 & USEPA <0.1000 pait - 700
5030C : 2003 (purge-and-trap
by GC-MS)
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.

ReportNo : CE23-000719.002 Issue Date :  05/05/2023
3 JOE No : 'CE23-000715
Report Control No : CER0000384645
NABL Accredited Tests
Requirement/Limit
Analysls Method Result Unit As per Client
Min Max
Vinyl chloride USEPA 1311 : 1992 & USEPA <0.1000 poll. - 200
5030C : 2003 (purge-and-rap
by GC-MS)
Benzene USEPA 1311 : 1892 & USEPA <0.1000 Ho/L - 500
5030C : 2003 {purge-and-trap
by GC-MS)
Arsenic as As USEPA 1311 : 1992 & USEPA <0.1 mgiL - 5.0
200.8 : 1994 by ICP-MS
Barium as Ba USEPA 1311 : 1992 & USEFA 0.6 mg/L - 100.0
200.8 : 1994 by ICP-MS
Cadmium as Cd USEPA 1311 : 1992 & USEPA <0.1_ mglL - 1.0
200.8 : 1594 by |CP-MS
.. Total chromium as Cr USEPA 1311 ; 1952 & USEPA <01 mgll - 5.0
200.8 : 19594 by ICP-MS
Leadas Pb USEPA 1311: 1992 & USEPA <D.1 mgiL = 50
200.8 : 1994 by ICP-MS
Mercury as Hg USEPA 1311 1982 & USEPA <0.1 mg/L . 02
200.8 : 1994 by ICP-MS
Selenium as Se USEFPA 1311 : 1982 & USEPA <0.1 magfL - 1.0
200.8 : 1934 by ICP-MS
Silver as Ag USEPA 1311 : 1932 8 USEPA <0.1 mg/L - 5.0
200.8 : 1994 by ICP-MS
Bismuth as Bi USEPA 1311 1992 & USEPA <0.1 mg/L - 5.0
200.8 : 1994 by ICP-MS
Cobaltas Co USEPA 1311 : 1992 & USEPA <0.1 mg/L - 5.0
200.8 : 1994 by ICP-MS
Zinc as Zn USEPA 1311 : 1992 & USEPA <0.1 mgfL - 150.0
200.8 : 1994 by ICP-MS :
Polychiorinated hiphenyls {PCB) USEPA 1311 : 1992 & USEPA <0,05 gt - 50000
8082A : 2007 (by GC-MS}
Total releasable HCN USEPA Chapter - 7 of SW-848; <10.0 mgfkg - -
2020 & 9213 1998
Corrosive {i) & {iify pH at 25 °C USEFA 9040C: 2004 9.84 - - f2or212
ignitability or Flammability (Flash ASTM D70%4 ; 2013 (Modified No flash @ 60 “C - <860
point) continuously closed cup fiash
point method) _
Comment ASTM D703%4 : 2013 (Modified Non fiammable - - -
continuously closed cup flash
point method)
Reactive (iv) Total releasable H2S USEPA Chapter - 7 of SW-846; <10.0 ma/kg = *
2020 & 9034: 1896
Nitrabenzene SO-IN-MUL-TE-085 <01 mgiL - 2
Methylethylketone SO-IN-MUL-TE-085 <1.0 mgll - 200
Hexachloroethane SO-IN-MUL-TE-085 <01 mgi - 3
Toxaphene {Camphechlor) SO-IN-MUL-TE-085 <3 pgiL - 500
Page 3 of 5
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD,
ReportNo : CE23-000719.002 Issua Date : 05/05/2023
: ' JOE No : CE23-000719
Report Control No : CER0000384645 '

NABL Accredited Tests

Requirement/Limit
Analysis Method Resuit Unit As per Client
Min Max
£
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Test Report -

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD,

ReportNo  : CE23-000718,002 Issue Date :  05/05/2023
JOE No __: CE23-000718

-

Report Controf No : CEROQOQ3IB4E4S

‘Non-Accredited tests
Requirement/Limit
Analysis Method Resuft Unit As per Client
i Max
DISCIPLINE: CHEMICAL
Pyridine In-house SOP by GC-MS & Absent HgiL - 35000
GC-MSMS
2.4-Dmitrotolucne In-house SOF by GC-MS & Absent Hait - 30000
GC-MSMS

Remark :  Joxicily parameters were analyzed in TCLP leachale
TCLP leachate prepared as per USEPA 1311 method

T per proSGS India Private Ltd Per pro SG3S India Private Ltd

K_MANOHARAN

Authorized Signatory
Authorized Signatory
**End of Report™
Page §of 5
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.
ReportNo : CE23-000719.003 issueDate :  05/05/2023
JOE No : CE23-000719

Report Control No : CERODOO3B4645
Customer Provided Information
Sample Name - ETP SLUDGE
Customer Name . AMRIT BOTTLERS PRIVATE LIMITED
Customer Address : CHANDPUR HARBANS P.O. DABHASEMAR
Postal Code T 224133
State - Uttar Pradesh
Country : INDIA
Sample Qty. : 1kg
Recd.
Sampling : ETP
Location
Lab Provided Information
Sample Type « ETP SLUDGE
Received on +  24/04/2023
Registered on ' . 24/04/2023
ot B A B L 2410412023 O8i08RGRE
NABL Group . Poliution & Environment
NABL Sub Group :  Wasles {Liquid/Slurry/Shudge/Solid/Semi-Solid)
NABL Accredited Tests
Requirement/Limit
Analysis Methad Result Unit As per Client
Min Max
DISCIPLINE: BIOLOGICAL
F.coliforms APHA 23 Edn Chapter 9221.E <18 MPN/100m!
Salmonelia spp APHA 23nd Edn 9260B Absent per 25g
DISCIPLINE: CHEMICAL
Chilordane USEPA 8081A: 1996 (by <3.0 HolL # 30
GC-MSMS)
Endrin USEPA BOB1A : 1995 (by <3.0 pgll - 20
GC-MSMS)
Heptachlor & its epoxide USEPA BOB1A : 1996 (by <3.0 HolL - B
GC-MS/MS)
Hexachlorobenzene USEPA B0B1A : 1995 (by <30 pgil - 30000
GC-MSMS)
Lindane USEPA BOS1A : 1996 (by <3.0 po/L - 400
GC-MSMS)
Page 101 5
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Mulll Laboratory, 28 B/1 (SF), 28 B2 (SP), lind Man Road, Opposae to Stale Bank of Indla, Ambattur Industrial Estale, Chennal - 600 058, Tek 91-44-65081600
SGS India Pyt L 3 5
Reqd & Com. Otf - SGS House, 4B, A.S. Marg. Vikhnol {West), Mumbah400083. Tel : {022) 25798421 1o 28 Fax | (022) 25798431 1o 35 wwwr.sas.com
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.

Report No : CE23-000719.003 lssue Date : 05/05/2023
g JOE No : CE23-000719
Report Control No - CERO0000384645
NABL Accredited Tests
Requirement/Limit
Analysis Method Resuit Unit As per Client
Niin Max
Methoxychlor USEPA 80B1A : 1996 (by <30 pgl - 10000
GC-MSMS)
2,4,5-TP or Fenoprop (Silvex) USEPA 8081A : 1956 (by <3.0 pol - 1000
GC-MSIMS)
2,4-D USEPA B151A : 1995 (by <3 il - 10000
LC-MSMS)
Pentachlorophenol USEPA 8041A : 2007 (by 854.5 pgiL - 100000
GC-FID)
2,4,5-Trichlorophenol USEPA 8041A : 2007 (by <25 HoiL - 400000
GC-FID)
2,4,6-Trichlorophenol USEPA 8041A : 2007 (by <25 pafl - 2000
I GC-FID) £
2-Methyiphenol {(c-Cresol) ... . USEPAB041A: 2007 (by: oo KBBL poil & ™
GC-FID)
3-Methylphenol & 4-Methylphenol (m USEPA 8041A : 2007 (by <25 pa/L - =
& p-Cresol) GC-FiD)
Total cresol (o, m, p) USEPA B041A : 2007 (by <25 pail - 4200000
GC-FID)
Phenol USEPA BO41A : 2007 (by <25 pgiL - 5000
GC-FID)
Chlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 pai - 100000
: S5030C : 2003 (purge-and-trap i -
by GC-MS)
Carbon tetrachloride USEPA 1311 : 1992 & USEPA <0.1000 paiL - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Chioroform USEPA 1311 ; 1992 & USEPA <0.1000 pgiL - 6000
5030C : 2003 (purge-and-trap
. by GC-MS)
1,2-dichtorcethane USEPA 1311 : 1992 & USEPA <0.1000 polL - 500
5030C : 2003 (purge-and-trap
by GC-MS)
1,1-dichioroethene USEPA 1311 : 1582 & USEPA <0.1000 po/L - 700
5030C : 2003 (purge-and-irap
by GC-MS)
1,4-dichjorobenzene USEPA 1311 : 1952 & USEPA <0.1000 HolL - 7500
. 5030C : 2003 (purge-and-trap
. by GC-MS)
Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 HgL - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Trichloroethylene USEPA 1311 : 1992 & USEPA <0.1000 pg/L = 500
5030C : 2003 (purge-and-trap
by GC-MS)
Tetrachloroethylene USEPA 1311 ; 1992 & USEPA <0.1000 wall ¥ 700
5030C : 2003 (purge-and-trap
by GC-MS)
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD.

ReportNo : CE23-000719.003 lssue Date :  05/05/2023
: JOE No : CE23-000719
Report Control No : CERODD0384645
NABL Accredited Tesis
Requirement/Limit
Analysis Method Resuit Unit As per Client
Min Max
Viny| chloride USEPA 1311 1992 & USEPA <0,1000 pa/ll - 200
5030C : 2003 {purge-and-trap
by GC-MS)
Benzene USEPA 1311 : 1982 & USEPA <0,1000 pgfl - 500
5030C : 2003 (purge-and-trap
by GC-MS)
Arsenic asAs USEPA 1311 : 1892 & USEPA <0.1 mail. - 50
200.8 : 1994 by ICP-MS
Barium as Ba USEPA 1311 : 1992 & USEPA 0.8 mgfl - 100.0
200.8 : 1954 by ICP-MS
Cadmium as Cd USEPA 1311 : 1892 & USEPA <01 mg/L - 1.0
............ 200.8 : 1994 by ICP-MS
Total chromium as Cr USEPA 13112 1992 & USEPA -+ DA oo e Y, - 5.0
200.8 : 1994 by ICP-MS %
Lead as Pb USEPA 1311 : 1992 & USEPA <0.1 mgll - 5.0
200.8 : 1994 by ICP-MS
Mercury as Hg USEPA 1311: 1992 & USEPA <0.1 mall - 0.2
200.8 : 1994 by ICP-MS
Selenium as Se USEPA 1311 : 1992 & USEPA <0.1 mgiL - 1.0
200.8: 1994 by ICP-MS
Silver as Ag USEPA 1311 : 1992 & USEPA <0.1 ma/l - 5.0
. 200.8 : 1994 by ICP-MS:
Bismuth as Bi USEPA 1311 : 1992 & USEPA <0.1 mgfL - 50
200.8 : 1994 by |CP-MS
Cobaltas Co USEPA 1311 : 1992 & USEPA <0.1 mgl/L - 5.0
200.8 : 1994 by ICP-MS
Zinc as Zn USEPA 1311 : 1992 & USEPA 1.2 mgiL - 150.0
200.8 : 1994 by ICP-MS
Polychlorinated biphenyls (PCEB) USEPA 1311 : 1992 & USEPA <0.05 pglt - 50000
B0B2A : 2007 (by GC-MS)
Total releasable HCN USEPA Chapter- 7 of SW-846; <10.0 mgrkg - -
2020 & 9213: 1996 §
Corrosive {i) & (i) pH at 25 °C USEPA 9040C: 2004 8.52 - - s2orz12 :
Ignitability or Flammability (Flash ASTM D7094 : 2013 (Modilied No flash @ 80 C - <B0
point) conlinuously closed cup flash
point method)
Comment ASTM D7084 : 2013 (Modified Non flammable i 2 -
confinvously closed cup flash
point method)
Reactive (iv) Total releasable H2S USEPA Chapter - 7 of SW-846; 125 malkg - -
2020 & 9034: 1996
Nitrobenzene SO-IN-MUL-TE-085 <0.1 mag/L - 2
Methylethylketone SC-IN-MUL-TE-085 <10 mgll - 200
Hexachloroethane SO-IN-MUL-TE-085 <0.1 mgl/L - 3
Toxaphene {Camphechlar) SO-IN-MUL-TE-085 <3 pall - 500
Page 3 of 5
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- Test Report

. ~ TR

SAMPLE NOT DRAWN BY 5G5S INDIA PYT. LTD, . .
ReportNo : CE23-0006719.003 Issue Date :  05/05/2023
: JOE No : CE23-000719
Repost Control Na : CERGGDO384645
NABL. Accredited Tests _ ,

Reguirement/Limit

Analysis Method Resit Unit As par Client

Min Max

- Paged of 5
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Test Report

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD,

ReportNo : CEZ23-000713.003 Issue Date 05/05/2023

: . JOE No : CE23-000719

Y
Report Control No : CERDGDD384645 f
Non-Accredited tests
Requirementfl.imit
Analysis Methad Result Unit As per Cllent
Riin Max
DISCIPLINE: CHEMICAL )
Pyridine In-house SOP by GC-MS & Absent [Elr i - 35000
GC-MSMSE
2,4-Dinitrotoluene In-house SOP by GC-MS & Abzent poiL - 30000
GC-MGMS
Remark : Toxcity paramelers wete analyzed in TCLP leachate
TCLP leachate prepared as per USEPA 1371 methed
Per pro SGS india Private Ltd TP Per pro $GS Thdia Private Ltd ™
Nathiya J . K_MANOHARAN
Authorized Signatory
Authorized Signatory
**End of Report
Page S5 of 5
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Edward Food Resedreh & Analysis Centre Limited

ULR=TGC58172300001 1659F QA15003
TEST REPORT

ISSUED TO REPORT MO : EFRAC/2023/ENV/02193

Asruit Boltlers Private Limited (SSUE DATE 1 M406/2023

Chandpur Haibans, P.O.Dabhasemar CUSTOMER REF : TRF

Faizabad - 224133 REF, DATE 1 20005/2023

KIND ATTENTION : Mr.Sanjay Singh PAGE KO <01 of 04

SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS

Sample Receipt Dale 1 20/05/2023 © Sample Quanlity Received * 1000 m}

Sample Registration Date : 25/05/2023 Sample Quantity Used 2 4000 ml

Sample Regisiration Mo : EFRACIZ02ENVINZ 193/03/MEY 05604 Sample Submitted/Drawn by  : EFRAC

Sample Type 1 ETP Outlet Water Sampling Date : NJA

Baich No : Date of Sampling-16.05.2023 Sampfing Method :

Sampler Name :
Sample Conditon : Fit For Analysis

SAMPLE ANALYSIS DETAILS

Analysis Starting Date L 26/05/2023 Analysis Completion Date 1 300512023

TEST RESULTS
| SL.NO. | PARAMETER I UoM ' METHOB Log REQUIREMENTS RESULTS
Microhiological Parameters
PHAO0
1 !Faecal Coliform F’ : "13 1622:1981 RA 2019 RY/A _Absent Not Detected**

Remarks o™ Less than 2 MPN/10Om] ; Requirement given as per ES-RQ-225

Dr. Biswapriya Das
Group Leader
Aulherized Signatory

LOQ:Limit of Guanditalion;BLQ:Below Limit of Quantitation; JOM:Unit of Measurement:MAX:Maximum; MIN:Minirmuwm; NMT:Not More Than;NLT;Not Less Than.

PR-Present AB:Absent,
Pieasa refer Cisclaimer (Terms And Conditions Related To The Test Report issued) at the last page afier the end of Test Report _

Research & Analysis Centre:Subhas Nagar,PG:Nilgunj 8azar,Barasat,Kolkata-700121,Phone +91 33 7112 2804,
Email:efraclab@efrac.org,Website:www.elrat.org,CIN-U24 1 00WB1921PLCOD4311
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Edward Food Research ez Analysls Cenkre Limited

U_LR-TC 581723000011659F QA.15.0.0.3
‘ TEST REPORT

ISSUED TO REPORT NO : EFRAC/2023/ENV/02193
Amrit Bottlers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF  :TRF
Faizabad - 224133 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO : 02 of 04
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS

Sample Receipt Dale 1 20/05/2023 Sample Quantity Received : 3800 mi

Sample Registration Date : 25/05/2023 Sample Quantity Used : 3800 ml

Sample Registration No : EFRAC2023/ENV/02193/03/WC/ 07701 Sample Submitted/Drawn by  : EFRAC

Sample Type : ETP Outlet Water Sampling Date : 16/05/2023

Batch No : Date of Sampling-16.05.2023 Sampling Method : APHA 23rd Edilion 1060 B
Sampler Name -
Sample Condition : Fit For Analysis

SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 26/05/2023 Analysis Completion Date : 01/06/2023

TEST RESULTS

| SL.NO. PARAMETER I uocm l METHOD LoQ REQUIREMENTS RESULTS
Physical and Chemical Parameters
. APHA 23rd Edition
1 Total Am N/A b 54
ota monia mg/L 4500 NH3 C Max:2 1
APHA 23rd Edition
2 Bfo-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B &15 3025 N/A Max:50 6.8

{Part 44) : 1993
APHA 23rd Edition

3 |Chemical Oxygen Demand {CoD) mg/L 5220 B N/A Max:150 40.67

4 | Residual free Chiorine maglL Apﬂgzz‘iﬁ‘;m”" 0.05 Max:0.1 <0.05

5 Colour Hazen APHA;?: gd e N/A Max:100 <1.0
Remarks : The Sample conforms lo the requirements of ENV-RQ-225.

(E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than.
PR:Present,AB:Absenl.
[Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report

Réséérch & Analysis Centre:Subhas Nagar,PO:Nilgunj Bar,Barasat,Kolkata-‘fﬂNZ‘t,Phaﬁe +91 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLC004311
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Edward Food Reséarch e Analysls Centre Limited

ULR-TC581723000011659F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENV/02193
Amrit Bottlers Private Limited ISSUE DATE :01/06/2023
Chandpur Harbans, P.O.Dabhasemar : CUSTOMERREF  :TRF
Faizabad - 224133 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO :030f04
TEST RESULTS
| SL.NO. I - PARAMETER l uom I METHOD , Loa I REQUIREMENTS | RESULTS
Physical and Chemical Parameters (Contd.)
APHA 23rd Edition
Greas -
6 Oi & . e mg/L 55008 N/A Max:10 4
: APHA 23rd Edition :
7 pHValue — 4500 B+ B NIA 6.5-8.0 75
1 APHA 23nd Edition
horous (P ;
8 Phosp s (P) _ mg/L PD N/A Max:2 0.17
o |Total Suspended Solids (TSS) gl “ngsdm /A Max:50 20
APHA 23rd Edltion -
10 Total Dissolved Solids (TDS) mg/L 2540 G N/A Max:2000 847
APHA 23rd Edition
11 |Sulphates mg/L 600806 | A Max:250 3227
_ APHA 23rd Edition
12 Temperature °C 25508 N/A - 245
. APHA 23rd Edition
lent Ch Cré+ 5 - F
13 jHexava romium (as Ci6+) mg/L 3500 Cr B 0.02 i <0.02
APHA, 23rd Editi
14  jSurfactants (LAS}-reacling lo methylene blue ma/L 5? 40C o 0.10 Max:0.5 <0.10
HA :
15 Total Nitrogen mg/L ARHAZN Eden N/A Max:5 3.22
4500 N
- APHA 23rd Edition 5
16 Dissolved Oxygen mgll 45000C N/A Min:4.0 5.70

Remarks : The Sample conforms to the requirements of ENV-RQ-225.

e —

Ranadip Chakraborty
* (E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation; UOM:Unit of Measurement; MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than,
PR:PresentAB:Absent
Please refer Disclaimer (Terms And Copdiuons Related To The Test Report Issued) at the Jast page after the end of Tesl Report

Research & Analysis Centre:Subhas Nagar,PO:Niigunj Bazar,Barasat, Kolkata-700121,Phone +91 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLC004311




ULR-TCS58172300001 1559F ) QA 15003

TEST REPORT
1SSUED TO ' " REPORTNO : EFRAC/2023/ENVI2193
Amvit Botiers Private Limied ISSUE DATE : 01/08/2023
Chandpur Harbans, P.0.0abhasemar CUSTOMER REF  : TRF
Fatzabad - 224133 REF. DATE : 20/05/2023
KIND ATTENTION = Mr.8dnjay Singh PAGENO : 04 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sampie Receipt Date 1 20/05/2023 Samgpla Quantity Received 1 200
Sample Registration Dale : 25/05/2023 Sample Quantity Used 1200 m)
Sample Registration No : EFRAGRDZ3ENVZ 193/03/MT/ 07763 Sampile Submitte/Drawn by  : EFRAC
Sample Type : ETP Oullet Water Sampling Date : NIA
Batch No : Bate of Sampiing-16.06,2023 Sampling Method
Sampler Narme :
Sample Conditlon : Fit For Analysis
SAMPLE ANALYSIS DETAILS _
Analysls Stariing Date. | 26/06/2023 Analysis Completion Date  : 29/05/2023
TEST RESULTS
sLNo. | ' PARAMETER ‘ | uom |  wETHOD | roa | regumements | resuits
Heavy Metals .
APHA i .
1 | Awminium (A) mglL HA23d Ediion | 054 Max: 0.10 . 0002
. . 318 .
HA 23rd.
2 {Codmium (Cd) mgr | APHA2SMEdien | hho0 Max: 0.02 <0.0002
: 2258
3 }Yotad Chromium{Cr) mgn, | APHAZIOEON |, hoy Max: 0,10 <0.001
. 31288
4 [iron(Fe) mon. | AHAZIdEditon {1 o, Max: 0,10 0.085
- § APHA
5 |Lead{Pb} mgh. 23rd Bdion | hono Maoc 0.10 <0.0002
31258
Remarks : Requirements given as per ENV-RQ-225

Anin Kumar
{E. CODE: EC56744)
Authorized Sigratory

EGO:Lknit of Quantitalion;BLC: Below Limit of Quantilation; UON: Unit of MeasursmentMAX:MaxdimireshIN: Minimuen; NMT. Mot More Than;NLT:Not Less Than,
PR:PresentAB:Absent : :
Please refer Disclaimer (Terms And Conditions Retated To The Test Raport Issued) at the last page afler the end of Test Report
. . END OF THE TEST REPORT™

" Ressarch & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasal,Kolkata-700121,Phone +91 33 7112 2800,
Emali:efraclab@efrac.org, WehsHe:www.elrat.org, CIN-U24100WB1921PLC0O0 4314
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TERMS AND CONDITIONS RELATED TO THE TEST REPORT ISSUED

o
T ey
' -7
The Samples are not drawn by Edward Food Research & Analysis Centre Ltd, (EFRAC) Ltd., unless & is mentioned s& in the
Test Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither

inferred nor implied.

v

*This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of
Edward Food Research & Analysis Centre Lid. (EFRAC) Ltd.

» This Test Reports should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Lid. Or in any way that NABIL. may consider to

be misleading.

»The Perishable Samples shall be destructed after the Analysis & ail other Samples shall be destroyed after 30 Days from the
Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements.

*Edward Food Research & Analysis Centre 1.td, (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or
relating to the Performance or Quality of the requested analysis. The Total fiability (if any), if Scientifically and Legally proven &
if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid
for the Services provided by Edward Food Research & Analysis Centre Lid. (EFRAC) Lid.

+ A Test Report is issued only against the product parameters tested & such Repoit in isolation is not sufficient to guarantee the
Quality of entire Batch/es Produced or Shipped.

+In case Client reports of any typographical emrors, inaccuracies, omissions etc in the Test Report, Edward Food Research &
Analysis Centre Lid. (EFRAC) Lid reserves the right {0 correct any errors, inaccuracies, or omissions and to change and update
the information with notice to the user.

+Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only.
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Edtpard Food'Research & Analysis Centre Umited

QA 15.003
TEST REPORT
ISSUED TO REPORT NO ¢+ EFRACII2IENVINZ191
Armit Bofiters Privale Limiled ISSUE DATE : 110812023
Chardipuy Harbans, P.O.Dabhasemar CUSTOMERREF TRF
Faizabad - 224133 - REF. DATE 1 20/05/2023
KIND ATTEN FIEN : Mr.Sanky Singh PAGE NO 10t of 04
SANMPLE DETAILS
SAMPLE REGISTRATION DETARLS
Sarople Receipt Date : 20/05/2023 Sample Quantity Recefved 1 1000 mt
Sarmple Registration Dafe 251652023 Sample Quantity Used : 1000 ml
Samgie Regisfration No : EFRACI2023/ENVI02191/03/MB/ 05602 Sample SubmittedDrawn by  : EFRAC
Sample Type : ETF Plant Outeide Discharge Water Sampling Date T NIA
Baich No : Upstream; Date of Sampling-16.03.2023 Samping Method
Sampler Name :
Sample Conditicn : Fil Far Analysis
SAMPLE ANALYSIS DETAILS
| Analysis Starting Date : 28052023 Asalysis Completion Date + 304052023
TEST RESULTS
| SLNG. l PARAMETER I oM I METHOD L0Q REQUIREMENTS l RESULTS
jeal Parameters
b 't
1 iFaecad Coliform MPN"; {]Orris 1622:1981 RA ZDM1E  N/A Absent Mot Detected™
Remarks + ™™ Lest than 2 MPN/100ml ; Requirement given as per ES-RQ-225

Group Leaders
Authorlzed Signafory

LOQr imit of Quantitafion;BLO:Below Lirmit of Quantitation; OM:Unit of Measurement; MAX:Maximum MIN:Minimurn; NMT:Not More Than;NLT:-Not Lass Than

PR:PresentAB:Absent

Please rafer Disclaimer {Terms And Conditions Related To The Test Repott Issued} at the last page after the end of Test Repont

Research & Analysis Centre:Subhas Nagar, PO:Nilgunj Bazar,Barasat,Kolkata-700124,Phone +91 33 7112 2800,
Emaikefraciab@efrac.org,Website:www.efrac.org, CIN-U22100WB1321PLCD04311

¥
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Edward Food Research ez Analysis Centre Limiled

L]

ULR-TC581723000011657F QA15.003
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENV/02181
Amiit Bottlers Private Limited ISSUE DATE 1 0170672023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF : TRF
Faizabad - 224133 REF. DATE 1 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO :020f04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Date : 20/05/2023 Sample Quantity Received : 3800 mi
Sample Registration Date  : 25/05/2023 Sample Quantity Used : 3800 ml
Sample Registration No : EFRAC/2023/ENV/02191/03/WC/ 07693 Sample Submitted/Drawn by : EFRAC
' Sample Type : ETP Plant Outside Discharge Water Sampling Date : 16/05/2023
Batch No : Upstream; Dale of Sampling-16.05.2023 Sampling Method + APHA 23rd Edition 1060 B
Sampler Name :
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 26/05/2023 Analysis Completion Date : 01/06/2023
TEST RESULTS
SL.NO. I PARAMETER ' UoM I METHOD I LOQ_I REQU!REMENTS I .__RESULTS
Physical and Chemical Parameters
APHA 23rd Edition
n{a "
1 Total Ammo, mglt | 4500 NH3 C N/A Max:2 1.40
APHA 23rd Edition
2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B & IS 3025 N/A Max:50 6.6
{Part 44) © 1993
3 |chemical Oxygen Demand (COD) mg | HFHAZ :d""’“ N/A Max:150 44.64
; APHA 23rd Edition
] hio X :0. X
4 Residual free Chlorine mg/L 4500 C1 G 0.05 Max:0.1 <0 05
APHA 23rd Edition
- 3
5 Colour Hazen 2120 C N/A Max:100 <1.0
Remarks : The Sample conforms to the requirements of ENV-RQ-225.

Ranadip Chakraborty
(E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement; MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than.

PR:Present;AB:AbsenL

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +81 33 71122800,
Email:efraclab@efrac.org,Website:www.efrac.org,GIN-U24100WB1921PLCG004311
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Edward Food Reséarch ez Analysis Centre Limited

ULR-TC581723000011657F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRACIZ2023/ENVI02191
Amyit Bottlers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF  :TRF
Faizabad - 224433 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO : 03 of 04

TEST RESULTS

SL.NO. l PARAMETER I uom I METHOD I LOQ l REQUIREMENTS RESULTS
Physical and Chemical Parameters (Contd.)
. APHA 23rd Edition 4
6 Oil & Grease mg/L 5520 B N/A Max:10 3
_ APHA 23rd Edition
T pH Value —_ 4500 H+ B N/A 6.5-8.0 7.6
APHA 23rd Edition
P 2 2
8 Phosphorous (P} mg/L 4500 P D N/A Max:2 0.18
HA diti
o |Total Suspended Solids (TSS) g, | 2° 22;: [f Hen N Max:50 17
: ; E .t- "
10 | Totat Dissolved Solids {TDS) oo | mgll Aszzs?:c dion | A Max:2000 837
APHA 23rd Edition ;
. - i
11 Suiphates mg/L 4500 SO4— E NIA Max:250 31.65
. APHA 23rd Edition
12 Temperature C 2550 B N/A - 245
APHA 23rd Edilion
Cl i
13 Hexavalent Chromium (as Cré+) mglL 3500 Cr ) 0.02 <0.02
. A PHA rd Tt
14  |Surfactanis (LAS)-eacting to melhylene blue mgiL 5234 " gd““"’ 0.10 Max:0.5 <0.10
APHA 23rd Editi
15 |Total Nitrogen mgiL e N Max:5 2.94
4500 N
. APHA 23rd Edition i
16 Dissolved Oxygen mg/L 45000 C NIA Min:4.0 5.40
Remarks : The Sample conforms 1o the requirements of ENV-RQ-225.

Ranadip Chakraborty
{E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement; MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than.

PR:Present;AB:Absent.
Piease refer Disclaimer {Temms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone 81 33 7112 2800,

Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLC004311

LT



Edward Food Hesearch eﬁAndysEs Centre Limited

LOQ:Limit of Quantitation;BL.Q:Below Limit of Quantitation;UOM:Unit of MeasurementMAX:Maximurm; MIN:Minimum;NMT:Not More Than;NLT:Not Less Than,

PR-Present,AB:Absent.

ULR-TC581723000011657F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENV/02194
At Bottiers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, P.O.Dabhasémar CUSTOMERREF  : TRF
| Faizabad - 224333 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGENO : 04 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
| Sample Receipt Date +20/05/2023 Sample Quantity Received  : 200 mi
Sample Registration Date  : 25/05/2023 Sample Quantity Used : 200 mi
Sample Reglsiration No : EFRAG/2023/ENV/02191/03/MT/ 07767 Sample Submitted/Drawn by : EFRAC
Sample Type i ETP Plant Outside Discharge Water Sampling Date T N/A
Batch No : Upstream; Date of Sampling-16.05.2023 Sampfing Method
Sampler Name g
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Dale : 26/05/2023 Analysis Completion Date : 28/05/2023
TEST RESULTS
siwo. | _PARAMETER uom | METHOD | Loa | REQUIREMENTS |  REsuLTs
Heavy Metals
1 | Ansminium (A mgr | APHA23rd Edition | o o, Max: 0.10 0.003
3125 B et
. it
2 |cadmium (Cd) mg/L maﬁg:d " | 0.0002 Max; 0.02 <0.0002
; e
3 |Total Ghromium{Cr) mgr | HA;;_ :‘m"’" 0.001 Max: 0,10 <0.001
) APHA 23rd Edition .
4 fron{Fe) mg/L 31958 0.001 Max: 0.10 0.043
| APHA 23rd Editi
5 |Lead(Pb) mglL BrdEdition | 1002 Max: 0.10 <0.0002
: 31258
Remarks : Requirements given as per ENV-RQ-225

Arun Kumar
(E. CODE: EC56744)
Authorized Signatory

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 712 2300,

**END OF THE TEST REPORT**

Email:efraclab@efrac.org,Websiterwww.efrac.org,CIN-U24100WB1821PLC 004311
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"y, TERMS AND GONDITIONS RELATED TO THE TEST REPORT ISSUED -

*The Samples are not drawn by Edward Food Research & Analysis Centre Lid. (EFRAC) Lid., unless it is mentioned scifin the
Test Report. The Results are only applicable for the Submitied/Received Samples. Endorsement of the Products is neither

infarred nor implied.

*This Test Repotrts should not be reproduced in full or part without prior written permissionfeonsent from the management of -

Edward Food Research & Analysis Centre Ltd. (EFRAC) Lid.

« This Test Réporis should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Lid, Or In any way that NABL may consider to
be misleading. '

+The Perishable Samples shall be desfructed after the Analysis & all other Sampies shall be destroyed after 30 Days from the
Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements.

-Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or
relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven &
if reporied within 07 Working Days from ihe date of issue of test Report, in any case, shalt not exceed the Invoiced amount Paid
for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd.

» A Test Report is issued only against the product parameters tested & such Repotit in isolation is not sufficient te guarantee the
Quality of entire Batch/es Produced or Shipped.

+in case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research &
Analysis Centre Lid. (EFRAC) Ltd reserves he right to correct any errors, inaccuracies, or omissions and to change and update
the information with notice to the user.

-Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only.

P
¥
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Edward Food Research e Ariglifsis Centre Limited

ULR-TCS581723000011658F QA.15.0.0.3

TEST REPORT
ISSUED TO i REPORT NO : EFRAG/2023/ENVI02192
Amrit Bottlers Private Limited _ ISSUE DATE + (11062023
Chandpur Harbans, P.O.Dabhasemar CUSTOMERREF :TRF
Falzabad - 224133 REF. DATE : 2052023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO :D10f04

SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS .

Sample Registration Date  : 25/05/2023 Sampie Cuantity Used ;1000 ml

Sample Registration No : EFRAC/2023/ENVIO2192/03/MB/ 05603 Sample SubmitledOramn by EFRAC

Sample Type : ETP Plant Qutside Discharge Water " Sampling Date : N/A

Batch No : Downstream; Dale af Sampling-16.05.2023 Sampiing Method :
Sampler Name :
Sample Candilion : Fit For Anaiysis

SAMPLE ANALYSIS DETAILS

Analysis Starting Date : 26/05/2023 Analysis Compiletion Date : 30/05/2023

TEST RESULTS
SLNO. | PARAMETER | uom | wemop | Loa | REQUIREMENTS |  RESULTS
Microbiological Parameters
1 Faecal Cofilomm _ r‘"mimn"is 1622:1981 RA 2014 NA Absent Not Detected™*
Remarks +** Lgss than 2 MPN/100M] ; Requirernent given as per ES-RQ-225

B o

Dr. Biswapriya Das
Group Leader
Authorized Signalory

LOC:Limit of Quaniftation;BLQ:Balow Limit of Quanttation;UGM; Unit of Measurernent; MAX:MaximumMIN:Minimum;NMT:Not More Than;NLT:Nat Less Than.
PR:PresentAB:Absent.
Please refer Disciaimer (Tems And Conditions Relaled To The Test Reportissued) at the last page arter the end of Test Report

Research & Analysis Cr-:nlre-:Subhas Nagar,PO:Nilgunj Bazar,Barasat, Kotkata-700121,Phone +91' 33 7112 2800,
Emaikefraclab@efrac.org,Webslte www.efrac.org,CIN-U24100WB1921PLC0043 11
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Echward Food Research e Analysis Centre Limited
ULR-TC581723000011658F QA15003
TEST REPORT
1SEUED TO REPORT NOD : EFRAC/Z023/ENVI02152
Amrit Botilers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, F.O.Dabhasemar CUSTOMER REF : TRF
Faizabad - 224133 REF. DATE : 208052023
KIND ATTENTION : Mr.Sarday Singh PAGE NO 02 0f04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS )
Samgple Recetpt Date : 20105812023 Sample Quantity Receivaed 1 3800 ml
Sample Registration Date : 261052023 Sample Quantity Used : 3800 m!
Samyple Registration No : EFRAC/2023/ENVI02192/03/NCT DF700 Sample Submitted/Crawn by  : EFRAC
Sample Type : ETP Plant Outside Pischarge Water Sampling Date T 1G/05/2023
Batch Na : Downstream; Date of Sampling-16.05.2023 Sampling Method + APHA 23rd Edition 1060 B
Sampler Narme X
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS .
Anzlysis Stariing Date 1 Z26/05/2023 Analysis Compietion Dale 1 01R062023
TEST RESULTS
| suno. | PARAMETER | vom | merHop | Loa | mrecumewenrs | Resuits
Physical and Chemical Parameters
. AFPHA 23rd Edition
1 Total Ammonia mght _ 4500 NH3 © NAA Max:2 1.40
APHA 23rd Edifion
2 |Bio-Chemical Oxygen Demand {BOD) (5 Days) mgl | 5210 B & 1S 3025 NIA Max:50 6.5
{Par 44] : 1993
3 |Ghemical Oxygen Demand (COD) e AP"“;Z: :‘dm“ NIA Man:150 4166
] ) APHA 23rd Edition y
4 Residual free Chiorine mgl. 4500 Gl G bos Max0.1 <005
APHA 23rd Editlon
5 Colouy Hazen 2120 ¢ NIA Max: 100 20
Remarks < The Sample conforms to ihe requirements of ENV-R(-225.

Ranadip Chalgaborty
{E. COOE: EC56747)
Authorized Signatory

LOQ:Limit of Quantilatior BLC:Below Limit of Quaniitalion;WOM:Unit of Measuremeat; MAX:Maxirum NIN-Minimum;NMT:Not More Than, NLT-Not Less Than.
PR-Present,AB:Absent.
Pease refer Disciaimer {Terrns And Conditions Related To The Test Report 1ssued} at the tast page afier the end of Test Repord

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U241 GOWB 14 21PLCO04311
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Edward Food Research ez Analysis Centre Limited
ULR-TC581723000011658F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/202¥ENV/02192
Amrit Bottlers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, P.0.Dabhasemar CUSTOMER REF  :TRF
Faizabad - 224133 REF. DATE : 20/05/2023
KIND ATTEPJTIOhi : Mr.Sanjay Singh PAGE NO : 03 of 04
TEST RESULTS
SL.NO. I PARAMETER | uom I METHOD I LoQ l REQUIREMENTS ] RESULTS
r; sical and Chemical Parameters (Contd.)
APHA 23rd Edition
A M
6 Oil & Grease mgfl. 5520 B N/ ax:10 3
APHA 23rd Edition ‘
7 pH Value - 4800 H+ B N/A 658.0 7.5
) APHA 23rd Edition
8 Phosphorous (P) mg/L 4500 P D NIA Max:2 0.20
APHA 23rd Editio
9 |Total Suspended Solids (TSS) mgiL HA 23rd Edition |\ Max:50 24
2540 D
rd Editi
| 10 [Total Dissolved Solids (TDS) e H‘;ic g"‘ O | A b Na2000 i
APHA 23rd Edition
11 Sulphates mg/l 4500 SO4 E N/A Max:250 29.43
APHA 23rd Edition
L —
12 Temperature C 2550 B N/A 24.6
: APHA 23rd Edition
13 Hexavalent Chromium (as Cr6+) mg/L crB 0.02 - <0.02
o 2
14 |Surfactants (LAS)reacting to methylene blue mglL APHASST:E""’“" 0.10 Max:0.5 <0.10
. APHA 23rd Edition .
15 Total Nitrogen mg/L 4500 N N/A Max:5 3.08
APHA 23rd Edition
16 Dissolved Oxygen mg/L 45000 C N/A Min:4.0 5.60
Remarks : The Sample conforms to the requirements of ENV-RQ-225.

Ranadip Chakraborty
(E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;JOM:Unit of Measurement;MAX:Maximum;MIN:Mnimum;NMT:Not More Than;NLT:Not Less Than.

PR:Present;AB:Absent.
Please refer Disclaimer (Terms And Condilions Related To The Test Report Issued) at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +51 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB 1921PLC004311
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Edward Food Research & Analysls Centré Limited

GA.150.03 .
TEST REPORT
{ 1sSuUED YO ' REPORT NO : EFRACI2023/ENV02182
Ayt Bottlers Privaie Limited 1SSUE DATE + 01/06/2023
Chandpur: Heawbans, P0.Dabhasemar CUSTOMERREF  :TRF
| Faizabad - 224133 REF. DATE 1 20/05/2023
KIND-ATFENTION : Mr.Sariay Singh PAGE NO 104 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Saniple Rpceist Dale 1 200512023 Sample Cuanfity Received : 200 maf
Sample Registration Date 1 25052023 Sample Cuantity Used : 200 m
Sample Registration No . : EFRAC/2023/ENVI0Z192/03/MTI 07768 Sample SubmittedDrawn by  : EFRAC
Sample Type +ETP Planl Quisile Dischange Waler Sampling Date * N/A
BatchNo : Downstrearn; Dale of Sampling-16.05.2023 Sampling Method
Samplar Name :
Satnple Condition +Fit For Anajysis
SAMPLE ANALYSIS DETAILS
Anslysis Starfing Date 1 2600572023 Analysis Complation Date : 2910572023
TEST RESULTS
_SL.ND. ] PARAMETER [ vom | wETHOD | X a]a] i REQUIREMENTS RESULTS )
Heavy Metals T
1 | Amminim (A) ' mglL Amﬁg?'ﬁm 0.001 Max: 0.10 £.008
2 iCadmium iCd) mgi. Apﬁsﬁ::‘ﬁm 0.0002 Max: 0.02 <00.0002
3 |Total Chromium(Ci) man. | AP ‘3‘:32'::&5"" 0.001 Max: 0.10 <0.00
4 |vontFe) man, | APHAZEdon 1 g | maxoae 0.086
258
5  dLesd (P0) mon, | APHAZdEGon [ o Max; 0,10 <0.0002
34258
Remarks : Requiremenls glven a5 per ENV-RQ-225 "

Arun Xumar

(E. CODE: EC56744)
Authorized Signatory

LOG:Lim of Quantitation;BL2:Below Limit of Quantitation;UOM:Unit of Measurement;WAX:Maximunm;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than,

PR:PresentAB:Absent - S ' . ’ -
Please refer Disclaimer {Terms And Conditions Related To The Test Repoit |ssued) at the last page after the end of Test Report :
**END OF THE TEST REPORT™

Research & Analysis Centre:Subhas Nagar,PO:r;lilgunj Bazar,BarasatKolkata-700121,Phone +99 33 7112 2800,
Email:efraclab@efrac.org, Website:www. efrac.org,CIN-U24100WB1921PLC 004311
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r \? TERMS AND CONDITIONS RELATED TO THE TEST REPCRT ISSUED

»The Samples are not drawri by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned so in the
Test Beport. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Producls is nelther
inferred noi ifnplied.

«This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of
Edward Foad Research & Analysis Centro Lid. (EFRAC) Ltd.

- This Test Reports should never be used for kind of Promational of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Ltd, (EFRAC) Ltd. Or in any way that NABL may consider to
be misieading.

«The Perishable Samples shall be destructed after the Analysis & alt other Sampiss shall be destroyed after 30 Days from the
Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any reguiatory requirements.

*Edward Food Research & Analysis Centre Ltd, (EFRAC) Lid disclaims, any claim of any nature, whatscever, arising from or
refating to the Performance or Quality of the requested analysis. The Total liability (if any), i Scientifically and Legally proven &
if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid
for the. Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Lid.

» A Test Report is issued only against the product parameters tested & such Report in igolation is not sufficient to guarantee the
Quality of entire Batch/es Produced or Shipped.

«In case Client reports of any typographical errors, Inaccuracies, omissions ‘etc in the Test Repori, Edward Food Research &
Analysis Centre Lid, {EFRAC) Ltd reserves the right to carrect any errors, inaccuracies, or omissions and fo change and update
the information with notice to the user.

«Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction oniy.

TS



LILR-TC581723000011655F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENV/02189
Auirit Botllers Private Limiled ISSUE DATE : 01/06/2023
Chandpur Harbans, P.0.Dabhasemar CUSTOMERREF :TRF
Falzabad - 224133 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO : 01 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Date : 20/05/2023 Sample Quantity Received  : 1000 mi
Sample Registration Date : 25/05/2023 Sample Quantity Used : 1000 mi
Sample Registralion No : EFRAC/2023ENV/02188/03/MB/ D5600 Sample Submitted/Dmwn by : EFRAC
Sample Type : ETP + STP Mix Waler Sampling Date :N/A
Batch No : Date of Samphing-16.05.2023 . Sampling Method
Sampler Name H
: Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS )
Analysis Starting Date : Z6/05/2023 Analysis Completion Date : 30/05/2023
TEST RESULTS
SL.NO. ' PARAMETER I uom METHOD , LOQ I REQUIREMENTS | RESULTS
| Microbiological Parameters
MPNM
1 Faecal Coliform . ‘s 1622:1981 RA 2014 N/A - Absent Not Detected**

Remarks

: ** Less than 2 MPN/100ml ; Requirement given as per ES-RQ-225

Dr. Biswapriya Das
Group Leader

Awuthorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitaton;UOM:Unit of Measurement; MAX:Maximum;MIN:Minimurm;NMT:Not More Than;NLT:Not Less Than.

PR:Present;AB:Absent,

Please refer Disclaimer (Terms And Conditions Related To The Tesl Report Issued) at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasal,Kolkata-700121,Phone +91 33 7112 2800,

Email:efi'aclab@a(raq.org,'-"iehsite:www.efrac.org.CIN_—I.IZMGO\\I"B‘!BZ'l PLC004311
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Edward Food Research e Analysis Centre Limited

ULR-TC581723000011655F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO + EFRAC/2023/ENV/02189
Amiit Botllers Private Limited ISSUE DATE : 01/06/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMERREF :TRF
Faizabad - 224133 REF. DATE : 20/05/2023
KIND ATTENTION : Mr.Sanjay Singh PAGENO :020f 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Date 1 20/05/2023 Sample Quantity Received : 3800 ml
Sample Registration Date  : 25/05/2023 Sample Quantity Used : 3800 mi
Sample Registration No : EFRAC/2023/ENV/02189/03/WC/ 07697 Sample Submitied/Drawn by  : EFRAC
Samgple Type : ETP + STP Mix Water Sampling Date : 16/05/2023
Batch No : Date of Sampling-16.05.2023 . Sampling Method : APHA 23rd Edition 1060 B
Sampler Name y
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 26/05/2023 Analysis Completion Date : 01/06/2023
TEST RESULTS
SL.NO. | PARAMETER I uom I METHOD I LoQ REQUIREMENTS RESULTS
Physical and Chemical Parameters
) APHA 23rd Edition
Ammonia ; N/A Max:2 . 140
1 To_la! mg/L 4500 NH3 C ax
APHA 23rd Edition
2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B &15 3025 NIA Max:50 6.1
{Part 44} : 1993
3 Chemical Oxygen Demand (COD) mg/L APHA:;: :d - NIA Max:150 42.66
APHA 23rd Edilion
4 Residual free Chlorine mglL 4500C1G 0.05 Max:0.1 <0.05
5 Colour Hazen AFHA Zvd Eion NIA Max:100 <1.0
. 2120C
Remarks : The Sample conforms to the requirements of ENV-RQ-225.

Ranadip Chakraborty
(E. CODE: EC56747)
Authorized Signatory

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;WOM:Unit of Measurement; MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than.

PR:Present;AB:Absent.

Please refer Disclaimer (T ems And Conditions Related Tu The Tesl Repon Isued) a lhe last page after the end of Test Report

Research & Analysis Centre Suhhas Nagar,PO N[!gun] Bazar,Barasa! Kolkata-700121 Phone +91 33 7112 2800,
Email:efraclab@efrac.org,Websile:www.efrac.org,CIN-U24100WB1921PLC004311
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Edward Feod Research ez Analysis Centre Limited

ULR-TCS5B1 72300001 1655F : GA.15.003
TEST REPORT
{SSUED TO REPORT NO 1 EFRACI2023/ENVIN2189
Anvit Botlers Private Limited : ISSUE DATE 1 011/06/2023
‘Chandpur Harbans, P.O.Dabhassmar CUSTOMER REF  :'TRF
Faizabad - 224133 REF. DATE : 2010512023
KIND ATTENTION : Mr.Sanjay Singh PAGE NC 103 of 04
TEST RESULTS

siwo. | PARAMETER | vom | mewmoo | 100 | recumements | resuirs

Physical and Chemical Paramelers {Contd.)

APHA 23 Edilion
5 Ol & Grease moiL 208 NI Max:10 3
7 H value ' APHA 23rd Edition NIA 6.5-8.0 7.6
P 4500 H+ B s ’
. APHA 23rd Edilion
rous (P :
B Phosphol (P} " mgiL 4E00P D NIA, Max:2 _ 0.23
. .
g Tolat Suspended Solids [T55) rgit APHA 237d Edition NIA Max:50 23
. 2540D
10 |Total Dissolved Solids (TDS) mgll APHA;?; gd'"m NIA Max:2000 842
APHA 23d Edition
11 |Sulphates mgh. 4500 S04 E A Max:250 30,44
APHA 23rd Edition
t -
12 Temperature T 2550 B MR 245
APHA 23rd Edition
lent Chromi Cre+ . - ;
13 jHexavale rormium (as ) mgil 3500 Cr B 0.02 <0062
14 |Surfactants (LAS)-reacting to methylene e gl APHAslzji";gdmm 0.10 Max:0.5 <0.10
. APHA 23rd Editfon
= : x
15 |[Total Nitrog il 4500 N NIA Max:s 3.08
APHA 23rd Edition
d O, n A i, -
16 Dissolved Oxygel myl ] oc N, Mim4.0 5.30

Remarks : The Sample conforms lo the requirements of ENV-RQ-225.

Ranadip Chakrahorty
{E. CODE; EC56747)
Authorized Signatory

LOQ:Limit of Quantitation; B LO:Betow Limit of Quantitation; UOM:Unit of Measurement;MAXMaximum;MEN: Minimium; NMT:Not More Than;NL-T:Not Less Than.
" PR:Present;AR:Absent. S ' o - . o
Alease refer Disclaimer (Tems And Conditions Related To The Test Report Issued) at the last page after the end of Test Repnﬂ

Research & Analys;s Centre: Subhas Nagar,PC: Nilgl.lﬂj Bazar,Barasal Kolkala-?oﬂ121 Phone +31 33 7112 2800,
Email:efraclab@efrac.org, Websiterwww.efrac.org,CIN-U24100WB1921PLC 004311

Do
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Edward Food Reséarch e Ana'igs'Ps Centre Lmited
ULR-TC581723000011655F QA.15.0.0.3
TEST REPORT ‘
ISSUED TO REPORT NO : EFRACI2023/ENV/021 89
Ammrit Bottlers Private Limited ISSUE BATE ; Q1/0A/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF :TRF -
Falzabad - 224133 REF. DATE : 200502023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO - 04 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Date - 200052023 Sample Quaniity Received = 20G ml
Sample Registration Date : 25K05/2023 Sample Quanlity Used :200ml
Sample Registration No : EFRACIR02VENVIZ 18903 TY OVTE5 Sample Submitted/Drawn by  : EFRAC
Sample Type - ; ETP + STP Mix Water Sampling Date : NiA
Batch No : Dale of Sampling-15.06.2023 . Sampiing Method
Sampler Name H
Sample Condilivn : Fit For Analysis
SAMPLE ANALYSIS BETAILS
Analysis Starting Dale : 268/052023 Analysis Completion Date : 2005/2023
TEST RESULTS
SL.NQ. I PARAMETER | uon i METHOD ' LOG I REQUIREMENTS I RESULTS
Heavy Metals
23rd Edition
1 |Aumiiem (a) mgiL | PTTiA 2 0.001 Max: 0.10 0.008
. : - 31258
2 lcadmium (Cd) mg | APHA 23 Edon | o nny Max: 0.02 <0.0002
31258
3 |Tota Chmmmm(c}r} mgn | APHAZSEdton |, o, Max: 0,10 <0.001
31258
4  |lhon(Fe) mg | APHA 23 Edifon |0 Max: 0.10 <0001
31268
o _
5  liead {Pb) mgp | APHAZICEL 0.0002 Max: 0.10 <0.0002
3258
Remarks : Reguirements given as per ENV-RQ-225

Arun Kumar
(E. CODE: EC56744)
Authorized Signalory

LOQ:Limit of Quanditation;BLQ:Below Limil of Quantilation; WOM:LInit of Measurement;MAX:Maximum;MIN:Minimur; KMT:Nat More Than;NLT:Not Less Than,
PR:Present.AB:Abseni.
Piease refer Disclaimer {Teons Angd Conditions Related To The Test Report Issued) at the last page after the end of Test Report
*END OF THETEST REPORT™ .

Research & Anzlysis Centre:Subhas Nagar,PO: Nu!gunj Bazar.Barasat Kolkata—?lw121 JPhone +91 33 7112 2800,
Email:efraclab@efrac.org, Website:www.efrac.org, CIN-U24100WE1821PLGD04311
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L]
TERMS AND CONDITIONS RELATED TQ THE TEST REPORT ISSUED .

“ [ t\

«~The Samples are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned so in the

Test Reportt. The Results are only applicable for the Submilted/Received Samples. Endorsement of the Preducts fs neither
inferred nor implied.

=This Test Reports should not be reproduced in full or part without pricr written permissionfeconsent from the management of
Edward Food Research & Analysis Centre Ltd. {(EFRAC) [1d.

» This Test Reports should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Lid. (EFRAC) Lid. Or in any way that NABL may consider to

be misleading.

<The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the
Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements.

«Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, ansing from or
refating to the Performance or Quality of the requested analysis. The Total lability (if any), if Scientifically and Legally proven &
if reported within 07 Working Days from the date of issue of test Repert, in any case, shalt not exceed the Inmlced amount Paid
for the Services provided by Edward Food Research & Analysis Centre Lid. (EFRAC) Ltd. _

« A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the
Cuality of entire Batch/es Produced or Shipped.

It case Client reports of any typographical errors; inaccuracies, omissions etc in the Test Report, Edward Food Research &
Analysis Cenire Ltd. (EFRAC} Lid reserves the right to correct any errors, inaccuracies, or omissions and to change and update
the information with notice to the user.

«Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only.
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Edword Food Research e Analysis Centre Limited

ULR-TCS3 723000011653F OA158.0.3
TEST REPORT , SR
ISSUED TO . REPORT NO : EFRAC/R023ENV/02188 '
Amiit Bottlers Private Limited . ISSUE DATE 1 0170672023
Chandpur Harbang, P.O.Dabhasemar CUSTOMER REF  :TRF
Falzabad - 224133 - REF. DATE 1 2000512023
KIND ATTENTION : Mr.8anjay Singh . PAGE NO 101 ol 04
SAMPLE DETAILS . - .
SAMPLE REGISTRATION DETAILS . - X
Sample Receipt Date :+ 20/05/2023 Sample Quantity Received  : 1000 mi
Sample Registration Dale : 25/05/2023 Sample Quantity Used 2 1600 ml
Sample Registration Np : EFRAC/2023/EN VIO 2803MEY 05559 Sample Submitted/Drawn by  : EFRAC
Sample Type : STP Quilet Waler Sampling Date T NJA
Batch No : Date of Sampfing-16.05.2023 , Sampling Method
Sampier Name :
Sample Condifion : Fit For Analysis
SAMPLE ANALYSIS DETARLS
Analysis Starting Date * 28/05/2023 Analysis Complelion Date + ACA52023
..JEST RESULTS

SLND, | PARAMETER | vom | METHOE [ Loq | REQUIREMENTS | mesuLts
Migroblologlieal Parameters
! H IAPNA 0D
1 Faecal Coliform : W*S1622:1931 RA 201 NA Absent Not Detected™*
Remarks :** Less than 2 MPNAOOmI ; Requirement given as per ES-RO-225

w»t*‘?*

"'\ g

-3

3\

“\

) hax-'.-.

Or, Blswaprya Das

Group Leader

’ " Aythorized Signatory

LOG-Limit of Guantitation;BLQ:Below Lim#t of Quantitation;uOw:Unit of Measure ment;MAX :Maximum AN:Minimum; NMT:Mot More ThanNLT:Not Less Than.

PH:Present;AB:Absent. . .

Please refer Disclalmer {Terms And Conditions Retaled To The Test Report Issued} at ihe last page after the end of Test Repord

Ressarch & Analysis Centre:Subhas Nagar,PO:Nilgun] Bazar,Bacasat,Kolkata-700121,Phone +91 33 7412 2800,
Email:efraclab@efrac.org,Webshtewww.efrac, org, CIN-U24100WE1921 PLCOD43I11
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~ Edwaord Food Research ¢ Analysks Centre Limited
UL R-TC58 122300001 1653F QA.150.03
TEST REPORT
ISSUED TO - REPORT NO ! EFRACROZYENV/D21588
Amiit Sottiers Privae Limied ISSUE DATE 1010872023 .
Chandpiur Harbans, P.O.Dabhasemar CUSTOMER HEF  :TRF
Faizabad - 224133 . i REF. DATE - 20052023
KIND ATTENTION : Mr.Sanjay Singh PAGE NO 102 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETALS .
_SampleF!aceiﬂDale * 005/2023 Sample Quantily Received 3800 mi
Sample Regisiration Oxte - 26105/2023 Sample Quantity Used 1 3800 mi '
Sample Registrafion No + EFRACZZ02ENV/0213803/WC/ 07696 Sample Sybmitted/Drawnby  : EFRAG
Sampie Type 1 ETP Quilel Water Sampling Date 1 16/05/2023
Batch No : Date of Sampling-16.05.2023 . Sampling Method : APHA 23rd Edition 1060 B
Sampler Name H
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date + 2800542023 Analysis Completion Dale 1 01/06/2023
TEST RESULTS
sLNO. | PARAMETER | vom | wmewion | 100 | meouimEments |  mesuits

Physical and Chemical Parameters

APHA 23+ Edition

1 Tedaf Ammenia my/E. 4500 NH3 C MNA Max:2 112
APHA 23rd Edilion

2 |Bio-Chemical Oxygen Demand {BOD) (5 Days) my/l | S210Balssnzs | NA . Max:50 58

{Parl 44} : 1593

APHA 23rd Etit

3 |Chemical Grygen Demand (COD) mgiL pol f‘ﬁ Ml ona b Maxaso 37.70

; ; APHA 24rd Edilion )

4 Residual free Chipring mgiL 4500 01 G 0.05 Max:0.1 <0.05
APHA 23cd Edition

5 Calow Hazen 2120C N/A Max:100 <10

Remarks - The Sample conforms o the requisements of ENV-RQ-225.

PR:Present;AB:Absent.

Please reler Disdlaimer {Terms And Conditions Related To The Test Report Issved) a the fast page alter the end of Test Report

Ranadip Chakraborly
{E. CODE: ECS6747)
Authorized Signatory

LOQ:LImit of CuaniitationBLG:Bclow Limét of Quantitation;VOM:Unit of Measurement;MAX:Maxdmum;MINMinknum;NMT:Not More Than;NLT:Nof Less Than,

Research & Analysis Cenira:Subhas Nagar,PO:Nilgunj Bazar,Barasal,Kolkata-700121,Phone +91 33 7112 2800,
Email:efracltab@etrac.org, Websile:www.efrac.org, CIN-U24100WB1921PLCO04311
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Edword Food Reseorch e Analysis Centre Limited
ULR-TC581723000011653F _ QA.150.03
TEST REPORT : ..
ISSUEDTO - - REFORT NO : EFRAG/R023/ENV/02188
Amrit Botlers Pvate Limited ISSUE DATE + 01/06/2023
Chandpus Harbans, P.0.Dabhasemar CUSTOMER REF  : TRF
Faizabad - 224133 REF. DATE + 20/08/2023
KIND ATTENTION : MrSanjay Singh PAGE NG .03 of 04 .
TEST RESULTS : .
S1.NO, | PARAMETER | vow |  metwoo | too ] REQUIREMENTS | ResuLTS
Physleal and Chemfeal Paramelers (Contd.)
APHA 23rd Editlon
1 1A ¥
[ Off & Grease mgll 5590 6 N Max:10 4
_ APHA 23rd Ecktion
7 val _ 58, 2
pH Value - 5000 B N/A 6.5-8.0 76
APHA 230 Edition
8 s (P NIA Max:2 .25
Phasphorous (P) oL | 0D ax 0.5
AP,
9 iTotal Suspended Sofids (TSS) molL HA&?::"’"“’“ N/A Max50 17
10 {Tota! Dissolved Sofids {TDS) gL “mzﬁf:dm" NIA M2x:2000 884
o APHA 231t Ecltion
11 &Imales ........................................... nm e 4500.,..E . WA e M”QEO 28‘12
APHA 231d Edifian
12 |Temperature G U NA - 246
X APHA 23rg Edition
13 Hexavalent Chromium (as Cr+} mgilL 3600 Cf B. 0.02 - <002
14 |Surfactants {LAS)-reacting to melhylene blue I HA;;’; g"""’" 0.10 Max:0.5 210
P
15 |Total Narogen mgr | APHAZMEdilon | Max:s 265
450N
PHA 23rd
16 |Dissolved Oxygsn mgt. | M w500 OE:""" N/A Min:4.0 511
Remarks : The Sample conforms to the requirements of ENV-RQ-225,

fanadip Shakrzborty
{E. CODE: EC56747)
Authorized Signatory

* LOG:Limi of Quantitation:BLQ:Palow Limil of QuantitationUOMM:Unit of Measurement, MAXMaxiraim; MIN:Mimmum; NMT:Not More ThanNLTNot Lass Than,

PR:Present AB:Absent.
Fiease refer Disciaimer (Terms And Gonditions Related To The Test Report Issued) al the Jasl page alter the end of Test Report

Research & Analysis Centre:Subhas Nagar PO:Nligun] Bazar, Barasat,Kolkata-700121,Phone +91 33 7112 2800,
Email:efraclab@sefrac.crg, Websitewww.efrac.org,CIN-U24100WB 1921 PLC004311
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- : Edwerd Food Reseorch e Analysis Ceptre Limited
ULR-TCS8172300061185aF QA 15502
TEST REPORT

ISSVED TO ' REPORT NO : EFRAGIROZIENYIIZ188
Amet Boitlers Private Lirled 1SSUE DATE Hu bl

GChandpur Harbzans, P.O.Dabhasemar CUSTOMER REF  :TRF

Faizabad - 2241233 ) REF. DATE ; 20052023
'KIND ATTENTION : Mr.Sanjay Singh PAGE NO (04 of0d

SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS 0

Sample Receipt Date 2002023 Sample Quansity Recelved 1 200ml
Sample Registralion Dale : 2EMG2003 Sampie Quaniity Used < 200 md
Sample Regiszalion No - EFRACI0ZHENVIZTB03MTE 07764 Sampie SubmitedDawnty T EFRAC
Sample Type < STP Outlel Waler Samgliag Bate :hA,

Eatch No + Date of Sampling-16.05.2023 . Sampkng Method

Sampler Nams :
Samgie Condition - FR For Aralysis

SAMPLE ANALYSIS BETAILS

Analysis Slarfing Dafe 1 26D5200 Analysis Completion Date * BOR2023

. TESTRESULTS

SLNO. | PARARETER Juow | wemos [ 100 1 weoumewwts | prsure |

Heavy Melaks
. APHA 23rd Edilon
1 Alumigdum (A mgil, 31255 .o Max: B¢ 0.046
. APHA 23rd Edition .
- Cadmim {Cd} mgil, 3195 G.0m2 Max: 002 <0.0002
. ’ P = diti
3 Tota! Chromium{Cr} g, A Ha;.;sgr: 5 dition 0.001 Max: 0.10 50
APHA 23rd Edilion
2 {lon(Fe) gl 31258 0.001 Max; 0,10 «0,001
APHA 231d Edition
Ph .
g Lead (Pb) regil. 1ok 1 00602 Max: 0,10 <0.0802
24 } : Rey giren as per ENV-RG-225
Awn Kurnar
{E.CODE: EC55744)
. Authorized Signatory
LOG:Limit of CuaniitakonBLO:Bekow Limit of Quantilation; JOMUH of M X My MIN:adnum;NEIT:Not Mose ThanMLTot Lass Than,
PR:Present:AB:Absenl.

Please reter Cistkimer {Terms And Condiions Refated To The Test Report Issued) o the fast page after he o0 of Test Repon
“END OF THE TEST REPORT

Research & Analysls Centre:Subhas Negar,PO:Nilgunf Bazar,Barasat,Kolkata-700121,Phane +51 33 7112 2600,
Emailigfrattab@elirac.org,Websie www,efrac. org,CIN-L241 COWB1921PLCA04 1




Edward Food Research e Analysis Centre Limited

ULR-TC581723000017938F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENVI04BI5
Amrit Bottlers Private Limited ISSUE DATE - 15/08/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF : TRF
Faizabad - 224133 REF. DATE . B7/08/2023
KIND ATTENTION : Mr. Sanjay Singh PAGE NO 101 of 04
SAMPLE DETAILS

SAMPI.LE REGISTRATION DETAILS
Sample Receipt Date : 07410812023 Sample Quantity Received 1 500 mf
Sampie Registration Date : 048/08/2023 Sample Quantity Used : 566 ml
Sample Registration No : EFRAC/Z023/ENVI04695/03/MB/ 09374 Sample Submitted/Drawn by : Client
Sample Type : ETP inlet Water Sampting Date :NA
Batch No : Date Of Sampling: 01.08.2023 . Sarmpling Method T NA

Sampler Name T NA

Sample Cordition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starfing Date - 09/08/2023 Analysis Completion Date 1 13/08/2023

TEST RESULTS
SLNO. | PARAMETER | vom | wemiop [ roa | mequmements | mesuits
' BAPRNA00
1 Faecal Coliform | ™ S 1622:1981 RA 201q N/A Absent Not Detected*™
Remarks * :**Less than 2 MPN/10Om| ; Requirement given as per ES-RQ-225

Dr. Biswapriya Das
Group Leader
Authorized Signatory

LOG:Limit of Quantitation;BLQ:Below Limit of Quantitation; VOM:Unit of Measurement; MAX: Maximum;MIN:Minimum;NMT:Not Mcre Than;NLT:Not l.ess Than.
PR:Presant AB:Absant.
Please refer Terms & Conditions mentioned at tha last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800,
Emait:efractab@efrac.org, Website:www.efrac, org,CIN-U24100WB1921PLCO04311
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Edword Food Research & Analysis Centre Limited

ULR-TC581723000017938F QA 15.0.0.3
- TEST REPORT
ISSUED TO REPORT NO - EFRAC/2023/ENV/04695
Amnit Bottlers Private Limited ISSUE DATE - 15/08/2023
Chandpur Harbans, P.0.Dabhasemar CUSTOMER REF  : TRF
Faizabad - 224133 REF. DATE : 07/08/2023
KIND ATTENTION : Mr. Sanjay Singh PAGE NO 102 of 04
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILLS

Sample Recsipt Date : 070812023 Sample Quantity Received 14000 ml
Sampte Registratian Date 1 08/08/2023 Sarple Quantity Used 24000 mi
Sample Registration No : EFRAC/2023/ENV/04895/03/WC/ 10956 Sample Submitled/Drawn by : Client
Sample Type : ETP Inlet Water Sampling Date :NA
Bateh No : Date Of Sampling: 01.08.2023 . Sampling Method :NA
Samplier Name : NA
Sample Conditicn : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 09/08/2023 Analysis Completion Date 1 15408/2023
TEST RESULTS
SL.NO. l PARAMETER UOM [ METHOD LOQ REQUIREMENTS RESULTS
Physical and Chamical Parameters
. APHA 23rd Ediion
1 Total Ammmon - .
1a menia mg/L 4500 NH3 6 - N/A 16.80
APHA 23rg Edition
2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210B & 1S 3025 N/A - 216
(Part 44) : 1953
. APHA iti
3 Chemical Oxygen Demand {COD} mg/l. 23rd Edition NiA - 961
8220 B
. ) APHA 23rd Edition
4 Residual free Chiorine . - <0,
mg 4500 CIB NiA 0.0
APHA 22rd Edition
5 Colour Hazen NA - 2
21286 C
Remarks : None.

Ranadip Chakraborty
(E. CODE: EC56747)
Authorized Signatory

LOGQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement; MAX:Maximum;MEN:Minimum:NMT:Not More Than;NLT:Not Less Than.

PR:Present, AB:Absent.

Please refer Terms & Conditions mentioned at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgun] Bazar,Barasat,Kolkata-700121,Phone +31 33 7112 2800,
Email:efraclab@efrac.org,Website:www . efrac.org,CIN-U24100WB1321PLCO04311
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Edword Food Research ef Anclysis Cenlre Limited

ULR-TC581723000017938F QA.15.0.0.3
TEST REPORT
ISSUED TO REPORT NG : EFRAC/2023/ENV/04695
Amrit Bottlers Private Limited ISSUE DATE 1 15/08/2023
Chandpur Harbans, P.C.Dabhasemar CUSTOMER REF :TRF
Faizabad - 224133 REF. DATE : 0710842023
KIND ATTENTION : Mr. Sanjay Singh PAGE NO :03cf04
TEST RESULTS
SL.NO. r PARAMETER | UOM | METHOD l LOG | REQUIREMENTS RESULTS
Physical and Chemical Parametors (Contd.)
APHA 23rd Edition
6 Oil N - 17
il & Grease mafl 5520 D 1A,
. pH Value . APHA 23rd Edition NiA - 78
4500 H+ B
APHA, 23rd Edition
8 Phosphorous (P} mail 4500 P D NIA - 092
9 |Total Suspended Solids (TSS) mgi | APHA23rd Bdiion 1, - 45
2540 B
10 |Total Dissolved Solids (TDS) mgn | APHA23mEdtion 1 -~ 1296
2540 C
APHA 23rd Edition
11 Sulphat - .
ulphates mg/L 4500 S04 E Nia 24.62
APHA 23rd Edition
12 T. t - - .
emperature c 2550 B N/A 24.8
_ APHA 23rd Edition
13 H lent Ch m Cro+ f . - X
exavalent Chromium (as )] mail 2500 Cr B 0.02 <0.02
14 |Surfactants (LAS)-reacting to methylene blue mgn | APHAZIrdEdition 1 - 0.14
5540 C
. APHA 23rd Edition
15 Toial Nit /L N/A - 28.70
ol Hitregen mg 4500 N
\ ' APHA 23rd Edition
16 Dissolved va .
issolved Oxygen mg/L 45000 C N/A <0.10

Remarks ; None,

Ranadip Chakraborty
(E. CODE: EC56747)

Authorized Signatory

LOQ:Limit of Quantitation; BLQ:Betow Limit of Quantitation;UOM:Unit of Measurement; MAX: Maximum;MIN:Minimum;NMT:Not More Than,NLT:Not Less Than.

PR:Present;AB:Absent.

Please refer Terms & Conditions mentionad at the last page after the end of Test Report

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800,
Emall:efraclab@efrac.org,Website:www.efrac.org, CIN-U24100WB1921PLC0OO43 11
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Edward Food Research e Analysis Centre Limited

ULR-TC581723000017938F QA15.0.0.3
TEST REPORT
ISSUED TO REPORT NO : EFRACI2023/ENV/04695
Amrit Bottlers Private Limited ISSUE DATE - 1540872023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF  :TRF
Faizabad - 224133 REF. DATE . 07/08/2023
KIND ATTENTYON : Mr. Saniay Singh PAGE NO 04 of 04
SAMPLE DETAILS
SAMPLE REGISTRATION DETAILS
Sample Receipt Date : 07/08/2023 Sample Quantity Received 1 500 ml
Sample Registration Date : 08/08/2023 Sample Quantity Used 1 500 ml
Sample Registration No : EFRAC/2023/ENV/04A695/03/MT! 10342 Sample Submitted/Drawn by : Client
Sample Type ¢ ETP Infet Water Sampling Date I NA
Batch No : Date Of Sampling: 01.08.2023 . Sampling Method T NA )
Sampler Name *NA ’
- Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS )
Analysis Starting Date : DBIOBf2023 Analysis Completion Date : 14/08/2023 -
TEST RESULTS
SL.NO. PARAMETER I UOM 1 METHOD l LOG | REQUIREMENTS I RESULTS
Heavy Metals
HA 2 iti .
1 | Atuminium (Al) mg | APHAZIrdEdiion [, o, Max: 0.10 0.036 -
31258 _ .
PHA 23 diti
2 |cadmium (Cd) mgt. | A rd Edition |, 5002 Max: 0.02 BLQ :
31258 -
APHA, 23rd Editi
3 |Total Chromium(cr} mgiL Mo 6,001 Max: 0.10 BLQ
3258 B
APHA 23rd Edition .
4 Iron{Fe mgiL 0.001 Max: 0.1 0.031 .
(Fe) g 3125 B 0 ¢
APHA 23rd Editi o
5  |Lead (Pb) mglL srd Bdition | 0002 Max: 0.10 0.002
31258
Remarks : The sampte conforms to the requirements of ENV-RQ-225 far the abave tested parameters only. i

Arun Kumar
(E. CODE: ECE6744)
Authorized Signatory

LOQ:Limit of Quantitation ;BLQ:Belo_w Limit of Quantitation;UOM:Unit of Measurement MAX:Maximurm MIN-Minimum;NMT:Not More Than;NLT:Nat Less Than.
PR:Present,AB:Absent. ‘* ..
Please refer Terms & Conditions mentioned at the last page after the end of Test Report

“*END OF THE TEST REPCRT**

Research & Ana!jrsis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +81 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLCO04311




TERMS AND CONDITIONS RE AC THE TEST REPORT ISSUED
r=r

+The Samples are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned so in the
Test Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither

inferred nor implied.

+This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of
Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd.

+ This Test Reports should never be used for kind of Promaotional of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. Or in any way that NABL may consider to
be misleading.

*The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the
Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements.

*Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or
relating to the Performance or Quality of the requested analysis. The Total liability {if any), if Scientifically and Legally proven &
if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid
for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd.

* A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the
Quality of entire Batch/es Produced or Shipped.,

+In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research &
Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any efrors, inaccuracies, or omissions and to change and update
the information with notice o the user.

*Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only.
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Edword Food Research & Analysis Centre Limited

ULR-TCAB1723000017941F QA15.0.03

TEST REPORT

1SSUED TO REPORT NO . EFRAC/2023/ENVI04688

Amrit Boitlers Private Limited 1SSUE DATE 1 15/08/2023

Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF : TRF

Faizabad - 224133 REF. DATE : 07/08/2023

KIND ATTENTION : Mr. Sanjay Singh PAGE NO 101 af 4
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS

Sampls Receipt Date L 0710812023 Sample Quantity Received 2500 ml
Sampie Registration Date 1 08/0812023 Sample Quantity Used 1 500 mi
Sample Registration No . EFRAC/2023/ENV/04B28/03/MB/ 00377 Sample Submitted/Drawn by : Client
Sample Type : ETP Qutiet Water Sampling Date T NA
Batch No : Date Of Sampling: 01.08.2023 . Sampling Method TNA
Sampler Name TNA
Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 09/08/2023 Anatysis Completion Date 1 13/08/2023
TEST RESULTS
| _SL.NO. PARAMETER I UoOM I METHOQD LOG l REQUIREMENTS l RESULTS
Microbiological Parameters
PAPN/ 100
1 Faecal Coliform il 00 S1622:1981 RA 2019 N/A Absent Not Detected™™
Remarks : **Lass than 2 MPN/100mi ; Requirement given as per ES-RQ-225

Dr. Biswapriva Das
Group Leader
Authorized Signatory

LOQ:Limit of Quantitation; BLQ:Below Limit of Quantitation; WOM:Unit of Measurement;MAX:Maximurm;MIN:Minimum: NMT:Not More Than;NLT:Not Less Than.
PR:Present;AB:Absent.
Piease refer Terms & Conditions mentioned at the-last page after the end of Test Report

Research & Analysis Centre:Subkas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +981 33 7112 2800,
Email.efraclab@efrac. org,Website:www.efrac.org,CIN-U24100WB1921PLC004311




QA15.0.0.3

ULR-TC581723000017241F
TEST REPORT
ISSUED TO REPORT NO : EFRAC/2023/ENV/04698
Amrit Bottlers Private Limited ISSUE DATE : 15/08/2023
Chandpur Harbans, P.O.Babhasemar CUSTOMER REF : TRF
Faizabad - 224133 REF. DATE Q70872022
KIND ATTENTION : Mr. Sanjay Singh PAGE NO 102 of 04
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS

Sample Receipi Date : 07/08/2023 Sample Quantity Raceived 14000 ml
Sample Registration Date : QBf08/I2023 Sample Quantity Used : 4000 ml
Sample Registration No 1 EFRAC/ZG23/ENV/04698/03/MC/ 10859 Sample Submitted/Orawn by : Client
Sample Type : ETP Qutiet Water Sampling Date I NA
Balch No : Date Of Sampting: 01.08.2023 . Sampling Method T NA
Sampler Name I NA
) Sample Condition : Fit For Analysis
SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 8/08/2023 Analysis Completion Date 1 15/08/2023
TEST RESULTS
|_SL-NO. PARAMETER | UOM 1 METHOD LOQ REQUIREMENTS RESULTS
Physical and Chemical Paramsters ]
APHA 23rd Edition
1 i NfA Max:2 1.4
Total Ammania mgfL 4500 NH3 © f ax (]
APHA 23rd Edition
2 Bio-Chemical Oxygen Demand (BOD) {5 Days) migfL 52108 & 18 3025 NiA Max:50 6.3
{Part 44) : 1993
APHA 23rd Editi
3 |Chemical Oxygen Demand (COD) mgiL eo0 b T A Max: 150 42.24
) APHA 23rd Edition
i f ri 0. <(}
4 Residual free Chlonine mafl 4500 O B NIA Max:0.1 .05
APHA 23rd Edition
5 Colour Hazen N/A %:1 <1
{0 ] 2190 C Max:100 ]
Remarks ’ : The Sample conforms to the requirements of ENV-RQ-225.

LOG:Limit of Quantitation;BLQ:Below Limit of Quantitation; DOM:Unit of Measurement; MAX:Maximum; MIN:Minimurm;NMT:Not More Than;NLT:Neot Less Than.

PR:Present;AB:Absent.

Ranadip Chakrahorty
{E. CODE: EC56747)
Autherized Signatory

Please refer Terms & Conditions mentioned at the tast page after the end of Test Report

Research & Analysis Centre:Sutbhas Nagar,PO:Niigunj Bazar,Barasat,Kolkata-700121,Phone +31 33 7112 2800,
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLCDO4311
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Edward Food Research es Analysis Centre Limited

ULR-TC581723000017941F QA15.0.03
TEST REPORT
ISSUED TO REPORT NC . EFRAC/2023/ENVD46598
Amrit Bottlers Private Limited ISSUE DATE 1 15/08/2023
Chandpur Harbans, P.O.Dabhasemar CUSTOMER REF : TRF
Faizabad - 224133 REF, DATE 1 07/08/2023
KIND ATTENTION : Mr. Sanjay Singh PAGE NG :030f04
TEST RESULTS
SL.ND. ]_ PARAMETER l UOM I METHOD LOG REQUIREMENTS RESULTS
Physical and Chemical Parameters (Contd.}
APHA 23rd Edition
6 Oil rea mg/l. NiA Max:10 4
& Grease 9 5520 D
. APHA 23rd Edition
_— N, 5-8. 7.6
7 pH Value 4500 4+ B A 8 0
APHA 23rd Edition
f i : 0.18
8 Phosphorous (P) magfl. 4500 P D N/A Max:2
i APHA 23rd Editi
9  [Total Suspended Solids {TSS) mgiL O A Max:50 14
2540 D
PHA 23rd Editi
10 |Total Dissoived Solids (TDS) — rd Edition 1 \a Max:2000 954
2540 C
APHA 23rd Edition
1 | /L NfA Max:250 3041
1 Sulphates my 4500 804~ £ A%
APHA 23rd Edition
12 Temperature °C N/A - 246
P 2550 8
AP 2 jth
13 Hexavalent Chromium {as Cré+) mg/L HA 23rd Edition 0.02 - <0.02
3500 Cr 8
. APHA 23rd Editi
14 |Surfactants (LAS)-reacting to methylene bloe mg/L 554’0 o S FRT Max:0.5 <0.10
APHA 23rd Edition
15 Total Nit H 5. .
rogen mgit. 4500 N NfA Max:5.0 2.94
APHA 23rd Edition
16 Dissohv £ in:4. :
sofved Oxygen mgil. 4500 0 C NiA Min:4.0 5.68

Remarks

: The Sample conforms to the requirements of ENV-R(}-225.

Ranadio Chakraborty
(E. CODE: EC56747)
Authorized Signatory

LOG:Limit of Quantitation; BLG:Beiow Limit of Quantitation; UOM:Unit of Measurement;MAX:Maximum; MiN:Minimum; NMT:Not Mare Thar;NLT:Not Less Than.

PR:PresentAB:Ahsent.

Piease refer Terms & Conditions mentioned at the last page after the end of Test Repoit

Research & Analysis Centre:Subhas Magar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800,
Email:efractab@efrac.arg Website: www.efrac.org,CIN-U24100WB1921PLC004311
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Edwaord Food Research e Analysis Centre Limited

ULR-TC581723000017941F ) GQA.15.003

TEST REPORT

ISSUED TO : 'REPORT NO : EFRAC/2023/ENV/04698

Amrit Bottlers Private Lirnited ISSUE DATE . 15/08/2023

Chandpur Harbans, P.O.Dabhasemar : CUSTOMER REF :TRF

Faizabad - 224133 - REF. DATE - 07/08/2023

KIND ATTENTION : Mr. Sanjay Singh PAGE NO 104 0f 04
SAMPLE DETAILS

SAMPLE REGISTRATION DETAILS .
Sample Receipt Date : 07/08/2023 Sample Quantity Received 1500 ml

Sample Registration Date : 08/08/2023 Sample Quantity Used 500 mt
Sample Registration No . EFRALCI2023/ENV/04698/03/MT/ 10345 Sample Submitted/Drawn by  : Chient
Sampie Type : ETP Outiet Water Sampling Date : NA
Batch No : Date Of Sampling: 01.08.2023 . Sampling Method NA

’ Sampler Name T HNA

Sample Condition : Fit For Analysis

SAMPLE ANALYSIS DETAILS
Analysis Starting Date : 08/08/2023 Analysis Completion Date : 14/08/2023

TEST RESULTS

SLNO. | PARAMETER | uom |  meTHoD LOG | REQUIREMENTS RESULTS
Heavy Metals
4 | Atuminium (Al mgr | APHA23dEditon | o0 Max: 0.10 0.003
31258
2 |cadmium (Cd) mgi | ATTA 23rd Editon 1 000 Max: 0.02 BLQ
31258
PH iti
3 [Total Chromium(Cr) mg | ATTA23rd Edition {0 Max: 0.10 sLQ
3125 B
APHA 23r¢ Edition _ :
4 Iron{Fe) mgiL 3125 B 0.001 Max: &.10 0.045
APHA 23rd Edition :
5  |Lead (Pb) ma/L 125 B 0.0002 Max: 0.10 8LQ
Remarks : The sample conforms to the requirements of ENV-RQ-225 for the above tested parameters only.

Arun Kurnar
{E. CODE: EC56744}
Authorized Signatory

LOG:Limit of Quantitation; BLG:Below Limit of Quantitation; VOM:Unit of Measurement; MAX:Maximum; MIN:Minimum;NMT:Not More ThanNLT:Not Less Than.
PR:Present, AB:Absent.
Please refer Terms & Conditions mentioned at the last page after the end of Test Report
*END OF THE TEST REPORT**

Research & Analysis Centra:Subhas Nagar,PO:Nilgunj Bazar,Barasat, Kolkata-700121,Phone +91 33 7112 2800,
Email-efraciab@efrac.org, Website;:www.efrac.org,CIN-U24100WB1921PLC004311




TERMS AND CONDITIONS RELREV'Q THE TEST REPORT ISSUED @
\V A §

+The Samples are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned so in the
Test Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither

inferred nor implied.

~This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of
Edward Food Research & Analysis Centre Lid. {EFRAC) Ltd.

- This Test Reports should never be used for kind of Prometional of Publicity purposes without taking prior Permission/Consent
from the management Edward Food Research & Analysis Centre Lid. (EFRAC) Ltd. Or in any way that NABL may consider to
be misleading.

-The Perishable Samples shall be desfrucied after the Analysis & all other Samples shall be destroyed after 30 Days from the
Pate of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory reguirements.

*Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or
relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven &
if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid
for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd.

+ A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the
Quiality of entire Batch/es Produced or Shipped. ’

*In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research &
Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any errors, inaccuracies, or cmissions and to change and update
the information with notice to the user.

*Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only.




ecoMen

LARORATORIESFVT L1

E-mail: aonrectus@er:ommtn Websile: www.ecomen.in, CIN - UT4H0UP1209PTCOM0BG1, GSTIN : 09AAACESCTEHNZ

ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-4/8, Secltor B, Aliganj, Lucknow - 226 024

Phone-No. ; 0522 - 1079201/2746202

An approved Laboratory from Ministry of Environment, Forsst and Climate Change, Govt. of india, New Delhi

TESY REPORT
FORMAT NO. ECOMSIFORMATIZ
Amril Botllers Pvi, Lid. ULRNo. . TCI53923000010040F
MAME & ADDRESS OF Chandpor Harbans, | Test Report No. ECO/LAB/AS/174N10040/05/2023
CUSTOMER: ?J‘;;'m’“” Dist. Faizabad | | & e Dateof Test Report | 18.05.2023
Fype of Sample Stack Emission
Sampie Registration No. 1174 Name of Localion DG Set-i 101G KVA
Sawpling Mahod IS: 11255 Sample Callected By Mr. Anish Singh and M, Ashok
Date of Sanple Coflection 1).052023 Time of Szmple Callection 1130 AM,
Dote af Sarpie Received 1205.2023 Time of Sample Received | 5.30 P.M,
Start Date of Analyses 13.05 2023 End Date of Aualyss 17.052023
Weather Cendition Sunrey Sampling Duration 25.0 min.
Eavironments) Condition |- onperature: 2522 °C Saraple 1D Code ECO/LA B/10040/05/2023
Humidity: 54%
Stack Kit ECO/STK/HOMT (Cabibeation Due di:01,06,2023)
Tostrument Name & Lab 1D 1 alyaer Borosi] GB-0UECO/LENAE ]
Stack Details
1) Above the Ground Level{m) 8.0 R o -
1Above the Platform{m) 30 Ambient Temperature (*Cy 380
Material of Stack ™S Stack Temperature 0C) LT
Stack Attacked DG Set-1 Inside Diaincier of Stack at sampling pord (M) 030
Capacity of DG Set G KVA Cross Sectional Area of Stack (m%) 0t |
Shape of Stack Circular Yelocity of Flog Gas (nv/sec,y 16.15
 Type of Fucl wsed [F 193] Flow Rate of Fiie Gas (Nm/sec.) 0.649
Fuel Consnmptlion (Liir.) 96.0 Load {Amg.) &%
Type of firing Automatic Pofiution Controd Unit .
. Follutant Y H
Detection Limilas per EC -
S No. TEST PARAMETERS Unit PROTOCOL Concentration ‘
Range (8t 15% Os) issued by MoEF&CC
L | Porticuae Maer (PM) | mg/Nm? | IS [1255:Part 1:1985({Reaff.2019) | 10-1000 62.48 75
2, | Sulphur Dioxide (S02) mg/N? | 1S 11255:Part 21985 (Reaff2019) | 50000 21.52 -
"1 3 | NioseoOxides (NOx) | me/Nm? | IS 11255:Purt 7:2005 (Reall-2017) | 51000 |  110.40 360
4.} CarbonMonoxide {CO) | mg/Nm? | 18:13270 0.2-50 121,20 150

Statemeni of Confloymity; Analyzed parametess in above tested sample are within standard limit as per MOEFICC & CPCB Standard.

Note:

i. Test results relate to the items sampled &amp; tested. )
2. Test repert shall not be reproduced except in ful! withoul approval of the laberatory.
3. The test samples will be disposed of after one Month From the dale of issue of 165t report,

Verified By
Y

Techaical Manager

--—End of Repari-—-

{Abhishek Kumar Singh)

Authorized By
Al

Quality Manager

R i)
¢ ewgﬁ.@tp;{;
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ECOMEN LABORATURIES PVT, LTD, e p—
Saoeond Floor Hall, Houss Ho, B-4/8, Sector-H, Aliganj, Lucknow - 226 424 ecoMen
Phong No, : 1522 - 4079201/2745282 LABORATORIES FYT LTD.

E-mail: contastus@ecomen.in, Website: www.ecomen.ln, CiN - U74210UP1989PTCO10601, GSTIN ; COAAACESOTEHIZI

#n a2pproved Lakhoratory from NMinisiry of Environment, Forest and Ciimate Change, Gowt, of india, New Delhi

TEST REPORT

FORMAT NO. EC RMATA2

Amril Bottlers Pvt. Lif,
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECOMLAB/AST174/1004t¥052023
CUSTOMER: b i
::f Pl)zmmsr Dist. Faizsbad Issue Date of Test Report 18.05.2023
Fype ol Sample Stack Emission ‘
Sample Registration Mo. 1114 Name of Location DG 5et-1 1010 KVA
Sdmpling Method 18: 11255 Sample Collected By Me, Anish Singh and Mr. Ashok
Date of Sample Collection 11.05.2023 Tine of Sample Collection TLIDAM.
Date of Sample Received 12.05.2023 Time of Sample Received 530 PM
Start Date of Annlysis 13.05.2023 End Date of Analysis 17.05.2023
Weather Condition Sunny Sampling Duration ] 25.0min.
- Temperature: 25+ 2 °C
Environmental Condition Homidity: 54% Samiple 1D Code ECO/LAB/10040/05/2023
Stack Kit ECO/STK/HO/0! {Calibration Due di:01,06.2023)
i I'N: & Lab
nsirument Name & Lab 1D e o Amalyzer Borosil GB-02/ECO/LE/GAS
Stack Details
1) Above the Ground Level{m) 8.0
I0Abgve the Platlorm{m) 30 Ambient Temperature {"C) 380
Meterial of Stack MS Stack Temperature (°C) 276.0
Staek Attached DG Set- Inside Diameter of Stack at sampling port (M) 030
Capacity of DG Set MO KVA Cross Sectipnal Aren of Stack (mf) 0.071
Shape of Stack Circolar Velocity of Flue Gas {mfsec.) 16.15
Type of Euel vsed HSD Flow Rate of Fluc Gas (Nm®/sea) 0.649
-Fuel Consumpiion (L/br.) 20,0 Load {Amp.} 80%
Type of firiog 7 Avtomatiy Pollution Contrsl Unit .
Detection Polluizot Concentration Limf a5 per EC !
Sl No. TEST PARAMETERS Unit FROTOCOL Range (a1 15% Og) issued by MoEF& CC |
1. | NonMethane Hydrocarbon (NMHC) mgNm® | 1S-13270 0.2-90 1456 - 100 E

Statement of Conformity: Analyzed parameters in above tested semple are within standard limi es per MOEFCC & CPCB Siandard.
Note:

1. Test resulls relate 10 the items sampled &amp; tesied.

2, Test report shall not be reproduced excent in full withoul approval of the Taboratory,

3. The test samples will be disposed of after cne Month from the date of issue of lest report.

~—End of Report—
Verified By Autherized By
\ . ! @5 'é .
&%\I\W 5
Techknical Manager Quality Manager
{Abhishek Kumar Singh} v {ReenaT _r_i{athi)
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ecoMen ECOMEN LABORATORIES PVT. LTD.
_ABORATORIES MTB. Secend Floor Hall, House No. B-1/8, Seclor H, Aligan], Lucknow - 225 024
Prane No. : 0522 - 4079201/2746282
E-mail conlactus@ecomanin, Website: www.ecomen.in, CIN - U74210UP1389PTCMY 0501,G5TIN : BBAAACESO7EH1ZI

An approved Laberatory from Ministry of Environmen, Forest and Climate Change, Gavt. of India, New Deihi

ST REPORT
FORMAT NO, ECO/QS/FORMAT2
] . Amwit Botilers Pvt, Lid. VLR No. TCY539230000 10041 F
NAME & ADDRESS OF Chandpur Harbzns, | Test Report No. ECO/LAB/ANI174/10041/05/2023
CUSTOMER: ?S:mm" Dist. Faizabad | | re Date of Test Report | 18052023
Type of Sample Stack Emission '
Sampl: Registration No. 33 R Mame of Location DG Sat-2 10D KVA
Sampling Methad 18 11258 Sampls Collected By Mr. Amish Singh and My, Ashok
Date of Sample Collection 11052023 Tirne of Sample Collection | 1210P.M.
Date of Semple Received £2052023 Time of Sample Received 530 PM,
Start Date of Analysis 13052023 End Date of Analysis 17.05.005
Weather Condition Sumny Sampling Doration 260 min.
- Temperalure; 25+ 2 °C . i
Environmento] Condition Tl S3% Sample ID Code ECOMLARN0041/05/2023
Stack Kit ECO/STK/HO/01 {Calibration Due di-01.06.2023)
Fnstrument Name & Lab ID |00 Rnaiymer Borosil GB-GUECOLEAM
Stack Details
I} Abave the Ground Level(m) 8.0
IT)A bove the Piaiform(m) 30 Ambient Tempernture () 6
Materisi of Stack MS Stack Temperature (°C) : 2860
Stack Atteched BG 5a1-2 Inside Dismeter af Stack o sampling part {M) Q.30
Capacity of DG Set 101¢ KVA Cross Sectional Ares of Stack (m®) 0071 1
Shape of Stack C_iriuiar Yeloeity of Flue Gas {m/fsec.) 16.22
Type of Fuel used HSD Flow Rate of Flue Gas (NmPfset.) 0.643
Fuel Consumsption (L) 90.0 Load {Amp.) 8%
Type of firing Automatic Pollution Control Unit -
. Polaina: Limit as per EC
SLNo. | TEST PARAMETERS Unit PRCTOCOL Deicction Range | Comcentration | issved by MoEF&
{8t 15% Oy} cC
I. Panicutate Marter (PM) § mg/Nm? IS 11255:Part 1:1985(Realf.:2019) 160-1000 4650 75
2 Suiphur Dioxide (S02) | mg/Nm! 1S5 11255:Part 2:1935 (Reafl,;2019) 5.1000 2344 -
3. | Nitrogen Oxides (NOx} | mgfim® | 1S 11255:Part 7:2005 (Reafl.:2007) | 5-1000 135.62 360
4, Carbon Monoxide (C0) | mg/Nm® | 1S:13270 0.2.90 108.00
Stetement of Conformity: Analyzed pwameters in ebove tested sample are within standard limit as per MOEFACC & CPCB Siandard.
MNote: -

1. Test resulis refate to the ilems sampled &amp; lested.
2. Test report shail nat be reproduced except in Full without approval of the laboratory.
3. The test samples will be dispased of after one Month from the date of issue of 1esi report.

~--End of Report-—
Verified By Authorized By

Technical Manager

(Abhishek Komar Singh)

T A I
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EGOMEN LABORAIURIES PV 1. LID,
Sacond Floor Hal, House No. B-118, Sector-H, Allganj, Lucknow - 226 024

Phone Ne. : 0922 - 4079201/2746282
E-mail: sontactus@ecomen.in, Website: www.acomen.in, ¢iN - UT4210UP1389PTCOTO601, GSTIN : COAAACEGOTEHIZI

ecoMen

LABORATORIES PAT LTD.

A approvad Laboratory frem Minlsiry of Environment, Forest and Climate Change, Govt. of Indla, New Delhi

TEST REPORT
FORMAT NO. ECO/QS/FORMATI2
Amril Bottlers Py, Lid, 052023
N NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/1174{10041
CUSTOMER: i
g}‘:m“’“’ Dist. Faizabed | | oe Date of Test Report | 18.05.2023
Type of Sampl-e Stack Emission
Sample Registration No. 1174 Name of Location DG Se-2 100 KVA
Samplizg Method 18: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok
Date of Sample Collection 11.05.2023 Time of Sample Collection [2.10 P.M.
Date of Sample Received 12.05,2023 Time of Sample Received 5.306 P.M,
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023
Weather Condition Sunny Sampling Duration 26.0 min.
. Temperature: 25 £ 2 °C -
Environmesial Condition Tiomidity: 54% Samiple 1D Code ECO/LABA00411052023 i
Stack Kit ECO/STEZHOM! (Calibeation Due di:01.06.2023) B
ostrument Name & Lab 1D 51 ¢ Gas Analyzer Barosil GB-0UECO/LE/DAZ E
- Stack Details
1} Above the Gyound Level(m) 8.0
— i %0
1GAbove the Platform(m) 30 Ambient Temperature. (*C) _
Material of Stack MS Stack Temperntare (°C) 286.0
. Btack Attached DG Set-2 Inside Dismeter of Stack al sampling port (M) 0.30
Capacity of DG Set 1910 KVA Cross Seclional Asea of Stack (m”) 0.071
Shzpe of Stack Circular Yelocity of Flue Gas (m/sec.) 16.22
Type of Fuc! used HSD Flow Rate of Flue Gus (Nm*/sec ) 0.643
Fuel Consumption (L/hr) 90.0 Load {Amp.) %
Type of fiving Avlomalic Pollution Control Unit -
. Detection ﬁlluunt Concentration | Limitas per £C Issued
51 Na. TEST PARAMETERS Uit PROTOCOL Range {8t 15% Og) By MoEF& CC
1, | Nop Methane Hydrocacbon (NMHC) | mgMm® | 1513200 | 0290 10.88 190

Note:

1. Test resulis redate 10 the Uems sampled &amp; tested.
2, Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will bre disposed of after one Month from the date of lssue of test report.

" Verified By

——End of Report—

Techoical Manager

{Abbishek Kumar Singh)

Statement of Conformity: Analyzed paramcters in above lested sampke are within standard limit as per MOEF/CC & CPCD Standard.

Authorized By
fpasics-

Guality. Manager
(REE Erfpaihi)
S

\ ‘:‘3[ = \';-_\\‘
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LABORATORIES VT LD,
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ECOMEN LABORATORIES PVT. LTD.
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Phone No. @ 0622 - 4079201/2746282

Ar_} approved Lahoratory from Ministry of Environment, Forest and C{imate Change, Govi. of India, New Dethi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/
Amyit Bottlers Pet. Lid, VLR No. TC53923000410042F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LABASNT4/10842/95/2023
STOMER: i i
e : K'n-l;,l;ascmar Dist. Faizabad Issoe Date of Test Report 18.052023
Type of Sample Stack Emigsion
Samphe.Registration No. 114 Name of Lacation DG Sel-3 LOOKYA
Sampling Method 18: 11255 Sample Collected By Mr. Anish Singh and Mr, Ashek
Date of Sample Collection 11.05.2023 . Fime of Sample Callection 12.40 &M,
Date of Sample Received 12.05.2023 Time of Sample Received 530 P.M.
Start Date of Analysis [3.05.20623 End Date of Anolysis 17052023
Weather Condition Sunny Sampling Duration 25,0 min.
. . Temperature: 25+ 2 °C
Environmental Condition Tomidiiy: S4% Sample ID Code ECO/LAB/A0042/05/2023
_ Stack Kit ECOISTR/HO/T {Colibration Due d;01.06.2023)
Instrument Name & Lab 1D 15 e Fovatyzer Borosil GB-0UECOAENAE
Stack Details
B Above the Ground Levelm) 80 . .
1NAbove the Platform(m) 30 Ambieat Temperature {*C) 390
Materie) of Stack MS Stack Temperature (°C) 720
Stack Attached DG Set-3 Inside Diameter of Stack at sampling port (M) 0,30
Capacity of DG Sct 1910 KVA -Cross Sectional Area of Stack (m?) 0.071
Shape of Stack Cir_xg:_lar Velocity of Flue Gas {m/sce.) 15.82
Type of Fuel ased HSD Flow Rate of Flue Gas (Nm'/sec} 0642
Fuel Consumption ((LMhe} %0.0 Load {Amp.) 5%
Type of firing Astomaiic Pollution Control Unit -
s Polintant -
SLNo. | TESTPARAMETERS | unit PROTOCOL Detection | (o centration | LTiv2S per EC issued
Range 1t 15% 03 by MoEF& CC
I. Particulate Matier (PM) | mgMm® | 1S 11255:Part F:1985(Reafl.:2019) 10-1000 43.90 75
2, | Suiphur Dioxide (S02) | mg/MNm? | 1S 11255:Part 2:1985 (Reaft.:2019) 51000 22.64 -
3. Nitrogen Oxides (NOx) | mg/Nm? | 1S HZ55:Part 7.2005 (Reail.:2017) 5-1000 114.20 60
4, | Carbon Monoxide (CO) | mgMNm? | 15:13270 0.2-90 8268 150

Statement of Conformity: Analyzed parameters i

Note:

1. Test resulis relate to the items sampled &amp; tested.
2. Test report shall nol be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test reporl.

- Verified By

Technical Manager

(Abhishek Kumar Singh)

—~~End of Report-—--

n above Yested sample are within standard limil as per MOEF/CC & CPCB Standard.
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ECOMEN LABORATORIES PV, L1V, ey s
Second Floor Hall, House No. B-1/8, Sevtar-H, Aliganj, Lucksiow - 226 024 ggﬁ%&ﬁg

Phone No. ; B522 - 4079201)2746282
E-mail; contacius@ecemen.in, Webslte: www.ecamen.in, CIN - UT4210UP{989PTCO106D1, GSTIN : 09AAACESD7EH 121

‘A approved Lahoratary from Ministry of Environment, Forest and Climate Change, Govt. of india, New Dethi

TEST REPORT
. FORMAT NOQ. ECOrQS/FORMATII2
: Amrit Bottlers Pvt. Lid.
NAME & ADDRESS OF Chandpar Harbass, Test Report No, ECO/LABIASH 1741100420512023
CUSTOMER: ?J!;I;asemnr Dist. Faizabad Issue Pate of Test Report 18052023
Type of Sampie Stack Emissicn
Semple RegistratienNo. | 1174 Name of Location ‘DG Sei-3 1010 KVA
Samphing Method 18: 11255 Sample Collecicd By Mz, Anish Singh and Mr. Ashok
Date of Sample Colleetion 11052023 Time of Sample Collection | 1240 P.M.
Dnte of Sample Reeeived 12052023 Time of Saraple Received 530 PM.
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023
Wenther Condition Sumny Sampling Duratiea 25.0 min.
. P Temperalure: 25 22 °C
Epvircumental Condition Ty 53% Sampie ID Code ECO/LAB/10042/052023
.| Stack Kit ECQ/STKIHOM! (Calibration Due 91:01.06.2023)
Instrument Name & LabID - |- ieer Borost] GB-02/ECOLENGS
Stack Details :
I) Abave the Groond Level(m)} 80 . .
i)Above the Plattrm{m) 30 Ambical Temperatuse (°C) 390
Material of Stack MS Stack Temperature (*C) 2.0
Stack Attached B Set-3 Enside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set HHIKVA Cross Sectional Arezof Stack {mé) ’ 0.07t
Shape of Stack Circular Velocity of Flue Gas (mfsec.) i5.82 '
Type of Fael nsed HSD Flow Rate of Flue Gas (Nm'/see.) 0.642 i
Fuel Consampiion {{LMAr.) 990 Laad {Amp.) 85% [
Type of firing Avlomatic Paltation Conirol Unit .
. Detection Pollutznt Contentration Lirait o5 per EC issocd
SL No, TEST PARAMETERS Unh PROTOCOL Range (a1 15% O3 by MoEF& CC
I. | Non Meibane Hydrocasban (NMEC) | mgi¥m® | 15:132%0 0290 16,55 100
Statement of Confermify: Analyzed parameters in above tested sample are within standard Emit a5 per MOEF/CC & CPCB Standard.

NMote:
| Test results relate to the items sampled Samp; tesled.
2. Test report shall oot be reproduced except.in lall without approval of the Iaboralory.
3. The test samples wilf be disposed of afler one Month From the date of jssue of 1251 report,

S ~~-End of Report——
Verilied By . Authorized By
$
e oo
Technical Maaager Quality Manager
{Abhishek Kumar Singh) (,g@;-‘gmﬁama)
L
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ecoMen ECOMEN LABORATORIES PVT. LTD.
LABORATOHIES EVTLTD. Second Flapr HaWl, House No. 8-/, Sactor H, Aligan], Lucknnw - 226 024

_ Phone No. : 0522 - 4079201/2746282
E-miall: contacius@ecomyn.in, Website: www.ecomen.in, CIN - U74Z10UP1989PTCG3 0601, GSTIN © 09AAACESOTSHAZI

An approved Laboratory from Ministey of Environment, Forest and Cilmate Change, Govt. of Indla, New Delhi

TEST REPORT
FORMAT NO, ECO/QS/FORMAT?

Amrit Bottiers Pvt. Lid. LR Nu. TCH33923000010043F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No, ECO/LABIASN17410043/052023
CUSTOMER: ﬂi‘;‘;’“m‘“ Dist. Faizabad | 1 . e Date of Test Report | 18.05.2023
Type of Samgle Stack Emigsion
Sample Registratioe No. 1i74 Name of Location DG Sew5 IHOKVA
Semypling Method 18: 11255 Sampie Coliccied By Mir. Anish Singh and Mr. Ashok
Dote of Sample Collection 11052023 Time of Sample Colfection 0L25 P.M.
Date of Ssenple Received 12.05.2023 Time of Sample Received 530 P.M.
Stard Pate of Analysis 13.05.2023 £End Date of Analysis 17.05.2023
Weather Coedition Sunny Sampling Duratinn 25.0 min.

Temperature: 2522 °C

Environments] Condition -~ Sample ID Code ECO/LABI0043/0572023
Humidity: 54% i
Stack Kit : ECO/STR/HOIG! (Calibration Due 6t:01.06.2023)
tstroment Name & Lab ID - (o Boroch GB-0UECOILEIOAS
Stack Delails _ B
1) Abowe the Ground Level{m) 3.0 . o
T)Above the PlatFarm{a) 30 Ambitai Temperature (*C} 390
Material of Stack M3 Stack Tempm_;;lre {*C} 280.0
$iack Attached DG Set-5 Inside Diameter of Stack 81 sampling port (M) 030
Capatity of DG Set I0WFKYA | Cross Sectional Aren of Stack () 0071
Shape of Stack Circular Veloeity of Flue Gas (m/see.) 15.44
Type of Fuel need HSD Flow Rate of Flee Gas (Nm’fser.) 0618
Fuel Consuraption (L/hr.) 90.0 Load (Amp} L &%
Type of firing Autommic | Pollution Contrel Unit ) ~ -
. i Pollutsnt -
5LMNo. | FTESTPARAMETERS Unit PROTOCOL mnﬁ tion Concentration L'm;l zﬁ;}icgém
B° {at 15% Oy i
1. | Patticulate Matter (PM) | mp/Nm® | 15 11255:Pant 1:1985(Reatf.:2069) 10-1000 57.10 B
2. | Sulpler Dioxide (S02) | mgMm? | IS 11255:Par 2:1985 {Reall.2019) 5-1000 26,42 -
. | Nivogen Oxides (NOx} | mgMm? | IS 1E255:Part 7:2005 (Reall. 2017} 5-1000 ' 11200 360
4, | Carbon Monoxide (CO) [ mpMm® [ 15:13270 0.2-90 | 121.30 i50
Statement of Conformity: Anualyzed parameters in above tested semple are within standard fimit as per MOEF/CC & CPLB Standerd.
MNote:

1. Test results relale 1o the items sampled &amp; tested. -
2, Test report shali not be reproduced except in ful without approval of the labaratory.
3. The test samples will be disposed of afier one Monih from the date of issue of test repont.

—-End of Reporf-—-—~
Verified By Authorized Ry

Technical Mangger

{Abhisbek Kumar Singh)
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ECOMEN LABORATORIES PVT. LTD. -
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024 gﬁ:{%ﬁﬁg

Fhons Ne. : 0522 -~ 4079201/2746282

E.mnall; gontactus@ecomen.in, Website: www.ecoman,in, GIN - U74210UP$983PTCO10601, GSTIN : 0SAARACEGO7EH1ZI

An-approved Laboratory from Minisiry of Environment, Forest and Climate Change, Govl. of India, ¥eew Delhi

TEST REPORT
__FORMAT NO. ECO/QS/FORMAT/I2
Amrit Bottlers Pvt. Lid.

: 3 CO/LA 1747500 52023
NAME & ADDRESS OF Chandpur Harbans, | 15 ReportNe. E BIAS/1174750043/05/20)
CUSTOMER: Dab ist. Fatzahad

(l; P';’““'" Dist. Fal Issue Dste of Test Report | 18,052023
Type of Sample Stack Emission
Sample Registration Nop, HH ' Mame of Location DG Se-5 1010 KVA
Sampling Method 18: 11258 Sample Collected By M. Anish Singh and Mr. Ashok
Date of Sample Collectisn 11052023 Tame of Sample Collection | 81.25P.M.
Date of Sample Reccived 12053023 Time of Sample Received 530 FM.
Start Date of Analysis 13.05.2023 End Dste of Analysis 17.052023
Weather Conditlon Swmny Sempiing Duration 25,0 min.
. e Temperature: 25+ 2°C
Environmental Condition Tamidity 3% Sample ID Code ECO/LAB/ID043/05/2023
Stack Xat ECOISTX/HOA | (Calibeation Due di:01.05,2023)
[} e
Tmstrument Name & LabJD g e oatyoer Borasil GB-0Z/ECOILE/ONE
Siack Detaiis .
I) Above the Ground Level{m) 8.0 . :
Ti)Above the Platform{m) 0 Ambient Temperature (°C) - 390
Mzteria) of Stack MS Stack Temperature {°C} 280.0
Stack Attached BG Set-5 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set 1010 KVA | Cross Sectionai Arca of Stack () 0.074
Shape of Stack Circular Velocity of Fine Gas (mfsec.) ) 1544
Type of Fuel nsed HSD Fiow Rate of Ftue Gas (Nm?/scc.) 0618
Fuel Consumption (EMhr) %0 Load {Amp.) 82%
Type of firing Auomatic | Pollution Controf Unit -
) r Detection Poilntant Liowit 5§ per £C
51, Mo. TEST PARAMETERS Uit PROTOCOL Range Concentralion issued by MoEF&
& (M 15% O [
i Non Methane Hydrocarbon (NMHC) | mg/Ne? 15-13270 0.2-90 _10.84 00

Statement of Conformity: Analyzed parameters in above ested sample are vithin standard limit as per MOEF/CC & CPCR Standard.
Note:

1. Test resulls relate to the ilems sampled &amp; tesied.
2, Test report shalt not be reproduced cxcept in full without approval of the taboraisyy,
3. The test samples will be dispased of after one Month from the date of issue of test report.

——End of Report—--
Yerified By Anthorized By
&

Technical Manager
{Abhishek Kumar Singh)

S L
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ecoMen ECOMEN LABORATORIES PVT. LTD.

LABORATORIES FVT LTR. Secomd Floor Hall, House No. B-1/8, Seclor H, Alipanj, Luckwow - 226 024
Phone No. : 0522 - 4073204/2745282
E-mall: contaehus@ecomen.in, Website: www.ecomenin, CIN - U74210UPTOBOPTCOIDE01,GSTIN ; 0SAAACESATEHTZY

An approved Laboratory from Ministry of Environment, Forest and Cilmate Change, Govt, of India, New Delhi

TEST REPORT
: ____FORMAT NO. EC ORMAEN2
. Amiit Bottlers Pvt, Ltd. ULR No, TC953923000016044F |
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LAB/AS/1174/10044/05/2023 -
USTOMER: i i
c _ ?J'l’,’;”"““' Dist. Faizabad | | ue Date of Test Report | 18052023 .
Type of Sawmple Stack Ernission ' :
Sample Registration No, M iName of Location DG Set-6 500 KVA :
. Samptimg Method 18: 11255 Sample Collected By M. Anish Singh and Mr, Ashok
Date of Sample Colicclion 11052023 Time of Sample Collection 0205 P.M.
Date of Sample Reevived 12.05.2023 Time of Sample Received 5.30 P.M.
Start Date of Analysis 13.05.2023 Exad Date of Analysis £7.05.2023
Westher Condition Sunay Sampling Buration 25.0 min.
Eovirsumental Condition |-operature: 25 £ 27 Sample ID Code ECO/LAB/10044/05/2023
Humidily: 54% .
f Stack Kit ECO/STK/HOA! (Calibration Due d:01.06.2023)
Wostroment Name & Lab 1D (0 AnaTyer Borosil GB-0/ECONLER
Stack Details . :
1) Above the Ground Level(m) 8.0 :
TD)Above the Platformim) 30 Ambient Temperature (°C) 40.0 t
J Matevialof Stack. .. MS Stack Temperature {*C) _ 276.0
Stack Attached DG Set-6 Inside Diasmeter of Stach at sampling port (M) 0.30
Capacity of DG Set 500 KVA Cross Scetional Arca of Stack (m?) 0.071
Shape of Stack Circutar Yelocity of Flae Gas (mfsee.) 14.25
Type of Fael used HSD Flow Rate of Flue Gas (Nm*/sec.) 1.576
Fuet Consumption {L/hr.) 80.0 Load {Amp.) 85%
. Type of firing Automatic Pollution Control Unit -
0 T Polutand ]
1 Detection Limit a5 per EC
5L Me. | TEST PARAMETERS it PROTOCOL Ronge C{::c}c:;ﬁmgl;n issued by MoEF& CC
. . ) 2,
1. | Paticutae Mater (PM) | emvKwety | 1S 11255:Part 1:1985(Realf.:2019) 10-1000 0.055 0.2
2. { Suiphur Dioxide (S0;) | pm/Kw-hr | 15 11255:Part 2:1985 (Reaff.:2019) 51000 0.024 .
3. | Mitogen Oxides (NOx) | gv/Kw-hr | 1S 11255:Pact 7:2005 (ReafF,:2017) £.1000 0071 4,0 (NOx+HC)
3. | Carbon Moaoxide (CO) | gnvkw-hr | 15:13270 0.2-90 1.12 35
Statement of Conformity: Analyzed parameiers in above tesied sample are within standard limit as per MOEF/CC & CPCB Siandard.
Note:
1. Test results refate to the items sampled &amp; tested. G
2. Testreport shall not be reproduced exceplt in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the daie of jssue of 1est report.
~-End of Repori----
Verified By Authorized By

h 5! ] d;y
' Techadcal Manager

{Abhishek Kumar Singh}
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ECOMEN LABORATORIES PVI. LID.

ecoMen

LABORATORIES PVE LTD.

- An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of india, New Dethi

TEST REPORT
FORMAT NO. ECOIQSFORMATAZ
Amrit Boitlers Pvt. Lid.
Test Report N ECO/LAB/AS/I174/1004401572023
NAME & ADDRESS OF Coandpur  Harbass, | port Na.
CUSTOMER: 3:';’;“”‘““' Dist. Faizabad | | - e Date of Test Report | 18.05.2023
Type of Sample Slack Enrission
Sample Regisiration No. 114 Name of Location . DG Set-6 S0 KVA
Sampling Method 18111258 Sample Collected By Mr. Anish Singh and Mr. Ashok
Date of Sample Collection 11.05.2023 Time of Ssmple Coflection | 02.05P.M.
Date of Snmple Received 12.05.2623 Time of Sample Received 530 BM.
Stari Date of Anslysis £3.05.2023 End Date of Anolysis 17.05.2023
Weather Condiiion Sunny Samplizg Duraiion 25.0 min,
. Temperature: 2542 °C -
Environmental Condition — Sampie [D Code ECO/LAB/ 00440512023
Humidity: 54% i
. Stack Kit ECOISTK/HOMT {Calibration Due di:01.06,2023)
Tostrumient Name & Lab 1Dt e Bovosi! GB-03/ECO/LE/048
Stack Details
1) Above the Ground Level(m) 3.0 . .
1Above the Piatform(m) ) Ambient Temperature (*C) 400
Material of Stack MS Stack Temperature °C) 276.0
Stack Attached DG Sel-6 Inside Dizmeter of Stack at sumpiing port (M) 0.30
Capacity of DG Set S00KVA Cross Scetional Acea of Stach (%) 0071
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 1423
Type of Fuel nsed HSD Flow Rate of Flue Gas (Nm/sec.) 057
Fuel Consumption {L/br.) 80.0 Load (Amp.) 85%
Type of firing Automatic Poltution Control Unit - ]
Pollutant .
Si.No. [ TEST PARAMETERS Unit PROTOCOL Detectlon Couceritration | L7 °s pex EC ssued
Range by MoEF& CC
£at 15% 03)
1, Hydrocarbon {(HC) pmfKw-fur 15-13270 0.2-90 0.52 4.0 (NOx+HQ)

Statement of Conformity: Analyzed parameters in above tesled sample are within standard limit 2s per MOEF/CC & CPCB Stendard.

Nofe:

1. Test resulis relate to the items sampled &amp; lesied.

2. Test repost shall not be reproduced except in full withoul approval of e laboralory.
3. The 1es1 samples will be dispesed of afier ooe Month from the date of issue of test report.

Verified By

Moo

Technical Manager

{Abhishek Kumar Singh)

—-End of Report—

Anthorized By
Juad
Qualal ager

""}*T\ |

R
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0522 - 407T920112746362

. An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NO. ECOQS/FORMAT/12
. Amrit Bottlers Pvt Lid. ULR No. FCH53923000010045F
NAME & ADDRESS OF Chantpur Harbans, Test Report No. ECO/LAB/AS/I174110045/05/2023
CUSTOMER: 3} l:;asm” Dist. Faizabad Issué Date of Test Report 18.05.2023
Type of Sample Stack Emission
Sample Registration No, 1174 MName ol Location DG Su-7 S00KVA i
Sampling Method 18: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok
Date of Sample Collection FL05.2023 Time of Sample Collection | 02.50 PM.
Date of Sample Received 12052023 Time of Sample Retcived 530 P.M.
Start Date of Analysis 13.05.2023 End Date of Analysis 17.052023
Weather Condition Sunny Sampling Durntion 25.0 min,
. . Temperature: 25 + 2 °C
_ Environmental Conditmn Tomidiy: 53% Sample 1D Code ECO/MLAB/0045/0572023
Stack Kit ECO/STK/HO (Calibration Dus dt:01.06.2023)
Instrument Nnme & Lab 1D Fiue Gas Analyzer T GBBUECOILIOMR
Stack Details i
1) Above the Ground Level(m) 20 X i
40,
1) Above the Platform(m) 30 Ambient Temperature (°C) 00
Material of Stack MS Sitack Temperature (°C) 258.0
Stack Attached DG Set-7 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Sel 500 KVA Cross Sectional Area of Stack (m?) G.071
Shape of Stack Circular Vebocity of Flee Gas (m/sec.) 14.56
Type of Fuel used HSD Flow Rate of Fiue Gas {(Nm®/sec.) 0.598
Fuel Consumption (L.} $0.0 Load (Amp.} 85% -
| Type of firing Automatic Pollution Control Unit -
Poflurtanl
) Detection . -Limitas per EC
SL Ne. TEST PARAMETERS Unit PROTOCOL Raoge f.'.'(:l:c:sn;;a(t)gn fssued by MoEF& CC
1. Particulale Matter (PM) | emKw-hr | IS 11255:Part 1:1985(Reall.:2019 ) 10-1000 0,048 0.2
2, | Suviphur Dioxide (502} | gm/Kw-hr | IS 11255:Part 2:1985 (Reaffi2019) 5- 1000 0.023 -
3. Nitrogen Oxides (NOx) | gmKwdr | 1S 11255:Part 7:2005 (ReafT.:2017) 5-1000 0.067 4.0 (NOx+HC)
4. | Carbon Monoxide (CO) | ewKw-hr } 15:13270 0.2-50 1.24 i

Note:

I, Test results relate to the items sampled &amp; tested.
2. Test report shall not be reproduced except in foll without approval of the laboratory.
3. The test samples will be disposed of ofier one Month from the date of issue of test repart,

Verified By

My~

----End of Report—-

Statement of Conformity: Analyzed parameters in above tested sample are withip standard limit as per MOEF/CC & CPCB Standard.

Authorized By

et~

Technical Manager
(Abhishek Kumar Singh)

Quali npger
wbierdin
VAT N

- ."T':'T'::‘ -.-_e;)__r}
e 4 ‘/

e
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ECOMEN LABORATORIES PVI. LID.
Second Floor Hali, House No, B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phons No. ; 0522 - 4079201/2746282

LABORATCRIES PYT LT0.
E-rpail: contictus@ocomen.in, Website: wew.ecomen.in, CIN - U74210UP158SPTCD10601, GSTIN : 09AAACESOTEHIZ]

An approved Laboratory from Ministry of Environment, Forest and Ciimate Change, Govt, of India, New Dethi

TEST REPORT
FORMAT NO, ECO/QS/FORMATH2
Amril Botilers Pyvt. Lid.
4/100450502
NAME & ADDRESS OF Chandpur Harbans, Test Report No. [ECOLABAS/1T4/10 023
MER; i
CUSTOMER: 3;“';,’;”"“" Dist. Faizabad | @ e Datcof Test Report | 18.05.2023
Fype of Sample Stack Emission I
Sexaiple Replstration No, 1M Name of Localion DG Set~7 500 KVA
Sarapling Melbod 1S: 11255 Sampie Caflected By Mr. Anish Singh and Mr. Ashok -
Date of Sample Collcetion 11.05.2023 Time: of Sample Collection 02.50 P-M.
. Date of Ssmple Received 12.05.2023 Time of Semple Received 530 P.M.
Start Dale of Analysk 13.05.2023 End Date of Anzlysis 17.05.2023 .
Weather Condition Sunny Sampling Durstion 250 min, j
Envirommental Condition. | omperatueet 2522 °C Sample 1D Code ECO/LAB/10045/05/2023 .
' Humidity: 54% .
Stack Kit ECOSTKHOM (Calibration Due di:01.06.2023)
nstrumentName & Lab 1D | oo er Boresil GB-0J/ECOILERSE
Stack Details !
1) Abave the Grouml Level(m) 8.0 i
15Abave the Platformim) 30 Ambient Temperature (°C) 0.0 ‘
Material of Stack MS Stack Temperature (°C) 268.0
StackAtigelied =~~~ 000 1. DGSet-7 | Insitde Diamefer of Stack at sumpling port (M) 0.30
Capacity of DG Szt 500 KVA Cross Seetional Aren of S1aek {m?) 0.071
[ Shape of Stack Circular Velncity of Fine Gas (misce.) 13.56
Type of Foel used HSD Flaw Rate of Fluze Gas (Nnr'fsce.) 0558
Fuel Consumpiion (L/mr.) 20.0 Load (Amp.) B5%
| Type of {iring Automatie Pollution Coatrol Unit -
TEST . , ’ Deteclion | Pollutant Concendrntion Limit as per EC issued :
SLRe | pARAMETERS Unit PROTOCOL Ragge |- (at15% Oy) by MoEF& CC
i Hydracarboa (HC) | emiKw-hr 15:1327¢ 0290 1.02 4,0 (NOx+HC)
Statement of Confarmity: Analyzed parameters in above tested sample are within Standard fmit as per MOEF/CC & CPCB Standard.
Note:

I, Test results relate 10 the ilems sampled &amp; tested.
2. Test report shall not be repraduced except in full withoul approval of the faboralory.
3. The test samples wiHl be disposed of afier one Month Fom the date of issue of test report.

--—~End of Report—
Verified By Authorized By
Technical Manager Quality Manager
{Abhishek Kumar Singh) {‘l}am-lgi)

AT A




ecoMen

LABORNTCRIES FYT LTD.
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-4i8, Sector H, Aligan], Lucknow - 224 624

Phone Mo, ¢ D522 - 4079201/2746282

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

IEST REPORT
i . FORMAT NO. ECO/QS/FORMAT/Z
Amrit Botilers Pvt. Lid, ULR No. 19953923000010046?.
NAME & ADDRESS OF Chandpur Harbans, Test Report No, ECOMLAB/AS/ 174/ 1004610512023
CUSTOMER: :l:il;l]msmsr Dist. Faizabad Issue Dale of Test Report 18,05.2023
Type of Sample Stack Emission
Sample Registration No. 1M Name of Location Boiler Emission
Sanphing Method 18; 11255 Sample Collected By Mr, Anish Singh and Mr. Ashol
Date of Sample Coltection 12.05.2023 Time of Sample Colleciion LE50 A M.
Date of Sample Reccived 12052023 Time of Sample Received | 530 P.M,
Stort Date of Analysis 13.05.2023 Erd Daie of Analysjs 17.05.2023
Weather Condition Sunny Sampling Duration 42,0 min,
. - Temperature: 3522 °C
Envirenmentsal Condition T Sample 1D Code ECOMAAB/ 1006052023
Humidity: 54% _ _
Stack Kit ECOISTK/MHO/O01 {Calibration Due dt:01.06.2023
Instrument Name & Lab 1D e v Borosil GB-O?/EC(DILEJMS )
Stack Details
1) Above tbe Ground Level (m) 00 .

: T Thove the Pt Form(m) o Ambient Tempernture (*C) 330
Matermal of Stack TP MS. ....| Stack Tempevators {¢C) e e 130000
Stack Attached Boiles (UP 7368) | Inside Diameter of Stack at snmplmg pori (m) 1.00
Capacity of Boiler & Ton/ He, Cross Sectional Area of Stack (MY 0.785
Shape of Stack Circular Velocity of Flne Gas (misee.} 7.06
Type of Fuel Used Briquette Flow Rate of Flue Gas {Nm%scc.) 6.65
Fuel Consnmption{T/day) 18.0 .
Operating Load (17Hr.) 15 Type of Ficing Automatic

. . Polutant
SLNo. | TEST PARAMETERS | Unit PROTOCOL Detection | Concentration s"""é;"é 5
nge (st 12%C0;) pes CPCB
1. Pasticulate Matier (PM) [ mg/Nm? | IS 11255:Pant 1:1985(Reaft.:2019) 10-1000 368.52 800.0
2. Sulphur Dioxide {$0z) | mg/Nm?® | 1S 11255:Part 2;1985 (Re=fT-2019) 51000 27.14 -
3. Nitrogen Oxides (NOx) | me/Nm® | IS 11255:Pat 7:2005 (ReaiT.:2017) 5-1000 5148 -

Stntemen;‘of Conformity: Analyzed paramesers in above tesied sample are within standard limit as per MOEF/CC & CPCB Standsrd.
ote:

I. Test results refate to the items sampled &amp; tested.
2, Test report shall not be reproduced except in full without approvat of the laborotory.
3. The 1est samples will be disposed of aer ane Month from the date of issve of test report.

-—End of Report—-
Verif'ed By

Technic %‘

{Abhishck Kumar Singh)

Authorized By




eco./Men
LABORATORESAALTD,
E-riail contaclusi@ecomen.in, Website: mww.ecomen.in, CIN - U742100F 1389P TCO105H,B5TIR : 09AARCEGGTEHIZI
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No, B-1/8, Soclor H, Aligani, Lucknos - 226 024

Phone No. : 0522 - 4079201/2746282

An approved Laboratosy from Ministry of Environment, Forest and Climate Change, Govt. of India, New Deihi

YEST REPORT
FORMAT NO, ECO/QS/FORMAT/
] Amrit Bottlers Pvi, Ltd. ULR Ne. TC933923000010047F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LABIAS/ 174/1004'7/05/2023
CUSTOMER: FJ:',)"“"‘"" Dist. Fuizabad | | e Date of Test Repert | 18.05:2023
Type of Sample Stack Emission
Sample Registrotios No, HM Name of Location Boiler Emission
Sxmpling Method 15: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok
Date of Sgmple Collection 12.05.2023 Time of Sample Collection | 2.05 P.M.
Date of Semple Reneived 12.05.2023 Time of Semple Received 530 P.!\i.
_Eiarl Date of Analysis 13.05.2023 End Date of Anslysis 17052023
Weather Condition Supny Sampling Duration 41.0 min.
. Temparature: 25 £ 2 °C a :
Environments! Condition Bomidity: S4% Sample ID Code . ECONABIGD4 770572023
Sack Kit ECO/STK/HO/OF (Calibration Due di:01.06.2023)
InstrumentName & Lab 1D 1= e Borosil CB-DVECOLEAR
Stack Details
1) Abeve the Ground Level(m) 0.0 .
Ti)Above the Piatform{m) 50 Ambient Temperature (°C) 37.0
Material of Stack M.S. S[ack'fenlpcralun {nc) PR UOTO 15789
Stack Attached Boiler {UP 6808) | Inside Diameter of Stack at sampliog porl (m. 1.0
Capacity of Boiler 6 Ton/ Hrs. Cross Sectionaf Area of Stack (M%) 0.785
Skape of Stack Circular Velocity of Floe Gas (m/sec) 782
Type of Fuel Used Briquetle Filew Rate of Flue Gas (Nor*fsec.) 4.42
Fuel Consumpiion{kp/day) 5000
Gperating Load (7Hr) 3 Type of Firing Autematic
Pollutant
SL No. | TEST PARAMETERS | Unic PROTOCOL Detecton | Cuncentration | Standards a5
B¢ | (at 12%C0y) per
I. | Particulate Matter (PM) | me/Nm® | IS 11255:Pant [:1985(RealT.2019) 10-1000 228.00 300.0
2 Sulphbur Dioxide (502) | mg/Nm® | IS 11255:Part 2:1985 (RealT.20 19 51000 26.27 -
3. Nitrogen Oxides (NOx) | mg/Nm? [ IS 1 1255:Pant 7:2005 (Reail.:2017) { 5-1000 58.68 -

MNote:

i. Test results relale lo the jtems sampled & omp; tested.
2. Test report shall not be reproduced except in full without approval of the taboratory.
3. The test samples will be disposed of afiar one Month from the date of issue of test report.

Verified By

—-End of Report—-

Statement of Conformity; Analyzed paramelers in above tested sample are within standard limit ts per MOEF/CC & CPCB Standard.

Asntherized By

Wiy —
Technical er

{Abhisbek Xomar Singh)
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ecoMen ECOMEN LABORATORIES PVT. LTD.

LABORATRIES PV LTD Second Fioor Hall, House No. B-118, Sector H, Aligan], Lutknow - 226 024
’ Prone No. : 522 - 5079202746262

E-mail: contactusg@ecomen.in, Website: www.ecomen.in, CIN - UZ4210UP1989PTCH10601,GSTIN : 09AAACEGO76H1Z:

An approved Laboratoiy from Ministry of Environment, Forest and Climate Change, Govt. of tnichia, New Dethi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/I2
Amrit Bottlers Pvt, Ltd. ULR No. TCO53923000001544F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LAB/ASA163/1544/08/2023
CUSTOMER: Dabh Dist. Faizab:
_ l {J » asemar Dist. Faizabad Issue Date of Test Repori 17.08.2023
Type of Sample Stack Emission
Sample Regisiration No. 0163 Name of Localion DG Set 1010 KV A (Stack No.8)
Sampling Method 1S 11255 Sample Collecied By ELPL Representative
Date of Sample Collection | 10.08.2023 Time of Sample Collection 1:10 PM
Date of Sample Received 11.08.2023 Time of Sample Received 4:50 PM
i Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023 -
Weather Conditlon Sunny Sampling Duration 30.0 min.

Temperature: 25+ 2 °C

Environmental Coadil Homidity: 57% Sample 1D Code ECO!LAB!I 544/08/2023
! | Stack Ki ECO/STAK/I 102 (Calibration Due dt:01.06.2024)
fastrument Name & Lab ]D_'] Flue Gas Analyzer Borosil GB-0X/ECO/LE/A 48
Stack Details
1) Above the Ground Level{m) 8.0 [ .
3 ° 330
[l Above the Platform{m) - Ambient Temperature (C)
Material of Stack MS Stack Temperature (°C) 302.0
Stack Attached DG Sel-8 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Sel 1010 KVA Cross Sectional Area of Stack (m?) 0.07
Shape of Slack Circular Velocity of Flue Gas {m/sec.) 15.2%
Type of Fuel used HSD Flow Rate of Flue Gas (Nm?/sec.) 0.562
Fuet Consumption {L/hr.) 90.0 Load (Amp.) 80%
Type of firing Automatic Pollution Control Unit -
. Pollutant .
SLNo. | TESTPARAMETERS Unit PROTOCOL Detection | o entration | . L™ 2 per EC
Range isswed by MoEF&CC
: {at 15% O3}
1. Particutaie Matier (PM) -mgf'Nm" 15 13255:Par $:1985(Reaf}.;2019) 10-1000 64.5 75
2. | Sulphur Dioxide (302} mg/MNm? | 1S 11255:Pan 2:1985 (Reaft:2019) 5-1000 §9.45 -
3. Nitrogen Oxides (NOx) mg/Nm?® | 18 11255:Part 7:2005 (Reaft.:2017) 5-1000 1145 360
| 4, Carbon Monoxide (CO) mgMNoy | 1S:13270 0.2-90 124.0 150

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note:
"1, Test regults relate to the items sampled &amp: tested.

2. Test report shalt not be reproduced except in fall without approval of the laboratory.
3. The test samples will be disposed ol afler ouc Month from (e date of issue of lest report.

--~-End of Report.---

Verified By
dpasnd D
Technicti Manager
{ Vikas Kumar)




ecoMen ECOMEN LABORATORIES PVT. LTD.
LABDRATORIES P £TD. Second Flaor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 924
Phone No. : 0522 - 4079201/2746282
E-madl; contectus@ecomen,in, Website: www.ecomen.in, Cil - U74210UP1989PTCO10601, GSTIN : 09AAACEGDTEH1Z

~ An approved Laboratory froim Ministry of Eavironment, Forest and Cliniate Ghange, Govt. of India, New Dethi

TEST REPORT

FORMAT NO., ECO/QSFORMAT/I2

Amril Bottlers Pvi. Litd.
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/P163/1544/08/2023
CUSYOMER: Diabh Dist. Faizabad
. {J P)asemar st TR sstie Date of Test Report 17.08.2023
: i
Type of Sample Stack Emission !
Sample Registration No. 0163 Name of Location DG Set 1010 KV A (Stack No.8)
| Samptling Method 15: 11255 Sample Collected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 110 PM
Date of Sample Received [1.08.2023 Time of Sample Received 4:50 PM
Start Date of Analysis 16.08.2023 ) End Date of Analysis 16.08.2023
Weather Condition Sunay Sampling Duration 30.0 min.
. Ti ture; 25 +2°C
Environmeatal Condition il il Sampie 1D Code ECO/LAB/1544/08/2023
: Humidity: 57%
Instrament Name & Lab 1D %I Stack Kit ECO/STAK/110/02 (Catibration Due dt.01.06.2024) .
a b
| Flue Gas Analyzer Rorosil GB-02/ECO/LE/048 e
| Stack Details ;
I} Above the Ground Level(m) 20 i o
Amb t “C 339 o
INAbove the Platform{m) - mbieat Temperature (*C) ! :
Material of Stack MS Stack Temperature (°C) 3020 |
Stack Atrached DG Sel-8 Inside Diameter of Stack at sampling port (M) 0.30 ;
Capacity of DG Set 1000 KVA Cross Sectional Area of Stack (m?) 0.071 !
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.29 £
Type of Fue! vised HSD Flow Rate of Flue Gas {Nim*/sec.) 0.562 :
Fuel Consumption (Likr.) 20.0 Load (Amp.) 80%
Type of firing Automatic Pollution Control Unit - o
} B Delection Pollutant Concentration Limit as per EC .
[ 51 No. TEST PARAMETERS Unit PROTOCOL Range (a1 15% O3) issued by MoEF& CC
I .
ik Non Methane Hydrocarbon (NWMHC) mg/Nm? 18-13270 ¢ 0.2-90 1595 100 H

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note:

1. Test resulis relate to the items sampled &amp; tested.

2. Test repont shall not be reproduced except in fufl without approvat of the laboratory,

3. The test samples will be disposed of after one Month from the date of issue of test report.

----End of Reporf--- N

+ Verified By Authorized By
Teclimical Manager Quality Manager o

{ Vilas Kumar)

o
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ECOMEN LABORATORIES PVT. LTD.
Second Floor Mall, House Na, B-1/8, Sector #, Aiig_aﬂi, Lucknow - 226 024
Fhong No, : 0522 « 4079201/2746282

ecoMen

L ABORATORYES PVT 170,

E-mail: contactus@ecomen.in, Website: vww gcomenin, CiN - U7421 DUR1S8SP TGO 060, GSTIN - 03AAACEGRTSHIX

TE-9539

An approved Laboratory from Ministry of Enwironment, Fosest and Climate Change, Govt. of India, New Deibi

TEST REPORT
s FORMAT NQ. ECO/QS/FORMAT/I2
Amrit Boitters Pvt. Lid. ULR No. | TC953923000001543F
NAME & ADDRESS OF Chandpur Harbaps, | Test Repart No. ECO/LAB/ASAI63/1543/08/2023
CUSTOMER: h ist. Fai
! if' ':,) asemar Dist. Faizabad |\ @ o Date of Test Report | 17.08.2023
Type of Sample Stack Emission -
+ Sample Registration No. G163 Name of Location DG Set 1016 KV A (Stack No-7) i
Sampling Method 15: 11255 Sample Collected By ELPL Representative
Date of Szmple Collection 10.08.2023 Time of Sampie Collection 4:30 PM.
Date of Sample Received 11.08.2023 Time of Sample Received 4530 P.M.
i Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023
Weather Condition Sunny Sampliag Duration 30.0 min.
, . Temperature: 25+ 2 °C
Environmental Conditien Homidiny. $7% Sample ID Code ECO/LAB/1543/08/2023
Stack Kit ECO/STAKS 0402 (Calibration Due ¢i:01.06.2024)
Instrument Name & Lab 1D Fiue Gas Analyzer Borosil GB-02/ECO/LE/M48 ]
Stack Details
1) Above the Ground Level(m) 8.0 i .
1) Above the Platform(m) - Ambicat Temperature (°C) 326 |
Material of Stack MS Stack Temperature (°C) 299.0 |
Stack Attached DG Set-7 Inside Dismeter of Stack at sampling port (M) 030 '
i Capatity of DG Set 1010 KVA Cross Secliona} Arca of Stack {m?) £.071 !
| Shape of Stack Circular Veloeity of Flue Gas (m/sec.} 15.03
M Type of Fuel used HSD Flow Rate of Flue Gas (Nm¥/sec,) 0.555 o
Fuel Consumption {L/br,) 900 Load {Amp.) 81% b
Type of firing | Aulomaric | Pollution Confrol Unit .
E. Pollutent | Limit a5 per EC
! 8L No, TEST PARAMETERS Unit PROTOCOL Detection Range | Councentration | issued by MeEF& ”
| {at 15% Oy) CcC ;
I. Particutate Marter (PM) | mg/Nm' IS §1255:Part 1:1985(Reail:2019} 10-1000 43.5 75 -~ 
2. | Sulphur Dioxide (5Q2) | mg/Nm® IS T1255:Part 2:1985 (Reaff:2019) 5-1000 2165 - s
| 3. | Nitrogen Oxides (NOx) | mg/Nm® | IS 11255:Part 7:2005 (Reall.:2017) 5.1000 137.5 360
_l d. Earbon Monoxide (CO) | mg/Nm? | 18:13270 0.2-90 i10.0

Statement of Conformity: Analyzed paramelers in above tested sample are within siandard limit as per MOEF/CC & CPCB Standard.

Note:

1. Test results refate to the items sampled &amp; tesied.
2, Test report shal! nol be reproduced except in fuil without approval of the laboratory.
3. The test samples will be disposed of afier one Month from he date of issue of 1es1 report,

--—-End of Report---
Verified By Aushorized By %
vt LY W A S :

Teknres] Manager 5 Kipe
( Vikas Kumar) (Abhjg) hgl) .

AT Dk e e L M
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ECOMEN L ABORATORIES PVT. LTD. )

e . Aticsani, L - 226 024
ecoMen sacond Floor Hall, House No. -1/8, SectorH, Atig:zng'zl-w“”"‘" :
LABORATOREES PYT LTS phone No. ; 0522 - 4078201/274 GSTIN : 0SAAACEGOTBH1Z)

. . o CIN - U74210UPp1989PTCO10601,
- P " i, Website: weww.eComen.in, . o . . Delhi
_ Emait contactus@ecoTen . i ol Emvironment, Forest and Ciimats Change, Gowt. of tadia, New
An approved Laboratory from A fatr

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/I2

Amrit Bottlers Pvt. Lid.
NAME & ADDRESS OF Chandpur Harbaas, Test Report No, ECO/LAB/AS/0163/1543/08/2023
CUSTOMER: 4 ist. Fai
::j"::;‘“m“ Dist. Faizabad | | e Date of Test Report | 17.08.2023
Type of Sample Stack Emission i
Sample Registration No, 0163 Name of Location DG Set 1010 KVA (Stack No-7) |
Sampling Method 18: 11255 Sample Collected By ELPL Representative il
Date of Sample Collection £0.08.2023 Time of Sample Collection | 4:30 P.M, !
Date of Sample Received 11.08.2023 Time of Sample Received 4:50 P.M.
Start Date of Analysis 11.08.20623 End Date of Analysis 16.08.2023
| Weather Condition : Sunny Sampling Duration 30.0 min.
Eaviroamental Condition Temperature: 25 £ 2 °C Sample 1D Code ECO/LAB/1543/08/2023
Humidity: 57%
Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
Instrument Name & Lab 1D e Gas Anatyzer Borosil GB-02/ECOLE/E
" Stack Details
1) Above the Ground Level{m) 8.0 Ambient T ( oc o 326
1)Above the Platform(m) . mbieat Temperature (°C) '
Material of Stack MS Stack Temperaiure (°C) 299.0
Stack Attached DG Set-7 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set 1010 KVA Cross Sectional Arca of Stack (m?) 0.07]
Shape of Stack Circular Velocity of Flue Gas (nmsec.) 15.03
Type of Fuel used HSD Flow Rate of Flue Gas (Nm¥/sec.) 0.555
| Fuel Consumption (L/r.) 90.0 Load (Amp.) 31%
| Type of firing Automatic Pollution Control Uit -
, 5 Detection | Pollutant Concentration } Limit as per EC issued
l SL No. TEST PARAMETERS Linit PROTOCOL Range (8t 15% Oy) by MoEF& CC
‘ . Non Methane Hydrocarbon (NMHC) 1 mg/im’ | 1S 13270 | 0.2-90 9.78 100

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note:

1. Test resulis relate to the items sampled &amp: tested.

2. Test report shall not be reproduced except in ful} without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test repor.

--—-End of Report-—

Verified By
‘ P aland
Techu¥eal Manager
. { Yikas Kumar)
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ecoMen
LABGRATORIES PVT LID.
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ECOMEN LABORATORIES PVT. LTD.

Sacond Floor Hall, House No. B3, Sector K, Alipan], Lucknow - 236 024

Pnone No, : 0822 . 4079231/2746282

CIN - B74210UP1488P TCO10801 BSTiR GOAAACESOTEHTZL

An approved Latoratory from Ministry of Environment, Forest and

Climate Change, Govt. of india, New Qethi

TEST REPORT

FORMAT NO. ECO/QSTFORMAT/i2

Amrit Bottlers Pvt. Ltd. ULR Nao. TC953923000001542F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LAB/ASA163/1542/08/2023
CUSTOMER: (l:;tl;l)lasemar Dist. Faizabad Issue Date of Test Report 17.08.2023
Type of Sample Stack Emission
| Sample Registration No. 0163 Name of Location DG Set 1010 KV A (Stack No.6)
Sampling Meihod iS: 11255 Sample Collected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 335 PM.
Date of Sample Received 11.08.2023 Time of Sample Received 4:50 P.M.
Stary Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023
Weather Condition Sunny Sampling Duration 30.0 min.

Temperature: 25 = 2 °C

Environmental Condition

Sample 1D Code

ECO/LAB/1542/08/2023

Humidity: 57% |
: Stack Kit ECO/STAK/ 10402 (Calibration Due dt:¢1,06.2024) ]
Insirument Name & Lab [D - natyzer Barosil GB-02/ECO/LE/O48 ]
| Stack Details
I) Above the Ground Level(m) 80 . o, a
2.5
II)Above the Platform{m) - Ambient Temperature (°C) ”
Material of Stack MS Stack Temperature (°C) 292.0
Stack Attached bG Setb lnside Diameter of Stack at sampling port {M) 0.30
Capacity of DG Set {010 KVA Cross Sectional Area of Stack (m?} 0071
Shape of Stack Circular Velocity of Fiue Gas (m/sec.) 14.7¢
Type of Fuel used HSD Flow Rate of Flue Gas (Nm*fsee.) 0.550
Fuel Consumption {(L/hr) 90.0 Load (Amp.) 85%
Type of firing Automatic Pollution Coatrol Unit - i
. Poflutant . .
SiL.No. | TESTPARAMETERS | Unit PROTOCOL Detection | ¢ acentration | timitas pr EC ssues
Range by MoEF& CC
{at 15% 03)
i. Particulate Matter (PM) | mg/Nm? | IS 11255:Part 1:1985(Reall.:2019; 10-1000 45.0 75
2. Sulphur Dioxide (SO2) mg/Nm? | IS 11255:Pant 2:1985 (Reaff.:2019) 51000 21.0 - ?
3 Nitrogen Oxides (NOx) | mg/Nm® | 1S 11255:Part 7:2005 (Reaif.:2017) 5-1000 1185 360 1 :
4. | Carbon Monoxide (CO) | mg/Nm? | 18:13270 0.2-90 79.50 i50 |
Statement of Conformity: Analyzed parameters in above tested sample ave within standard imit as per MOEF/CC & CPCB Standard.
Note:
1. Test results relate to the items sampled &amp; tested, ?

2. Test report shali not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of iest report.

~—-End of Report--—

Verified By

o ?ﬁk‘%@mm
T I'.llcﬂ’! Manag or

{ Vikas Kumar)
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Mall, House No. B-1/8, Sector-H, Allganj, Lucknow - 226 024
Phone No. : D522 - ADTS201/2T46282

ecoMen

LABORATORIES PYTLTD.

E-mail; contactus@ecomen.in,

Aq approved Laboratory from Ministry. of Environment, Forest and Climale Change,

website: weww.ccomen.in, CIN - U7421 OUP198SPTCO10601, GSTIN : 0SAAACEGD76H1Z

Govt, of India, New Delfi

TEST REPORT

FORMAT NG, ECO/OSIFORMAT/12

Amrit Bottiers Pvt. Ltd,
. f fAS/0163/1542/08/2023
NAME & ADDRESS OF Chandpur Harbans, Test Report No ECO/LAB
USTOMER: i i
cust ?J';';‘mmr Dist. Faizabad | 1 . ue Date of Test Report [17,08.2023 |
. Type of Sample Stack Emission
| Sampte Registration No. 0163 Name of Location DG Set 1010 K.VA {Stack No.6)
| Sampling Method i8: 11255 Sample Collected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 3:55PM,
Date of Sample Received 11.68.2023 Time of Sample Received 4:50 P.M.
Start Date of Analysis 11 1.08.2023 End Date of Analysis 16.68.2023
Weather Condition J Sunny Sampling Duration 30.0 min.
Environmental Condition ! Tem;‘:e?ature: 25£27C Sample ID Code ECO/LAB/1542/08/2023
Humidity: 57%
Stack Kit ECO/STAK/ 1/(2 {Cajibration Due du:01.06.2024)
Instrument Name & Lab 1D Amaiyzer Borosi] GBOIECO/LE/O4
! Stack Details .
I) Above the Ground Level{m) 8.0 i . ! '
f . 325
Hjabove the Platform{m) - | Ambient Temperature (*C) ]
Material ol Stack MS Stack Temperature (*C) 2920
Stack Aftached DG Ser-6 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set 1010 KVA Cross Sectionaf Area of Stack (m?) 0.071
! Shape of Stack Circular Velocity of Flue Gas {mvsec.) 14.7¢
Type of Fuel used HSD Flow Rate of Flie Gas (Nm’/sec.) 0.550 i 3
Fuel Consumption {({L./hr.) 90.0 Load (Amp.) | 85% i o
Type of firing Automatic Pollution Control Unit E - L
. Deiection Pellutant Concentration | Limit as per EC issued
Si. No, TEST PARAMETERS Unit ’ PROTOCOL Range ot 15% O by MOECE O -
(.| Non Methane Hydrocarbon (NMIHC) | mg/Nm? | 15:13270 0.2-90 17.85 100 :

Statement of Conformity: Anatyzed parameters in above tesied sample are within standard iimit as per MOEF/CC & CPCB Standard.
Note:
), Test results relate to the items sampled &amp; tested. . :
2. Test report shalt not be reproduced except in full without approval of the labaratory, :
3. The test samples will be dispesed of after one Month from the date of issue of test report.

-—--End of Report--—
Verified By Au (érized By
Technreal Manager A

( Vikas Kumasr)

T PO

Vg



700

' BORATORIES PVT. LTD.
ecomn miegmaéﬁiﬁ Ko. B-1/8; Sector ¥, Atiganj, Lucknow - 226 024
LABORATORES 257 LD P No. : 0822 - 407920172746282

ecamen in, G - UTAZ16UP1983PTCOI0E0Y B5TIN: VBAALCEGD7GHIZL

TC-8539

Ermail; contactus@ecomen.in, Wehgitn wam.

Afs approved Laboratory from Winistty of Environment, Forest and Climate Change, Gaovt. of India, New Dethi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12
Amrit Bottlers Pvi. Lid. ULR No. | TC953923000001541 F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. _i ECO/LAR/AS/Q163/1541/08/2013
CUSTOMER: i i
{[:Jat;)l;asemar Dist. Faizabad Issue Date of Test Report i 17.08.2023
Type of Sample Stack Emission
Sample Registration No, 0163 | Name of Locatian DG Set 1010 KV A (Stack No.-5)
Sampling Method 1S: 11255 Sample Colfected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 02:45 P.M. j
Date of Sample Received 11.08.2013 Time of Sample Received 4:50 P.m. i
Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023 |
Weather Condition Suany Sampling Duration 30,0 min.
N T ture: 252 °C X
Envirosmental Condiion | Do ieure: 23 Sample ID Code ECO/LABY 541/08/2023
Humidity: 57% J
Stack Kit ECOYSTAK/110/02 (Calibration Due d1:01.06.2024) ]
Instrument Name & Lab 1D g e Analyrer Borosit GB-0J/ECO/LE/0AB ]
Stack Details
1) Above the Ground Level(m) 8.0 i
i ° 2.
W)Above the Platform{m) . Ambient Temperature (*C) 324
Material of Stack MS Stack Tempersture (*C) 286.0 |
Stack Altached ' DG SerS Inside Diameter of Staek at sampling port (M ) 6.36
Capacity of DG Set 1010 KVA Cross Sectional Arex of S12¢k (m?) 0011
Shape of Stack Circuiar Velocity of Flue Gas (mfsec.) i4.56
Type of Fuet used HSD Flow Rate of Flue Gas {Nm¥sec.) 0.55%
Fuel Consumption {L/hr) ; 90.0 Load (Amp.) 82% ;
Type of firlag Automatic Pollution Contrgl Unit = ,
[ ) Pollutant . .
SL No. | TEST PARAMETERS Unit PROTOCOL Detection Concentration Limil as per EC issued
. Range ! by MoEF& CC
W IS% O3 |
t. | Particulate Matier (PM) | mg/Nm? | IS 11255:Part 1:1985(Reafl.:2019) FO-1000 5.5 | 75
2, | Sulphor Dioxide (SO2) | mg/No® | S 11255:Fart 21985 (Reat.-2019) | 5-1000 235 -
3. Nitogen Oxides (NOx) | mg/Nne?® | IS [1255:Pan 7:2005 (Reaff.:2017) 5.1000 115.0 360
4. | Carbon Monoxide (CO) | mg/MNm® | 15:13270 0,2-90 119.0 _ 150
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Mote:

t. Test resuits refate to the items sampled &amp: tested.
2, Test report shall not be reproduced except in full without approval of zhe taboratory.
3. The test samples will be disposed of atter one Month from the date of issue of 1est report.

----End of Report—

Verified By
%ﬁ!‘ﬂm

Tech |tmanager
( Vikas Kumar)
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LABORATORIES PVTLTD.

£-mail: contactus@ecomen.

An approved Laboratory from Mi
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Phone No. : 0523 - A079201/2746202

in, Website: www.ecomen.in, SN - U7421 0UP1989PT6010301, GSTIM
nistry of Environment, Forest and Climate Change, Govt. of india, New Delhi

ECOMEN LABORATORIES PVT. LTD.
Sscond Floor Hall, House No. B-118, Sector-H, Aliganj, Lucknow - 226 024

09AAACEGDTBHTZI

TEST REPORT

FORMAT NO. ECO/QSFORMAT/I2

Amrit Bottlers Pvi. Ltd.

Test Report No.

ECO/LAB/AS/0163/1541/08/2023

NAME & ADDRESS OF Chandpur Harbans,
CUSTOMER: i i
3?']’,')’“&"‘” Dist. Faizabad | | e Date of Test Report | 17.08.2023
Type of Sample Stack Emission !
Sample Registration No. 0163 Name of Location DG Set 1010 KV A (Stack No.5)
Sampling Method 1S5: 11255 Sample Coltected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 02:45 P.M.
Date of Sample Received 11.08.2023 Time of Samplc Received 4:50 eM.
Start Date of Analysis 11.08.2023 End Date of Analysis 16,08.2023
Weather Condition Sunny Sampling Doration 30.0 min.

Environmental Condition

Temperature; 25+ 2 °C

Sampie ID Code

Humidity: 57%

ECO/LADB/1541/08/2023

instrumeni Name & Lab 1D

Stack Kit

ECO/STAK/116/02 {Calibration Due di:01.06.2024)

Flue Gas Analyzer

Borosil GB-02/ECO/LE/(48

Stack Details
1) Above the Ground Level{m) 8.0
1)Above the Platform{m) : Ambient Temperatare (C) 324
Material of Stack MS | Stack Temperature (°C) 286,0 i
Stack Attached DG Set-5 Inside Diameter of Stack at sampling port (M) 0.20
Capacity of DG Set 1010 KVA Cross Sectional Area of Stack {m?) 2071
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 14.56
Type of Fuel used HSD Flow Rate of Fiue Gas (Nnr’/sec.) 0.55]
Fuel Consumption {L/hr.) 90.0 Load {Amp.) 82%
Type of firing Automatic Pollution Control Unit -
o . Detection Pollutant Limit as per EC
L No. TEST PARAMETERS Unit PROTOCOL Range Ceoncentrafion issued by MoEF&
: (at 15% ) CC
1 Non Methane Hydrocarbon (NMHC) | mg/Nm? {  18.13270 0.2-90 11.56 300

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEE/CC & CPCB Standard.

Note:

1. Fesl results relate to the items sampled &amp; tested.
2. Test report shall not be reproduced except in fail without approval of the laboratory.
3. The test samples will be disposed of afier one Month from the date of issue of test Tepart.

Verified By

ROPKss 7
Tec Manager
{ Yikas Kumar)

--—-End of Report----

tiorized By
.9@ -
Quality Managfer

(Abhishek Kumar Singh}




ecoMen
LADORATORIES PVT LTD.
E-mail: comtactus@ecoman.in, Webs

ECOMEN LABORATORIES PVT. LTD.
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BEhone No, : 0622 - 407520248282

ite: www.ecoimien.n, CiN - U7621OUP?SSQP-TCBTBEO?.GST!N' : D9AAACEGOTEHIZ!

An-approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/12

Amrit Bottlers Pvi Litd.

ULR Ny,

TC953523000001539F

NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LAB/ASA163/1539/08/2023
CUSTOMER: Dabh Dist. Fai
_ (J P)asemar ist. Faizabad Essue Date of Test Report 12.08.2023
Type of Sample Stack Emission
Sample Registration No. 0163 MName of Location DG Seq 560 KV A (Stack No.-3)
Sampling Method 15: 11255 Sample Collected By ELPL Representative
Date of Sample Collection 10.08.2023 Time of Sample Collection 11:30 AM.
Date of Sample Received 11.68.2023 Time of Sample Recejved 4:50 P..M.
Start Date of Analysis [1.08.2023 Ead Date of Analysis 16.08.2023
Weather Condition Sunny Sampling Duration 32.0 min.

Temperature: 25 = 2 °C
Humidity: 57%

Stack Kit

Fiue Gas Analyzer

Sample 1D Code ECO/LAB/ 539/08/2023

ECO/STAK/ 10402 (Calibration Due di1:01.06.2024})
Borosil GB-02ECO/LE/N48

Environmental Condition

Insirument Name & Lab 1D

Stack Details

:i):'::: tt::(;;:t t;::lml('::; o) 8:0 Ambient Temperature (*C) 33 :

Material of Stack MS Stack Temperature (°C) 260

Stack Autached DG Set-3 laside Diameter of Stack at sampling port (M) 0.30

Capacity of DG Set 500 KVA Cross Sectional Ares of Stack (m?) 0.071

Shape of Stack Circufar Velocity of Flue Gas (m/sec.) 13.24

Type of Fuel used HSD Fiow Rate of Flue Gas {Nm¥/sec,) 0.525

Fuel Consumption (L/hr.) 80O Load (Amp.) 85% i

Type of firing | Automatic Pollution Control Unit ' - J e
, Pollutant .

SLNo. { TEST PARAMETERS Unit PROTOCOL D;;::;':“ ﬁ?:c:?;,mg;n m:,;’“,’,‘,";,ﬂ;}iccc :
L. Particufate Matter (PM) | gm/Kwehr | IS 11255:Part 1;1985(Reaff.:2019) 19- 1000 0.052 02 a
2. Sulphur Dioxide (S0z) | gm/Kw-he | 1S 1255:Part 2:1985 (Reaff.:2019) J 5-1000 0.021 - '
3.. | Nitrogen Oxides (NOx) | gmvKw-hr | IS E1255:Pant 7:2005 (ReafT.:2017) I 5-1000 0.075 4.0 (NOx+HC)

4, Carbon Monoxide (CO) | gm/Kw-he | {5:13270 0.2-90 117 35 1

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Notex
1. Test results relate to the items sampled &amp: tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from 1he date of issue of test report.

-«—-End of Report--—

Verified By Authorized By
9
TecHirical Manager Quality Mantger
( Vikas Kumar) {Abhis ‘& ingh)
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
- Phones No. : 0522 + 4079201/2746282
Website: www.ecomen.dn, CIN - U74210UP1889PTCO10601, GSTIN ; DOAAACESDOTEH1Z)

¢, Forest and Climate Change, Govt. of Indla, New Dedhi

ecoMen
LARORATORES PVY LT,

E-mafl: contactus@ecomen,in, .
An approved Laboratory from Ministry of Environmnen

TEST REPORT

FORMAT NO. ECO/QSTORMATAZ

Amrif Bottlers Pve, Lad. .
NAME & ADDRESS OF Chandpur Harbans, Test Report No, ECO/LAB/AS/MH63/15394082023
CUSTOMER: Dabhasemar Dist. Faizabad
) 7O TAEETAT Y Yosue Date of Test Report | 17.08.2023
Type of Sample T Stack Emission -
| Sample Registration No. G163 Name of Loeation DG Set 500 KV A (Stack No.-3)
Sampling Methad 15: 11255 Sample Collected By ELPL Representative
t Date of Sample Collection 16.08.2023 Time of Sample Collection 11:30 AM,
Date of Sample Received 11.08.2023 Time of Sample Received 4:50 P.M.
Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023
| Weather Condition Sunay Sampling Duration 32.0 min.
F ture: 2542 °C
Environmental Condition STl Sample 1D Code ECO/LAB/L539/08/2023
Humdity: 57%
Stack Kit ECO/STARKS 10402 {Calibration Due dt:01.06.2024) !
Inst t & D
pstrument Name & Lab | Flue Gas Analyzer Boresii GB-OXECO/LEM48 1
[ Stack Details
1} Above the Ground Level(m) g0
Ambijent T 1l *C 331
[)Above the Platform(an) N mbient Temperature (*C)
Materiai of Stack MS Stack Temperature {°C) 260 .
Stack Attached DG Set-3 Inside Diameter of Stack at sampling port (M) 0.30 -
Capacity of DG Set ' 500 KVA Cross Sectional Area of Stack {(m?) 0.071
Shape of Stack Circufar Velocity of Flue (Gas (m/sec.) 13.24
" —— F—
Type of Fuel used HSD Flow Rate of Flue Gas (Nm*/sec.) G.525
Fuel Consumpiion (L/hr.) 80.0 Load (Amp.) 85%
Type of firing i Automatic Pollutiorn Confrol Unit ] -
- . Polluiznt . )
| SLNo. | TEST PARAMETERS Unit PROTOCOL b :;::“:“ Concentration L*'“;;‘;&}icc'?"'d
& {at 15% O;)
I. Hydrocarbon {HC) grvKw-hr l 18-13270 ! £.2-90 0.56 4.0 (NOx+HC)
i . .
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 2
Note: :
1. Test resulis relate 1o the items sampled &amp; tested.
2. Test report shali not be reproduced except in (il without approval of the laboratory. Ny
3. The test samples will be disposed of after one Monih from the date of issue of test report. _I,_'

--—-End of Report—

Verified By Aut Eized By
Yirapkrene? :
Technicul Manager Quality Mawnsger

{ Vikas Kumar)
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704

ECOMEN LABORATORIES PVT. LTD.

Sacond Floor Hall, House No, B-1/8, Sector H, Aliganj, Lucknow - 226 G24

Phooe No. : 0522 - 407920%/2746282

601,GSTIN © 09AARCECOTEHIT

At approved Laboratoty ftom Rinistry of Envitonment, Forest and Chimate Change,

Goyt. of india, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/2

Amrit Botiters #vt. Lid. | ULR No, TC95392300001540F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/0163/1540/08/2023
CUSTOMER: Dabhasemar Dist. Faizabad [ 0 ¢ Date of Test Report | 17.08.2023
(UP) s | |
i Type of Sample Stack Emission
Sample Registration No. 0163 T Name of Loeation DG Set 500 KVA (Stack No.4)
Sampling Method P18 F1255 I"Sample Coliected By ELPL Representative
Date of Sample Coilection 19.08.2023 Time of Sample Coilection 3:2G6 P.M.
Date of Sample Received 11.08.2023 Tiwme of Sample Received 4:5G P.M.
Start Date of Analysis 11.08.2023 En< Date of Analysis 16.08.2023
i Weather Condition Sunny Sampling Duration 31.0 min.
| Eovironmental Condition | LcmperaLore 252 2°C Sample iD Code ECO/LAB/1 540/08/2023
Humidity: 57% ¥
lustrument Name & Lab 1D Stack Kit i ECO/STAK/10/02 (Calibration Due d1:01.06.2024)
Flue Gas Analyzer | Borosil GB-02/FCO/LE/O4S ]
Stack Details
}:)'1:1:‘; ':;i GP]T: ’;::’m';:';“m) 8;0 | Ambient Temperature (-C) 332
Matcrial of Stack MS Stack Temperature {°C} 27240
Stack Attached DG Set-4 Inside Diameter of Stack at sampling pori {M) 0.30
Capacity of DG Set SO0 KVA Cross Sectional Area of Stack (m?) 0071
Shape of Stack Circular Velocity of Flae Gas (m/isec.) 1362
Type of Fuel used HSD Flow Rate of Flue Gas (NmY/sec.) 0.528 !
Fuei Consumption (L/Ar.) 80.6 Load {Amp.) 85%
i Type of firing Aulomatic Poliution Control Unit -
T _ Pollutant " i
Si.Np. | TEST PARAMETERS Unit PROTOCOL b :;'“'““ rtoncentralion _ Limitasper EC |
ange issued by MoEF& CC |
(at 15% 03) H
1. | Particulate Maner (PM) | gm/Kw-he | 15 171255:Part 1:1985(Reaff.:2019 ) 10-1G00 0.044 0.2
2. Sulphur Dioxide {807) | gm/Kw-hr | §S [1255:Part 2:1985 (Reaft'20{9 ) 5- 1000 0.020 -
3, Nirogen Oxides (NOx) | gm/Kw-hr | IS 11255:Part 7:2005 (Reaff:2017) 5 - 1300 0.070 4.0 (NQx+HC)
4. | Carbon Monoxide (CO) | g/Kwhr 1 (5:13270 02-90 § 127 3.5

Statement of Conformity: Anaiyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.

Noie:

| Test resulls relate to the jtems sampled &amp; tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month frony the date of issue of test report.

Verified By

Happaen?
Technival Manager
( Vikas Kumar)

---End of Report----

Authorized By

Hlie

Quality Mafinger

{Abhishek

[l I
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ECOMEN LABORATORIES PVT. LTD.
House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024

Phone No. : 0522 - AG79201/2746282 .
Ernail contaélus@bwmn,in Website: www.ecomen.in, GiN - (§74210UP1988PTCO10601, GETIN : OSAAACEBOTEHAZ!
~LVIGET y ¥

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of ndia, New Dethi

ecoMen

LARORATORIES PYT LYD. Sacoend Floor Hall,

TEST REPORT

FORMAT NO, ECO/QS/FORMAT/1Z

Amris Botilers Pvt, Ltd,
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECOMLAB/ASA163/1540/08/2023
CUSTOMER: - ist. Faizab.
R?zliasemar Dist. Faizabad Issue Date of Test Report 17.08.2123
Type of Sample ~t Stack Emission _ i
Sample Registration No. 0153 ) Name of Location DG Set 500 KVA (Stack No.~4)
Sampling Method 18: H1255 : Sample Collected By ELPL Representative
Date of Szample Collection 10.08.2023 Time of Sampie CoHection 3:20 P.M.
Date of Saruple Received ; 11.08.2023 Time of Sample Received 4:50 P.M.
Starl Date of Analysis "11.08 2023 End Date of Analysis 16.08.2023
Weather Condilion Sunny Sanpling Duration 31.0 min.
: 29
Environmental Condition | Criporeture: 252 °C Sample 1D Code ECO/LAB/] S40/08/2023
Humidity: 57%
Stack Kit I ECOISTAK/N 10402 (Calibration Due dt:01.06.2024)
Tastrument Name & Lab ID e o s [ Borosi GB-02/ECOALENS !
| Stack Details
1) Above Lthe Ground Level(m) 8.0 i .
TAbove the Platform(m) : Ambient Temperature (C) 3.2
Material of Stack MS Stack Temperature (°C) 2720
Stack Attached ~ DG Set-4 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set SO0 KVA Cross Sectional Area of Stack (m?) {_J;O'?l
Shape of Stack Cirgular Velocity of Flue Gas (m/see.) 13.62
Type of Fuel used HSD Flow Rate of Flue Gas (Nm'/se¢.,) 0.528
Fuel Consumption (L/r.) 80.0 Load {(Amp.) 85%
| Type of firing ] _ Automatic Pollution Control Unit e : j
TEST . Detection Poliztanl Concentration Lienit as per EC jssued
SN0 | pARAMETERS Unit PROTOCOL Range (31 15% O3 by MoEF& CC
1. Hydrocarbon (HC) | geaw/Kw-hr I8:13270 0.2-90 1.06 4.0 (NOx+HO)

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/ACC & CPCB Standard.
Note:
L. Test results relate to the items sampled &amp; tested.
2. Tesi report shall not be reproduced except in fulf without approval of the laboratory.
3. The test sumples will be disposed of after one Month from the date of issue of test report.

---End of Report---
Verified By Aut u‘ized By
b 7. Y
Tec anager Quiality Manager

{ Vikas Kumar}
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oMen ECOMEN LABORATORIES PVT. LTD.
eﬁo : Second Floor Hall, House No. B-142, Sector H, Aiigan], Lucknow - 2368 024
LABORATORIES FYTLTD. Phone No. : 0522 - 4679201/2748282

E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - WT4210UP18BSPTCOI0601,GRTIN QOAAACERDTEHTL

ed Laboratory from Ministry of Environment, Forest and Climate Change, Govi. of India, New Delhi

An approw
TEST REPORT
FORMAT NO. ECO/OS/}'ORMAT.-'IZ

Amrit Bottlers Pvi. Led, ULR Na. TC953923000001538F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/163/153848/2023 |
CUSTOMER: Bakhasemar Dist, Faizabad I
| (U.P) Issu¢ Date of Test Report 17.08.2023 i
Type of Sampie Stack Emission !
Sample Registration No. 0163 Name of Location Bailer Emission i
. Sampling Method 15: 11253 Sample Collected By ELPL Representative
Date of Sampic Collection 09.08.2023 Time of Sample Collection | 12.45 P.M.
Date of Sample Received 11.08.2023 Time of Sample Received | 4.50 PM. )
| Start Date of Analysis 11.08.2023 End Dale of Analysis 16.08.2023
Weather Condition Cloudy Sampling Duration 36.0 min. b

Temperature: 25+ 2 °C

Environmental Condition - i Sampte ID Cade ECO/LAB/1538/08/2023
L Humidity: 57% i
lastrument Name & Lab 1D Stack Kit ECOJ'{\R!STAC K/38 (Calibration Due dt:01.06.2024)
Fiue Cas Analyzer Barosil GB-0XECO/LE/G4E
["Stack Details
i 1) Above the Ground Level {m) 30.0 ; . H
H Yi)Above the Platform(m) 70 j Ambient Temperature (°C) 33.50 N
Material of Stack : MLS. Stack Temperature (*Cj 135.0
Stack Attached Boiler (UP 7368) | Inside Diameter of Stack at sampling port {(m} 1.06
Capacity of Boiler 8 Ton/ Hr. Cross Sectional Area of Stack (M%) 0.783
| Shape of Stack Circular Velocity of Flue Gas {mss¢c.) 8.80 !
Type of Fuef Used Briguette Flow Rate of Flue Gas (Nm'/sec.) 5.0914
Fuel Consumptien(T/day) 18.6 .
Dperating Load (T7Hr) e ——— Type of Firing Automatic
; ] r r , Pollutant i
’| SI.No. | TEST PARAMETERS | Unir PROTOCOL D;‘:z;:“ Concentration S;:dg;‘é";‘ f
i {at 12%C02) i
1 l. Particutate Matter {FM) mg/Nm? | IS 11255:Part 1:1985(Reall.:2019) 10-1000 354.00 R00.0 !
!_ 2. Sulphur Dioxide (507 | m@/Nm? [ 15 11255:Part 2:1985 (Reaff:2019) 3-1000 28.04 -
i 3. Nitrogen Oxides (NOx) | mg/Nm? | 1S | £253:Part 7:2003 (Reaff:2017) 541000 60.00 -
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note

1. Test results relate to the items sampled &amp; tested.
2. Test report shail not be reproduced exgept in full without approvai of the laboratary,
« 3. The wst samples will be disposed of after one Month from the date of issue of test report.

—-End of Report-—

Veriﬁed By

M‘x!&&m‘tw
Technlt'a'l Manager
{ Vikas Kumar)

W L L s T
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o Men ECOMEN LABORATORIES PVT. LTD,
€co / y Second Finor _Hél!, House No. B-1/8, Sector H, Aligan], Lucknow - 226 024
LABORATORIES PVTLTD: Fhome No. : 0822 - A076201/2746282 |

£-mail; contactusi@ecamen,in, Website: www.ecomen.in, CiN - U74210UR1939PTCOI0601,GSTIN ¢ 05AAACEEO7EH1ZI

An approved Laboratory from Ministty of Environment, Forest and Climate Change, Govt. of India, New Dethi

TEST REPORT
FORMAT X0, ECO/QS/FORMAT/ 12
Amrit Bottlers Pvi. Lid. ULR No. TCIS392IHB001537F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECCO/LAB/AS/I163/1537/08/2023
CUSTOMER: Dabhasemar Dist. Faizabad
WP Essue Date of Test Report | 17.08.2023
Type of Sample Stack Emission
Sample Registration No. 0163 Name of Loeation Boiler Emission .
Sampting Method i3: 11255 Sample Collected By ELPL Representative _]
Date of Sample Collection  : 09.08.2022 TFime of Sample Cotlection | (1.35 AM.
Date of Sample Received 11.08.2023 Time of Sample Received | 4.50 PM. i
Start Date of Analysis i1.08.2023 End Date of Analysis 16.08.2023
Weather Condition Cloudy Sampling Duration 39.0 min,
Environmental Condition | coperature: 23 £ 2°C Sample ID Code ECO/LAB/1537/08/2023 :
1 Humidity: 7%
r Stack Kit ECO/AR/STACK/38 (Calibration Due dt:01.06.2024) i
1 ] H hindabipdt —_
| [pstrument Name & Lab 1D - e s Analyzer Borosil GB-02/ECO/LEAAS |
l— Stack Details
| 1} Above the Grouad Level(m) 300 | .
) Above the Platformm) 50 1 Ambient Temperature (°C} 33.0
[ Materizl of Stack M.S. Stack Temperatare (°C) 142.0
! Stack Attached Boiler {(LUP 6808) | Inside Diameter of Stack al sampling port (m) 1.0
Capacity of Roiler : & Ton/ Hrs, Crass Sectional Area of Stack (M?) 0,785
Shape of Stack } Circular Velocity of Flue Gas (m/sec.) 840 ,
Type of Fuel Used Briguette Fiow Rate of Flue Gas (Nm¥/sec.) 4.73
Fuel Consumption{kg/day) 3000 » .
Gperating Laad (T/HvS a5 Type of Firing Automatic
] Pollutant
S No. | TEST PARAMETERS | Unit PROTOCOL Detection | Concentration | S1an0a7dsas
; nge (at 12%COn) pe
I. Particulate Matier (PM) | mg/Nm? [ IS 11255:Part 1:[985(ReafT.:2019) 10-1000 286.60 800.0
2. Sulphur Dioxide (SO) mg/Nni' | 1S 11255:Part 2:1985 (Reaff.:2019) 5-1000 22,58 -
3, Nitrogen Oxides (NOx} | mg/MNne® ;IS 11255 Part 7:2005 (Reaft.:2017) 5-1000 65.34 -
Statement of Conformity: Analyzed perameters in above tested semple are within standard limit as per MOEF/CC & CPCB Standard.
Note:

!, Test results relate 10 the items sampled &amp; tested.
2. Test report shatl not be reproduced except in full without approval of the |aboratory,
3. The test samples wifl be disposed of after one Month from the date of issue of test report.

-—~-End of Report----

Verilied By
Vapraiecs

TedhnteaT Manager
{ Vikas Kumar)
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ecomMen ECOMEN LABORATORIES PVT. LTD.
eco ' Sacond Floor Hall, House No. B-1/8, Sector i, Aliganj, Lucknow - 226 024
LABORATORIES PVT LTD. S Prione No. : 0522 - 407820172746282

E-mail: coﬂmchm@eﬁmnm Weabsaite: www.eaomen.in. CIN - Li7a21 GUP?%QPTCQ?%B“,GS““ ; DBAAAGESOTEMZ

Environment, Forest and Climate Change, Govt. of india, New Delhi

An approved Laboratory from Ministry of

TEST REPORT
FORMAT NO, ECO/QSFORMAT/12
Amrit Bottlers Pvt, Ltd, ULR No, TCIS3923000001547F :
NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECO/MLAB/AS/AN63/1547/08/2023
CUSTOMER: Dabhasemar Dist. Faizabad
(U.P} Issue Date of Test Report | 17.08.2023
Type of Sample Stack Emission
Sampfe Registration No, 0163 Name of Loczation Boiler Emission |
Sampling Method IS 11255 Sample Coliected By ELPL Representative
Date of Sample Coliection 09.08.2023 Time of Samaple Collection | 2.30 P.M.
Date of Sample Received 11,08.2023 Time of Sample Received | 4.50 P.M.
| Start Date of Analysis 11.08.2023 Ead Date of Analysis i6.08.2023 :
Weather Condition i Cloudy Sampling Duration 35.0 min.
. . | Temperature: 25 +2 °C
i i /LAB/[547/08/2023
Environmental Condition [Flamidity 57% Sample ID Code ECO/LAB/T154T7/08/20 B
[ ]_Stack Kit ECO/STAK/ 110402 {Catibration Due d1:01.06.2024) i
fostrument Name & Lab 1D - s Analyzer | Borosil GB-0VECO/LE/MS ]
Stack Details
I} Above the Ground Level(m) 30.0 . . 33.0
i1}A bove the Platform(m) - Ambient Temperature (°C) ’
Material of Stack M.S. Stack Temperature (°C) 132.0 ;
Stack Attached Roilet (UP 8585} | Inside Diameter of Stack at sampling port {m) 1.0 :
Capacity of Boiler 8 Ton/ Hrs, Cross Sectional Area of Stack (M%) 0.785
Shape of Stack Circular Veloeity of Flue Gas (m/see.) B.OG
Type of Fuel Used . Briguette Flaw Rate of Flue Gas (Nm*/sec.) 31920
Fuel Consumption{kg/day) 5000 ¥ Firi A .
Operating Load (T/Hr) 35 ¥pe of Firing uformatic
. Pollutaat
SL.No. | TEST PARAMETERS | Unit PROTOCOL Detection | Concentration | S1a0tares as
& (at 12%C 0z} d
1, | Particulate Matter (PM) | mg/Nm* | 1S 11255:Part 1:1985(Realf:2019) 10-1000 342.00 8eo
L2 Sulphur Dioxide (SO2) | mg/Nm’ [ 15 11255;Part 2:1985 (Reaff2019) 5-1000 25,60 - i
3. | Nitrogen Oxides (NOx) | mg/Nnv® | 1S 11255:Part 7:2005 (Reafl.2017) |  5-1000 57.00 - !
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note: i .

L. Test results relate to the items sampled &amp; tested.
2. Test report shall not be reproduced except in full without approvat of the laboratory.
3. The test samples will be disposed of after one Month lrom the date of issue of test report.

~--End of Report--—-

Verified By

‘?&Ww}mm
Tec Y Manager

{ Vikas Kumar)
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ECOMEN LABORATORIES PVT. LTD.

Secand Floar Hall, House Ho. B-1/8, Sector H, Aliganj, Lucknow - 226 024
fvons Ho. - 3522 - 4D7920112746282

ecoMen

LABORATORIES VT LTH.

E-rmail: comactus@econen.in, Welrsite: www.eromen.in, CiN - U7421 pUP1859PTCOTOR0L,GSTIN :

DSAAACEGOFEH1ZI

An approved i.aboratory from IMinistrglc of Ervironment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/]12

{ Amrit Bottlers Pvt. Lid, ULR No. TCI53523000001545F :
NAME & ADDRESS OF Chandpur Harbans, | Test Repart No. ECO/LAB/AS/0163/1545/08/2023
CUSTOMER: Dabh DisL Faizabad :
(U“'!’,3 asemar Dist. Faizabad | | e Datc of Test Report | 17.08.2023
Type of Sample Stack Emission 1
Sample Registration No. 0163 MName of Location DG Set 2000 KV A {Stack No.-9)
i Sampling Method ES: 11255 Sample Coliected By ELPL Representative '
Date of Sample Collection 09.08.2023 Time of Sample Collection 12:30 PM
Date of Sample Received ) 11.08.2023 Time of Sample Received 10:30 AM
Start Date of Analysis i 11.08.2023 End Pate of Analysis 16.08.2023
Weather Condition | Sunny Sampling Duration 29.0 min. i
. -7 §
| Environmental Condition Temperature: 25+ 2 °C Sample 1D Code ECO/MLAB/1545/08/2023
Humidity: 57%
Instrument Name & Lab 1D Stack Kir ECO/STAKS) 10402 (Calibration Due dr:{1.06.2024)

} Flue Gas Analyzer Rorosil GB-02/ECO/LEN4E -
Stack Details -
1) Above the Ground Levei(m) 30.0 . . :
IDAbove the Platform(m) - Ambicnt Temperature (°C) 320 3
Material of Stack MS Stack Temperature (*C) 30| .
Stack Atlached DG Ser-9 Inside Diameter of Stack at sampling port (M) 0.40 !

Capacity of DG Set 2000 KV A Cross Sectional Area of Stack (m} 0.125 :
Shape of Stack Circular Veloeity of Flue Gas (m/sec.) 15.61 i _
Type of Fuel uscd HSD Flow Rate of Flue Gas (Nm*/sec.) 0.993 :
Fuel Consumption {L/hr.) 310.0 Loud (Amp.} 80% i
Type of firing Automatic Polluticn Control Unit -
| | . Poliutant - ' ’ ;
SL.No. | TEST PARAMETERS ' Unit PROTOCOL Deleetton | Coneentration | | :g':‘:;;;::fc | 8
5 i (a0 15% Gy | :
1, Particulate Matter (PM} | mg/™Nmm® | IS 11255:Part 1:1985{Reaff. 2019) 10-1060 59.0 75
2. Sulphur Digxide {SO2) mg/Nm* | 1§ 11255:Part 2:1985 (RealT.:2019) 5-1000 200 -
3. i Nitrogen Oxides (NOx) mg/Nm? E 1S 11255:Pan 7:2005 (Reaff.:2017) 5-1000 114.0 360
4. | Carben Monoxide (CO) | mg/Nm? | 18:13270 0.2-90 1180 150 #

Statement of Conformity: Analyzed parameters in above tested sample are within standard {imit as per MOEF/CC & CPCB Standard.
MNote:

1. Test results relate to the items sampicd &amp; tested,

2. Test report shall not be repraduced except in full without approval of the laboratory.

3. The test samples wifl be disposed of afier one Month from the date of issue of 1est report.

B A

-~-End of Reporf----

V-eril'ied By

{ Vikas Kumar)

Xt
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LABORATORES PVT LTS,

E-mail; wnmcgus@gmn.in‘ Website: www.econmen.
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ECOMEN LABORATORIES PVT. LTD.

Phorie No. : 0522 - 4079201/2746282

Second Floor Hail, House No. B<178, SactorH, Aliganj, Lucknow - 226 024
in, CIN - U74210UP1989PTCO10601, GSTIN ; DIAAACESDTGH1ZI

An approved Laboratory from Ministry of En\ii!'anum Forest and Climate Change, Govl. of lndia, New Dealhi

Humidity: 54%

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12

Amrit Bottlers Pvt. Lid.
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/163/1545/08/2023
CUSTOMER: ist, Fai :

:_:j[]:[;asemr Dist. Faizabad Issue Date of Test Report 17.08.2023
Type of Sample Stack Emission
Sample Registration No. 0163 Naime of Location DG Set 2000 KV A {Stack No.-9)
Sampling Method 1S: 11255 Sample Collected By ELPL Representative !
Date of Sampie Collection 09.08.2023 Time of Sample Coilection | 12:30 PM
Daie of Sample Received 11.08.2023 Time of Sample Received 10:30 AM
Start Date of Analysis 11.08.2023 End Date of Analysis 16,08.2023
Weather Condition Sunny Sampling Duration 29.0 min.

. L]

Environmentat Condition  |-1ooperature: 252 °C Sample 1D Code ECO/LAB/ 545/08/2023

fstrument Name & Lab 1D Stack Kit ECQ/STAK/ 10462 (Calibration Dus ¢t.01,06.2024)
L i Flue Gas Analyzer Borosil GB-02/ECO/LE/048

Stack Details

1) Above the Ground Level(m) 30.0 .

abient C 324

1ljAbove the Platform{m) - A Temperature (°C) 0
Material of Stack MS Stack Temperature (°C) 312.0

Stack Attached DG Ser-9 Inside Diameter of Stack at sampling port (M} 0.40 |
Capacity of DG Set 2000 KVA Cross Sectional Area of Stack (m?) 0.125 i
Shape of Stack Circular Velocity ol Flue Gas {m/sec.} 15.6!
Type of Fuel used HSD Flow Rate of Flue Gas (Nm¥/sec.) 0,993 !
Fuel Censumption (L) 300 Load (Amp.) 80%

Type of firing | Auomatic | Poilution Control Unit -

| . Detection Pollutant Concentration Limi1 as per EC
S1. No. TEST PARAME
° TERS Unit | PROTOCOL | “p o0 {8t 15% O3 Issued by MoEF& CC
i. Non Methane Hydrocarbon (NMHC) mgiNm® 1S-13270 0.2-90 16,28 160

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit a8 per MOEF/CC & CPCB Standard.

Note:

1. Test resuits relate to the items sampled &amp; tested.
_2. Test ceport shall not be reproduced except in fuil without approvai of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By
Wapsiaorn o
Technical Manager
{ Vikas Kumar)

-—End of Report---

Authorized By
Mg
AN
ity Mamdger

T
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ecoMen ECOMEN LABQ.MTO?IE-S-'ﬂPVT. LT? .
| ABGRATORIES PVT LTD. Second Floor Hﬁﬂ';{:::: ::l:f i;i';' f:;;;z:{f:;ﬁzgimmw o

E-mail: contactus@ocoinetiin, Website: waw.ecomen.in, CIN - L74240UP188OPTCO10601,GSTIN | 09AAACEGNTEM1ZI

An approved Laboratory from Ministry.of Environmient, Forest and Climate Change, Govt. of india, New Delhi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12
Amrit Bottlers Pvt. Lid. ULR No. TCH53923000001546F
NAME & ADDRESS OF Chandpur Harbans, | Test Report No. ECO/LAB/AS/163/1546/08/2023
CUSTOMER: Dabh Dvist. Fai d
(J P)asemsr ist. Faizaba Essue Date of Test Report 17.08.2023
Type of Sample Stack Emission
Sample Registration No. 0163 Name of Location DG Set 2000 KVA (Stack No.-10)
Sampling Method 15: 11255 Sample Colleeted By ELPL Representative
Date of Sample Collection 09.08.2023 Time of Sample Collection i:30 PM
Date of Sample Received 11.08.2023 Time of Sample Received 10:30 AM
Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023
Weather Condition Sunny Sampling Duration 31.0 min.
. .. Temperalure: 25 +2 °C
Environmental Condition Rumidity: 575 Sample ID Code ECO/LAB/1546/08/2023
Steck Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
tastrument Name & Lab 1D - e Analyzer Borosil GB-0Z/ECO/LEAAS
Stack Details
1) Abave the Ground Level(m) 30.0 . .
H)Above the Platform(m) : Ambient Temperature (*C) 320
Material of Stack MS Stack Temperature (°C} 3180
Stack Attached DG Set-10 Enside Diameter of Stack at sampling port (M) 0.40
Capacity of DG Set 2000 KVA | Cross Sectional Area of Stack (m?) 0.125
Shape of S1ack Cirgular Velocity of Flue Gas (m/scc.) 15.17
Type of Fuel used HSD Fiow Rate of Fiue Gas (Nm¥/sec.) 0.956
Fuel Consumption (L/hr.) 3100 Load (Amp.) 80%
Type of firing Automatic Pollution Control Unit -
. \ Pollutant .
'SLNe. | TESTPARAMETERS | Unit PROTOCOL Detection | Concentration |  Limitasper EC
Range o issued by MoEF&CC
(at 15% O3}
l. Particulate Matter (PM) | mg/Nm® | 1S 11255:Part }:1985(Reaft:2019) 10-1000 62.0 75
2. Sulphur Dioxide (S02) mg/Nm® | 1S [1255:Part 2:1985 (Reail.:2019) 5-1000 18.0 -
3. Nitrogen Oxides (NOx) | mg/Nm?® | S 11255:Pant 7:2005 (ReafT:2017) 5-1000 112.0 360
4. Carbon Monoxide (CQ) mgMNm* | [5:13270 0.2-90 116.0 150

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note:

¢, Tesl resuits relate to the items sampled &amp; tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of 1@st report.

---End of Report----

Verified By

’ ‘gg‘& Moo Lo
Technical Managér
( Vikas Kumar)
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ecoMen ECOMEN LABORATORIES PVT. LTD.
usomm&s PYTLTD. . Second Floor Hall, House No. B-1/8, Sectur-, Al_i‘ga_nj;uekmw « 226 024
| | | Phone No. : 0522 - 4073201/2746282 -

& mail: contactus@ecomen.n, Website: www.ecomen.in, CIN - UT&210UP198OP TC010601, GITIN . DOAAACEEDTEH1Z!

An approved Laboratory from Miniatry of Environment, Forest and Climate Change, Govt. of India, New Dethi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/(2
- - T )
' Amsit Bottlers Byt Ltd. 4y peport No. ECO/LAB/AS/163/1546/08/2023

NAME & ADDRESS OF Chardpur Harbans, |

CUSTOMER: h Dist. Faizabad
| ?Jll’,} asemar DIst. TA2ab0C 1 1ssue Date of Test Repont | 17.08.2023
E Wype of Sample Siack Emission
5 Sample Registration No. 0163 Name of Location DG Set 2000 KV A (Stack No.-10)
i Sampling Methed 1S: 11255 Sample Collected By ELPL Represeniative
| Date of Sample Coliection 09,08.2025 Time of Sample Collection 1:3¢ PM

Date af Sample Received 11.08.2023 Time of Sample Received 10:30 AM

Start Date of Analysis 11.08.2023 End Date of Analysis 16.08.2023

‘Weather Condition Sunny Sampling Duration 31.0 min.

| Temperature: 25 2 °C

Environmental Condition — Sample 1D Code ECOMNABI546/08/2023
Humidity: 57% !
Instrument Name & Lab 1D Stack Kit ECO/STAKS 110702 (Calibration Due dut:01.06.2024)
o ME [ a T
: Flue Gas Analyzer Borosi GB-0Z/ECO/LE/48
Stack Detaiis
1y Above the Ground Level{m} 30.0
j 2.0

IDAbove the Platform{m) . Ambieat Temperature (°C) } :
Material of Stack MS Stack Temperature (°C) 318.0 i
Stack Attached DG Set-10 Insile Diameter of Stack at sampling port (M) 0.40
Capacity of DG Set 2000 KVA Craoss Sectional Area of Stack (m?) 0.125

Shape of Stack Circular Velocity of Flue Gas (m/sec) 15.17

i Type of Fuel used HSD Flow Rate of Flue Gas {Nm%sec,) 0.956
Fuel Consumption (L/hr.) 310.0 Eoad {Amp.) 80%
Type of firing ! Automatic Pallution Control Unit -
: . R Detecrion Poliutant Concentration Limdt as per EC
8§ No. T A
2 EST PARAMETERS Unit PROTOCOL Range (st 15% Oy) issued by MoEF& CC
i. Non Methane Hydrocarbon (NMHC) mg/Nm? 1S-132710 £.2-90 17.5 100

Statement of Conformity: Anaiyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
" Note:
1. Test results relate 10 the hems sumpled &amps; tested.
2. Tesl report shall not be reproduced except in il witkout approval of the laboratory.
3. The test samples wilt be disposed ofafier one Month from the date of issue of test repors,

-~-End of Report----

Verified By t o.ri_zed By
Rugkuer o el
Technfeal Maniger Quality Manefzer

{ Vikas Kumar)
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coAMen ECOMEN LABORATORIES PVT. LTD.
ﬁﬁgﬁmm L7D. Second Eloor Hail, House No. B-1/8, Sactor-H, Aligan], Lucknow - 226 024
' Phone No. : 0322 - 4079201/2746282

E.maii; contactus@enomsn.in, Wobsite: www.acoenin, CIN - UT4240UPHEBIPTCO10601, GSTIN : BOAAATESITSHIZ
An approved Laboratory from Ministry of Environment; Forest and Clinzate Charge, Govit. of India, New Delhi

TEST REPORT .
FORMAT NG, ECOMQSFORMATAZ
: Amrit Bottlers Pvt. Ld,, LK No. TCISIN2IN00002 700F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/0276/2700/1 172023
1 CUSTOMER: . Fai
; ! (Dlj‘:’,')'”"“’r’ Dist. Faizabad [ e Date of Test Report | 20.11.2023
Type of Sample Stack Emission
Sample Registration No. | 0276 Name of Location DG Set 1010 KVA (Stack No.B)
Sampling Method 18: 11255 Sample Collected By ELPL Representative
| Date of Sample 09.11.2023 Time of Sample Collection 10:20 PM
| Collection
Date of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
Start Date of Analysis 10.11,2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Sampling Duration 32.0 min.
Environmental Temperature; 25+ 2 °C
Condition Homidity: 7% Sample 1D Code ECO/LABAR270:0/11/2023
Enstrument Name & Lab | Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
)] . ‘Flue Gas Anatyzer Borosil GB-0/ECQ/LE/048
Stack Details ! _
1) Above the Ground Level(m) 3.0 . o
[}Above the Platform{m) - Ambient Temperature (°C) 27.0 )
Material of Stack MS Stack Temperature (*C) 296.0
Stack Attached DG Set-8 Inside Dlameter of Stack at sampling port (M) 0.30
Capacity of DG Set 1010 KVA Cross Sectional Area of Stack (m®) 0.071
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.27
Type of Fuel used HSD Flow Rate of Flue Gas (Nm*/sec.) 1.084
i Fuel Consumption (L/kr.) 90.0 Load (Amp.) 80% -
| Type of firing Automatic Poilution Control Unit - T
Poliutant
. Detection Limit as per EC .
S No, TEST PARAMETERS Unit PROTOCOL Raage Concentration issued by MOEF&CC
(at 15% 0,) i
1. Particulate Matter (PM) | mg/Nm® | 1S 11255:Part 1:1985(Reaff.:2019) 10-1000 63.58 75 i
2. | Sulphur Dioxide (S02) | mg/Nm | IS 11255:Part 2:1985 (Reaff:2019) | 51000 | 1 15 -
3. | Nitrogen Oxides (NOX) | mg/Nm® | 1S 11255:Part 7:2005 (Reaff:2017) | 51000 | 4157 360 P
a. | Carbon Monoxide (CO) | mg/Nm? | 15:13270 029 | 13204 150 J -
Statement of Conformity: Analyzed parameters in above tested sample are within standard Iimit as per MOEF/CC & CPCB Standard. o
Note: 7
1. Test results relate to the items sampied &amp; tested.
2. Test report shall not be reproduced except in fulf without appraval of the laboratory,
3. The test samples will be disposed of after one Month from the date of issue of test report.
—~--End of Report-—-
Yerified By o Authorized By

B
TecM

Vikas Kumar
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ecoMen ECOMEN LABORATORIES PVT. LTD.

LASGRATORIES PVTLTD: Second Floor Hall, House No. B-4/8, Sectos-H, Aliganj, Lucknow - 226 024
Phone No, : 0522 - 4079201/2746282

E-nail: confactus@@ecoman.in, Website: www ocomen.in, CIN - U74210UP19892TCO10601, GSTIN : 0IAAACEGHTEHZI

An approved Laboratary from Minlstry of Environment; Forest and Climate Change, Govt. of India, New Bethi

TEST REPORT
FORMAT NO. ECO/SFORMAT/A2 .
Aumrit Botelers Pvi. Lud,, Test Report No. ECO/LAB/AS/O27672700/11/2023 |
NAME & ADDRESS OF Chandpur Harbans,
T : ist. Fai
CUSTOMER :Z:;:l;}hasemar, Dist. Faizabad Issue Date of Test Report 20.11.2023
Type of Sample Stack Emission
Sample Registration No. 0276 Name of Location DG Set 1010 KV A {Stack No.B)
Sampling Method 18: 11255 Sampie Collected By ELPL Representative
i Date of Sample Coltection | 09.11.2023 Time of Sample Collection 10:20 PM
Date of Sample Received | [0.11.2023 Time of Sample Received 12:30 PM
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Samplizg Duratlen 32.0 min. :
. . Temperature: 25 £ 2 °C :
Environmental Condition s Sample ID Code ECO/LABZM0/1 12023
! Humidity: 57%
I Instrument Name & Lab | Stack Kit ECO/STAK/ 10402 { Calibration Due de:01.06.2024)
D Flue Gas Analyzer Borosil GB-02/ECO/LEA48
Stack Details .
I} Above the Ground Level{m) 8.0 . a
“il)Above the Platform(m) - Ambient Temperature (°C) 270 .
i Material of Stack MS Stack Temperature (°C) 296.0
Stack Attached DG Set-8 Enside Diameter of Siack at sampling port (M) 06.30 i
Capacity of DG Set i0I6 KVA Cross Sectional Area of Stack (m%) 0.071 .
Skape of Stack Circular Velocity of Flue Gas {(m/fsec.) 15.27
Type of Fuel used HSD Flow Rate of Fiue Gas {(Nm’/sec.) 1.084
Fuel Cogsumption {L/hr.) 50.0 Eoad {Amp.) 80%
Type of firing Automatic Poltution Controt Unit - |
. Standard limit as per |
St No. TEST PARAMETERS Unit | PROTOCOL | Detection | Poltutant Concentration | )b per ency |
| . ; Range (at 15% O) ;
: Standarg §
[}
1. | Non Methane Hydrocarbon (NMHC) mg/Nm? | 15-13270 0.2-90 15.72 f 100

1fltatement of Conformity: Analyzed parameters in above tested sample are within standard 1imit as per MOEF/CC & CPCB $Standard.
ole:

1. Test resuits relate {0 the items sampled &amp; tested.

2. Testreport shall nol be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

—--End of Report----

Verified By

ot
Techﬁ%?‘ﬁﬁnager

Vikas Kumar
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EN LABORATORIES PVT. LTD.
b House No. B-1/8, Sector-H, &I’iggg:?mcknow - 226 024
o No. - 4079201127
oo cﬁfwg]mmmp‘rcmm, GSTIN : 0SAAACESOTEHNZE

An approved Laboratory from Ministry of Environime

nt, Forest and Climate Change, Gowvi. of India, New Delhi

TEST REPORT
FORMAT NO. ECOAQS/FORMAT/12
T Amrit Bottlers Pvt. Led,, ULR No, TCY53923000002701F |
! NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/ASAL76/2101/1 112023 1
CUSTOMER: ([:?l;l;asemar, Dist. Faizabad Issue Date of Test Report 10.11.2023
Type of Sampie Stack Emission
Sample Registration No. 0276 { Name of Locution DG Set F010 KV A (Stack No.-7)
Sampling Method I8, 11255 Sample Collected By ELPL Representative .'
Date of Sample Collection | 09.11.2023 Time of Sample Collection 10:55 AM !
Date of Sample Reteived 10.11.2023 Time of Sample Received 12:30 PM
| Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
! Weather Condition Sunny Sampiing Duration 30.0 min.
Environmental Condition | orperature: 23 = 2 °C Sample ID Code ECO/LAB/2T0H/11/2023
Humidity: 37%
Instrument Name & Lab Stack Kit ECO/STAK/ 110402 (Calibration Due dt:01.06.2024)
D Flue Gas Analyzer Borosil GB-O2/ECO/LEA4S
i Stack Details
' 1y Above the Ground Levelm) 8.0 T
[)Above the Platform(m) - J Ambient Temperature (C) 308
Maierial of Stack MS Stack Temperatare (°C) . 294.0
Stack Attached DG Set-7 1nside Diameter of Stack at sampling port {M) 0.30
Capacity of DG Set 010 KVA Cross Sectional Area of Stack (m?) 34.071
Shape of Stack Circuslar | Yelocity of Flue Gas (m/sec.) 1508
Fype of Fuel used HSD Flow Rate of Flue Gas (Nm'/set.) 1.070
Fuel Consumption (L/hr.) 90.0 Load {Amp.) 81% :
Type of firing [_ Automatic Pollution Control Unit - _f
| Poliutant Standard himit as
. Si No, TEST PARAMETERS Unit PROTOCOL Detection Range | Couceotration per MOEFCC &
! ‘ {at 15% Oy) CPCB Standard
1. | Particulate Matter (PM) | mg/Nm® | 1S 11255:Part 1:1985(Reaff.:2019) 10-1060 43.03 75
2. Sulphur Dioxide (502 me/Nm? 18 11255:Part 2:1985 (Reaff.:2019) 51000 2542 -
; 3. Nitragen Oxides (NCx) mg{Nm’_[ 18 11255:Part 7:2005 (Reaff.:2017) 5.1000 136.02 360
[ —
li 4, Carbon Monoxide (CO) | mg/Nm? FS:BT»‘U 0.2-90 | 108.81

Statement of Conformity: Analyzed parameters in above tested sample are within standard Yimit as per MOEF/CC & CPCB Standard.

Note:

1. Testresults refate to the items sampled &amp; tested.
2. Test repon shali not be reproduced except in fall wi thout approvat of the laboratory,
3. The test sampies will be disposed of after one Momth from the date of issue of test report,

Verified By

ANL-C
Techn y §1] ager
Vikas Kumar

(e st
e

—-End of Repost----

Authorized By




ecoMen ECOMEN LABORATORIES PVT. LTD.

LABORATORIES: PV LTD. $econd Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 624
Phona No. ; 0522 - AD79201/2746282

E-maik. conanius@ecomen.in, Websile: www.scomen.in, CIN - UT4Z10UP1983PTCO10601, GSTIN: OIAAACESOTERIZ!

An approved Labosatory from Ministry of Environment, Forest and CHmate Change, Govt. of india, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/12

Amrit Bottlers Pvt. Ltd, |
* . 2T6/2901/1172023
NAME & ADDRESS OF Chandpur Harbans, Test Report No ECO/LAB/ASAZ76
CUSTOMER: ist. Fai
('::’;';')'”em“’ Dist. Faizabad | | ¢ e Date of Test Report | 20.11.2028 ;
Type of Sample Stack Emission i .
Sample Registration No, | 0276 Name of Location DG Set 1010 KVA (Stack No.-7)
Sampling Method 15: 11255 Sample Collected By ELPL Represemative - i
Date of Sample Collection | 09.11.2023 Time of Sample Collection 10:55 AM |
Date of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
Start Date of Analysis 10.11.2023 End Date of Analysis 20.10.2023
Weather Condition Sunny Sampling Duration 30.0 min.
Emvironmental Condifion |- orature: 23% 2 7€ Sample 1D Code ECO/LABR701/11/2023
Humidity: 57%
Instrument Name & Lab | Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
1D Flue Gas Analyzer Borosi] GB-OXECO/LE/ 48
Stack Details
[) Above the Ground Eevelim) 80 . .
IT)Above the Platform(m) - Ambient Temperature (*C) 306
Material of Stack MS Stack Temperature (*C) 294.0
Stack Attached DG Set-7 Inside Diameter of Stack at sampling port (M) | 0.30
Capacity of DG Set 1010 KVA Cross Sectional Area of Stack (m?) * 0.071
Shape of Stack Circufar Velocity of Flue Gas (m/fsec.) 15.08
Type of Fuel used HSD Flow Rate of Flue Gas (NmP/sec.) LO70 .
Fuel Corsumption {L/hr.) 90.0 Load {Amp,) 2%
Type of firing Automatic Potlution Contrel Unit -
' . Staodard limil as per
Sk No TEST PARAMETERS Unit | PROTOCOL | Defection | Pollutant Concentration |\ 1oy 0o o cpcp _I
Range (a1 15% Oy) !
Standard
{oL Non Methane Hydrocarbon (NMHC) | mg/Nm® | 15 13270 0.2-90 9.67 100
i

Statement of Conformity: Analyzed parameters in above lested sample are within standard Limit as per MOEF/CC & CPCR Standard.
Note:

I. Test resuits refate to the items sampled &amp; tested.
2. Test report shall not be repraduced except in full without approval of the laboratory.
3. The test sampies will be disposed of after one Month from the date of issue of test report.

~-~End of Report--—--
Verified By _ Authorized By .
Tech anager Qu¥li
Vikas Kumar Abhishek

T
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ECOMEN LABORATORIES PVT. LTD.
Second Elgor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226.024

Phone No. : 6522 - 8679201/2746282

ite; wivw.ecomen.in, CIN - UT4250UP1388PTCO10601, GSTIN : VSAAACEGITEHTZ

An approved Laboratory from Ministry of Envi

ronment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NO, ECO/QS/FORMAT/12
Amrit Bottlers Pvt. Ltd,, ULR No. TC953923060002702F
NAME & ADDRESS QF Chandpur Harbans, Test Report No, ECO/LABASHZTORTONIL23 |
USTOMER: i i
1 CUSTOMER f’J'l’,';’”'“”  Dist. Faizabad 1\ e Date of Test Repors | 20.11.2023
! Type of Sample Stack Emission
| Sample Registration No. | 0276 Name of Location | DG Set 1010 KVA (Stack No.6)
I Sampling Method [S: 11255 Sample Collected By |"ELPL Representative
| Date of Sample Collection | 09.11.2023 Time of Sampie Collection | 11:30 AM :
* Date of Sample Received | 10,11.2023 Time of Sample Received 12:30 PM P
| Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Sampling Duration 31.0 min,
g . Temperature: 25+ 2 °C
7
. Environmental Condition FumiBiy 57% Sample ID Code | ECO/LAB/2702/11/2023
Instrument Name & Lab | Stack Kit ECO/STAK/110/02 {Calibration Due du:(1.06.2024)
131) Fiue Gas Analyzer Borosii GB-0XECCO/LE/048
Stack Details I
T) Above the Ground Level(m) 8.0 . R !
THAbove the Platforom) - Ambient Temperature (°C) ! 320
¢ Material of Stack M8 Stack Temperature (°C) . 2980
| Stack Attached DG Sel-6 Inside Diameter of Stack at sampling port (M) 0.30
Capacity ef DG Set 10T KVA Cross Sectional Area of Stack (m?) 0.671
Shape of Stack Circular Velocity of Fiue Gas (m/fsec.) 14.74 }
Type of Fue! used HSD Flow Rate of Flue Gas (Nnr*/sec.) 1.046 :
Fuel Consumption {(L/hr.) 90.0 Load {(Amp.) 25% ;
Type of firing Aulomatic Pollution Control Unit ) - l
r Detection | Polluiznt Staadard Umil a5 per .
| $I.No. | TEST PARAMETERS |  Unit PROTOCOL e | Contentration | MOEF/CC & CPCB .
] B¢ (st 15% O) Standard = :
1. | Padiculate Matter (PM) | mg/Nm? | IS 11255:Part 1:1985(Realf.:2019) 10-1000 4.6 75
| 2. I Sulphur Dioxide {§0z) | mg/Nm? | 1S [1255:Pary 2:1985 (Reaff.:2019) 5-1000 208 -
3 Nitrogen Oxides {(NOx) | mg/NaY [ I8 11255:Pan 7:2005 (Reaf?.:2617) 51000 t17.4 360
4. Carbon Monoxide (CO) | mg/Nm?® | 18:§3270 0.2.90 787 150

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard,
Note:

|. Test results relate to the items sampled &amp; tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test sampies will be disposed of after one Month from the date of issue of test report.

---End of Report----

Verified By .

Aot s =
Technical Vianager

Vikas Kumar




ECOMEN LABORATORIES PVT. LTD.
Sacond Floor Hall, House No, B-18, Suctor-i, Aliganj, Lucknow - 226 024 .

ecoMen

LABORATORES PYT LID.

An approved Labovatory Ministry of

Phono No. © 0522 - AGTIZ012766282

E-mail: contactus@ecomen.in, Website: m., CIN - U?ﬁZ?OUP1%CB1m1. GSTIN - OAAACESDTSHI
—  Labora inietre of Environment, Forest and Climate Change, Govt. of India, New Delbi

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/2
Amrit Bottlers Pvt. Led. '
* 7 LL/20.
NAME & ADDRESS QF Chandpur Harbans, Test Report No. ECO/LAR/AS/0276/2702/ 2
CUSTOMER: ist. Fai
3}“;’;’““‘”’ Dist. Faizabad | | e Date of Test Report | 20.11.2023
Type of Sample Stack Emissicn
Sample Registration No. | 0270 [Name of Location DG Set 1010 KVA (Stack No.§)
Sampling Method [$: 11255 Sample Collected By ELPL Representative
| Date of Sample Collection | 09.11.3023 Time of Sample Collection | 11:30 AM__
Date of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
Start Date of Analysis 19512023 End Date of Anslysis 20.11.2023
Weather Condition Sunny Sampling Duration 31.0 min,
Enrvironmental Condition TemPeralure: 25£27C | Sample ID Code ECOMLAB/R2702/11/2023
Humidity: 57%
Instrument Name & Lab | Stack Kit ECO/STAK/1 10402 (Calibration Due di:01.06.2024)
)] Flue Gas Analyzer Borosit GB-02/ECO/LEA48
Stack Details
I) Above the Groomd Level{m) 80 .
[iD)Abave the Platform(m) - Ambient Temperature (*C) 32.0
{ Material of Stack MS Stack Temperature (°C) 298.0
Stack Attached DG Set-6 Iastde Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set 1010 KVA Cross Sectional Area of Stack (m?) 0.07]
Shape of Stack Circular Velocity of Flue Gas (m/s¢c.) 14.74
Fype of Fuel used HSD Flow Rate of Flue Gas (Nm’/sec.) §.046
| Fuel Consumption {{L./hr.) 90.0 Losd ¢Amp.} 85%
; Type of firing Automatic Pollution Couatrol Unit -
! R Standord limitss |
8. Na. TEST PARAMETERS Uit | PROTOCOL D;‘““"" ""”""‘: f;,:‘f“"‘““ per MOEFICC & |
aoge (ot 15% 09 CPCB Standard
1. Non Methane Hydrocarbon (NMHC) | mg/Nm? ‘ 18:13270 0.2-90 17.70 100

Nate:

I, Test resulis refate to the items sampled &amp; tested.

Statement of Conformity: Analyzed parameters in above teﬁted sample are within standard imit as per MOEF/CC & CPCB Standard.

2. Test report shall not be reproduced except in full without approval of the Jaboratory.
3. The test samples wiil be disposed of after one Month from the date of issue of test report.

Verified By

—-Ead of Report-—

pob o 7

Tecl‘%‘ca}hﬁﬁager
Vikas Kumar
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ECOMEN LABORATORIES PVT. LTD. .
Second Figor Hall, House No, §-1/8, Sector-H, Aligan], Lucknow - 226 024
Phone No. : 1522 - AUTH201/2146282
E.mail; pontachm@acomen.in, Wobsite: www.ecomanin, CIN - U74210UP1989PTCOTI601, GETIN : 0SAAACESRTER1Z!

4 meestamy feom Ministry-of Environment, Forest and Climate Change, Govt. of india, New Delhi

ecoMen

EABORKTORIES PVILTD,

TC.4539

?TI f‘. . Coo e A RETEREE Y A e Ry R A
TEST REPORT
FORMAT NQ. ECO/SFORMAT/IZ

Amrit Bottlers Pvt. Ltd., ULR No. TC953923000002 703F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/ASAIZI6/2703/11/2023
CHSTOMER: i i

R?']’,')'”““”’ Dist. Faizabad | 1 ocue Date of Test Report | 20,11.2023
Type of Sample Stack Emission
Sample Registration No. 0276 Nane of Location DG Set 1010 KVA (Stack No.-5)
Sampling Method 1S: 1i255 Sample Collecied By ELPL Representative
Date of Szample Collection | 09.11.2023 Time of Sample Collection 12:05 PM
Date of Sample Received | 10.11.2023 Time of Sample Received 1230 PM i
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023 J'l
Weather Condition Sunny Sampling Duration 27.0 min.* {
Esyironmental Condition |-mperewre: 2322 °C Sample 1D Code ECO/LAB/2703/11/2023 b

Humidity: 57% |
Instrument Name & Labk | Stack XKit ECOSTAK/10/02 (Calibration Due d1:01.06,2024) ;
iD Flue Gas Analyzer Borosil GB-02/ECO/LE/(48 i

| Stack Details
b Above the Ground Level{m) 8.0 B
1HAbuve the Platformum) - Ambient Temperature (°C) 32.8
i Material of Stack MS Stack Femperature (*C) 296.0
Stack Attached DG Set-5 Tnside Diameter of Stack at sampling port (M) 0.30 1}
Capacity of DG Set (010 KVA | Cross Sectional Area of Stack (m?) 0.071 !
Sbape of Stack Circular Velocity of Flue Gas {misec,) 14,51
Type of Fuel used HSD Flow Rate of Flue Gas (Nmé¥/sec.) 1.030
| Fuel Consumption {L/hr.) 20.0 Load (Amp.) 2%
[ Type of firing Automatic | Pollution Control Unit -
r Detection Pottutant Standarg limit as per
8L No. | TEST PARAMETERS Unit PROTOCOL Range Concentration MOEF/CC & CPCB
: | (at 15% 03) Standard *
1+ | Porticulate Matter (PM) | mg/Nm? | IS [1255:Pars ):1985(Reaff.2019) | 10.1000 54.92 5 ..
2, Sulphur Dioxide (502) | mg/Nm? | ES 11255:Past 2:1985 (Reaft.:2019) 5.1000 23.2¢ - 2
Pood Nitrogen Oxides (NOx} | mg/Nm® | LS 11255:Part 7:2005 (Reaff.:2017) 5-1000 113.79 380
i 4, Carbon Meoncxide (CO) | mgMm® | 1$:13270 0.2-90 117.75 150 |

Statement of Conformity: Analyzed parameters in above tested sample are within standard fimit as per MOEF/CC & CPCR Standard.
Naie:

L. Test results refate to the items sampled & amp; tested.
2. Test report shall not be reproduced except it full without approval of the laboratory.
3. The test samples will be disposed of after ane Month from the date of issue of test report.

Verified By

—--End of Report--—-

ﬂ\mr"“_:..ﬂ

Tech
Vikas Kumar

anager

Authorized By

..
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ecoMen ECOMEN LABORATORIES PVT. LTD,
LABORASORIES PYT LTD. Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. ; 0522 « wszwzmazaz
E-maill mnmius@ewmmiﬁ, Website: wwecomen.in CiN - U742163¥.EP1989P1‘0010601 GSTIN . OSALACEGDTEHTZE

An approvied Laboratory from Ministry of Envifonment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

FORMAT NO, EC(.’.Qa’({iﬁ:"!?()]li't'!f\'l‘f!23

Amrit Botilers Pvt. Ld,, ]
NAME & ADDRESS OF % Chandpur Harbans, Test Report No. ECO/LAB/ASI0276/2703/11/2023 ;
CUSTOMER: i i i
::;’:’,;'”‘m"‘ Dist. Faizabad |\ ve Date of Test Report | 20.11.2023
: Type of Sample Stack Emission :
[ Sample Registration No. 0276 Name of Location DG Set J0H) KVA (Stack No.5) [
Sampling Methad 18: 11255 Sample Collected By ELPL Representative
Date of Sample Collection 09.11.2623 Time of Sample Colieciion 12:05 PM i
Date of Sample Received 10.11.2023 Time of Sample Received £2:30 PM :
: Start Date of Analysis i0.11.2023 End Date of Analysis 20.11.20623
i Weather Condition Sunny Sampling Daration 27.0 min. [
Enviconmental Condition |00 Porature: 2822 °C Sampte [ Code ECO/LAB/2703/11/2023
. Humidity: 57% i
, Stack Kit ECO/STAK/E10/02 (Calibration Due dt:(1,06.2024) i
Instrument Name & Lab ID | s Analyzer Borosil GB-02/ECONEA48 !
| Stack Details
i 1) Abeve the Ground Level(m) 3.0 i , .
1}Above the Platform(m) : Ambient Temperature (C) 328
Material of Stack MS Stack Temperature (°C) 206.0
Stack Atiached DG Set-5 Inside Diameter of Stack at sampling port (M) 030
Capacity of DG Set 1018 KvA | Cross Sectional Area of Stack (m?} 0.071
Shape of Stack - Circular Velocity of Flue Gas (m/sec.) 14.5]
Type of Fuel used HSD Flow Rate of Flue Gas {Nm/sec.) 1.030
Fuel Consumption (L/hr.) .0 Load (Amp.) 82%
Type of fiving Automatic | Pellution Control Unit - a
J | Detection Pollutant Standard limit s per
| SiNe TEST FARAMETERS I Unid PROTOCOL Rs Concentration MOEF/CC & CPCB
i ; e (at 15% ©02) Standard | ;
|1 | Non Methane Hydrocarbon (NMHC) . mg/Nm# | 15-13270 | 0290 J 1144 100 ’
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. -
Note:

1, Test results relate 1o the items sampled &amp: tested.
2. Test report shall not be reproduced except in full without approval of the laborgtory,
3. The {est samples will be disposed of after one Month from the date of issue of test report,

~-Ead of Report--- “

Verified By Authorized By
éi%w T v :
O A

TFech Nanaper Quality Kaliger i

Vikas Kumar AbhigfrelCKiTIeStaeh




ecoMen

{ABORATORIES PYTLYD.

E-mail. conf

ECOMEN LABORATORIES PVT. LTD.
Sscond Floor Hall, Houss No. B-1/8, Séctor-H, Aliganj, Lucknow - 226 024

122

Phone No. - 0523 - 407T0204/2T46282

In, Website: www.ecomen.in, CB - UTA210UP198SPTCO10601, GSTIN : USAAACESITEHIZ

An 2pproved Laboratory from Minisiry of Environment, Forest and Climate Change, Govt-of India, New Dethi

TEST REPORT

FORMAT NQ. ECO/QSFORMAT/IL
F Amvit Bottlers Pvt. Ltd., ULR Ne. TC953923000002704F
NAME & ADDRESS OF Chaadpur Harbans, Test Report No. ECO/LAB/ASARTO2T04/11/202)
CUSTOMER: ?(j"[’,‘;”e““'” Dist. Faizabad | ¢ e Date of Test Report | 20.11.2023 l\
Type of Sample Stack Emission
Sample Registration No. | 0276 Name of Location DG Set 500 KVA (Stack No-3)
Sampling Method I1S: 11255 Sampie Collected By ELPL Representative
Date of Sample Coltection | 09.11,.2023 Time of Sample Coliection 01:13 PM
}%ale of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
Start Date of Anzlysis 10.11.2023 End Date of Annlysis 20.11.2023
Weather Condition Sunny Sampling Duration 33.0 min.
Environmental Condition |-nomgeraie: 2542 C Sample I Code ECO/LABR704/11/2023
Humidity: 57%
lnsteument Neme & Lab | Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
D Flue Gas Analyzer BorosH GB-02/ECO/LE/048
Stack Details -
1} Above the Ground Level{m) 20
1jAbove the Platform{m) - Ambient Temperature (*C) 320
Material of Stack M5 Stack Temperatare (*C) 2820
Stack Autached DG Set-3 Inside Diameter of Stack at sampling port (M) 0.30
Capacity of DG Set 500 KVA Cross Sectional Area of Stack (m? 0.071
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 1320 -
Type of Fuel used HSD Fiow Rate of Flue Gas (Nm*/sec.) 6.937
[ Fuel Consumption (1./hr.) 80.0 Load {Amp.) 85%
| Type of firing Avtomatic Pollution Control Unit ' -
Detection Pollutant Standard limit as per
SI. Ne, | TEST PARAMETERS {Unit PROTOCOL Range Concentration | MOEFACC& CPCB
(at 15% O,) Stondard
f. Particutate Matter (PM} | gm/Kw-br | IS 11255:Part i:1985(Reafl.:2019) 10-2000 0.052 0.2
2. Sulphur Dioxide (502} | gm/Kw-hr | IS 11255:Part 2:1985 {Reafi.:2019) 51000 0.021 -
b3 Nitrogen Oxides (NOx) | gm/Kw-hr | IS 11255:Part 7:2005 (Reaff.:2017) 5.1000 0.075 4.0 (NOX+HC)
1_ 4, Carbon Monoxide {CO) | gm/Kw-hr | 1$:1327¢ 0.2-% 1164 35
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. -
Note:

1. Tesl results relate to the items sampled &amp; tested,
2. Test report shali not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test repori.

---End of Report—-

Verified By Authorized By

Lapu . '- ’“’K/
TechnM Q,‘éﬁé;hmgﬁ

Vikas Kumar Abhish ;
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ecoMen ECOMEN LABORATORIES PVT. LTD.
LABORATORIES PVT LTD. Second Floor Hall, House No. B-18, Sacfor-H; Aligan], Lucknow - 226 024
Photia No. © 0522 - 8079201/2746282
£-mail: contictus@ecemen.in, Website: www.ecomen.in, CIN - UT4210UP1389PTC010601, GSTIN : 09AAACESOTEH1ZI

An awmed Laboratory from Ministry of Enviranment, Forest and Climate Change, Govt. of india, New Delh!

TEST REPORT '
FORMAT NO. ECO/QS/FORMATAZ *
T Amrit Bottlers Pvt. Lid,, .
; Repo . X B. T
NAME & ADDRESS OF Chandpur Harbans, Test rt No ECO/LAB/AS/0276/2704/112013
i CUSTOMFER: i [ : .
: ?Jg'mmr‘ Dist. Faizabad 1 ) ue Date of Test Report | 20.11.2023
Type of Sample Stack Emission
Sample Registration No. 0276 Name of Location DG Set 500 KVA (Slack No.-3)
Sampling Method 18: £1255 Sampile Collected By ELPL Representative
Dage of Sample Collection | 09,11,2023 Time of Sample Collection 0113 PM
Date of Sample Received | 10.11.2023 Time of Semple Received 12:30 PM
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Sampling Duraties 33.0 min. |
| Environmental Condition | ompertiurs: 252 °C Sample 1D Code ECO/LAB/2704/1 112023
Hurnidity: 57%
; Fnstrument Name & Lab | Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024)
(1D Flue Gas Analyzer | Borosil GB-0ZECO/LEA4S
Stack Details '
I} Above the Ground Level{m) 8.0 ent T . 1.0
11)Above the Platform({m) - Ambicat Temperature (°C) . *
Material of Stack MS§ Stack Temperature (°C) 2820
Stack Attached DG Set-3 Inside Diameter of Stack at sampling port (M) 0.30
¢ Capacity of DG Set 500 KVA Cross Sectional Area of Stack {m?) 0.071
Shape of Stack : Circular Velocity of Flue Gas (m/sec.} 13.20
Type of Fuel used HSD Fiow Rate of Flue Ges (Nm¥/sec.) 0.937
Fue! Consumption {L/hr.} 80.0 Load (Amp.) 85%
"Type of firing Automatic | Pellution Control Unit - ]
T ! B Detection I Pollutant Standard limit as per
81, Ni TEST PARAMETERS ; Unit PROTOCOL Ra : Concentration MOEF/CC & CPCB
; ; "B (at15% Oy) Standsrd
i 1. Hydrocarbon (HC) gm/Kw-hr 15-13270 0.2-90 0.55 . 40 (NOx+HC) T

Statement of Conformity: Analyzed parameters in above tested sample are within standard imit as per MOEF/CC & CPCB Standard.
Mote:
1. Test resuits relate 1o the jtems sampled &amp; tested.
2. Test report shall not be reproduced except in full without approval of the laboratory,
3. The test samples will be disposed of afler one Month from the date of issue of test report.

«-~End of Report—---
Verified By Authorized By
Technical ¥Manager Quali £
Vikas Kvmar Abhlshek' e
‘f .Sliwﬁ e

e
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ECOMEN LABORATORIES PVT. LTD.

Second Eloor Hall, House No. B.1/8, Sector-H, Afigan), Lucknow - 236 824
Phone No, © 6522 - ABYS0VRT46282
E-malls contactus@ecomon.in, Website: www.ecomen.in, CiN - YTAZAIBUP93IPTC 0604, GSTIN ; 0SAAACESOTSHIZE

ﬁnmmeMMMWﬁmmmem-cw,moﬁndia, Neow Delhi

LABORATORIES PV LD,

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12
] Amrit Bottlers Pvi. Ltd., ULR No. TCISI91300002705F
NAME & APDRESS OF Chandpur Harbans, Test Report No. ECO/NLAB/ASAZT6215/11/2023
CUSTOMER: ist, Fai
?J';f;”“m’" Dist. Faizabad | 1. ue Date of Test Report | 20.11.2023
Type of Sample Stack Emission
Sample Registration No. | 0276 Name of Location DG Set 500 KVA (Stack No.-4)
Sampling Method 1S: 11255 Sample Collected By ELPL Representative
Date of Sample Collection | 09.11.202 Time of Sample Coflection 02:00 PM
¢ Date of Sample Received | 10.17.2023 Time of Sample Received 12:30 PM
[ Start Date of Analysis 10.57.2023 End Date of Analysis 20.11.2023
| Weather Condition Sunny Sampling Daration 2%.0 min.
- Temperature: 25+ 2 °C
} oy
E Environmental Condition Trumidity: 57% Sample ID Code ECO/LABR705/11/2023 !
Instrument Name & Lap | Stack Kit ECO/STAK/110/02 (Calibration Dye di:01.06.2024)
ID Flue Gas Analyzer Borosil GB-02/ECOMEN48 ]
i Stack Details ‘
| 1) Above the Ground Level{m) 8 . . f '
| 11y ABave the Piatfarm(m) - Ambient Temperature (°C) 325 i
Material of Stack MS Stack Temperature {(*C) 286.90
Stack Attached DG Set-4 Tnside Dizameter of Stack at ssmpling port (M) 0.30
Capacity of DG Set 500 KVA Cross Sectional Area of Stack (m?) 0.071 }
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 13.68 | >
Type of Fuel used HSD Flow Rate of Flue Gas (Nen*/sec.) 0.9 ;
Fuel Consumption (L/hr.) 80.0 Load {Amp.) 85%
[ Type of firing Automatic | Pollution Control Unit - ]
{ Detecti Pollutant Standard limit 25 per
- Si.No. | TEST PARAMETERS Unit PROTOCOL Reoge | Comcentration | MOEF/CC & CPCB
e (8t 15% Oy) Standard
i Particulate Matter (PM) | gm/Kw-hr | [S 11255:Part 1:1985(Reaff.:2019) 10-1000 0.044 0.2
! 2. Sulphur Dioxide ($02) | govKw-hr | [$ 11255:Part 2:1985 (Reaffi2019) 5. 1000 0.020 - .
U3, Nitrogen Oxides (NOx) | gm/Rw-hr } IS T1255:Part 7:2005 (Reaff.:2017) 5 - 1000 0.069 4.0 (NOX+HC) |
4. | Carbon Monoxide (CO) | gm/Kw-hr | 15:13270 0.2-90 1.258 3.5
Statement of Confermity: Analyzed parameters in above tested sample are within standard fimit as per MOEF/CC & CPCB Standard.
Note:
1. Test results relate to the ilems sampled &amp; tested,
2, Test report shall not be reproduced except in full withow approval of the laboratory. R
3. The test samples will be disposed of after one Month from the date of issue of test report, ' s
-—-End of Repori-—--
A_uthorized By

Verified By
! b_,\o"'" - N
Techs W

Vikas Kumar




eco/Men

LASORATORIES PYT TD.

725

ECOMEN LABORATORIES PVT. LTD.

Phone Ko. ; %522 - 4079201/27406282
E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - 074210U_P1939FFC‘(31 0601, GETIN : 0BAAACESOHTEHTZI

Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024

~ An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of india, New Dethi

-

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12
J Amrit Bottlers Pvt, Ltd., i
T :
1 NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/G2ZT6/2705/11/2023
] ER: ist. Fai ’
| cusToM 31":)’“““'"' Dist. Faizabad | | e Date of Test Report | 20.11.2023 :
i Type of Sample Stack Ermission
| Sample Registration No, | 0276 Name of Location DG Set 500 KVA (Stack No~d) |
I Sampling Method 18: 11255 Sample Collected By ELPL Representative 1.
{Date of Sample Collection | 09.£1.2023 Time of Sample Collection 02:00 PM
Date of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
i Start Date of Anatysis 10.11.2023 End Date of Anafysis 20.11.2023
| Weather Condition Sunny Sampling Durstion 28.0 min.
Environmental Condition +—omporure: 23 £ 2°C Sample ID Code ECO/LAB/T05/11/2023
Humidity: 57% |
instrument Name & Lab | Stack Kit ECO/STAK/ 10402 (Calibration Due dt:01.06.2024)
I Flue Gas Analyzer Borosit GB-02Z/ECO/LE/48 '
Stack Details
1) Above the Ground Level{m) 8.0 .
- ii)A bove the Platform(m) - Ambient Temperaiure (°C) 325
Material of Stack MS Stack Temperature (°C) 286.0
Stack Altached DG Se1-4 nside Diameter of Stack at sampling port (M) 030
_ Cagacity of DG Set 500 KVA Cross Sectional Area of Stack (m?) 0.0Mm
i Shape of Stack Circular | Velocity of Fue Gas (m/sec.) ' 13.68
Type of Fuet used HSD Flow Rate of Flue Gas {Nm¥/sec.} 0.971
Euel Conswmpiion {L/hr.) 80.0 Load (Amp.) 85%
Type of firing Automatic Pollution Control Unit -
! Standard limit as per |
L TEST , Detection Pollutant Coneenlration :
SI No, | Unit PROTOCOL . MOEF/CC & CPCB
! PARAMETERS Range (at 15% Oy) Standard t
1. Hydrocarbor (HC) | gmKw-hr 1$:13270 0.2-90 1.05 4.0 (NOx+HO)

Noge:

L. Test results relate to the iterns sampled &amp; fested.
2. Test report shalt not be reproduced except in fisli withowt approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

---End of Report--—

‘ Tecm%

VYikas Kumar

Statement of Conformity: Analyzed parameters in above (ested sample are within standard fimil as per MOEF/CC & CPCB Slandard;
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ECOMEN LABORATORIES PVT. LTD.
Second Floor Hall, House No, B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone Ko, : 0522 - 4079201/2746282 .
E-mail: contactusi@ocomen.in, Websie: vearw.etomen.in, Cil - U74Z9DUP19BRPTCOIDEDY, GETIN: PSAAACESDITEMSZL

‘A approved Labaratory from Ministry of Environment, Forest and Climale Change, Govt. of India, New Dethi

ecoMen

TEST REPORT
FORMAT NO, ECOA)SFORMAT/12 .
Amrit Botilers Pvt. Ltd., ULR No. TC953923000002T08F J
NAME & APDRESSOF | Chandpur Harbans, Dabhasemar, | Test Report No. ECOMLABASAO2T6RI08N 12023 |
' Dist. Faizabad (U.P) Issue Date of Test Report | 20.11.2023
Type of Sample Stack Emission
Sample Registration No. 0276 Name of Location Boiler Emyjssion
Sampling Method I18: 11255 Sample Collected By ELPL Representative
Date of Sample Collection | 09.11.2023 Time of Sample Collection | 1145 AM |
Date of Sample Received | 10.11.2023 Time of Sample Received | 12:30 PM 1
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Cloudy Sampling Duration 34.0 min,
Environmeatai Condition Tem]?cl"alure: 2227 Sample ID Code J ECO/LAB/2708/11/2023
Humidity: 57%
Tnstrument Name & Lab | Stack Kit ECO/AR/STACKS38 (Calibration Due dr01.06.2024)
ib Flue Gas Analyzer Borosil GB-02/ECO/LE/48
Stack Details . !
) Above the Ground Level (m) 30.0 .
I Above the Platform{m) 70 Ambient Temperatsre (°C) 31.50
Material of Stack M.S. Stack Temperature (*C) 128.0
Stack Attached Boifer (UP 7368) | Inside Diameter of Stack at sampling port (m} 1.00
Capacity of Boiler 8 Ton/ Hr. Cross Sectional Avea of Stack (M?) (.785
Shiape of Stack Circular Velocity of Flue Gas (m/sec.) £.83
Type of Faet Used Briquette Flow Rate of Flue Gas (Nm¥/sec.} , 6.931 g
Fuet Consumption{T/day) 18.0 ] ] P
Operating Load (T/Hr.) 4.5 Type of Firing . _ Automatic .
. Poliutant Standard limit as ,
St.No. | TEST PARAMETERS | Unit PROTOCOL Detection | - entration | PETMOER/CC | ;
Ramge & (ot 124C0,) acres |
Standard i
1. Particulate Matter (PM} | mg/Nm® | IS 11255:Part 1:1985{Reaff.:2019) 10-1600 348.9 800.0 I
2. Sulphur Dioxide (S02) | mg/Mm® [ IS 11255;Pant 2:1985 (Reaff.:2019) 5.1000 286 -
I3 Nitrogen Oxides (NOx) | mg/Nm? | IS 11255:Part 7:2005 (Reaff.:2017) 51000 59.1 .

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
i Note: i

1, Test results relate to the items sampled & amp; tested.
2. Test report shali not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of afier one Month from the date of issue of test report.

----End of Report----

Vikas Kumar
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Kl

An approved Laboratory from Ministry of Enviromsment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT

Humedily: 57%

FORMAT NO. ECO/QS/FORMAT/I2
. Amrit Bottlers Pvt Lid,, ULR No. TCI53923C00002709F
MNAME & ADDRESS OF
CUSTOMER: Chandpur Harbsas, Dabhasemar] Test Report No. ECO/LAB/AS/O276/2700/11/2023
Dist. Faizabad (U.P) | Issue Date of Test Report | 20.11,2023
Type of Sample Stack Emission
Sample Registration No, 0276 Name of Location Boiler Emission
Sampling Method IS: 11255 Sample Collected By ELPL Representative
Date of Sample Collection | §9.11.2023 Time of Sample Collection | 12:40 PM . :
Date of Sample Received 10.11.2023 Fime of Sample Received | 12:30 PM
Start Date of Analysis 10.11.2023 End Date of Analysis 20112023
YWeather Condition Cloudy Sampling Duration 36.0 min. !
| Environmental Condition |.cporare: 23 £ 2°C Sample 1D Code ECO/LAB/70/1 172023

: [nstrument Name & Lab

Stack Kit

ECO/AR/STACK/3R ¢Calibration Due dt:01.06.2024)

| ID Fiue Gas Analyzer Borosi GB-02/ECO/LE/048
[ Stack Details
T L w
Material of Stack M.5. Stack Temperature (°C) 138.0
Stack Attached Boiler {LUP 6808) | Enside Diameter of Stack at sampling port (m}) i.0 _’
Capacity of Boiler 6 Ton/ Hrs. Cross Sectional Avea of Stack (M%) 0.785
'| Shape of Stack Circular Velocity of Flue Gas (m/sec.) 8.45
* Type of Fuel Used Briquelte Flow Rate of Flue Gas (Nm*/sec,) 6.633
Fuel Consumption(kg/day) 5000 - { Firin Automatic
Operating Load {T/Hr.) 4.5 _I ypeo ¢
SL No. | TEST PARAMETERS |  Unit PROTOCOL D;::::‘:“ Co::lei:::;:on S”""g;dc‘;*‘ ;
_ (2112%C0) | P
. ). Particulaie Matter (PM) | mg/Nm® | IS 11255:Past 1:1985(Reaff.:2019) 10-1000 283,56 8000 |
P2 Sulphur Dioxide (502} | mg/Nm? | IS 11255:Part 2:1985 (Reafl. 2019} 5-1000 232.34 - .
3. Nitrogen Oxides (NOx) | mg/Nn® | 1S 11255:Pant 7:2005 (Realf.:2017) 3.1000 6465 - :

Statement of Conformity: Analyzed parameters in above tested sample are within standard }imit as per MOEF/CC & CPCB Standard.

Note:

|. Test resulis relate io the items sampled &amp; tested.
2, Test report shalf not be reproduced except in full without approval of the iaboratory,
' 3. The test samples will be disposed of after one Month from the date of issue of test report,

Verified By

—~=-End of Report-—

' Tecm:’

Vikas Kumar
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ECOMEN LABORATORIES PVT. LTD.

‘Second Floor Hall, House No. B-1/8, Sector-H, Aligan), Lucknow - 226 024
Phone No. : 0522 - 4075209/2746282

CIN - B7A210UP1989PTCO10601, GSTIN %MACEBB?GHTZ!

7(:-9539 '

An approved Lahoratory from Ministry of Envirenmeant, Forest and Climate Change, Govt. of India, New Del

TEST REPORT
FORMAT NO. ECOAQS/FORMAT/
Amrit Bottlers Pve, Lad., ULR No. TCH53923000002710F
NAME & ADDRESS OF Chandpuor Harbans, Test Report Ne. ECOQ/LAB/AS/H276/2710/11/2023
CUSTOMER: Dabhasemar, Dist. Faizabad | et R 28.11.2023
(U.P) N Issue Date of Test Report } L1
Type of Sample Stack Emission
Sample Repistration No, 0276 Name of Location Boiler Ernission
Szmpling Method 18: 11255 Szmple Collected By ELPL Representative
Date of Sample Coliection 09.11.2023 TFime of Sample Coliection | 03:40 PM |
Date of Sample Received 10.11.2623 Time of Sample Received | 12:30 PM i
Start Date of Analysis 10.11.2023 | End Date of Analysis 20.11.2023 :
Weather Condition Cloudy Sampling Duration 33.0 min, |
125820 .
Environmental Condition | —omporaure: 25£2 7 Sample ID Code ECOLABR710/11/2023
Humidity: 57% ]
. Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024) |
Instrament Name & Lab 1D 1 = Gas Analyzer Borosil GB-02/ECO/LE/AS |
( Stack Details B
1} Above the Ground Level{m) 30.0 .
TIjAbove the Plattorm(m) . Ambient Temperature (°C} 3.0
Material of Stack M.S. Stack Temperature (°C) 143.0
Stack Attached Boiler (LP 8589) | Imside Diameter of Stack at szmpiing port (m) 1O
Capacity of Boller 8 Ton/ Hrs. Cross Sectional Area of Stack (M?) 0.785 |
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 8.83
Type of Fuel Used Briquette Flow Rate of Flue Gas (Nm¥/sec.) 6931
Fuel Consumption{kg/day) 5000 T . .
Operating Losd (1707} 25 ype of Firing Automatic
. Pollutant I
Si.No. | TEST PARAMETERS |  Unit PROTOCOL Detection | Concentration | St2odacdsss
nee (e124C0y | P
1. Particulate Maiter (PM) | mg/Nm?® | IS 11255:Pari 1:1985(Realf.:2019) 10-1000 33861 800.0
2. Sulphur Dioxide (50:) | mg/Nm? | IS 11255:Pan 2:1985 (Reaff.:2019) 5-1000 25.35 - :
3. | Nitrogen Oxides (NOx) | mg/Nm? | 1S 11255:Part 7:2005 (Reaff..2617) |  5.1000 $6.44 -

Statement of Conforntity: Analyzed parameiers in above tested sample are within standard Jimit zs per MOEF/CC & CPCB Standard.

Note:

1. Test resulis relate to the items sampled &amp; tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the dale of issue of test report.

----End of Report----

Verified By
- WA -
T anager
Vikas Kumar

T,
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ECOMEN LABORATORIES PVT. LTD.

Second Floor Hail, House No. 8118, Sector-H, Aliganj, Lucknow - 226 024

Phone Ho. : 0522 - 4879201/2746282

985 TCON0601, GSTIN : 09ARACEGITEN1Z]

#n approved Laboratory from Ministry of Enviranment, Forest and Ciimate ¢

hange, Govl. pf india, New Delhi

¥

Humidity: 57%

TEST REPORT )
FORMAT NO. ECOAQS/FORMATA2

Amrit Bottlers Pvt. Lid.,  HLR No. TCH5392 300002706 F
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/ASO2TA2ZT06/1 172023
CUSTOMER: : ist. Fat d

(D; 'l’,’;"“"" . Dist Faizabad |\ veDate of Test Report | 20.11.2623
Type of Sample Stack Emission
Sample Registration No. 0276 Name of Location DG Set 2600 KVA (Stack No.-9)
Sampling Method IS: L1255 Sample Callected By ELPL Representative
Date of Sampie Collection . 09.11,2023 Tire of Sampie Collection 02:30 PM
Date of Sample Received 10.152023 Time of Sample Received 12:3¢ PM
Start Dale of Aralysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Sampling Duration 32.0 min.

- L=/

Environmental Condition | coperature: 252 27C Sample ID Code ECO/LAB/2706/11/2023

ECO/STAK/110/02 (Calibration Due dt:01.06.2024)

Insirument Name & Lab ‘Stack Kt
m Flue Gas Anatyzer Borosit GB-OZ/ECO/LE/(48
Stack Details
1) Above the Ground Level(m) 300 [N I
15Above the Platiorm(m) - Ambient Temperatare ('C) 30.3
Material of Stack MS Stack Temperatore (°C) 302.0
Stack Atieched DG Set-9 Inside Dismeter of Stack at sampling port (M) 0.40 !
Capacity of DG Set 2000 Kva Cross Sectionzl Area of Stack (m?) 0.125 |
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.51 :
Type of Fuel used HSD Fiow Rate of Flue Gas (Nr/sec.) i 1.938
| Fuel Consumption {(L/hr.) 3100 Load (Amp.) i 80%
i Type of firing j Automatic Poilution Control Unit | - i
Pollutant - ]
- Petection Limit as per EC
1. No.
51 No. TEST PARAMETERS Unit PROTOCOL Range Concentration issued by MOEF&CC |
ot [5% O |
1. Particulate Matter (PM) | mp/Nm?® | S [1255:Part F;1985(Reafl:2019} 10-1000 58.42 15 i
2. | Suiphur Dioxide (SOz) | mg/Nm® | 1S 11255:Part 2:1985 (Reaff.:2019) |  5-1000 19 s:) .
[ KB Nitrogen Oxides (NOx) mg/Nm® | 18 11255:Part 7:2005 (Reaff.;2017) t 5-1000 112.87 360 -
| 4. Carbon Monaxid > 1 IS327 - |
I ] on Monoxide (CO) mg/Nm i 15:13270 l 0.2-90 L16.83 150 i

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.

Note:

1. Test results refate to the items sarmpled &amp; tested.
2. Test report shall not be reproduced except in full without approval of the Jaboratory.
* 3. The test samples will be disposed of after one Month from the date of issue of test report.

~—End of Report-—-

Verified By
] i A :-—
A RN
Techfiat¥ anager

Vikas Kumar
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nt, Forest and Climate Change, Govi. of India, New Delht

TEST REPORT .
FORMAT NO. ECOQSFORMAT/12
Amrit Bottiers Pvt. Ltd, | Test Report No. ECO/LAB/ASA276/2706/1172023
NAME & ADDRESS OF Chandpur Harbans, _
CUSTOMER: ?J :';asemar' Dist. Fazzabad Issue Date of Test Repart 20,11.2023
: Type of Sample Stack Emission

Sample Repistration No. | 0276 I Name of Loeation DG Set 2000 KVA (Stack No.-9)
Sampling Method 18: 15255 Sample Collected By ELPL Representative
Date of Semple Coflection | 09.11.2022 Time of Sampile Collection 02:30 PM
Date of Sample Received [ 10.112023 Time of Savple Received 12:30 M
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.2023
Weather Condition Sunny Sampling Duration 32.0 min,

Temperature: 25+ 2°C

Environmental Condition

Humidity: 54%

Sample 1D Code I

ECO/LAB2706/1172023

-

Instrument Name & Lab | Stack Kit ECOISTAK/110/02 (Calibration Due du:01.06.2024) :
D | Flue Gas Analyzer Borosil GB-02/ECO/LE/A4E |
Stack Details * I
I} Above the Ground Level(m) 30.0 . o N !
1)Above the Platform{m) . Ambient Temperature (*C} 305 ‘
Material of S¢ack MS Stack Temperature (°C) 302.0 |
Stack Attached DG Set-9 Inside Diameter of Stack at sampling port (M) 0.40
Capacity of DG Set G0 KVA Cross Sectional Area of Stack (m?) 0.125
Shape of Stack Circular Velocity of Flue Gas (m/sec.) §5.51
Type of Fuel used HSD Flow Rate of Flue Gas (Nm¥isec.) 1.938
| Fuel Consumption {L/br.} 310.0 Load (Amp.) §0%
| Type of fliring Automatic Poltution Control Unit -
- 1 i ]
' . Standard limit as per
RN TEST PARAMETERS vais | PROTOCOL | Defection | Pollutant Coneealration | e g cpen
i Range {at 15% O3)
:;_ Standard
! I Non Methare Hydrocarbon (NMHC} E mg/Nm? 15-13270 0.2.90 16.12 100

Statement of Conformity: Analyzed parameters

Note;

1. Test results relate to the items sampled &amp; 1ested,
2. Test report shall nok be reproduced except in fitl] without approval of the laboratory.
+ 3. The test samples will be disposed of after ane Month from the date of issue of test report.

----End of Report—-—

Verified By
%\ oAk -
Techfitta- ¥ anager

Vikas Kumar

in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
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ECOMEN LABORATORIES PVT. LTD.

4B 26, Lucknow - 228 (24
' Hail, House Kao. B-18, Mrﬁm

pamRATRES TR Secand Floor k?’mm&ﬁn. - 9522 - 40TO201127A0282 A
men.in, Website: www.ecomen.in, CIN - UF2HEUP1953PTCOM0E01, GSTIN CAAAACERSTEH
- md&wimwm.mmemammm

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/12
Amrit Bottlers Pvt. Ltd,, ULR No. TC953923800002707F |
NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/ASINZTCIT0TA LN .
CUSTOMER: 3;1!;l;asemar, Dist. Faizabad Issue Date of Test Report 20.11.2023
Type of Semple Stack Emission '
$ampie Registration No. | 0276 Name of Location DG Set 2000 KVA (Stack No.-10)
Sampling Method iS: 11255 Sample Coilected By ELPL Representative '
Date of Sample Coliection | 09.11.2023 Time of Sample Collection 03:10 PM i
Dte of Sample Received | 10.11.2023 Time of Sample Received 12:30 PM
Start Date of Apalysis 10.11.2023 End Dace of Analysis 20.11.2023
Waeather Condition Sunny Sampling Duration 34.0 min. i
Ewvironmental Condition | perature: 252 2°C Sample 1D Code ECO/LAB/2707/11/2023 !
Humidity: 57% ;
Instroment Name & Lab | Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2024) ;
H)J Flue Gas Analyzer Borosil GB-02/ECO/LE/48 |
Stack Details
I} Above the Ground Level(m) 300 R
2.0
1154 bove the Platform(m) : | Ambient Temperature (°C) . 3
Material of Stack MS$ Stack Temperature (*C) 3080
Stack Attached DG Set-19 Inside Diameter of Stack at sampling port (M) 0.40 .
| Capacity of DG Set 2000 KVA Cross Sectional Area of Stack (m?) 0.125
| Shape of Stack Circular Velocity of Flue Gas (m/sec.) 1515
Type of Fuel used HSD Fiow Rate of Fiue Gas (Nm’/sec.) : 1.893
Fuel Consumption (L/hr.) 3i0.0 Load (Amp.} 80%
Type of firing Automatic Pollution Contrel Unit : .
. . Pollutant .
. —[ Detection Limit as per EC
Si. No. TEST PARAMETERS Unit PROTOCOL Renge Concentration ssued by MOEF&CC .
{at 15% O) -
1. | Pacticulate Matter (PM) | mg/Nm® | IS 11255:Part 1:1985(Reaff.:2019) |  {0-1000 61.42 75 "
-
2. Sulphur Dioxide (SCx) mg/Nm® | 15 11255;Part 2:1985 (Reaff.:2019) 5-1000 1783 - :
3. | Nivogen Oxides (NOX) | mg/Nm® | 15 11255:Part 72005 (Reaff=2017) | 5-1000 | 11095 360 :
4, Carbon Monoxide (CO) l mg/Nm® | 18:13270 0.2-90 E 114.9) 150

Statement of Conformity: Analyzed patameters in above tested samnpie are withia standard limit as per MOEF/CC & CPCB Standard.
Note:

1. Test results refate to the items sampled &amp; tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples wilf be disposed of after one Month from the date of issue of test report.

----End of Report--—
Yerified By o Auth
Tech Anager Qudlity ot
Yikas Kumar Abhish

7, 3
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ecoMen ECOMEN LABORATORIES PVT. LTD.

LABORATORES PVT LTD. Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282 _ ' cEcoreHIZI
Website; www.ecomen.in, CiN - U74210UF{989PT! Cot0601, GSTIN : 0OAANA

ry of Environment, Forest and Climate Change, Govt. of india, New Delhi

Ewmail: cuntac{u_s_@ecmen.in',
An approved Laboratory from Minist

TEST REPORT

FORMAT NO. ECOMS/FORMAT/12

Amrit Boitiers Pvt. Ltd.,
NAME & ADDRESS OF Chaudpur Harbans, Test Report No. ECO/LAB/AS/0276/2707/11/2023
CUSTOMER: b , Dist, Fat
?U’ P';”"““ ist. Faizabad | jcue Date of Test Report | 20.11.2029 |
Type of Sample Stack Emission .
Sample Registration No. 0276 Name of Location DG Set 2009 KV A (Stack No.-10} ||
Sampling Method 18: 11255 Sample Collected By ELPL Representative :
Date of Szmple Colfection 09.11.2023 TFime of Sample Collection | 03:10PM
Date of Sample Recgived [0.11.2023 Time of Sampie Received 12:30 PM
Start Date of Analysis 10.11.2023 End Date of Analysis 20.11.,2023
Weatheyr Condition Sunny Sampling Duration 34.0 min.
. - Temperature: 25 4 2 °C ]
Environmental Condition Harnidiiy: $7% Sample ID Code ECO/LABRETON 112023 .
Stack Kit ECO/STAK/110/02 (Calibration Due dt:01.06.2(24)
[; trament Name & Lab ID Flue Gas Analyzer Borosil GB-02/ECO/LE/048
Stack Details |
Iy Above the Ground Level(m) 30.0 . .
T Above the Platform{m) - Ambicat Temperature (°C) 320
Material of Stack M3 Stack Temperature (*C) 308.0
Stack Attached DG Set-1§ Toside Diameter of Stack at sampling port (M) 0.40
Capacity of DG Set 2000 KvA Cross Sectional Area of Stack (m%) ' 0.125
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.15
Type of Fuel used HSD Flow Rate of Flue Gas (Nm*/sec.) 1.893 e
Fuel Consumption {L/br.) 3100 Load (Amp.) 80%
| Type of firing Automatic Pollution Control Unit -
Standard limit as per
(jL No. TEST PARAMETERS sit | PROTOCOL | Detestion | Pollutant Concentration | 0 pioe & cren
Range (at 15% O3) s
tandard
{
| L Nen Methane Hydrocarbon (NMHC) mg/Nm? 15-13270 0.2.90 17.34 100
|

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard.
Note;

1. Test resulls relae to the items sampied &amp; tested.
2. Test report shall nol be reproduced except in fult without approval of the laboratory.
3. The test samples will be disposed of after one Menth from the date of issue of test report.

—-End of Report----
Verilied By — Autherized By
G 3" b *
Techificht Manager Ui ““m
Vikas Kumar Abhishelt Wi
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UTTAR PRADESH POLLUTION CONTROL BOAR r@

Reference No. H98675/C-6/Water Consent/58/Direction/Ayodhya/2023 Dated 01-8-23
Registered
To,

M/s Amrit Bottlers Pvt. Ltd.
Chandpur Harvansh, Post — Dobhasemar,

District — Ayodhya

That M/s Amrit Bottlers Pvt. Ltd., Chandpur Harvansh, Post —
Dobhasemar, District — Ayodhya hereinafter referred to as Industry.' The
industry is situated at the above-mentioned site for the production of soft
drink and packaged drinking water using sugar, syrup, water, carbon di-
oxide, mango pulp, concentrate etc as raw materials, which is a company
under Section — 47 of Water (Prevention and Control of Pollution) Act, 1974.

That the industry was inspected on 31.05.2023 by a third party M/s LLT.
Delhi which was nominated by the Central Pollution Control Board. At the
time of inspection the industry was found operational.

Third party has made following recommendations:-

1. Legal Aspects:

I. The unit is complying with the following discharge norms.
II. The unit is complying with having all valid consents.

In the above mentioned circumstances, in the interest of public health,
the following instructions are issued by the State Board to the industry:-

1. That the industry M/s Amrit Bottlers Pvt. Ltd., Chandpur Harvansh,
Post — Dobhasemar, District — Ayodhya should ensure compliance with
the conditions imposed in the conditional water consent issued by the
State Board and compliance report should be regularly filed with the
board.

In relation to the above instructions, send the complete details along

with the evidence to the Board Headquarters within 15 days. Please note that
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in case the industry does not ensure the compliance of the above instructions
or does not provide satisfactory reply, actions against the industry will be
taken according to rules under Water (Prevention and Control of Pollution)
Act, 1974, as amended, whose complete responsibility will be the industry

and owner of the industry.

Sincerely
Sd/-
Chief Environmental Officer

(Circle — 6)

C.C. To: Sent to the undermentioned for information and necessary action

1. Sh. AK. Vidhyarthi, Director & D.H., D.Q.M. — 2, Central Pollution
Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi.

2. Sent to Regional Officer, U.P. Pollution Control Board, Ayodhya for
ensuring the compliance of the directions issued to the industry.

Chief Environmental Officer
(Circle — 6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 — Fax: 0522 — 2720764

Email: info@uppcb.in — Web Site; www.uppcb.com
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Sustainability
Mainstay Development Consultants Social Development and Strategy
- YOUR SUSTAINABILITY PARTNER Social Impact and Social Research

Water and Environment

Summary Report on Rain Water Harvesting Review and Verification
of Replenish Projects as of the exit year 2021

This is to inform you that, M/s Mainstay Development Consultants Pvt. Ltd., have been retained
by M/s Amrit Bottler’s Pvt Limited, Faizabad (ABPL~ Faizabad) to conduct reassurance for

various Water Replenish projects.

Further to the above, this activity has been undertaken during the year 2021 as per the criteria
provided by Coca-Cola India and southwest Asia Operational Unit (OU) and TCCC applicable to
Benefits Estimation of Water Replenishment projects and are as per reference document is known
as “KORE document for water replenish QU-SR-035.” During this exercise, conducted a detailed
review of all available documenits related to project ownership, design documents, present e fficacy
of. the project and current maintenance status, stringent quality control norms, and applicable

scientific tools were used to arrive at benefits estimation.

In the year 2021, the Twenty-Five projects are assessed and were found to be reportable

(Annexure-T), and Factsheets are presented in Annexure-Il as a separate file.

CERTIFICATION
By signing, I certify that the information contained in this Summary Report for Water
Replenishment Reassurance for M/s Amrit Bottier’s Pvt Limited, Faizabad (ABPL- Faizabad), is
accurate and complete to the best of my knowledge, information, and belief. This report has been
prepared in fulfillment of the requirements of Standard (OU-SR-035), and_OU-RQ-OBS-PRG

Water replenish assurance process requirements. I hereby approve it for submission,

Certified and signed on 01* February 2022
for Mainstay Development Consultants Pvt. Ltd.

H ' Digitally signed b
Dr Vljay Erg\iﬁ?ﬁﬁiis:ar ¢
Bhaskar Tz somo

Dr. Vijay Bhaskar
Chief Executive Officer

Wanstay Develiopment Cansultants Pyt Ltd, CIN: UT48CG0AP2010PTCO68782 Regd. Office; #38-32, Sainikpurt O, Secunderabad,
Pin: 504 094, Telangana State, India. www.mainstayin.com, Email inffo@mainstayin.com Tel: 04048510808 Mob: +971- 8440532787,



738 o)

&\ Mainstay Development Consultants
YOUR SUSTAINABILITY PARTNMNER

WATER REPLENISHMENT REASSURANCE SUMMARY REPORT -2021

Annexure — 1

List of Projects Assessed (Exit-2021)

N;

1 Amila Tala T 9311 2311
2 Bharwa Talab | Bhaigani 1,554 1.554
3 Tajan Talab Sarwan 2,110 2,110
4| UPS12@ [hugwa Talab | Bhaigani 11,940 11,940
Bargadhia ; 1,695
3 Talab Palia 1,695 ,69
6 UPS401 | Vali Talab Sari 33915 33,915
Jairambaba ;
)
7 UPS402 Talab Urmarupipur 10,260 10,260
8 UPS403 | Miyatara Bhadosara 13,680 13,680
Talab
9 UPS404 Holtara Talab | Severa 17,100 17,100
10 UPS405 Bauna Talab Alipur Khajuri 21,304 21,304
1 UPS406 | Dhara Talab | Sari 5,700 5,700
12 | ups408 ?:l‘:;a“wa Tendha 20,550 20,550
13 UPS409 | Bhokri Talab | Sindhauna 13,462 13,462
14 upsalo | Khoncha Sindhauna 14,808 14,808
Talab
i5 | opsang | Kbulsstmel o g me 9,300 9,300
Talab
16 upgdiy | Evlaseeell | o g 9,300 9.300
Talab
{7 | UPSALS F(e) | Kuberi Talab | Ur¥a Vaishya: 20,169 20,169
Haringtongun]
18 | UPS415_F(q) | AcharKa Utva Vaishya- 27,456 27,456
Talab Haringtongunj
Shukal Ka Niyamatpur-
19 | UPS41S F(e) | Hasinptongmani 14,625 14,625
Panbharia Sohan Saloni-
20 | UPSALS_F(D) | oot Huringongani 6,300 6,300
21 | UPS415 F(g) | Banjani Talab | Parsawa-Milkypur 10,080 10,080
22 | UPS415 F(h) | Tara Talab Parsawa-Milkypur 25,500 25,500
23 | UPS415 F() ﬁ?’;ﬁd"“'&“ Parsawa-Milkypur 9,576 9,576
24 | UPS415 F(b) | Sagara Talab Jamuha-Milkypur 10,050 10,050
25 | UPS416 | MahaNagi | J2izpurMaf 1,82,565 1,82,565
Bikapur




/3

9

summary of RWH at Faizabad upto 30th Dec,2021

S.No Project ID Pond's Mame WII::?:II::me Completion Date Rema::gf::‘:::l:ltlal " S:I:I:r. Remark
A) Community RWH Project of Faizabad Plant at Barabanki: Throygh Waorld Vision
1 Amila Makdampur 30.05.2010 2,311 38x33.5
2 Bharwa Bhaigani 30,05.2010 1,554 35x32
3 UPS123(a)  |Tafan Sarwan 30.05.2010 2,110 42.62437.58
4 Khudwa Bhaigani 30.05.2010 11,940 39x32
5 Bargadhia Palia 30.05.2010 1,695 37x26
Total= 19,610 Now = 17649
B} Community RWH Project around around Faizabad City:
1jUPS401 Wali Talab Sari 27.05.10 33,915 170x80
2JUFS402 Jalrambaba Talab Urmarupipur 20.06.10 10,260 [t ]
3JURSa02 Miyatara Talab Bhadosara 20.06.10 13,580 BOx60
4FUPS404 Holtara Talab Severs 26.06.10 17,100 BOx75
SIUPSA05 Bauna Talab Alipur Khajuri 26.06.10 21,304 115x65
6|UPsS406 Dhara Talab Sari 17.06.10 5,700 5640
7|upsang Kaithanwa Talab Tendha 22.07.10 20,550 ~00xB0
Total= 122,509
\ ) . i Racharge Potential in Area
S.No Pond's Name Viliege's Name Completion Date Cub.Mtr. Sq.Mtr.
) Gommunity RWH Project ar round Faizabad : New Projects Completed 2012-13
1{UP5409 Bhokri Sindhauna 15.05.2013 14,850 72362
2{UP5410 Khancha Sindhauna 15.05.2(13 16,070 6050
3[uPs411 Khulastara-l Sindhauna 07.06.2012 10,800 60x50
4|UP5412 Khulastara-I! Sindhauna 07.06.2012 10,800 E0x50
- Total= 52,520
d] Community RWH Project around arcund Faizabad City: Projects Campleted 2015
‘ . . Recharge Potential in Area
5.No Pond's Name Villege's Name Completicn Date Cub. Ity Sq.Mir.
1juPsal1s Fic)  |Kuberi Talab Urva Vaishya-Haringtongunj  130.07.2015 20,169 EIxEL
2|UPS415 F{d) iAcharKaTalab Urva Vaishya-Haringtongunj  |30.07.2015 27,456 104x88
A|UPSA1S Fie) |Shukal Ka Talab Niyamatpur-Haringtengunj 20.072.2015 14,625 7565
SlUPS415_F[f)  |Panbharia Talab Sohan Saloni-Haringtongunj  |30.07.2015 6,300 S0d 2
6|UPSA1S_F{g} |BanjaniTalab Parsawa-Milkypur 30.08.2015 10,080 60%56
FjUPS415_F{h} |Tara Talab Parsawa-Milkypur 30.08.2015 25,500 100x85
8|UPS41S Fli) Mahadevan Tafah Parsawa-hillypur 30.08.2015 9,576 S7x42
5|UPS415_F {b} |SagasraTalah Jamuha-Milkypur 30,08.2015 16,050 E7x50
Total= 123,756
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Amrit Bottlers Pvt Ltd, Ayodhya
Progress Report of Miyawaki Forest

S. No.

Work

Progress

Selection of Site

| Selection of 3000 SQM Land done

2. Land Preparation Approx. 4 feet Digging of Selected land done for the
aeration of soil, loosening of soil, weed destroying
stc.

Soil Testing Soil testing done for soil preparation

Leveling Work Leveling of soil completed

Soil Preparation Mixing of perforators, Water retainers, Fertilizers
and micro-organisms in Soil is completed

6. Purchase of Native Purchase of 12,000 Native Plant Species

Plant Species completed. Plant species are given below:

Sagwan, Kat sagwan, Seesam, Akasia, Kasia,
Gutail, Chibil, Kanji, Sirsa, Awala, Neem, Jamun,
Nimbu, Amrud, Bans, Arjun, Palash, Kachnar,
Chiwan, Jangal Jalebi, Kaner, Gudhal, Aaam and
Champa

Fruit and Flower plants are planted to maintain the
animal and birds’ diversity in Miyawaki forest.

7. Plantation 12000 plant saplings was planted as per Miyawaki
forest technique

8. Mulching Mulching is under process as per Miyawaki forest
technique

9. Tie the Plant with Stick | Tie with Stick is under process as per Miyawaki
forest technique

10. Watering and Regular Watering and Maintenance done as per

Maintenanc'e requirement
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Selection of Site: Village - Hardoiya, Bandanpur, Goshaiganj, Ayodhya

Land Preparation:




Leveling Work:
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Mixing of perforators, Water retainers, Fertilizers and micro-organisms

MRS s
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Plantation

Detail of planted species:

Species Numbers Species Numbers | Species Numbers
Sagwan 1195 Seesam 963 Kasia 890
Kat sagwan 798 Akasia 928 Gutail 1750
Chibil 1115 Sirsa 1596 Neem 30
Kaniji 847 Awala 120 Jamun 25
Nimbu 58 Amrud 30 Bans 10
Arjun 1295 Palash 130 Kachnar 20
Chitwan 10 Jangal Jalebi 50 Kaner 20
Gudhal 20 Aaam 98 Champa 25
Total 5338 Total 3915 Total 2770
Grand total 5338 + 3915 + 2770 = 12023
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Guidelines
for
Utilisation of Treated Effluent in Irrigation

=T T

CENTRAL POLLUTION CONTROL BOARD
(Ministry of Environment, Forest & Climate Change)
‘Parivesh Bhawan’, East Arjun Nagar,

Delhi- 110 032

September 2019
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Guidelines for Utilisation of Treated Effluent in Irrigation

1.0 Background

The Hon'ble National Green Tribunal (NGT), Principal Bench, New Delhi, vide order
dated 24.05.2019 in the matter of O.A. No. 348/2017, Shailesh Singh Vs Al-Dua Food
Processing Pvt. Ltd., issued the following directions to CPCB:

“.We may add that no industry can be permitted to dispose treated effluents on land for
irrigation, plantation or horticulture/gardening by prescribing standards applicable without
assessment of adequate availability of land and impacts of such disposal on agricultural / crops
/olants and the recipient ground water. Impact of precipitation levels also needs consideration
while granting such approvals. ZLD needs to be considered with respect to use of effluents in
the industrial processes not in terms of its disposal on land or farm. Therefore, the CPCB needs
to look into this aspect with the help of experts and issue appropriate guidelines in this regard.
This aspect may also be covered in the report to be submitted in the present case...”

CPCB, constituted an Expert Group, comprising of members from Indian Institute of
Technology (IIT), Delhi, National Environmental Engineering Research Institute
(NEER), Delli and Central Pollution Control Board (CPCB), Delhi, to lay down
guidelines as directed by the Hon’ble NGT. The Expert Group in its two meetings held
on 7.82019 and 23.09.2019, discussed the issues thoroughly and finalised the
“Guidelines for Utilisation of Treated Effluent in Irrigation” as given in the
following paragraphs/sections. '

20 Introducﬁon

Zero Liquid Discharge (ZLD) implies that the industries are not discharging any
effluent, either on the land or in the water body or at any other place i.e. recycling the
same in the process entirely without releasing any effluent.

ZLD accomplishment may need physical & chemical freatment, followed by biological
system to remove organic load. The treated effluents can be then subjected for
concentration and evaporation. The concentration method quite often involves the
adoption of Reverse Osmosis (RO) and Nano Filtration (NF) methods. The
evaporation methods involve drying/evaporation of effluent in multi effect
evaporators (MEE).

Adopting ZLD practices may not be feasible in many cases in view of techno-
economical reasons. However, the industries should still to be encouraged for

1
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recycling and reuse of waste water as far as practicable in order to minimize the fresh
water consumption and discharge of waste water into the environment. The treated
waste water of an industry may also be utilised for irrigation. This type of
utilisation/application is considered an efficient approach for managing/conserving
water resources, compensating water shortages caused by seasonality or the irregular
availability of water sources for irtigation throughout the year.

The possible risks of wastewater usage in agriculture may range from changes to
physico-chemical and micro-biological properties of soils to impact on human health.
In unfavorable economic conditions, the search for alternative irrigation sources,
such as the use of untreated or inadequately treated wastewater may result in risk
factors. Thus, it is necessary to ensure the beneficial aspects of this practice before
application of treated wastewater in irrigation.

3.0 Guidelines for Utilisation of Effluent in Irrigation

(i) The industry should engage an agricultural scientist or tie-up with an
agricultural university or institute for advice on the utilization or the rate of
application of the effluent for irrigation considering the agro-climatic
conditions.

(i) As seasons and the sowing periods of the crops put restrictions on the
utilisation of effluent for irrigation, the industry should prepare a
comprehensive Irrigation Management Plan (IMP), which should include the
following, in consultation with the agricultural scientist or agriculture
university/institute and submit to SPCBs/PCCs which should verify the
same while issuing Consent to the industry:

a. Areas to be covered under irrigation.

b. Survey /plot (khasra) numbers of land and their area covered in the scheme.

c. Written agreement with the farmers to bring their land under the scheme.

d. The quantity of effluent to be used in different periods of the year and crop-
wise,

e. The treated effluent distribution system and arrangement for low/no
demand period.

f. Agronomic plan for effective utilisation of land.

iii. The treated effluent should meet the norms prescribed for irrigation under
Environment (Protection) Rules, 1986/Consent. The effluent should also
conform to Total Dissolved Solid (TDS)- 2100 mg/1 and Sodium Adsorption
Ratio (SAR)- preferably less than 18 but not more than 26, depending on
soil/crop type, besides meeting any other parameters suggested by
agricultural scientist or agricultural university/institute in the IMP.

2
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Meeting the prescribed norms shall not be the only criteria for use of treated
waste water in irrigation, the requirement of water for irrigation will also be
a limiting condition and this depends upon various factors, as follow:

a. Crop: This is the main subject determining the water requirement, such
as, paddy crops (in general) need more water than trees.

b. Climate: In tropical and subtropical climate especially in arid regions,
irrigation frequency is higher. However, in slightly moist conditions the
frequency decreases.

c. Trrigation type: There are various irrigation types, namely, flood
irrigation, sprinkler, rain gun, drip irrigation, etc., which influences the
water requirement for irrigation.

d. Soil condition: The various soil types, such as loam, clay, sandy, clay
loam, sandy loam etc., determine the crop types and also alters the
irrigation system thus determining the water requirement.

e. Soil permeability: The soil permeability, which is also known as water
conductivity of the soil, determines the water retention capacity. This
determines the cultivable crops, which in turn determines the water
requirement for irrigation.

f. Total Salt Concentration: Total salt concentration (for all practical
purposes, the total dissolved solids) is one of the most important
agricultural water quality parameters. The plant growth, crop yield and
quality of produce are affected by the total dissolved salts in the irrigation
water.

The command area for effluent utilisation should be as near as feasible to the
industry in order to facilitate easy monitoring and effective control. The
industry should construct a distribution network of impervious conduits to
cover the irrigated area, |

The industry should construct impervious lined storage tank of minimum 15
days capacity for storage of treated effluent during low/no demand, based
on the Irrigation Management Plan. '

The treated effluent should be analysed regularly, say after every 15 days. The
effluent samples should be taken at the point from where the effluent is
discharged for irrigation.

The physico-chemical characteristics of the soil under irrigation with treated
effluent, should be monitored twice in a year to assess conditions in summer
and post monsoon seasons, in order to determine the deterioration of soil

quality.
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ix. Similarly, the groundwater quality should also be monitored twice in a year.
Samples should be collected from the first water bearing strata from existing
hand pumps or by installing the same for sampling purpose only. The
sampling points should be uniformly spread in the comumand area and near
effluent storage area.

x. The industry should carry out the analysis of various prescribed
effluent/soil/ground water quality parameters from the NABL/EPA/
SPCBs/PCCs recognised/accredited laboratories.

xi. Reports regarding compliance of effluent quality standards and status of soil
and ground water quality shall be submitted to SPCBs/PCCs twice in a year,
in first week of Janwary and July.

xii. In case of observation of any deterioration of the soil and groundwater quality
parameters in the assessment by agricultural scientist or agricultural
university /institute, the application of effluent should be stopped
immediately and the industry should inform the SPCB, accordingly. The
industry shall be solely responsible for reclaiming the soil and water quality
at their cost in the affected area.
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
(Original Application No. 584 of 2022)

IN THE MATTER OF:

Durga Prasad Yadav & Ors. .+... Applicant
Versus _

State of Uttar Pradesh & Ors. ..... Respondents

KNOW ALL to whom these present shall come that [, Arjun Das Vaswani aged about 59 years S/o Sh.
Khattu Mal Vaswani working as Head - Administration with M/s Amrit Botilers Pvi. Lid, (the
Respondent No.5 herein) having its manufacturing Unit at: Chandpur Harbans, Allahabad Road, P.O.
— Dabhasemar, District - Ayodhya. Faizabad, U.P. - 224 133 do hereby appoint: -

ANU.BI-IAV ANAND ARON, ABHINAV ANAND (Advocates)
A-901, Apex Golf Avenue, Sector-1, Greater Noida West, U.P. — 201 306
Mob: 9811764256, 9582416270; E-mail: abhinav.legal@gmail.com

{Hereinafier called the Advecate) 10 be my/our Advgcate in the above noted case authorize him:-

+ To act, appear and plead in the above noted case in this court or in any other Court in which the
same may be tried or heard and alse in the appellate Court including the High Court subject to
payment of fees separately for each Court by me/us.

+ To sign, file, verify and present pleadings, appeals cross—objections or petitions for execution
review, revision, withdraw, compromise or other petitions or affidavits or other documents as may
be deemed necessary or proper for the prosecution of the said case in all its stages subject to
payment of fees for each stage.

+  To file and take back documents, to admit and/or deny the documents of the opposite party.

To withdraw or compromise the said case or submit to arbitration any differences or disputes that
may arise touching or in any manner relating to the said case.

+  To take execution proceedings.

»  The deposit, draw and receive money, cheques, cash and grant receipts hereof and to do all other
acts and things which may be necessary to be done for the progress and in the course of the
prosecution of the said case.

s To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and
authority hereby-conferred upon the Advocate whenever ke may think fit to do so and sign, the
power of attorney on our behalf, '

*  And [/We the undersigned do hereby agree to ratify and confinn all acts done by the Advocate or
his substitute in the matter as my/our own acts, as if done by me/us to all intents and purposes.

¢ And I/We undertake that /We or my/our duly authorized agent would appear in couft on all
hearings and will inform the Advocate for appearance when the case is called.

*  And Y'We undersigned do hereby agree not to hold the advocate or his substitute responsible for the
result of the said case. The adjournment costs whenever ordered by the Court shall be of the
Advocate, which he shall receive and retain for himself.

e  And [/We undersigned do hereby agree that in the event of the whole or part of the fee agreed by
mefus to be paid to the Advocate remaining unpaid he shall be entitled to withdraw from the
prosecution of the said case until the same is paid up. The fee settled is only for the above case and
above Court. [ /We hereby agree that once the fees are paid, I/'We will not be entitled for the refund
of the same in any case whatsoever and if the case prolengs for more than 3 years the original fee
shall be paid again by mefus.

IN WITNESS WHEREOF [/we do hr;igp}to set m :"Gl.;;? ggggrto these presents the contents of which

have been understood by me/us on this| “day of

Accented subject to the terms of the fges
ANUBJHV ANAND ARON & ABHINS ANAND

(D/1848/2003) (D/762/2007)

rrooL
P

(Advocates) ) Client

3




M Gmall 766 240 Abhinav Anand <abhinav.legal@gmail.com>

Consolidated Submissions to be filed by M/s Amrit Bottlers Pvt. Ltd. in O.A. No.584/22 [Durga Prasad Yadav & Ors. vs. State of
Uttar Pradesh & Ors.]

1 message

Abhinav Anand <abhinav.legal@gmail.com> Tue, Dec 12, 2023 at 5:39 PM
To: csup@nic.in, rofaizabad@uppcb.com, dmayo.up@up.gov.in

Sir /Madam,

Kindly find attached herein pdf copy of the Consolidated Submissions to be filed by the Respondent No.5 /Project Proponent i.e. M/s Amrit Bottlers Pvt. Ltd. before the Hon'ble National
Green Tribunal, New Delhi in O.A. No.584 of 2022 titled as "Durga Prasad Yadav & Ors. vs. State of Uttar Pradesh & Ors."

Regards,
Abhinav Anand

(Advocate)
Mob: 9582416270

ﬂ Consolidated Submissions - Amrit Bottlers.pdf
15405K
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